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LOK SABRA DEBATES 

1 

LOK SABHA 

Thursday, Ap,-Il 10~ 1986/ 
Chaftra 20, 1901J (Sakal 

---
The Lok Sabha mel at Eltlytln ol,h. 

Clock 

[MR. DEPUTY SPEAKBR In ,It. 
Chair] 

WELCOME TO THB MEMBERS 
OF TUIlKISHPARLIAMBNr 

[English] 

MR. DEPUTY SPEAKER: Hoo'ble 
Members, at tbe outset, I have to make an 
announcement. 

On my own behalf and OD behalf of 
tbe Members of tbe Hou8e, I have lreat 
pleasure In welcoming Hon'ble Members 
of tbe National Asaembly of Turkey who 
are on a visit of India. 

The Hon'ble Members aro-

(1) Mr. Satret Ser' 

(2) Mr. SalDil KozakoaJu 

(3) Mr. Hamid OUor, 

(4) Mr. Serarettin Toptaa 

(5) Mr. Haydu KOJunc:u 

(6) Nt •• .lza 0000 OatOQ 

z 

They arrived in Delhi on Wedoesda,. 
9 April. 1986. They are DOW seated In tbe 
Special Box. We wish them a bapPJ aDd 
fruitful stay in our country. Throllih them 
we convey our greetin .. and beat .'Ibes to 
tbe President, the Parliament, the Govern­
ment and the friendly people 01 the ... 
public of Turkel 

I also convey our boat Iroetinll to our 
TeJulu brotbers for their New Year. 

SHRI V. SOBHANADRBBSWARA 
RAO : Sir t it is a New Year (or lCamatat. 
and Maharashtra also. The CentralOo­
vernment shou1d take that iDto consideration 
and decJare this da, as a holiday. 

MR. DBPUTY-SPEAKER : Shrj Amar 
Roypradban. I have given only areetiD,'. 
That Is aU. 

SHal S. JAIPAL REDDY: While ac­
cepting your greetings with ,ratUude and 
Joy. Sir, I would like to brine to tbe BOtica 
of the Government ••• 

MR. DEPOTY·SPEAKER: That c: •• 
be liveD separatel,. 

SHRI S. JAIP AL REDDY: It i, a 
Ion. standin, demand of tbe Telugu peoplo 
tbat the Te)ulu New Year's Day sbould be 
decJared .a aD omcial boUday lor t. 
Te)ulu people wortina in tbe CeDtr •• 
GovernmeDt services. 

DR. S. JAGATHRAICSHAKAN : Sirt 

14th April Ibould al,o be declared u • 
bollda, belDI Tamil New Ye ..... da,. 



S Oral dill"", APRIL 10. I'" 

O.RAL ANSWERS TO QUESTIONS 

s .. prepalr .... Comples at Haldla 

·'39, SHlU AMAR ROYPB.ADHAN: 
Will the Mini,ter of TRANSPORT be plea. 
led to state : 

(a' whether Baldi. was beiD, consi. 
dered In oonnection witb tbe scttinl up of 
a Ihiprepairina complex ; 

(b) if so. whether a study group set up 
by the Miniltry recolDllended that the 
complex should consist of a drYdock 
with capacity to handle ,hips upto 45000 
DWT; 

(c) if 80, whether MIs, Garden Reach 
Shipbuilders and EOlioeen Limited com .. 
missiooed MIs. Engineers India to prepare 
a project report which was duly finalised 
and submitted in 1979 ; and 

(d) if so, the steps taken thereafter and 
the present stage or the proposal '1 

THB MINISTER OF STATB IN THB 
DBPARTMENT OF SURPACE TRANS. 
PORT (SHRI RAJBSH PILOT) : Ca) Yes, 
Sir. 

(b) Yes, Sir. 

(c) YOI. Sir. 

(d) Tbe proposal. however, was even­
tually withdrawn by MI.. Garden Reach 
Shipbuilders and Enaineers on the basis of 
advice of tbe Department of Defence Pro­
duction keeping in view the development 
at VilakhaDatoam and Port Blair lor sbip­
repair and also reduction in number of 
ships calUnl at Culcut •• for repairl pre­
sently Government have no proposal lor 

, Sbipropairiol Project at BaJdia. 

SHRI AMAa a;OYPltADHAN: Mr. 
DeputY-Speater, Sir, tbe all,wet i8 in roply 

to (a). yes, (b), ),el, (·c). yes and in rO.ilr4 
to (d). with so many words, No. It II 
clear tbat tile Central Government II vOl')' 

,milch determfned not to clear any project 
ID Welt Benp). whatever favourable argue 
meDt may be for tbe projeCf. It II simpJr 
a polltica' decision becau.e of tho tact that 
in the reply itself: be hal aaid : There II 
reduction in Dumber of ships caJUn, ,t 
Calcutta. What j. the reason behind it , 
It is duo to your fault. We are crylD, and 
yotterday also We cried that Jet thero 
Parakka be Bow ot 4.000 CUltC of water 
in the I eaa months and thon tbe Calcutta 
Port will be aJ I rigbt. It is in tbe drouBbt 
montb. So, many ships are Dot coming 
inside. 

Thero is a study Group report •• feb 
recommended that there must be two ship 
repair complex, one at the Weat coast, io 
Bombay or Nhava Shena Bnd aootber in 
Haldia at a COSt of Rs. 100 Clores, which 
is the best and id cal place for ship repair. 
logs. It should be noted here. Will the 
Government live a second tbought to set 
up a ship repairing camp} ex at Haldia to 
save timo and foreign eachange'l 

SHRI RAJESH PILOT: Mr. Deput,. 
Speaker. Sir, in tho beginoing let me clarify 
that there is a typing mistake in the answer. 
It is, "and also reduction in number or 
ships calling at Calcutta for ,epatrs.'1 By 
mistako, it bas not been typed in the maio. 
answer. 

It is not tbat the number of ships cal. 
Jiog at tbe Calcutta Port has gone dowD. 
It is maintained at a steady fi,ure, It hal 
not increased also. But it has not ,ODe 
down, which I have stated fn my earlier 
answer. 

I do 81reo with tbe hOD. Member 
tbat this project was proposed by the Stud, 

·sroup aDd accordingly ORSEL has atCepted 
the proposal, but on t he advice of tbe 
Defence Ministry. GRSEL which is directly 
under them, withdrew it iD 1982. 

Now at tb" moment, IS the bOD. Mem­
ber •• y., we are puttJU8 In tbo b.eat .8'orta. 
At it i8, all tbe porta bayo dr)' doolElDI 



.,stem'aDd'they have the facHities ·iD Cal. 
cotta. Specially, iu our plan, we are im" 
plementiog the Icbeme COStinl Rs. 4.15 
crores to modernise the system of CaJeutta 
Port. Baldi. is one of tbe prestiaious 
proj ects and pbrts. But because of the 
Datural problems in tbese two ports and 
because of having low draught we can Dot 
have biab weigbt vessels comiog to Haldia 
and Calcutta. That is why, these are Dot 
coming up tbat much as 0 tier ports bave 
come up. 

Regardlna tbe blame which is put aD 
the Government that because of tbe politi. 
cal decisions we are not dOinl it, it is 
wrong. I can only claim know]edae about 
my Department. I do not have knowledge 
of other Departments. lhere are fuods 
which are allotted to West Bengal Goven­
mente If you talk politically, West Bengal 
Government has return ed th e fuods as un­
utilised on 31st March. 

SHRI AMAR ROYPRADHAN: For 
instance, in 1978, in this august House it 
was stated by the'then Pritne Minister tbat 
it is not possible to have a ship buiJdj'[l8 
yard at HaJdia but there must be a ship 
repa iring compl ex. After that, now you 
are taking the plea of Defence not taking 
up the project at Haldia. Do you think 
there is any safe place for tbe construction 
of any project in our country whether in 
Bombay or In Madras Or even in Delbi in 
this ale of atomic and missile nuclear war­
fare? Nowhere. Even jf it is a fact, 
then why are you not tak ina tbe argument 
that bas been placed by tbe Workin. 
Group ? 

It is a fact that cx;sting facUities for 
ship repair are arossly inadequate and we 
are to spend foreign exchange abroad for 
sbip repair at the rate of : 

1981-81 

1'82-83 

1983·84 

1'84·85 

Rs. 

47.48 crores 

S 3" 3.1 crores 

80" 7 6 croros 

~8.88 'cror ... 

................ 
May I. t'berefore request tbe Central 

, Government aad the request of the West 
BeDpJ Government to pick up tbis partie 
cular !:Iald'a .hip'repairiol project imme­
diately for the purpose of savini time aDd 
fore.ao ezchan.e? 

:\ 

SHR.I RAJBSH PILOT: It is a fact 
that it it ODe of the important lectors 
which affect. our ecoDomy directly. In our 
Seventh Plan, we requested the PI.nniD. 
Commission 01- an amount of Rs'. 14,9 
crore. for ship repair projects. But we 
lot a total a lJotmcnt of only Rs. 42 crores 
'or ship repair proJects" 

I do share your feeJiDgI tbat much is 
spent OD foreign ~xchanle because mOlt of 
the ships are getting repaired outside. It 
is a fact that we are spending too much 
amount on sbip repairing yards, as you 
have mentiooed. After tbe recession hal 
come in the industry, some of the countries 
are so lenerous tbat they repair the ships 
and tell them • 'You pay whenever you 
want. You can pay after two or three 
years." When such facilities are extended 
especiaJJy to the private ship compan in, 
they voluntarily 10 there and lot their 
ships repaired and come back and pay after 
two or three years but we cannot afford to 
give them because of tbe economy of our 
country toda, at this stage. 

I have noted tbe sentiments about Hal. 
dia. I will certainly keep them in mind. 
Let me inform bim that we have identified 
Haldia Port even to have tbe private par. 
ties coming to belp us. If we caoDot 
afford to have our Budget allocation, wo 
have identified this project and some private 
parties can come and jf the hOD. Member 
can belp us, we will appreciate his cooper­
ation on tbis subject. 

KUMARI MAMATA BANERJEB: It II 
a very important project and we are very 
much concerned about tbis project. But 
may I know from tho bon. Minister whcthel" 
it is ,8 fact tbat Weat Bon .. l, Chief Mini8ter 
Mr. Jyod BaIU has already disculsed with 
Weat GermaDI reaardiDI tbis project' If 
10, what it the Dot result of the diSCUSSion? ' 
I waat to know 'from ~be Milalstw,. 
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SRRr kAJESH PILOT: This inform­
ation tl correct.. Some of tbe parties from 
West German, caned on West Bengal Chief 
Minister. I do not know wba t dhcuss ions 
toot place between tbe bo~. Cbief Minister 
and tbe representative of West Germany 
beeause the Government baa DO inform a­
tloa. Neitber tbo bon. Chief Minister has 
Informed us nor tbe party bas informed 
UI. 

SHRI R.P. DAS: In view of tbe fact 
that MIa. Garden Reach Shipbuilders and 
Ballneers Ltd commissioned Mis Engineers 
Jadia Ltd to prepare a project report and 
that report was finalised and submitted to 
the Government in 1979, I would like to 
know what are the ~alient features of tbe 
project report of the En.infers India Ltd. 
which was submitted to the Government 
'- 1979. 

SHRI RAJESH PILOT: The report is 
with me. J can hand it over to the boft. 
Member to read it because it is a big 
report ••• 

SHRI R.P. OAS : I want only the saJi .. 
ent points. 

SHRlllAJESH PILOT: I am coming. 
The Study Group bas certainly recommen­
ded the importanc: of having repairing 
facilities at Haldia. This is the most im­
portant recommendation by them. Th e 
W.,8 and meaDS and otber thiogs also tbey 
bave recommended and if tbe bon. Member 
waDts I can place it OD the Table of the 
House or) can hand it o"er to bim. 

AN HON. MEMBER : Let it be laid. 

Purchase of Westland Helicopters 

+ 
.640. SHR! LAKSHMAN MALICK 

SHRI V.S. KRISHNA lYER: 

Will tbe MiDister of TRA~SPORT be 
plealed to etate : 

Cal ... bether aD aareemcnt hal beeD 
ligoed betwten India and tbe United Kina­
dom regarding tbe purchase of Westland 
b eJ icoptera : and 

(b) if 10, tb. detail, threeof , 

THB MINISTER. OF STATE IN THE 
DEPARTMENT OF CIVIl. AVIATION 
(SHRI JAGDISH TYTLER): (a) An 
asreement bas been s',nod betw.een the 
HeliCOPter Corporation of India aDd MI. 
Westland Helicopters Ltd. of the U.K. OD 

tbe 15tb of March, 1986. 

(b) The main features of tbo alZreement 
ue :-

(i) Westland will supply a total pack. 
ale oontaining 2 t Weltland and 
30 Sories 100-60 helicopters to 
an agreed equipment standard, 
together with necessary Spare 
Goods, Engine SpcSro Goods and 
Product Support. 

(ii) The total fixed aDd firm price or 
tbe package is £ 6S miJlion ; 

(iii) Finance for tbis project amounting 
to £ 6S million is being provided 
by a grant aid from the Oo\'t. of 
the U.K. 

(tv) The delivery of heJecopters will 
commence in May 1986 and the 
last helicopter will be delivered 
in February, 1988. 

(v) Mis Westland will provide a 
Jump sum payment of £ 10 mill· 
ion to be used as Op~ratiDI 
Subsidy; 

(vi) Spares and replacement will be 
provided for tbe ent ire life cycle 
of tbe helicopters ; 

(vii) Tlaining will be provided. 

SHRI LAKSHMAN MALLICK.: I 
bave already aone through the reply of the 
hon. Minister. On the very day when the 
Defence Demands were discussed in Ihls 
House our bon. Prime Minister has already 
stated referring to a cr itici~m of the pro­
posal of purchase of helicopter from tho 
hon. Member of tbe Opposition, Sbri Von .. 
krishnan. the Prime Minister catelorically 
said that the proposal of purchase of 
Westland helicopters was no IODler under 
coDllderation. May I know from tbe hOD. 

MiDibter whether tbe financial implicatioDs 
of this purcbase were studied and whether 
tbo COlt will be cheaper by purch.liD, 
W.t1aDd bollooptora or Dot. 



SHaI JAGOISH TYTLER: I would 
Uke to correct the bOD. Member. The 
Prime Minister bed Dot laid tbat we are 
Dot buying •• 

AN HON. MBMBER: For defence. 

SURt JAODISH TYTLER.: Prime 
Minist or did mention in Rajy. Sabha whe'n 
two point. came up reaarding tbe "Westland 
deal as far as helicopter is concerned. Tho 
first was that they wore not able to de­
monstrate zero ri\ks during the take-off. 
No.2-It was found that net penalty was 
Imposed due to limitation of maximum 
take-off wehlht resulting in reduction of 
pay-10ad byl %. The above statement is 
in the backdrop of the statement made by 
the Prime Minister in Rajya Sabha in May 
1985 during the discussion on the demands 
for tbe Ministry of External Affairs. He 
said that tbese helicopters do not meet 
our specific requir~ment8 and tbat is tbe 
limit of our concern. They are 21so, be­
cause of the size more expensive than 
other machines for the particl!)lar roUte 
tboy are to be used on. Some of this is 
Off-set, as I said in this House earlier, The 
aid is not enough to off-set tbe full losses 
that we have to incur if we are to purcbase 
this machine". After tbe Prime Minbter 
had made this obs:!rvation, we had done 
evaluation of the machines twice i.e. onCe 
on 12th September 1985 'and second on 
20th November 1985. Now, this is what 
the report can tell_ Wesland Helicopter 
W-30 has been subjected on the flilht test 
twice as I have just mentioned. The 
ftiabt tests were carried out by a technical 
team consiltinJ of representative of DGCA 
Indian Air Force, Indian Airlincs and the 
Helicopter Corporation of India. The 
observation is like tbis: Westland W·30 
is considcred well within the limits to per­
form tbeir z·ero risk for a take-oft' from tbe 
helicopters rig in ctie of engine fallur e. 
Tbis is what tbe Prime Minister bad men­
tioDed in tbe month of May. after tbat the 
evaluation was dODe qajn. 

Secondl,. Westland W .. 30 ClD carry a 
minimum pay-load requiremeDt, of 10 
palleD,ers for Itandard machine profile. 
Roprdlq (b) of tbc ICcoDd part: W.t­
IaDcI 30 IDOro &baa lDoot. tho requlrolDtllt 

laid dowD by ONGC which calls for traDS­
pOltin, 10 paasenlerl of, a diatance of 100 
nautical-mites and returo, in case of failure 
to land with tbe reserve fuel for 45 miDu­
tes f1ight. In practice, it will be able to 
carry 12 passengers with Instrument made 
ftight rul e reserves; 13 passengers with 
visual ililbt rule reserve. The heliCOPter 
is pleasant to band Ie when tbe cockpit 
requirement is ,000. 

Coming to the financial aspect, tho 
'second doubt related to the higher opera­
ting cost. The operatina subsidy offered 
by the Westland now is 10 million po,unds. 
The net p:-e~ent value of 2.75 millions from 
the 7th to 20th year of operation. As 
]001 as in operation, tbe Westland Com­
pany is to pay (or tbe difference in their 
operational cost8. This would take care 
of •.• 

I would like to inrorm the hone Mem" 
bers that there bas been Dot a sina1e pie 
of tbe tax-payers money or tbe money of 
the Government of India; every pie 
wi"icb is being used on the belicopter is 
aid money which we are getting. Our 
Prime Minister did mention, and I have 
said that tbe initial COits that he bad men­
tioned, on the basis of tbe observation he 
made in the Rajya Sabba, 10 million 
pounds have been liven more to us, for 7th 
to 20th year. 

SHRI S. JAIPAL REDDY: Sir the 
Minister has referred to two complaints 
aaainst the WestlaDd Helicopter wbich tho 
PI ime Minister a]lo referred to. But tbo 
Prime Minister tn bis reply to the debate 
aD Defence Baid tbat these two complaints 
have tince been rectified. But the Minis­
tor says tbat these two complaints were 
found to be correct 0'1 re-evaluadon. Which 
is correct? Secondly, as the Minister 
himself bas admitted tbat we are not pay. 
ina for it. It is part of tbe Irant. Is it 
due to this reasoD wby we purchase u ••• 
less helicopter.? Thirdly. whetber the 
purcbase of tbe belicopters ha, beeD Inl" 
ted UPOD by the GovernmeDt of U.K! ? 

Ma. DBPUTY SPEAKS&': OD1J 001 
IUpplemeDt'J7 i. allowed. 
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S,Hlll J.~GDTSfl· TYTLER.: I bad 
made it very claar that tbe points mentioned 
by tbe Prime Minister have been rectified 
and it is t·o "ur satisfaction and th e team 
which went to evaluate .•• 

SHRI S. JAIPAL REDDY: Wbieh 
two? 

SHRI JAG DISH TYTLER: I just 
spoke. You are not listening. 

SHRI S. JAIPAL REDDY r: You 
referred to re-evaluation ; the Prime Minis· 
ter referred to rectification. 

( Interruptions) 

SHRI JAODISH TY fLER. I have 
made it very clear. There is no contro­
versy on tbese bottl things whicb were 
poiD~ej out b)p the Prime Minister' it is 
rectified' • I bad mentioned in detail bow 
it has bee,l re~tified. 

I just read out. I took five minutes 
reaardiDI tbe whole l hinge 

SHRI S. JAIPAL REDDY: Sir, you 
plea~e go through the proceed iDgS. The 
rcmaininl parts of my question ba ve Dot 
been answered ••• " 

MR. DEPUTY-SPEAKER 
take your selt, Mr. Reddy. 

Please 

SHRI S. JAIPAL REDDY: The re­
. mainiu& parts of my que,tion have not 

been answered .•• 

MR. DBPU1Y·SPEAKER: Only one 
part be can answer. Mr. Mudi Deora. 

SHRI S. JAIPAL REDDY: Is it be­
iDl purcbased merely because grant is beiDa 
liven to UI ? 

MR. DEPUTY·SPEAKER Mr. 
B.ldd1~ please tak.e your aeat. 

Notbinl will 10 on record. I bave 
caUed Mr~ 'MurU Dcora. (lnl_,rupt.lon~)·· 

-*Not tecordtcl. 

MR.. DEPUTY.SPEAKER: ODly . one 
suppl ementary you can put. Mr. Redd,. 
take your s:at. I have caUed Mr. MurU 
Deora./ Nothinl else is going on locor·d. 
The Minister bas already answered. 

SHRI JAODISH TYTLER 
say this? 

May I 

MR. DBPUTY-SPEAKER: Yes. 

SHRI JAODISH TYTLER: I do Dot 
want • he House to aet any wrong impres­
sion ; bees use the bon. Member bad raised 
his voice twice or thrice, one would tbink 
that I was not abJe to answer tbis. Tbis 
has been made \ery cl ear. I have already 
mentioned. I am sorry, tbe hone Mem­
ber was not listening at that time. There 
were two very imoortant points that the 
Prime Minister mentioned. I have said 
that they have completely rectified these 
two things. One was the financial part 
about another ten million pounds whiCh 
have been given. Then there was the zero 
risk factor which they have done twice. I 
gave the dates when they completely recti. 
fied these two things Clnd they flew the heli· 
copter with one engine failure aad tbo 
zero take-off. 

PROF. K.K. TEWARY: He needs 
~poon .. feedjDg. That cannot be done. 
(InterruptiDns) 

SHRI S. JAIPAL REDDY: What 
about tho other parts of my question, 
Sir? 

MR. DEPUTY·SPEAKER: Only 
one supplementary. Tba·t is all. I do Dot 
want the others to discuss. Mr. Reddy, I 
have already said that only one supple­
mentary is a Howed. 

Mr. MurJi Deora. 

SHRI MURLI DEORA: Is the Mi­
nister aware of some reports in U.K. 
papers that this company itself is slnkinJ 
and i~ Dot 40ing well and if so, bow will 
they be able to continue to provide services. 
maintenanCe, etc. ? . 

SHRJ JAODISH TYTLEll: No doubt 
tbo~c was a lot of controversy in the Brt. 
tiab press about thia comlilD, .od·. I'oe 
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of ClweatioDA wore also alked iD tbe othctr 
House. The American' are wantiog to· 
hay the sharos of th,is compaay ; the 
Italian. are prepar ed to buy the shares 
of· thil company. ,I do not kJlow how )'OU 

can say that tb e company II sinking. We 
were also very m'ucb concerned ••• 
(/nt.,ruptlons) If you are Dot prepared to 
litten, why should you raise the question 
at aJl ? 

MR· DEPU1Y·SPEAKER: Order, 
order. 

SHRI JAGDISH TYTLER: We also 
10 t in touch with our Indian High Com­
missioner in U.K. As per the report re­
ceived from the Iodi!ln High Commisdoner 
in the UK., MIs. SikarRky of the USA and 
MISt Fiat of Italy are buying a limit ed 
quantity of Westland sbares. Otlr High 
Commissioner in London has confirmed 
tbat association of Mis. West1and with 
other firms would not result in any setback 
to Wec;;t)and"s manufacture of the series of 
helicopters which is of interest to India. 
Tbe re-structuring is intended to provide a 
larger capital base and stronger finandal 
viability to MIs. Westland and, therefore, 
we need not bave any apprehension on tbis 
score. The High Commission er confirm ed 
tbat association of MIs Westland with 
otber firms would not result in any setblck 
to Westland's; manufacture of the series 
of be Ii copters" ••• 

MR. DEPUTY.SPEAKER: You can 
la)' It on the Table. Why are you readjng 
it ? 

SHRI JAODISH TYTLBR All· 
dabt. 

SHRI O.G. SWELIJ: These helicop­
ters and thi8 particular compay, tbe West-. 
land Cpmpan)" seem to be jinxed aDd I 
hope that the jink does not pass on to us • 
. 1 would like ~o know from ·tbo Minister 
whether it is true that the ONGC9 which 
will be operatinl those bellcopters-of 
course ,OU a.re also soins to use tbem for 
abort bop. in places lik.e tbe North .Bast. ' 
but tbe ONGC will be the main usor-has·' 
'esprc>aed stroDg reaerya tion to tho use of 
.. bdUcop'terl. Tho, J»IVC pointed o.u~ 

10 reaard to tbe cost of ()peratioD tbat wbile 
it .would tate for tbe W ~tJand Holicoptell 
Its. 1900 per bour, it would take Dol, RI. 
1100 for tbo Daupins and Rs. It 00 onl, 
for the chartors. That i. number ono. I 
would like to know wbetber they bave ex­
pr eased stroDa reservation. 

MR. DEPUTY SPEAKER: You can 
put your question because tb ere are a lot 
of question 8. 

SHRI O.G. SWELL: I would Uke to 
know the 10 million pounds tbat you are 
making, much of as operations subsidy, how 
long would it will last if you are loing to 
Jose Rs. 800 per bour in tbe operation of 
these helicopters. 

SHRI JAGDISH TYTLBR: The 
ONOC bas accepted the Westland, I would 
lik e to inform you Sir, that the Westland 
will be a cheaper in run to the Daupios. I 
will give you the reasons. (Inttlrruptlons) • •• 
AI though tbe revised cost of the operation 
per hoor is being worked out. It will be 
reduced by over 30 %. The earlier Cl)lt 

was worked out on1y on the cODventional 
ftnancia1 basis. That has changed DOW. 

Because it has DOW been decided tbat tbe 
graot elements will be pasled on to the 
Helicopter Corporation. So, it is not the 
ONOC that will be running these, it is the 
HeliCOPter Corporation of India which is 
now registered which will be ,running. 
(Inter'llptlons) •••• ONGC wi)) be one of tbe 
users, but the other Stfties will al80 be 
uelin. this. MOlt of it will also go to tbe 
North·Eastern Statel. (Interruptloll8) 

In tbe Cabinet I had taken up this 
and the Cabinet is of the view that the 
Import duty should be exempted in tbe 
case of the oil sector. 

PeopJe SaarerlDI frOID Dlabete. 

*641. PROF. NIRMALA KUMARI 
SRAKTAWAT: .Will the Minister of 
HSALTH AND. FAMILY WELPARE bo 
pleas cd to Itato : 
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(a) wb ether one out of every "four 
periODS in. the country il sufferiog from 
diabetes; 

(b) whether tbis diseaae I eads to blind­
nell and fatal al1meDts Uke damage to 
kidneys and beart diseaae ; and 

(c) wbether 8D1 effective steps have 
been taken by Government and Scientists 
for prevention 81 w,,11 as cure from thil 
disease? 

fEn,II,hJ 

THB MINISTER OF HEALTH AND 
PAMILY WELFARE (SHRIMATI MoR .. 
SINA KIOWAI): (a) No comprehensive 
diabetes 8Urvey ha, been done in t he coun­
t", A multi-centric study done b~ th,e 
Indian Council of Medical Research Indt .. 
cates tbe over-all preva1ence of diabetes is 
t.8 per cent. 

(b) Yel, Sir. 

(c) Preventive measures usually con­
siat of" reltUllted diet and exercise. Go­
vernment hospitals in urban areas u~uaJJy 
bave diabetic clinics wherein insuHn and 
anti-diabetic drugs are available. Govern­
ment intend to have a scheme duriol the 
Seventh Five Year Plan period for control 
or diabet e8 on a pilot baa i •. 

TrtUl,latiOll 

PR.OP. NIRMALA KUMARI 
SHAKTAWAT : Mr. Deputy Speaker, Sir, 
throuab you I want to know from the hoo. 
Minister whetber in view of the fact that 
diabetes affticts the children, the youth 
BOd tile old, Government bave any special 
scheme for tbe prevention of diabetes 
amonl tbe scbool.goiDI children and 
collele-goinl yoath In tbe rura I areas so 
as to protect their bealtb 1 

The second tbing that I want to 
know ...... . 

MR. DBPUTY SPBAlCBa : Madam, 
ploase tako ),ollr Icat. Lot the Minister 
,qa"« JOur Ilnt qaestloa. 

[ 1Nn,latIOII] 

PROP. NIRMALA KUMARI 
SHAKTAWAT: You bave Italed tbat a 
comprebeDs've proaramme is beiDa for­
mulated in the Seventh Pjy, Year Plan. 
I want to know tbe outliDes the-reo·' 7 

SRRIMATI MOHSINA KIDWAI: 
There is DO doubt that diabetes is • disease 
aDd it endangers the life of a perSOD. It 
Is of two types. One is In8ulin.dependent. 
diabete. and the other b DOD .. jDauHa­
depend eDt-diabetes. Th e first type is 
generally prevalent amona the lower aae 
group and the other type afflicts the per­
sons of above 40 years of ale. So far as 
the question of ita prl"vention is concerned, 
we do not want that there should not be 
any protection aaainst it. Bot, for the 
present. we are payfn8 more atten tion 
towards communicable diseases b~caQse 
these are on the increase in our country .. 
Non-comm unicabJ e disea8es and tho 
diseases of this typO come to our country 
18ter. The problem with us is that we arc 
facinl the diseases of developing countries 
88 well as those prevalent in developed 
countries. Therefore. earlier our em. 
pbasis wal on curativo side but now we are 
layina emphasis on preventive side aa we]l. 
I have already told about its preventive 
measures which usually consist of regulated 
diet, exercise and a relulated life. Tbese 
are the preventive measure •• 

Witb reprd to your lecoad question, I 
wlnt to tell tbat RI. 2' laths have been 
allocated (or this purpose in tbe Seventh 
Five Year PJan. (Inli'rruptltJ",) This diseaSe 
does not make any distinction betweeD the 
rich and the poor. This disease amicts 
tbe poor due to malnutrition. The biqeat 
difticuls, which we are faciDS i8 that due 
to bisber rate of ilUtoracy, tbe people do 
Dot bave awareness and that is wby we 
are Jaying more emphasis 00 health educa. 
tion programme. 

PROP. NIR.MALA KUMAIU 
SHAKTAWAT : I would like to kaow 
from the hOD; Minister whether IUeb 
type or InsullD haa becD developed "bloh 
If takon once a year relievel th' patient 
of this trouble? I waot to toow Whether 
ahe hal an, Information about it; aoct if 
10 wbetbor alae propoaca to ·import it 1 
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SHRIMATI MOHSINA KIOWAI: It 
depends on the type and degree of the 
disease and what type of injection is needed 
for th~t. There can be no relief to the 
patfent suffering from in;~u1in-dependent 
diab.:tes without insulin injection. Now T 
ha~ seen that d',lbetics keep a disposable 
syrirge end they thrmselves take injectio!l 
on time and prote~t themselves against 
it. 

The second method does not neces­
sarily require insulin injection; the patLnts 
can do without it aho. It cnn be contro' .. 
led througb regulated diet. 

[English] 

SHRI D.N. REDDY: Is the ~on. 
Minister aware that detailed research is 
going on in the we'~tern countrie~ in respect 
or transplantation of pancreas gland in 
human beings-the gJand which producos 
insulin in the body ? If so, is any similar 
rel\earch going on in this country and the 
findings thereof? 

SHRIMATI MOHSINA KIOWAI : Sir. 
many re~earches are going on in our 
countty. I C8f'l give the picture of our 
Seventh Five Year PJan allocation. 

SHRI D.N. REDDY: Is any research 
going on ? 

SHRIMATI MOH~INA KIDWAI : 
Research is going on in many other areas 
but not for this particular thing. Indian 
Council of Medical Research is doing 
something in this area. 

[Transla,iofl ] 

SHRI GIRDHARI LAL VYAS: HOD. 

Deputy Speaker, Sir, J want to know from 
the hon~ Minister whether sbe is aware 
~'hat drugs meant to cure diabetes purchas­
ed by ber department for supply in the 
C.G.H.S. dispensaries are spurious and the 
same druBs are issued to tbe Members of 
Parliament and other patients and if some­
ODO raises objection, they sa)' that thoy do 

not bave tablets other than these? Is the 
hOll. Minister aware that there is a lot 01 
bungling (1"terrupti()n,) in the" purchase of 
diff~rent lots or tablets supplied't,: by the 
dispcnsari:;s whether they are being run 
for the Membe'(s of Parliament or for 
oth er beneficiaries. The people are 
facing a lot of trouble because the medi. 
cir:es that are being issued are spurious 
ones. (lnt-:,-ruptions) 

SHRIMATJ MOHSINA KIDWAI : 
There is no such complaint in my know­
ledge Ih;lt sub-standard drugs arc beina 
issued. r s haJJ get it inquired if Vyasji 
aives me a specific case. Nevertheless, I 
do not at all agree that sub-Itandard 
drugs are being distributed in III 
dispensaries at alJ places. I do not agree 
with it at all. 

[English] 

Food for Learning S~heme of Andhra 
Pradesh 

*642. SHRI V_ SOBHANADRBBS. 
WARA RAO: Will tbe Minister of 
HUMAN RESOU~CE DEVELOPMBNT 
!'e pleased to stat e : 

(a) whether Government of Andhra 
Pradesh have sent "Food (or Learning'· 
Scheme to Union Government fClr forward­
ing it to the World ~',ank for assis~aDce; 

(b) th e num~r of children who will be 
benefited from this scbc-me and the oxpen­
diture involved in the implementation of 
th e scheme; and 

(c) the reaction of World Banle towards 
the scbeme ? 

THE MINISTER OF HUMAN RE· 
SOURCE DEVELOPMENT AND HOME 
AfFAIRS (SHRI P.V. NARASIMHA 
RAO) : (a) to (c) No propo~al for as.is­
taDce from the World Bank was received 
from tbe Gov ·ernmcnt of Andhra Pradesh. 

I am sorry there is a serious mistako 
in the question, 1 would requo.t the bOQ, 
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Member to verily ... ift aad write to me, 
I' aeaen • ..,. But I am quito lure that DO 
alllltaDce from tbe World Bank bas beeD 
.. ked for and we 'have Dot received IU, 
propoaal from tbe Government of ADdbra 
Pradesb. I bave mad e a tborough search. 
I would requeat the bon. Member to loot 
into the detaUs wblch be ba. witb him, 
once apin. 

SHlU V. SOBHANADRBBSWARA 
RAO : I have received the lnformation 
about a scheme namely "food for J earniDI~' 
to benefit nearly 11.2 lakh cbildren in 15 
districts to provide mld·day meals to these 
children while 1 earnina. As rar as my 
lDformation loes it was sent. But I am 
tbankful you ba\'e clarified the matter. 
WhoD it is received by the Union GoverD­
meDt, will it recommend to tho World 
Bank for fundiDI it? I would also like to 
know from the hone Minister that since 
ID tbe Directive Principles of the State 
Policy, we bave stated tbat the Govorn­
ment will provide education at elementary 
level to .11 tbe chUdren of tbis country and 
tbe loat bas to be aebieved, yet and SiDCO 
our lodoWDS are filled with food stocks, 
namel" wheat and rice, will the Govern­
ment take up tbis scheme to provide 
Dutritious mid·day meals to the children 
belODlinl to tbe weaker sections at the 
elementary level so tbat tbis loal can be 
acbieved much sooner? 

SHill P.V. NARASIMHA RAO: 111i8 
is beinl considered. The Primo Minister 
bas already made an announcement in tbis 
bebalf and I am sur e ainc e we have surplus 
Itocks of rood, the Prime Minister haa allo 
dlsaareed with tho idea, over-ruled tbe idea 
of seDdiog food to otbers or sellinl food to 
other couDtries. So, we will be using our 
turplu. food primarily for our peoplo, those 
who cannot afford to buy and tbat scheme 
iI being worked out by the Food MiDist!')'. 
But the question il about the World BaDk 
IIsiatancc. I am lure tbere i. a miltake 
and if be could live me tbe detaill, after 
'ferifJinl what exactly he wants to know 
dieD I will be able to pe informatioa. 

IrnwulallOlll 

SHal BALASABBB VIKHB PATIL: 
Mr. Deput)' 8P.abr, Sir, ~raID"cr 

Bbaurao Patll bad Jauncbed a scbeme 
named 'Earo-wbile-you·are-Jearain.' iD 
Milharashtra. Baled 0., that scheme, man)' 
voluntary organisatieDs are running similar 
schemes. I want to know from the bOD. 

Minister whether ktepiDI in view the 
POSitioD of foodaraios buBcrstook in tbe 
country. GovernmeDt would consider liviD. 
foodarains free of OOlt to the vo)uDtar, 
organisations running tbese schemes to be 
distributed amon, tho poor children as a 
relief '1 

SHRI P.V. NARASIMHA RAO: Sir, 
we have drifted a lot from tbe original 
question but even tben it can be consider. 
ed. However, I cannot make any 
commitment riabt now. 

[English] 

SHRI P. KOLANDAIVBLU : Sir, 
nutrition is still the noglected step-child 01 
tbe Government though it pia,s a key role 
in promoting health and longevity and 
preventing d'isease. A~ far as Tamil Nadu 
i. concerned there Is a 'Scheme called 
'Nutritious meal scheme' by which they 
are feeding about 83 lakh cbildren every 
day including old.aged pensioners. Tbo 
Tamil Nadu Government ia .pending about 
200 crores of rupees evory year. Through 
tbis achome, we are not only alvins ODO 

square meal a day but we are also liviDI 
free education to the children by which 
actualJy 83 lakh children are beiDg fed and 
also boing given education. I would like 
to know from the bon. Mini8!er whether 
sucb a scheme will be introduced in all tbe 
other States emu latina Tamil Nadu. So 
far as this scheme is concerned. a small 
allocation has been made by the Centre. 
But it is a rDe81re allocatioD. Will the 
Government of India come forward to give 
the entire amount which has already been 
spent by the Tamil Nadu Government? 

SHRI P.V. NARASIMHA RAO: We 
would be very happy if other $tates also 
emula te the Tamil Nadu Government. 
That is all I can say at the moment. But 
the qUOItioD i. sometbiDI different. We"'j 
are Dot dbCUlsin. mld.day meaJs. Wbea" 
tbe Demands for t be Ministry of Human 
Reaources Development come up, tbat will 
be the time when we could dilouss aU th ... 
*l18s ta Feat detail. 

I 
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PROF. MADHU DANDAVATE: He 
Is askina for the AIDMK Government in 
ever, State.-

SHRI ANANDA GANAPTHI RAJU: 
There is a Jot of mal-nutrition iD the 
villales and the whole generation is likelY 
to be affected. The Government of 
Andhra Pradesh bad stltrtcd a scheme 
caTHor, but it bad to .. Ive it up because of 
paucity of fUDdl. I have a IU8.estioD to 
make and which I will put across to the 
bon. Minister. That is, the Ministry of 
Human Resources Development and tbe 
Ministry of Health may join together and 
atart some scheme in every State iacludlol 
our State so that the generation will be 
.. aved and children will not be put to tbis 
type of probJem. 

SHRI P.V. NARASIMHA RAO: In 
the case of Andbra Prade~h. paucity of 
funds bas compe1led them to stop this 
scbeme half-way or mid-way; in the case of 
other States, presumably paucity of funds 
bas stopped tbem from starting this sciJeme. 
I am not in a position to say whether the 
Centre will underwrite aU thi~, beeaus e 
tbe money bas to come from the samo 
kitty. If we have to do this, tben we wiJl 
have to cut down on something else. At 
tbe moment, the Central Government has 
DO scheme of finan.:mg mid-day meals, in 
any of tbe States, but we will certainly 
like mid-day meals to be started aod 
implemented in the States and the State 
Governments to make lome provision in 
their OWD budgets which has not been 
done 80 far. 

Samples of Imported Bulk Drugs aad 
DruB Formulations 

*(;45. SHRI TARIQ ANWAR: Will 
tbe Minister 01 HBALTH AND FAMILY 
WSLFARB be pleased to state: 

(a) whetber it is a fact tbat sample. ar~ 
drawn of bulk druls as well as drus 
formulations beiuS imported in tho country 
before cieariul from till eUltoDlli 

(I) if so, names of the bulk drop and 
formulations samp! ea of wbicb were dran 
4ur'" "tilt laat tbreo. s'oar.: 

(c) the namel of laboratories where 
tbe drop were t.ted. ud 

(d) wlHtt actioD 'ia takeD b, Govern­
ment on luch test report, ? 

THB DEPUTY MINISTER IN THB 
DEPARTMENT OF PAMILY WELFARB 
(SHRI S. KRISHNA KUMAR) : (a) 
Samples are drawn for test in cale druls 
imported for the first time. Random 
samples are Jilted from consi,nment. 01 
the same dru. roceived from tbe same 
maDuracturer, imported subsequently. 

(b) Information is beiDa collected and 
shall be laid on tbe tablo of tbe Sabha • 

(c) Names .f Government and approv­
ed "rivate Jaboratories enlaged in teslin. 
of drugs are given in the attached 
statement. 

(d) If a drug on test i. reported Dot of 
standard qu ality by a Itatutory testina 
laboratory, the drul is either exported 
back to the country of origin or destroyed. 

Statement 

NAMES OF GOVERNMENT AND 
APPROVED PRIVATE 

LABORATORIES 

GOVERNMENT TESTING LABORATO. 
RIES 

1. The Central Druas Laborator" 
Caleutta. 

2. The Contral RClearcb Insti tute, 
Kalauli. 

3. The Central Indian Pharmacopoeia 
Laboratory. Gbaziabad. 

4. The Indian Veterinary Researcb 
JDslitut e, IzzatDapr I U.P. 

APPROVED PRIVATB TBSTING 
LABO&A TORIES 

1. Mis. Analytical Testing Se"iCOl 
(P) Ltd., Now D eJb i. 

2. MIs. Sbri aam Tctt House. 
DtIIli. 



3. MI ... Ita Labs p,yt. Ltd., Bombay. ... 
4. MIs Che,m. Med. A1'\slytical 

Laboratorie~, Bombay_ 

5. MIs Micro Labs. (p) Ltd., Madras., 

6. MIs Medopharma, Madras. 

7. MIs T. T.K. Pbnrma, Madras. 

8. Mis Tamily Nadu Dhada 
Ph~rmaceuticaJs Ltd" Madra~. 

9. MIs Alkali Chemicals Ltd .• 
Madras. 

10. ,MIs Mical Lab. Ltd., Madras. 

[Tra"s/af Ion] 

SHRI TARIQ ANWAR: Mr. Depufy 
Speaker, SIr, complaints ar e being 
rccei/ed that e.itu1.dard is nOJ heing 
maintained in respect of the bulk drugs, 
finished formu'ations and Jife savi! g drugs 
beiDa import ed into the country from 
abroad and tbat there are alany vaccines 
aDd serums whicb we are imp:) tin~ hut 
we do not have facilities for their proper 
investiaation and testing. As a result of 
tbat we ba\e to depend totally on the 
countries from which we are impo~ ling 
them and it has been found on a DUlTjber 

of occasions thnt such polio-vaccines W:.. re 
impt:rted which were found sub-slaud~lr 1. 
Tberefore, I wou'd lik; e to know from the 
hon. Minister whether Oov~rnment are 
making efforts to en~,ure that th c Jif e .. 
savin~ drugs fO importc:d are put to a 
proper tesUn;,.t so that the people using 

. these drugs are assured of theIr safe u~c '} 

SHRI S. KRISHNA KUMAR: The 
main question relates to te,ting of drugs 
which are imported. As bas been 
anlwer.:d, there is a statutory procedure 
for the testing of the imported drugs. 
Tbe lamp! e9 are. drawn and tested in tbo. 
CeJatral DruSi Laboratory at Calcutta at 
:tbe ftr6t in,taoce, and for repeated 
!consiaoments· in the 10 approved 
i:laboratories in the vicinities of tll c por ts 
;'of di sombarkat iou, at Madras, Bombay t 
POJbi and Calcutta. We ,UIO tbo 4 
\ 

cent'tt)) drus testi1l8 laboratories and 10 
selected approved laboratories in 'the 
private sector, which are apaio approved 
as per the st8 1 utory procedure for the 
t ,,!'tin&: of the imported drOls. 

As regards the drugs produced in the 
country" we have altQgetber 68 drug 
testing laboratories. Tbe bon. member 
is ent irely corr.;ct in sayiuB tbat our 
testing capacity is very badly strained. We 
have to tes' hundred, nod thousands of 
sumples, if we have to be extiemely 
vigilant about the spurious ~nd sub. 
standard drugs and our two central 
laboratories can test only 3,400 and 
4000 sampl es a year. We have a time 
bound programme for sugmentation of 
the~c testing facilities, There are a bout 
12 StAes and Union Tt!rutories which do 
not have test ing facilit;es and aro de;: pen­
dent on the Central Governm ent 
lethol atorie~, which tbeoy have appointed as 
~oVerDmel1t anal~sts. We are improving 
the infrast!ucture and Government is 
aware of this matter. 

[Translat ion] 

~ARJ TARIQ ANWAR: I would also 
like to know whether complaints have beeD 
received tbat otber costly medicines are 
being imported by some companies In the 
name of nledicines which are exemptcd 
frolD custom duty? What bappens . is 
that the lnedicin es so imporr ed carr) the 
label of exempted medicines all right 
but very often costly medicines are 
imported in disguise on which custom 
duty is JeviabJe otherwise. T.hus, 
Government loses OD two counts. Fustly 
it Joses the custom duty and secol\dly, 
profit is earned by tbe bia companies. I 
would like what action Government are 
taking in tbis relard ? 

[English] 

SHRI S. KR[.:»HNA KUMAR: I bave 
mention ed to tbe hon. member about the 
statutory procodures for tClti.oa. But, 
what the question involves is. cnforoement 
and Jack of adequa'to care or otber 
malpractices in tettiol. Taat il a reneral 
Quostion. AI tar as tbe tOIUq iDsI*ton: 
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are (un_corntd, tbeir first duty is to 
.crutioilc the Jabel. and '8", whether' tho 
particular' requlr,d to be shown 00 thom 
are in conformity witb the provisiPDS of 
tbe Dru •• and Cosmetic. Act. ADd then, 
a8 statutority requirod, tbe sample is taken 
and 'cued and only if fouod acceptable 
tile drul i. reteased into the open market~ 
Of course, )'on cannot test ev,ery siulle 
consignment aad every siolle item. We 
caD only te~t by ~amplina because that is 
all that is possible. 

OR. V. VBNKATBSH: 38 years are 
over since Indopendence. Actually, 
non·cs~ential drugs which are very costly 
are being impocted from outside aad they 
are all over-burdening our market, tbereby 
forcing tbe doctors to prescribe more aDd 
more drugs. Over.dosage of patients is 
IDcreasing more and more and the ill 
effects because or chemical reaction in 
tbe body are mJcn more. Toerefore, I 
want lO know whether tae Government 
has .. ot any Idea LO 80 in for a new drug 
policY in future. 

SHRI S. KRISHNA KUMAR: Sir, 
there is a l.ud down import proc~dure 
under tb~ DLUgS aDd Cosmetics Act. The 
DrUBS T~chnicaI AdvisorY Buard goes into 
every single aspect of any controversy aoy 
n:w drug before it is allowed to be 
imported into tbe couutry. 

SecondlY, as far as the Drug Policy is 
concerned, as the Hou!le is a ware, a new 
Drul PoHcy is under formulatioa. The 
Drua Policy has three different 
components., Ftcst is licensing of capacity 
and production. second is priciog aod only 
tbe tbird is tbe beaJUl aspect, i.e. qoality 
control and the availability of drugs. 
Only the third aspect is dealt with by 
tbis MInistry. Toe Firat tWo aspects are 
dealt by tJle nodal Mtnistry of Cflemicals. 
Toe Health Ministry wiU play its role in 
tbe formulation of tbe Drul Policy which 
is und~r c()Q8ider&t,ion. 

DR.. V. VBNX.ATBSH : Ho is teUiaa 
tbe lood, old . story. I want to know 
wnethor tbe, Goyctnmcnt is comins forward 
witb a now Drul Puljc, because a Dumber 
of peoplo art complaitlinl ~ .be 
DOUDtt)''' , 

SHRI s.. K.R.JSHNA KUMAll: Sir I 
was t.eUiD8 the, new stOty. 

r Translailon] 
~. , 

SHRIMATI KRISHNA SAHI: Mr. 
Deputy Speaker, Sir, the boo. Minisfer bas 
stated th., there arc 68 laboratories in 
the country .and Government are takin. 
steps to augment their number. I would 
liko to know from him wbefher some 
as~ssmcDt has been 'made in respect of 
the denland and availability of life savio, 
drugs in the country and whether our 
countr) is poised to achieve self sufficienty 
jn tbis field ? 

[Eng/Ish] 

SHRI S. KRISHNA KUMAR: Mr. 
Deput, Speaker, Sir. the tOlal ott .. take of 
drUBS in thi9 country is estimaced at 
Rs. 1250 crores a year. And the total 
iInport is about 25 to 30 per cent. We 
canoo~ drastically curtail the imports 
because of the great scientific advancement 
in tbe medical field and the Deces~ity to 
import New Drugs in order to koep 
abreast of the world developments in 
curative bealth services. 

SHRI DINESH OOSWAMI:' Sir, has 
It come to tbe notice of the Government 
that tbere is an off-repeated complaint 
that in this country many bulk drua 
formujafions are imported or are dumped 
which bas becn rejected by otber countries 
-advaoc.,d countries which is deterimental 
to hedlth and wbether cbi. aspect of the 
matter is s ~rutinised at tbe time when tbe 
testing is done and, if not, tbe reason. 
theloof 'I 

saRI S. KRISHNA KUMAR: Sir, I 
talked about tbe jlllpJr£ proceduro. 
T,:bore is also a procedure ot banniDl of 
uDnCCessalY druI'.' Thirty.three drU.I 
have beoD banned in dift'erent CouDtrioa. 
Thero are permutations and combinations, 
SOOlO. drup are banned in lome countries, 
but used in certain OCbo.f cQuDUie, 
lDc1ad'De tbe. developki aDd WJ~h~'· 
dt"l~ world, ' 
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As and wb eD a drug is bannod !.io an, 
lioal e couotry, the W.B.O. intimates 
the member countries about tbe baoniD. 
and we start tbo procedure of ro·cxaminio. 
tbat partiCular drug, if it is in vOlue in 
our country. Thirty-three intimations 
were received by tbe Government of India, 
of whicb sixteen druII are not existent in 
India. They were never introdueed in tbe 
country. Por th e first tim e, t cn drugs 
bave been banned by UI and in the case 
of soveD drugs, we have taken a cooscious 
decision to continue theae drugs because 
tbey are cbeap essential drulI necessary 
In tbe locio-economic as well as tho health 
conditions of thh country. 

SHR.I NAWAL KIStlORB SHARMA: 
Mr. Dc:puty Speaker, Sir, I would like to 
pay that droll, whether in the shape of 
formations or tbe basics, it is very esselltial 
10 for as quality control is concerned for 
tbe life and health of the nation. In view 
of tbil, may I ask tbe Minister whether he 
il satisfied about tbe quality control 
measures, with regard to the smaH and 
medium sectors and if not tben whal action 
be propose. to take in tbis relard ? 

(b) He bas said that in the formulation 
of a Dew Drug P<>1icy. the Health Ministry 
is associated. May I know in wba t m '?in .. 
ner you are aS809iated in the formulation 
and how far it would be helpful? 

SHRI S. KRISHNA KUMAR: What 
is the first part of the question? (Int,rrup· 
'Iona). As far al the first part of tbe ques­
Clon i. cODCcroed ... (Int,rruptlon,). 

MR. DEPUTY SPEAKPR: Pleal' 
sit down. No, no comments ..•• 

SRRI S. KRISHNA KUMAR: To 
tbe first part of the QuestioD, our response 
il that the bOD~ Member is entirel, correct 
in piDpoiDtioS one of tbe weaknesses the 
draa testiDI picture in the couDtry. There 
Ire ',000 small sule manufacturers oj 
drugs. We bad st ipulated, after givina 
them time, i.e. variOU8 periods of time, 
that' (rom 1st JanuarY 1980 Qae, must blve 
tJacir OWD iatG'D1ll toaUDa fUlnU"'. I," 

unfortunate!Jy. the aman seal.e unite have 
Dot implemented tbis fully. The, are 
continuiDI, lome of them are CODt iDUiol 
to let their drugs telted In approved labo­
ratories-which was tbe dispensation ear­
lier. The entire drulI administration I. a 
State subject. We bave taken the matter 
witb tbe States forcefuJly; and mOlt of 
small industries are Dot in a satisfactory 
financial position a180, to introduce all 
thele sophisticated facilities at ono stroke. 

There are various aspects to this que ... 
tion. We wi)) prolP'osaiveJy see tbat all 
small sector Industries have tbeir OWD 

internal tostinl facilities, 

As far as the Orul Policy is concerned, 
we have given our consider cd viewl to tbe 
nodal Ministry; and I am sure that Health 
Minister's viewpoint wi)) be taken into 
account before this poJiC) is finalized, 

SHRI N!\WAL KISHORE SHARMA: 
Place your viewpoints before the House. 

SHRI S. KRISHNA KUMAR: When 
a matter is UDder consideration, ) do not 
undersland how it can be pleaced before 
the House. 

DR. DATT A SAMANT: This is 
one of the Vital points-thes e are life­
saving drull. In the J.J. Hospital in 
BombaY, 18 people died because of a small 
mistake of on e of the manufacturers from 
Vapi. Therefore, does not the Govern­
ment tbink tbat it should have tbe drUB 
formulation policy, and take it tbat it is 
tbe primary responsibility of the Central 
Government·? (Interrupt/oM) I am a 
doctor. 

MR. DepUTY SPEAKER: He i8. 
doctor; That is why he is iDterea ted. 

SHRI S. K.RISHNA KUMAR.: The 
particular incident in which Il)'cerinc w •• 
wroDaly administered, r"lultiDI in lome 
deaths in the J.J. Rospita'l, il,'" Jlldll», 
and blDee... do DOt waot to cofliment 01 
u. 
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The latter part or the question relates 
to 'the poeral,. administration of tbe Drul 
Control Act, 'aDd J have already indioat'od 
the step' we are contempJatiDI, aDd tboae 
we are implementioJ. 

SRRIO.S. MISHRA: I would like to 
know from the 'Minister: D.uriol tb e 
last one year, how many lub.standard drug 
samples bave beeo drawn and analyzed 10 
the laboratories, and bow many bave been 
found to be spurious? 

SHRI S. KRISHNA KUMAR: I bave 
the flgures bere in respect of the leneral 
percentage of sub standard aDd &parious 
drugs. Of tbe total quantum 0 f drop tested 
through the samples drawn by the 
Drul Inspectors in the country thoso found 
sub standard constitute about 15 % to 
18 % ; and for the imported drugs, tbe 
percentale ia about throe. This docs Dot 
mean that 1 S % to 18 % of all tbe drull in 
tbe cQuntry are spurious, becauae lamp) os 
are tak~n to test auspicious caaes. So, 
these liquid need Dot li~e a very correct 
picture. 

saRI 0.8. MISHRA: I want the 
Dumber : bQw many spurious drug samplos 
were drawn .•• 

MR. DEPUTY SPBAKBR : Next 
queation-Shri Salabuddin is not here, Now 
Question No. 647-Shrimati Oecta 
Mukherjee. 

Construction of SYL Claal 

.647. SHRIMATI GBSTA MUKHBR­
JBE: 
SHRI SUBHASH YADAV : 

Will the Mioister of WATBR. RB. 
SOURCES be ploased to state : 

(a) wbother GovernmeDt', attontion 
has boeD drawn to tho sllCKOd .throat. or 
tbe extremists in Punjab that they would 
ftIl up tbe Sutlej.Ylmuul lint canal tbrou.' 
J(ar Sow.; 

(b) if 10. tbe details Ind. Government'. 
reactlOD tbereto ; and 

(c) whether Government propose to 
take up the constructioD oflbe SYL CaDal 
a. it Is a part of the Rajiv.Lonlowal 
accord '1 

THB MINISTBR OF W ATSR RE­
SOUR.CES (SHR' B. SHANICARANAND): 
(a) & (b) Yes, Sir. Howe,er; the Chief 
Minlstor Punjab in a statemeDt made OD 

3rd April 1986 at Cbandiaarb has Itated 
that tbe Punjab Government assures it. 
full commitment to c:>mplete tbe construc­
tiOn or the Canal in terms 0 f the Accord. 

(c) Measuros for expediting tbo cons­
truction of the Canal are under dilcu" 
sioD. 

WRITTEN ANSWERS TO QUESTIONS 

[Transla tlon] 

NatioDal Anthem fn Edae.do •• 
lDatitutioDs 

*643. SHRI R.M. BHOYB : Will tbe 
Minister of HUMAN RESOUR.CE DEVE. 
LOPMENT be pleased to atate: 

<a> whother Union Govern mont are 
aware that in some educational institution, 
the National Anthem i. never lunl 10 much 
10 that even on National days like Indepen­
dence Da, and Republic Day dilrolard to 
tbe NatioDal Anthem is shown; and 

(b) if 10, what steps are beinl takOD 
or contemplated by GovernlDOnt to enlure 
accQrding of proper honour to the National 
Anthem in all the oducational iastilutionl 'I 

THB MINISTER OF HUMAN RB­
SOUR.CE DEVELOPMENT AND HOMB 
AFfAIRS (SHRI P.V. NARASIMHA 
RAO): (a) at (b) The policy of the 
OOVonllrODt is that the schooJ authorities 
sbould make adequate proviaioD in tbeir 
proaramm. for popularize tio.D and sJnliD, 
of.1M NatioDal ADthoaa. 
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No instance!; of instUutioDS where tbe 
National Anthem is never sung, even on 
National days like lod :pence Day and 
RepubHc Day, bave come to the notice of 
tbe Government of India. 

[E"glt,\hl 

Earnings from Ticketless Travellers 

-644 SHRIMATI BASAVARAJES. 
WARI! 
SHRI S. PALAKONDRA .. 
'fUDU: 

Will the Minister< of TRANSPORT be 
pleased to state: 

(a) the number of cates of ticketJess 
travel detede1 by the RailwaYs during the 
year 1985 .. 86 ; and 

Railway 1983-84 

(Rs.) 

1. Central 1.20 

2. Eastern 0.95 

3. Northern 1.12 

4. North Eagtern 0.30 

S. Northest Frontier 0.32 

6. Southern 0.66 

7. South Central 0.79 

8. South Eastern 0.85 

9. \\-'estern 1.27 ---
Total ,.7.54 ---

Proposal to Introdaee Local Train 
between Asansol and JbaJha/Klol 

·646. SHRI SALAHUDDIN: Will 
)C Minister of TRANSPORT be pJeased 
J .tlte ; 

(b) the cfctgils of earniJ'lgs of each 
Zonal RaHway from ticketJess trave1JerQ 
during tbe laF:t three years ? 

THE MINISTFR OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCJNDIA): (a) A totaJ 
of 45.68 Jakh persons were detected tTa .. 
ve!Jing without ticket or with improper 
ticket during the year 1985·86, upto 
February, 1986. 

(b) The details of railway dues t('ali~ed 
by the Zona) Railways for the years 1983. 
84~ 1984,85 aud 1 ~ 85·86 (upto Febru;l\r~, 
1986) are give1 below: 

1984-85 

(Rs.) 
; ~_ I ' 

1.S0 

1.09 

1.15 

0.39 

0.40 

0.74 

1.07 

0.95 

1.42 

0.80 --

1985·86 
(Upto February, 1986) 

(Figures in croces) 

(Rs.) 

1 .. 60 

1.22 

1.4J 

0.42 

0.39 

0.85 

1.25 

1. J2 

1.46 - ..... 
9.72 

(n) whether there is any tlropcsal under 
consjderation to introduce a local train 
between Aqansol and Jhajba or Kiu) on tbo 
Eastern Railway : and 

(b) if 80, the detail. thoreof ? 
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THB MINISTBR OP STATE IN THB 
DBPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, 
Sir. 

(b) Does not ad se. 

Goyemment', Control oy.r Punction-
181 of Central Coaodl for Researcb 

10 Ayur,eda and SJddba 

-648. SHRI DHARAM PAL SINGH 
MALIK: Will the Minister of HEALTH 
AND PAMILY WELFARfi be pleased to 
Itate : 

(a) what is tbe nature and extent o( 
control exercised if any, by her Ministry on 
the fUDctioning including admjnistration, re. 
cruitment and services of tbe professional 
and Don.professional staff of Central Coun­
cil for Research in Ayurveda and Siddha; 
aDd 

(b) what is tbe nature of floaD cial and 
otber assistance provided by the Central 
Government to tbis Council ? 

THB MINISTER OP HEALTH AND 
FAMILY WELFARE (SHRJMATI MOH .. 
SINA K.IDW AI): (a) The Mi,nistry of 
Health and Family Welfare do Dot exercise 
any direct control on the day to day fun­
ctioning of tbo Central CouDcil for Resear­
cb in Ayurveda and Siddba. The Council 
is In Autonomous Body registered under 
the Societies Registration Act. The Minis. 
try i. represented both on the Governing 
Body and tbe Standing Finance Committee 
of the Council. Tbe Government of India 
bave pOwer to isSue directives to the Coun­
cil. Tho CouDcil submits Anoual Report 
and Audited Statement of Accounts for 
placina before tbo ParliameDt tbrouab tbo 
Ministry. R.ecruitment of staff 01 the 
COUDell is done in accordance with tbe 
Recruitment Rules approved by tbe Gover. 
DiDI Body. 

(b) The Council is full, financed by 
arant-in.aid from tbe Mioiatr, of Health 
.04 PamUy Welfaro~ 

. APRil ror Sale of Tleketl ... Re­
.r .. 'ioa of Seata/8ertlal at 

Bo • .., 

-649. SHltl ANOOPCHAND SHAR. 
Will the Minister of TRANSPORT bo ple­
ased to atat e : 

(a) whether Government have appoiDt. 
ed aleats for purcbase of railway tickets 
and to reserve .ats and berths at Bomba, 
for Western Railway; 

(b) if so, the namel and addreues of 
lucb agents for areater Bombay; 

(c) what ar e the Dorms for the appoint­
ment of sucb laents and tbe rate of com­
mission payable to tbem : aDd 

(d) what benefits Government will let 
by appointinl such alonts ? 

THE MINISTER OP STATE IN ma 
DEPARTMENT OF RAILWAYS (SHRI 
MADRA VRAO SCINDIA): (8) Not yet, 
Sir. 

(b) Does not arise. 

(c) The Rules for Authorisation of Ran 
Travellers' Service Alents were notified in 
the Gazette of India Extra-Ordinary Part II 
SeCtiOD 3 Sub-section (ii) dated S-12-85. 
The main conditions laid down UDder tbeae 
Rul.:s for appointment of an Alent are 
liven below : 

1. A person who is-

(i) in possession of the lateat 
Income Tal clearance certi­
ficate ; 

(it) baving office and premisel 
properly maintained with ad. 
equate cODvenience and am­
enit iet in the city so as to 
accommodat e tho viait or su­
fficient number of cUltomer.: 
and 

(Iii) not convicted in a criminal 
ca. involviol moral turpi. 
tude; ma, apply for il,ue 
of a licence to act aa aD 
'1 cIt. 
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2. The fee 00 payment of which the 

licence shall be Issued Ot renewod 
sball be RI. 1200, and Rs 600 
for any additional licence tor a 
Railway in the same Itation. 

3. The security deposit on furnisbilll 
of wbich the licence shall be issued 
or renewed shall be Rs. 5,000 in 
cash and Bank Guarantee tfor Rs. 
15,000. There shall be no acc­
rual of interest on tbe laid 
deposit. 

4. The number of agents for eacb 
Itation and Railway shall be such 
al mal be determined by the com­
potent authority. 

No commission is payable to the Agent. 
by the Railways. However, the agents will 
be authorised to realise service charges 
from their clients, which shall not be more 
than Rs. l' per passenger for securing re· 
servation in classes other than second class 
and Rs. 8 in second class. But in case 
where the reservation for more than one 
passenger secured on the same requisition 
sJip, the service charge shall not exceed Rs. 
8 per passenger in excess of first passenger 
in the case or classes other than second 
class, and Rs. S per passenger for second 
class. 

(d) The licensing of agents is not inten­
ded to yield aDY financial benefit to the 
Railways. It is primarily intended to help 
such of the passengers who are unable to 
find time to purchase tickets and mak e 
reservations themselves; and to isolate 
persons operating uuauthorisedly and in­
dulging in black-marketing of rail tickets 
who caD be apprehended and prosecuted. 
This scheme has been introduced to comply 
with a judgement given by tbe Supreme 
Court of India. 

MalDtenaaee of Mouud from "here 
Buddha'. UrD was Esq,ated 

*650. SHRI LALITBSHW AR PRA· 
SAD SHAHI: Will the Minister of HU­
MAN RESOURCE DEVELOPMENT be 
pleasod to state: 

(a) whether there ia a proposal for 
maintaining aDd savins tbo mound from 
wbere Buddha's urn was excavated by Dr. 
At tckar more than 25 years .10 at 
Vaishali ; 

(b) if so, tbe details tbereof ; and 

(c) whether it is a 1so proposed to uti· 
lise the nine acres of land that was acquir. 
ed 2S years ago around this mound ? 

THE MINISTER OF HUMAN RESO­
URCE DEVELOPMENT AND ROMB 
AFFAIRS (SHRI P.V. NARASIMHA 
RAO) : (a) The ancient Stupa mound at 
Vaishali from which a casket contaiDiDI 
Buddha's relics was recovered is protec­
ted and preserved by the ArchacoJoaical 
Survey of India since J 964 ; 

(b) Does not arise; 

(c) Yes, Sir. 

Non-UtilisatioD of Sea/STs Quota 
ID Educational Institutions 

*651. SHRI UTTAM RATHOD: 

SHRI RAM PYARE PANIKA: 

Will the Minister of HUMAN RSSO. 
URCB DEVELOPMENT be pleased to 
state: 

(8) whether Government are aware that 
the quotas seats fixed for Scheduled Calte 
and Scheduled Tribe candidateS in different 
educati~n~1 institutions in the country aro 
not being ful1y utilised • 

(b) if so, whether the reasons for the 
same have been ascertained; and 

(c) if 50, the details thereof and .tepa 
beIng taken to fuHy utilise the quotas fixed 
for Scbeduled Caste aDd Scheduled Tribe 
candidates? 

THB MINISTER OF HUMAN RESO­
URCE DEVBLOPMENT AND HOMS 
AFFAIRS (SHRI P.V. NABA81WI1A 
BAO) : (a) Yea Sir. 
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(b) According to the information fur­
nished by tbe University Orants Commis­
lion, the reasons for non-utilisation 01 full 
quota tbat bave been reserved for SC/ST 
students are as follows: 

(I) In moat of the Universities aod 
ColJeges the SC/ST students are 
unable to qualify in the entrance 
examinations conducted by tbe iD­
stitutioDS for admission to various 
professional courses. 

(ii) In so far as, non·profes~ional co· 
urses are con cerned, it bas been 
report ed by most of the Univer­
sities/Col) eges that' all those who 
applied are admitted'. This shows 
that there are Dot sufficient candi­
dates available to seek admission 
in these courses in order to 
utilise tbe reserved seats ful1y. 

The above two realODS are also appli­
cable for the non-utilisation of all tbe re­
served leats in Technical Institutions. 

(c) To improve the situation a number 
of steps have been taken which include 
Int~r(JIIQ award of Post Matric Scholarships, 
Remedial Coaching, Special Coaching for 
entrance e1famination fO I1Ts, Research 
fellowships and Book Banks. 

Opening of Technical Institutes In 
Sikkim 

*6S2. SHRIMATI D.K. BHANDARI: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state ~ 

(a)'" whether it is a fact that there are 
no tecbnological/technical education insti­
tutions in Sikkim ; 

(b) if 80.1 wheth~r Government have any 
plan to start such InstitutioDS in the State 
during the_Seventh Plan period: and 

(0) if so, tho details of such proposal 
•• d proposed outlay ftlt t1C samo? 

THB MINISTER OF HUMAN RESO­
URCE DBVBlOPMENT AND HOME 
AFFAlR.S (SHRf P.V. NARASIMHA 
RAO> : <a) Yes, Sir. 

(b) No proposal for startin, any tech­
nical institution In Sikkitn durio, tho 
Seventh PJan is under consideratioD. 

(c) Does Dot arise. 

t:, Barak Dam Project 

*653. SHRI SUDARSAN DAS : WiU 
the Minister of WATER RESOURCES be 
pleased to refer to the reply given to Un­
starred Question No. 1706 dated 6 March, 
1986 regardinl Barak Dam Project and 
state: 

(a) the time since when tbe Barak Dam 
Project bas been lying with the Central 
Electricity Authority for Tecbno-economic 
scrutiny: and 

(b) when a decision in tbe matter i8 
]ikely to be taken? 

THE MINISTER OF WATER RESO. 
URCES (SHRI B. SHANKARANAND) : 
(a) & (b) The project report is not DOW 

pending in the Central EJ ectricity Authority 
but has been referred back to the Brabma­
putra Board for clarifications on issues 
relat.ing to the concept of operation of tho 
reservoir, the agency for the elGecution of 
the project and the availability of resour­
ces etc. 

Declaratioo of Trlvaodrum .. l\fanche­
swar Waterway in Kerala as 

National Waterway 

.654. SHRI A. CHARLBS: Will 
tbe Minister of TRANSPORT be pleased 
to state: 

(a) whether there is any proposal for 
declaration of tbe Triv8Ddrum·Mancbeswar 
Waterway in Kerala 81 a National Water­
way; and 

(b) if 10, tbe details thereof? 
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THE MINISTER OF TRANSPORT 
(IBJU BANSI LAL) : (a) No Sir. 

(b) Doel Dot lriSC. 

Nannada Valle1 De,elopment 
PreJect 

-'55 .. KUMARI PUSHPA DEVI : Will 
,be Minister of WATER RESOURCES be 
plealed to state: 

(,> tbe nDmber of medium and major 
iniptloo projects included in the Narmada 
Valley Development Project ; 

(b) the cspa~ities of irrilltloD of tbose 
projects; 

(c) the estimated eo!t of Narmada Va­
lley Development Project ; and 

(d) tbe prolres8 made in the execution 
of tbe above' projects so far? 

THE MINISTER OF WATER RESO­
URCES (SHRI B. SHANKAR-ANAND) : 
(a) to (d) A stat ement is liven below: 
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NOD· UtDi.tlo. of Irrlaatloa 
PotentIa' 

.';56. SBRI BALWANT SINGH 
RAMOOWALIA : 

SHRI N. TOMBI SINGH : 

Will the Minister of WATER RESOUR­
CES be pleased to state : 

(a) wbether Government are aware of 
the fact that water potential is not beinl 
full, utilised for irr ilation purposes; 

(b) if 10, the details tbereof i and 

(c) the CODcret e !teps taken to remedy 
tho ait\latioD , 

THB MINISTER OF WATER RESO­
URCES (SHRJ B. SHANKARANAND) : 
(a) to (c) It is reported that out of an esti· 
lDat eel .pot en t ial of about 67.9 mil lion ha. 
created by tbe end of the Sixth Plan, about 
60.4 million ha. have been utilised. In 
order to reduce tbe lap in utilisation, ex­
pansion of the command area development 
programme, provision 01 field channols up­
to 5 to 8 ba. blocks t and the introduct ion 
and popularisation of improved water rna· 
aagement practices includiol farmers' partie 
cipation tber ein arc beiog undertaken. 

[Brlllisla] 

CODtainer 'filets Aequlred by Shipp IDg 
CorporatJoa of India 

·657. DR. V. VENKATESH: Will 
the Minister of TRANSPOR.T be pleasod 
to Itate : 

(a) Whetber Government bave SIDce 
accorded approval to scrap tbe old and 
uoeconomic vep.ls numbering about ten of 
Sbippinl Corporation of India; 

(b) the totalatreolth of leet of Sbip­
pi", Cotporatiop of ladl. at prolOot. aod 

(c) the number of container vessel. 
botb cellular aod DOD·ce)Ju)ar typt8 of 
different DWTa and TEU. acquired by 
Shlppiol Corporation of India durin, tb, 
last three )earl , 

THE MINISTER OF TRANSPORT 
(SHR I BANSI LAL): (a) Permission for 
scra.ppio, of ships is accorded by Djrector 
General of Shipping under Section 42(1) 
of Merchant Sbippiol Act 1958, Per­
mission for scrapping of two cargo vessels 
and tbree combiDation carriers of Shippiog 
Corporation of India was accorded by 
Director General, Sbippina, recently. 
Shipping Corporation of India has sub· 
mitted proposal for furtber scrappjng of 
four Romania built velse]s (Aradhana 
Series) and two bulk: earriers to Director 
General, Shipping. 

(b) Shipping Corporation of India owns 
143 vessels at present. 

(c) Durin. the last tbree years, Sbip~ 
ping Corpora lion of India acquired two 
container oriented general carlO vessels of 
16,800 DWT each (316 TEU) capacity). 

Education and MoU,ation 01 men 
towards Duties and Responsibilities 

for Famn, PlaDblng 

·658. DR. T. KALPANA DEVI : Will 
tbe MinJster of HEALTH AND FAMILY 
WELFARE be pleased to sta to : 

Ca) whether it is a fact tbat enouah 
attention has not been paid to education 
and motivation of men towards their duties 
and responsibilities for family planning as 
per recent studies in U.K.; and 

(b) if 80, what steps Government have 
in mind to coDtroiaalloping population' 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI 
MOHSINA KIDWAI): (a) The Oovern­
ment are not aware of the atudies in U.K.. 
referred to by the Hou'ble Member. III 
our countl') the education and motivatioD 
efforts aro directod tow.rda both IDCP .lId 
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women with a view to promotln. responsI­
ble parenthood and acceptance of family 
plaoDinl metbods. 

.(b) Government are ta1cinl vilorous 
stepa to 'Promote voluntary acceptance of 
.11 family ptannin. metbods. Tbe major 
programme strategiel relate to lacreasin. 
demand for contraception througb improv­
ed communication approaches, expaoding 
and Impro'/ing the qual ity of outreach 
services, promoting greater commooity 
participation throtJ,h io¥olvement of 
voluntary organ i~ation1, intensify ing 
population eduction, enhlneing child 
lurvival rates and improving programme 
management. 

Existence of resldae· of B.H.C and 
DDT eaD eaase eancer 

6044. SHRI KAMLA PRASAD 
SINOH : WiJl the Minhter of HBALTH 
AND FAMILY WELFARB be pleased to 

atate : 

(a) wh ether ftudie9 conducted by Tamil 
Nadu Agticuttural Uni verslty at Coimba .. 
tore in the samples of mother's milk, 
cow's milk taken from allover the State 
of Tamil Nadll better and wheat door 
samples taken from Ludhian8 In Punjab 
and in fat tis!ues of Oelbi residents by All 
India Institute of Medical Sciences bave 
revealed existence of residue of D.H.C, and 
D.D.T. which were dangerous to human 
life and can cause cancer; 

(b) whether formulators and factorics 
are responsible for tbis at they are blatan­
tl, violating the provisions of Insecticidos 
Act without ensurina that the pesticidos 
kill only pests and not causina barm to 
the human beiDgs; and 

(c) if 10, how Goverament prop('10 to 
remedy tbe situation' 

THB DEPUTY MINISTER IN 1HE 
DBPARTMBNT OF PAMILY WBLFARB 
(SHill S. KRISHNA K.UMAR): (8) to (c) 
Number of studies have beeD carriod out 
by various Scientists anel organisations in 
India revealed reaidue of BHe and DDT 
III buman and animal bodios, &"14- of 

tbele insecticides have beeD detected la 
food commodities lite wheat, rice, cereal" 
,round-nuts, •• ter, abee, muttoD Illd flail 
ete. ' 

So far no cytopDctic, mutllOnlc~ 
morphological, pbarmacoJollcal and bio­
chemical alternations in experimental 
animals bave beeD reported. foJlowJDI 
administration or DDT. It i. doubtful' if 
DDT hal any carcinogenic effect. However. 
tbere Is DO conclusive ev ideDce of carcfDo­
aecit)' of BHC in the human beings. 

There bas not been any rase of death 
due to acute DDT poisoning in India. The 
Mlnistory o( Agriculture aDd Rural Deve­
lopment bas CODstituted a ~Committee for 
Identification of pesticides to be banDed 10 
tbe country. The matter is receivfnl the 
attention of the Ministry of Agrieu'lture. 

OpfoJ .. of abollshlnl of panenger 
halts In 0,1_ In SODth Eastern 

Railway 

6045. SHRI BRAJAMOHAN 
MOHANTY : Will the Min ister of TRANS­
PORT be pleased to state whether tbere i. 
any proposal to abol;sb or opeo~ aD, 
"a'senger balts in Orissa South Eastern 
Railway aDd if 10, tbe details thereot 
including the reasons? 

THB MINISTER OF STATE IN THB 
DEPARTMENT OP RAILWAYS (SRRI 
MADHAVRAO SCINDIA): At present 
ther e is DO proposal to abolisb aoy ha It 
st8tions in Orissa It is proposed to open 
paJsenger baUs at Jbankada SaraJ. Road 
bet.ten Gorakhnlth and ~ab.ma statioD', 
at Kujanga Brsama Road between Rabam. 
and Paradeep Itations and at RaghuDathpur 
betweon Badakbandaita and Gorakbnatb 
stations ror the convenience of passengers .. 

Propo •• l for latrod.rtloD 01 'Norpl •• t' 
CGbtraeepUve 

6046. DR.. B.L. SHAILBSH: Will 
tbe Minister of HEALTH AND FAMILY 
WBLPARE be pleased 'to Itate :' 

<a) whether Goveroment aro tbi.okioa 
of Introducinl 'Norplant contracepti'fO i 
tbe FamlJ1 PluQiDa Pro,ramme : 11 
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(b) If 10, Its obvious adv~t .. OI; 

(c) whether it 'I • clinic besed method 
requiring careful lupervilioD Bnd follow 
up; and 

(d) if 10, whether any ltopa are blina 
taken to train the healtb workers in this 
methodololY and to fct up necessary 
infrastructure at the Primary HelUh 
Centre. in tho country' 

THB DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SMRI S. KRISHNA KUMAR): (a) & (b) 
Pre-programme introduction studies are 
beina conducted on 'Norplant' which Is an 
efficient method of contraception. After 
insertion, 'Norplant' remainCJ effectj~c for 
at least S -years. In case of need, It can 
be removed at any time. 

(c) It is a clinical based method and 
req\lites post .. inaettion surveillance. 

(d) With a view to train Healtb 
Workers, Indian Council of Me~ic81 
Research have identitied twelve centr~s. ?D 
regional basis and training bas been lnlUa­
ted to strengthen as well as to develop the 
infrastructure at semi-urban cc~tres. 
Training of health personnel ~t .Pntna? 
Healtb Centres Is likelY to be InitIated 10 

mid 1986. 

Payments made to CARE 

6047. SHRI PURNA CHANDRA 
MALIK: Will the Minister of HUMAN 
RBSOURCE DEVELOPMENT be pleased 
to ,tate: 

(a) wbl~ther the payments were ma~, or 
authorised to be made, on the basiS of any 
alrecrnents entereJ into bctVlccn CARE 
(Cooperative for Am:rioan Relief Every­
where) and the Union/S'lte GoverDme.ots 
or on the basis of any orders made/issued 
in that' relard; 

(b) if 10, details thereof; 

(c) det.ils or such asree.ments/orders 
wbich had tbe tffect C)f vaniol or alteriol 
the first of such a,r"meota/qrd.rs, ao4. 

(4) whether CAR.E are required to 
submit accounts of tbe (unds so received , 

THE MINISTER OF STATE IN THE 
DBPARTMENTS OF YOUTH APFAIR.S & 
SPORTS AND WOMEN'S WBLFARE 
(SHRIMATI MARGARET ALVA): (a) 
Yes, Sir. 

(b) & (0) List of Provisions is a yearl, 
document which details CARE tood input. 
for school. feeding and pre"school feeding 
in India in different States and also tbe 
terms of sbaring of CARE administrative 
expenses by the beneficiary State9. The 
reimbursement of administrative expcnses 
by the States follows the List of Provi­
sions. DurinR the last tllree years, tbe 
amounts paid by the States to CARE 
towards CARE'S administrative expenses 
arc shown below: ....... 

1982 .. 83 

1983·84 

1984 .. 85 

(d) Yes, Sir. 

Rs. 2.06 crores 
Rs. 2.27 croros 

Rs. '} .46 crores 

Introduction of Train between 
M8Dgalore .. Palgbat 

6048. SHRY MULLAPPALLY 
RAMACHANDRAN: Will the Minister 
of TRANSPORT be plea~od to state 
Wbl ther Government propose to introduce 
a train bel ween Mansalore and P .. 1Jgbat so 
as to connect Kanyakumari .. llombay Jayantl 
Janata Express and Himsagar Express at 
Palghat keeping in vjew the fact that nearly 
b:llf of (be population in Kerala lives in 
tb e Malabar area '1 

THE MINISTER OF STATE IN THE 
DBPARTtvtENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): No, Sir, as 
connecting trains are already available at 
Pal.bat. 

Sapp), or 5.b-Standard rood In N~I1'. 
Rail"., 

6049. SHaI ANIL BASU: WiJf the 
Miaister of T~A~SPOa T be pleased to 
..ato • 



(8) whether it Is a fact that the wbole 
caterina contract in North-east Prootier 

'R.ailwaY has been living to a sinlle person 
who is supplying sub.&tandard food to the 
passenger. wbo are very mucb aggrieved 
with the arraqoment8; and 

(b) if so, the reaSODS for the same and 
remedial measures adopted to improve tbe 
.ystem? 

THB MINISTER OF SrATB IN THE 
OEPARTMBNr OF' .:RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Does not arise. 

New Railway Lin: froID Parbatlpuram 
to Koraput via Naryaopatanam 

60S0. SHRIMA TI JA Y ANTI 
PATNAIK : Will the Minister of TRANS­
PORr be pleased to state : 

Ca) whother Government have a 
proposal to Jay a new railway line from 
Parbatipuram to Kor"put via Naryanpa­
taoam; 

(b) whether the survey of the above 
rail line has also beeD completed; and 

(c) if 80, the det3ils of the survey 
report? 

THE MINISTER OF STAlE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : No, Sir. 

(b) &, (c) Out of the two alternative 
ali.omenta/routes surveyed, the Koraput­
Rayaaada line was found to be technically, 
financially and operationally better than 
tho Koraput-Parvatipuram link. 

International 8lMbt. Operatlos from 
Hyder.bad 

60S1. SllRI T. DALA GOUD: Will 
tbe Minister of TR.\NSPORT be pleased 
to state tbe' number international tliabt& 
being operated presently from Hyder.bad 

"rpot' ? 

THB MINISTER OF STATE IN THB 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAODISH TVTLER): Only ono 
lot ernational tHabt is being operated at 
present from H),derabad airport by Air 
India on ,the route Hyderabad.Bombay­
Joddab and back. 

ReaervatioD Polley for Employees 
oflA 

6052. SHRI BANWARI LAL 
BAIRWA : Will tbe Minister of f TRANS­
PORI be pleased to state: 

(a) Whether it is a fact that the 40/100 
points roster in respect of reservation 
po!icy for employees i8 not being main­
taIned properly for each category/cadre of 
posts in Ir.dian Airlines as per instruc­
tions laid down under Chapter~4 of the 
BrochUJe on reservation for tSC/ST; aod 

(b) the detaiJs in re8pe~t of recruit­
ment/promotions in each category ~TechDi. 
cal/Non-Technical and Cabin Crew) Cadre­
wile for each of the last th(oc yearl ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAODJ SH lYTLER); (a) & (b) 
The information is beina collected and will 
be laid on the Table of the Sabba. 

EArnlDa from .. Ie of .. Rallw.ys Plat. 
form Tleketa 

6053. SHRI JAGANNATH PAT. 
TNAlK : Will the Minister of TRANS. 
PORT be pleated to state the totl.il earnln. 
of Railways during tbe last '90 years from 
the lale of railway platform tick ct8, zouo-wi.' . 

THE MINISTER OF STATE IN 'IHB 
DEPARTME~T OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): Tbe- carDinl 
from the sale of platform tickets during tbl 
Jut two ,eafS bas beeD as under :--
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Railwa, 
1984.85 

R •• 

Central 88,28,379 

Eastern 47,47,000 

Nortbern 1,22,51,97' 

North Eastern 9,39,499 

Northeast 5.14,091 
Frontier 

Southern 1,29,04,.233 

South Cenfral 48,07.000 

South Eastern 25,01,281 

Western 99,62,9'2 

Barninl. 

1985-86 
(upto Feb./SS 
approximately) 

Rs. 

1,00,45)601 

73,24,000 

J ,29,66,206 

9,03,589 

3,81,293 " 

1,13,05,393 

47,38,000 

27,13,345 

86,89,975 
___ , ... _~ ,, ___ ,A. 

Setond Stagnation Increment to 
railway Employees 

6054. SHRI MANn, SANY AL : Will 
1e Minister of TRANSPORT be pleased 
o state: 

(a) whether the Department of Rail­
'ays have issued any Jetter sanctionin, 
:econd stagnation incremcDt to lhe 
.aU.,ay Employee6; and 

(b) if not, the rea!OD8 thereof? 

THB MINISTER Of SlATE IN THB 
lEPARTMENT OF RAILWAYS (SHRI 
(ADHA VRAO SCINDIA): (a) On tbe 
Ilsi.s of orders issued by the Minisfry of 
ducation for teachers and allied cate­
ories of staff in centrally administered 
:booh, instructions ha YO beeD hlued 
.Dctlooina 8 second stagDatioD increment 
I railway teachers and allied cateaories of 
aff w.o.f. 1.9.82; 

(b) Do •• DOt ad •• 

Demrnd of Tamil Nadu for 
Assistance onder N.M.E P. 

6055. SHRI N. DENNIS : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether there has been a specific 
demand from the Government of Tamil 
Nadu for assistance under the National 
Malaria Eradication Programme; 

(b) if SOl de.:ision taken tbereon ; 

(c) whether the fuods allocated to 
Tamil Nadu for the purchacc of mel!athia 
are yet to be released; and 

(d) if Sf', tbe details in this reaard ? 

THB DEPU r k" MINJSTBR IN THE 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR) : (a) to (d) 
. The National Malaria Eradication Pro­
gramme is beiD, implemented as a Centrally 
Sponsored Catclory II Health Scheme on 
50 : 50 fund shlriD. basis between tbo 
Central aDd State OOYOrDmoow. 



51 Written ~"nH" 

However, durla. tbe mid .. term appraisal 
of the Sixth Pi qe Year Plan, and due to 
representations trom tbe States, it was 
decided to provide 100 % Central 
Assistance for purchase of the required 
quantities of .Malathion in tbe Jast two 

financial years viz. 1983·84 and 1984-85 
of tbe Si xth Five Year PlaD. 

The Central expenditure for National 
M,llaria Eradication Programme for -tbe 
Government of Tamil Nadu durin. the 
V llb Plan is 81 under :-

Year Coat of M & B lupplied 
( by the Centro 

Cash Assistance provided 
include cos t of 

Malathion 

1980-81 6.42 

1981.82 2.22 

1982·83 15.71 

1983·84 11.12 

1984.85 19.16 ---
54.63 ---

The final settlement of Central auis­
tance to States is made on receipt of the 
audited figures of e).peoditure incurred by 
the States in resrect of the Centrally 
Sponsored Healtb Schemes. 

Con,erslOD of Nadiad.Kapadwaoj 
Rallw.)' Line from Metre Gauge to 
Broad Gaule and Its Extension upto 

Modlsa 

6056. SHRI AMARSINH RATHAWA: 
Will the Minbter of TRANSPORT be 
pleased to state: 

(a) whether it is a fact that the con­
version of Nadiad.Kapadwanj railway line 
from Melre Gauge to Broad GaUSe aDd 
its extension to Modasl was sanctioned in 
1978·79 : 

(b) wbat was tbe estimated COlt 

iov&lved at that timo • 

(c) whether it is' a fact ·tbat tb~ work 
bas been start ed, if 10, what is th 0 pro­
... made 10 far. 

-
--

89.00 

53.03 ---
142.03 ---

(d) what was the time limit filed for 
completion of the project; 

(e) whether Government are aware 
that tbe construct jon work on tbis lin'e bas 
been stopped or is very Ilow t and j('80, 

the reasons therefor? and 

(f) whether it is a fact that tho Stato 
Government have represented about tbis 
line if so, the acHoD taken by Union 
Government to complete tbe project within 
tbe time limit ? 

THE MINISTBR OF STATB IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) Rs. 5.38 crores for DO'" lino and 
Rs. 4.05 crotes for conversion. 

(c) Yes, Sir. The cUlDulative pro­
gresl-is Nadiad.Kapadwanj QonVerSioD 
8 ~ and Kapadwanj.Modaia DOW line, 
9%. . 

(4) In view of tbe sevore coDstraint of 
resources DO de1iDito talllet could be filled 
for Cho oompl.UOD of tlai. work • 
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(0) "(f) Reqaests have boen received 
{or completion of these works. It bas n(jt 
been possible to allot adequate fUDd~ for 
further' prOlressing tbese works due to 
severa constraint of resource!l. The 
question of increasiol allocation for con­
struction of Dew lines is regularly beiD.I 
pursued with the Planning Commission. 

DrGp.out Rates aad Per Capita 
Investm(Dt on each Student of JNU 

6057. SHRI SIMO'N TIOGA: Will 
the Minister of HUMAN RESOURCe 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact· that the 
prestigious Jawaharlal Nehru· University 
with one of the highest per capita invest. 
ment in tbe country on each student, also 
has one of the bjg~est drop .. out rates ; 

(b) if so, details or the drop-outs in 
lawabarlal Nehru University in tbe last 
thr co years ; 

Year Type of Programmes 

1982·83 M.Pbil./Ph.D. 

M.A./M.Se. 

1984-85 M.Phil./Ph D. 

M.A./M.Sc. 

Tbere was no admission in 1983·84. 

(c) On the balis of total revenue 
exponditure during 1984.&5, and student 
enrolment durins that year, the per 
rapita c-cpcndituf e works out to Rs. 
26,834. 

(d) The SchoQ]~Fa~ult)' .. wiso. d~.taJl. 01 

(c) detail. of the per capita Inveat­
ment on eacb student of JN1) ; and 

(d) the number of Scheduled Caste and 
Scheduled Tnbe students admitted ia 
lawaharlal Nohru Uniycrsity in the'la8t 3 
years, ycar-wise and faculty·wise? 

THE MI'NISTBR OF HUMAN 
RESOURCE DBVELOPMBNT AND 
HOME AFFAIRS (SHRI P.V. NARASI. 
MH~ RAO): (8) The Jawaharlal Nebru 
University offers mainly post-graduate and 
research prolramm es f wb jle most other 
universities allo offer under-graduate 
courses. The per capita expenditure on 

students 10 Jawaharlal Nehru University 
is therefore higher, but is comparable 
with that in simBar institutions. The 
ratio of drop-outs. from post·araduate and 
research in programmes in most institu­
tions is also high, and Jawahadal Nehru 
University is no exception. 

(b) The number of students admitted 
to different full· time programmes durin. 
the years 1982·83 and 1984-85, and tho 
number amona them who dropred .. out, aro 
BS follows: 

NUO'lber of students 
admitted 

383 

50S 

416 

423 

Number of 
students dropped­
out 

63 

101 

60 

107 

students belonging to Scheduled Caste and 
Scbeduled· Tribe admitted in tbo Uni­
versity during 1982 83 and 1984-85 are 
liven in the attached ~'atement. Thore 
waa no admission in tbe Unive8slty durin. 
a~adcmic )'oar 1983-84. 
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Sfatemeat 

Name. of the School/Faculty 1982.83 1984·85 

sc ST se ST 

---" ....... _-- -----_.,_.,,~.,---_,-----.---,- ... -----

1. Socia' Sciences 34 38 26 13 

2. International Studies 21 8 17 9 

!. Languages 8 7 7 9 

4. Computer and Systems Sci ences 4 1 1 

,. Bnvironmental Sciences 4 2 

6. Life Sciences 3 2 5 2 

Total 74 S8 33 

Note : No adm iss ions wero made durinl 1983· 84. 

FI •• nelal Assistance to Organisations 
in Orissa for Preservation of 

Monuments 

6058. SHRI K. PRADHANI : Will 
the Minbter of HUMAN RESOURCE 
DBVELOPMENT be pleased to state: 

(a) whether (Jo~ernllleDt of Orissa bas 
approached the ('en'rnl Government for 
erant of necessary financial assistance to 
the Mahabir Sanklutika Anustban. 
Kalabandi, SHaIn Mata Yubak Sangb; 
Balasore, and Jawahar lubak Sangba. 
Katapalli, Sambalpur, whose request~ were 
forwarded to tbe latter. for pre,ervatioD 
of monuments which were less thaa 100 
yearl old and not protected by the State/ 
Central Oovernmen t s ; 

(b) if so, the stage at which matter 
stand' at present; aDd 

(c) when the neces,ary sanction is 
I ikely to be accorded ? 

THB MINISTER OF STATE IN THB 
DBPARTMENTS OP EDUCATION AND 
CULTURE (SHRIMATI StJSHILA 
ROHATOI) (,) Yes, Sir. 

(b) The applications of Mahabir 
Sankrutika AnusthaD t lCaJahandi and 
lawahar Jubak Sangh, KatapalH. Sam­
baJpur \\ere incomplete ard have now been 
reedved duly revised. The appl icalion of 
Sitala Mata Yubak Sangh. Balasore has 
be en received without appropria to 
estimates. 

(c) Tbe applications are to be consi­
dered by a Committee constituted under 
the scheme and appropriate de..:isions will 
be taken as soon as possible. 

Nehru Yuvak Kendras In Oflntur 
and Prakalam Districts of Andbra 

PradeSb 

6059. SHRI C. SAMBU; WiU the 
Ministtr of HUMAN RESOURCE 
DEVELOPMENT be pleafed to strate tbe 
detail. and number of Nehru Yuvak 
Kendra. functionJog in GU41tur and 
Praka.am districts of Andhra Pr41desb? . 

THB MINIST~ OF STATS IN THE 
DBPARTMENTS OF YOUTH APFAI~S 
" SPORTS AND WOMEN'S WELfARE 
(SRRIMATI MARGARET ALVA): lJudor 
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tbe Scheme of Nehru Yuva 'Kendra. nor. 
mally only one Kendra is sanctioned in a 
district. A Nebru YUVI Kendra in 
Ountur district of Andbra Pradesb hal 
been functioninlsince April, 1975. Tbere 
I, DO 8uch Kendra fUDct 70ning in Praka.am 
diatdct. 

Blood Dy_utry Ipi demit In Digllpur 
TeblU, North ADdaman 

6060. SHRI MANORAJAN 
BHAKTA: Wilt the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
Itate : 

(a) whether it is a fact tbat there was 
an outbreak or a type of blood dysentry 
epidemic jn Diglipu r Tehsil, North 
Andaman (A&N Islands); 

(b) if 80, what is the tota1 number of 
... Iected persons and what measures have 
~eeD taken to control the said epidemic: 

(c) whether Government propose to 
depute some specialists in those areas to 
find out the actual cause of the disease 
IDd to devise preventive measure.; and 

(d) if Dot, reasons therefor? 

THB DEPUTY MINISTER IN THE 
DBPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) & (b) 
Yea, Sir. According to survey conducted 
by the Aadaman & Nicobar Government 
286 persons were affected in OJschimsa8nr 
villa,e of Digiipur Ttshsi'. 

A bealtb team was sent to the affected 
YiUaae, comprising of a modical officer, 
laboratory tochnician and Sanitary Inspec­
tor, who carried out house .. to·hou~e .urvty 
to detect CIses, provide treatment and 
bealth education for personal and food 
h,aiene. 

(c) Relional Officer of Indian Council 
of Medical R.esearch, Port Blair was 
deputed to tbe a"ea to collect water, 8tool 
lamples to find out tbe caulc. Prom the 
IDYflU,ation, it appears tbat tho source 01 

infection was from wat.r. Intenllve 
chlorination bas brouaht down the focJdcnce 
of dyaentr),. 

Cd) Does Dot arlle. 

Cornea Trlnsplant Perfol'lbtd to Dr. 
R.P. Centre for Opthalmic Sclente. 

la~AIIMS 

60tH. SHRI DHARAMVIR SINOH 
TVAGI : Will tbe Mjnister of HEALTH 
AND FAMILY WELFARE be pJ eased to 
state: 

(8) the number of cases of corDea 
transplant performed in the Dr. R&jendra 
Prasad Centre for Opthalmic Sciences in 
the A.I.I.M.S., New Delhi during tbe Jast 
two years; 

(b) the percentale of .uccess in these 
transplants; 

(c) (he sources from w~ere tho corneas 
lor transplant were obtained; aod 

(d) the detaih of compensation paid to 
donors? . 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. - KRISHNA KUMAR): (a) The 
number of cornea) franspJsnafioD perform. 
ed in Dr. R.P. Centre durjn. the Year 1984 
ate 14J and durin, 1985, 157. 

(b) Success in suraery performed for 
optical purpo:Jes is 80 %. 

(c) The various sources from where 
tbe corDela were obtained are: 

(I) Dhampur (UP) 

(ii) Dholta (OuJarat) 

(Iii) Voluntary donor, Delhi IUd a 
few eyel from Srilanlca, USA and 
DeDmark. 

(d) No t compenaatioQ wa paid to 
dODOl'l. 
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Rt8oft.loa of Kalalaude RaUway 
Station 

6062. SARI SATYAGOPAL MISRA: 
Will the fMinist er of TRANSPORT be 
pleased to state : 

(8) what step bls Ministrys have taken 
or propose to take in order to renovate the 
lCalaikunda Railway Station (South Eastern 
Railway); and 

(b) the details thereo f? 

THB MINISTER OF STATE IN THE 
DSPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) At present 
there is no such proposal. 

(b) Does not aris~. 

Introduction of Generic Names 

6063. PROF. SAIFUDDIN SOZ: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state : 

(a) whether Government are aware 
that brand names of medicines create a 
facade behind which manufactures of 
spurious drugs thrive at the cost ofpatient~; 
and 

(b) if so, whether Government wou'd 
consider introducing generic names and 
abolish use of brand names? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WBLFARE 
(SHRI S. KRISHNA KUMAR): (a) & (b) 
This Ministry has not received any infor­
mation that brand names of medicines 
create a facade behind which manufacturer. 
of spur ions drugs thrive at th e cos t of 
patients. 

Based on Rathie Committee'. re co m .. 
'mcadations, Government have amtDded tbe 
relevant portions of Dr us. " Cosmetics 
Act to prohibit the brand names in respect 
of certaiD druis. The amended rules have 
been struck down by the Delhi High Court. 
The 'matter bas heeD taken ill appeal witb 
\11. Supr ••• Court ,D4 " .. SUb-JudiOO. 

DrlDklq ".ter aDd toilet facilities a. 
rail"., at.tlon from Kolbep. to 

MlraJ 

6064. SHRI R.S. MANE: WfJ1 the 
Minister or TRANSPORT be plcued to 
state: 

(a) whether Government are aw.r. 
that drinking water and toilet I facilities in 
ladies and gents waitiol rooms are not 
upto tbe mark at the railway station from 
Kolbapur to Miraj in Mabarasbtra; and 

(b) if 80, the steps Government pro­
pose to take in this reaard ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) & (b) 
Drinking water and toilet facilit ios provided 
in ladies and g~nts waiting rooms and on the 
platform on railway stations from Kolbapur 
to Miraj in Maharashtra are c:onsidetcd 
satisfactory. Howewer, water coorers are 
proposed to be provided at Rukadi and 
HatkanagaJe Stations. 

ImplemeDt~tloD of Pilot Project 08· 

Computer Education io Schoo). of 
Orissa 

6065. SHRI ANADI CHARAN 
DAS : Will tbe Minister of HUMAN 
RESOURCE DEVELOPMENf be pleased 
to state: 

(a) detftils of tbo Pilot project OD 
Computer Educatioin in Schoo)s which bas 
beeD launched in collaboration with tbe 
Department of Electronics and bow itl 
imLlI cmentatioD is proposed to be expanded 
in Orfs~a; 

(b) state-wise break-up of scbools .ince 
1984 (Year-wise) included in this Ich~ml 
and parUcu)ars of schools in Orissa wbicb 
were/are selectod for tbe purpose; 

(c) fuDds made avail.b] e b)' tbe 
DepartmeQt of B.octroRj~ . \SuriD, tbes, 
,ears; 
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(cO names of a.otlrce Centre. _hleb 
oraanile trainlD. to telcben in tbll respect 
aod number of teachers traiDed by them 
State-wise 10 far; and 

(e) the time b, whlcb it il proposed 
to be oxpanded and wbether the lame 
schools will continue to let the computer 
education or other acbooli too would be 
Identified/included 7 

THB MINISTBR OF STATE IN THB 
DePARTMENTS OP. BDUCATION AND 
CULTURB (SHRIMATI SUSHILA 
ROHATGI) : (a> The Computer Literacy 
and Studies in schools <CLASS> Pilot 
Project was started in 1984·85 in 248 
selected bilbet secondary scbools all over 
India witb the followinl objectives :-

(I) to provide students with a broad 
anderstanding or computer aDd Ita 
ure; 

(II) to provide bands-on exPerience; 

(Ui) to familiarise tbe students with the 
ranae of computer applications in 
all walks of human activit, and 
computers' potential as controlHo, 
and Information proceSSing tool; 

(iv) to demystify computers and to 
develop a degree of case and 
familiarity with computers which 
would be conducive to developing 
jndividua1 creativity iu Identifying 
and developing appl icatioDI rei evant 
to tbeir immediate environment. 

42 institutions mainly 1.1. Ta, Universi­
ties and other Engineering Colleges bavinB 

computer facilities aDd faculty for tralnJD, 
were seJected 81 Resource Centres to &tva 
loallUe aDd bact.up support to the schools. 
The NCBRT baa beeD entrusted with tbe 
responsibil it)' of providiDl academIC 
support to the Project. The Project baa 
betn expanded to cover another SO 1 
schools durin. 1985·86 and 8 additional 
Resource Centres bave also been included 
and equipped for the purpose, The extent 
of rurtb.er expaDsion of tbe Project in all 
States/UTa including Orissa, will be decid­
ed on year to year basis depeDdina OD 
availability of funds. 

(b) The State-wise alJocation of schools 
during 1984·85 and 1985·86 is liven in 
the attacbed statement I. The names ot 
schools selected from Orissa is liveD in 
the attached statement II. 

(c) DuriDI 1984 .. 85 and 1985·86 the 
Department of 'Electronics allocated R8. 
2.2 crores and 4.00 crores respectively 
for tbis projeot. 

Cd) The lilt of Resource Centre. wbel e 
the training was conduced is given in tbe 
attached statement III. 700 teachers were 
trained during 1984·85 and 1018 durin. 
1985 .. 86. State-wise details for 1984.85 
ar~ liven in thd attached statement IV. 
State-wise information for 1985-86 will be 
laid aD tho Table of the Sabha. 

(e) The School. already COvered under 
the Project will continue to provide instruc­
tions under tbe programme. The number 
of additional schools to be covered will be 
decided on year .. to-year basis dependinj 
upon the availability of funds aud tho 
result of the evaluation of tbe Pilot 
Project. 

Statement I 

U.s' 0/ SttJI"IU"IDII T"rltori.s IndfCtJllng the "umb" of ,claoola allocat,d lor 
Comput" Education PlIo' proJICl-1984.8S Dnd 1985-86. 

SI. No. . Name of State/UnioD 
Territory 

1. Andbra Pradesb 

2. Auam 
'Bibar ,. 

1984-85 

11 
10 

l' 
25 
21 

3. 
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4. Oujarat 

5. Haryua 
(S. Himacbal Pradesb 

7. Jammu & Kashmir 
8. Karnataka ,. Kerala 

10. Madbya Pradesh 

11. Maharaabtra 

12. Manipur 

13. Melbalaya 

14. Nagaland 

15. Orissa 

lG. Punjab 

17. Rajasthan 

18. Sikkim 

19. Tamil Nadu 

20. Tripura 

21. Uttar Prad esb 

22. West Bengal 

23. Arunachal Pradesh 

24. Chandigarb Admn. 

25. Delhi 

26. G01_ Daman '" Diu 
27. Mizoram 
28. Pondlcherry 

29. A '" N Islands 

30. Lakshadweep 

31. Dadra & Nasar Haveli 

Total: 

Statement II 

Tbe schools selected from Orissa tor 
participation in tbe CLASS Project are :-

1984·85 

1. Kendriya Vidya)aya No.1, Unit 
IX, Bbubaneswar 

2. Demonstration Scbool, Relional 
CoUeae of Bducation, 
Bhubane8w~r .. 

J. B.J.B. Colle ... Bbuballolwar. 

15 27 
5 13 
6 (; 

5 8 
10 20 
10 18 
15 44 
18 44 
2 4 
2 4 

2 .. 
10 19 
10 24 
10 24 

2 4 
16 27 

2 2 
27 d3 

20 39 

2 3 

3 2 

20 12 

2 2 
1 :2 
1 2 

:J 
2 

2 

248 501 

4. R.D. Women's Coile •• , 
Bubbanelwar. 

5. Ravenshaw College. Bhubaneswar. 

6. Oovt. Collele, Rourkel •• 

7. S.K. DAV Coll"e for Women, 
Rourkel •• 

8. Municipal Collele. Rourkela. 

,. DaJmla CoJle .. , RaJaan,pur, 
Rourkel •• 

10. ISPAT Riaher Sec. School, Sector. 
14, aQurk,l .. 



1985.86 

1. S.B. Women's CoJlep, Cuttaek. 

'2. S.C.S: Colleae, Puti. 
3. Gopabandbu 'Science College, 

Atbs,arb. 

4. Salepur College Cottack. 

s. 'P.N. Col1eae Kburda. 

6. Stewart Science Collele~ Cuttlck. 

7. Christ Col lCle, Cut tack. 

8. Banki ColJele, Cuttack. 

9. Women's colleae• Rourkel •• 
10. G.M. Colle,:, Sambalpur. 

t 1. Women's College, SambaJpur. 

12. Govt. College. Sundarlarh. 

13. Bhadrak ColieRe, Bhadlak. 

14. Capital High Scbool Unit III, 
BbubaDeswar. 

15. N.C. College, Jaipur. 

16. C.S. Zilla Schoo], Sambalpur. 
17. Kendriya Vidyalaya, Paradip Port, 

Distt. Cuttack. 

18. Kcodriya Vidyalaya, Puri. 

19. Kendriya Vidyalaya, FCI Talchar, 
P.O. Vikrampur, Distt. Dhenkanal. 

statement 111 

LIST OF RESOURCE CENTRES 

ANDHRA PRADESH 

1. Regional Bngg. College Warangal. 

2. Osmania University, Hyderabad. 

ASSAM 

3. Regional Engineering Co))cge, 
Silcbar. 

4. Assam BOlg. College, t,Juluk Bari, 
Gaubati. 

BIHAR 
".~ 

S. Birla Institute of Technology, 
Mara, RaDcbi. 

6. Muzaft"arpur Institute of Tc'chnC)-
10". l4uzaftJrpUt. 

W"II." II11N;rs 72 

GUJARAT 

7. L.D. Collcle of EnainceriDI, 
Na\,f\ogpula, Ahmedabad. 

8. M.S" University of Baroda, Baroda. 

HAkYANA 

9. Kurukshetra University, Kuruk,be­
tra. 

JAMMU & KASHMIR 

10. Regional Engineering CoJleae, 
Naseembaab, Srinagar. 

KARNATAKA 

11. Regional College of Education 
(NCERT), Mysore. 

12. Indian Institute of Science. 
Ban gal ore. 

KERAlA 

13. College of Eogineermg, El1ain­
eering College P.O., Triv8ndrum. 

14. Univer~jty of Cocbio, Cocbin. 

MADHY A PRADESH 

IS. Government Engineering College, 
Jabalpur. 

16. Technical Teachers Training 
Institute (T.T.T.l.), ShyamJa Hills, 
Bhopal. 

MAHARASHTRA 

17. Walcbaod College of Eogineering, 
Vishram Bagh, SangH. 

18. Indian Institute of TechoolOlY, 
Powai, Bombay. 

19. Tata Institute of Fundamental 
Research. Colaba, Bombay. 

20. Universit) of Poona, Pune. 

ORISSA 

21. Regional Enaineeriol Co Heao, 
Rourkcla. 

22. Utkal University, Vanl Vjbarj 
Bbub8llClwar. 
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PUNJAB/CHANDIOARH 

23. Tbapar Institute of BD,jDceriDI &; 
. TecbnololY, Patiala. 

24. Technical Teachers' . Trainiol 
Institute, Scctor.26, CbaDdilarb. 

ZS. Punjab University, Chandigarh. 

RA1ASTHAN 

26. Malyjya Reaional Bngg. CoUep, 
Jaipur. 

27. Birla Institute of TcchnololY & 
Science; Pilani. 

TAMIL NADU 
28. P.S.G. CoUege of Technology, 

Peelamedu Post, Coimbatore. 

29. Indian Institute of TechnololY, 
Madras. 

TRIPURA 

30. Tripura EDSS. College, Barjala, 
Tripura. 

UTTAR PRADESH 

31. Aligarh Muslim University, 

Aligarh. 

32. Indian Institute of Technolog" 
I.I.T. Post Office. Kanpur. 

38. Motilal Nehru Regional Engs. 
College Allahabad. 

34. University of Roorkee, Roorkee. 

3'. Banara!i Hindu UDiversity. 
Varaoesi. 

WEST BENGAL 

36. BenKal Bngg. College. Botanic 
Gardenlr Sbibpur, Howrab. 

37. Indian Institute of Technology, 
Kharagpur. 

38. Jadavpur University, Calcutta. 

DELHI 
39. Delhi University, Delhi. 

40. Indian Institute ~'of TechnololY, 
Hauz Khas, New D elbi. 

41. NCBRT, Sri Aurobiodo Marl, 
New Delhi. 

GOA, DAMAN & DIU 

42. College of BalineerJol, P.O. 
Pormaaudl. Ooa. 

State. eat (IV) 

Stat.wlse teaclt'Ts Trained by ,h • 
Resource Centr., during 1984·85. 

s. No. State/U.T. 

1. 

2. 

3. 

4. 

s. 
6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

1 S. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

2.5. 

27. 

28. 

Anodhra Pradesh 
Assam 

Bihar 

Gujarat 

Haryana 

Himachal Pradesh 

Jammu & Kashmir 

Karnataka 

Kerala 

~adhaya Pradesh 

Mabarashtra 

Meghalaya 

Manipur 

Nagaland 

Orissa 

Punjab 

Rajasthan 

Sikkim 

Tamil Nadu 

Tripura 

U (tar Pradelh 

West Bengal 

Arunacbal Pradesb 

Cbandi •• rh 

Delbi 

Goa, Daman " DIu 

Mizoram 

PODdiohll'f)' 

No. of 
teacher" 

trained 

30 

28 

32 

41 

IS 

17 

12 

30 

28 

43 

S4 

4 

(; 

S 

29 

32 

27 

6 

4' 
4 

77 

57 

3 

5 

61 

4 

3 

a 
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£Heatia. Dral. lor Tte.taleDt of 
PI .. lasia 

6066. SYED SkAHABUDDJN : Will 
the Minister of HBALTH AND FAMILY 
WBLPAR.E be pleased to state whether 
elscntial drugs for the treatment of filar isis 
are availabl e in tbe couDtry ? 

THB DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFAkB 
(SHRI S. KRISHNA KUMAR): Diethylc­
arbamazine is a druB of choice for the 
treatment of Filariasis and is available in 
the country. Tbis drug is also supplied by 
tbe Central Government to the States cad. 
emic for filaria under the National Filaria 
Control Programme. 

ConstruetioD of Over Bridge. on 
Thanjavur.Nagore Ranwa, Line 

6067. SHRI S. SINGARA V ADIVEL : 
Will the Minister of TRANSPORT be ple­
ased to state : 

(a) whether there is any propo8al for 
tbe construction of over bridges acrosS the 
Railway line in Nidamangalam on tbe 
Tbanjavur.Nagore railway line; 

(b) whether it is a fact that tbe level 
crossinls there cause much de1ay in tbe 
movement of traffic; and 

(c) what steps Government propose to 
take to replace the lev~1 crossing with 
bridges? 

THE MINISTER OF' STATE IN THE 
"DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) No, Sir. 

1983-84 

Vaccine Qty. in doses 

DPT 2,49.86,000 

TT (PW) 1,95,80,000 

DT 2,09,92,000 

Potio 2,78,45,000 

DCG 1,91,88,000 

Typhoid 2,04,91,400 

Tf (Se) 1,07,8S,300 

·MoIIl •• 1.00,000 

(b) No, Sir. 

(c) The R.allways undertake construc­
tioD of road/uDder bridaes in replacement 
of e%istinl busy level crossings Jointly wtth . 
the State Governments OD COlt ~ bariol 
basis. The traffic density at the two level 
crossing., at NldamaDlalam is very Jow 
and does Dot Justify replacement b, road 
over bridges. State Government hal allO 
not sponsored any proposal to tbe Railway 
in this r e,ard. 

Parchele of Serum. and Vaceinee for 
immunisation Programmes 

6068. SHRI HARI KRISHNA SHA­
STRI : Will tbe Minister of HEALTH AND 
FAMILY WELFARB be pleased to state: 

(a) the names of serums and vaccin el 

being purchased for immunjsation progra­
mmes ; and 

(b) quantity of each serums and vacci­
nes purchased during the last three Y(ars, 
year-wise alonlw itb price at whicb 
purcbased? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR) : (8) No 
Serum Is purchased for National ImmtJnis­
at ion Programme. The vacc;nes beina 
used in the Programme a.re DPT, DT, TT. 
Polio, Typhoid, DCG, Measles. 

(b) The vaccines purchased durin. tbe 
last three year. alon,with tbe price ara 
shown below : 

Cost iD RI. 
..... __. 

1,39,77,368 
37,64,149 

69,12,358 

1,28,67.756 

31,73,759 

17 12,023 

20.67,180 
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1984.85 

Vaccibe Qt,. in doses COlt in Rs. 

DPT 3,45.42,300 2.00,62.592 

DT 2.81,85,800 92,84,734 

P01l0 3, t 3,2.5,140 1,92,38,305 

DCG 1,94,01,5000 36,41,234 

Typhoid 1,54, '77,500 15,03,388 

TT (PW) 2,86,85,300 56,34.646 

TT <SC) 1.43,68,500 28,50,309 

-Measles 1,00,000 

1985·8& (Provisional figures upto Feb. 'S6) 

Vaccine Qty. in doses Cost in Rs, 

DPT 3,93,97,000) 
DT 2,28,52,000) 3,84,03,485 
TT 3,61,41,000) 

Polio 4,43,69,000 1,90;17 .. 319 

Typhoid 2,22,06,400 21,91,380 

DCG 1,62,49,000 26,49,706 

*Measles 2S,20l 000 20,32,855 

*CMcasles vaccines are beiDI prl)yjded by UNICBP a8 commodity assistance). 

Payment or Road Tas Througb Post 
Oftlces 

6069. SHRI D.N. RBDDY : 

(d) whether tbe payment i~ proposed to 
be staggored throughout tbe year al ia 
many other countries to avoid present last 
minute rush 'I 

SARI P.R. KUMARAMANG· 
ALAM: 

Will the Minister of TRANSPORT be 
pleased to state: 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS­
pOR.T (SHRI RAJESH PILOT): (a) to (c) 
Reference is presumably to the system ear­
lier prevalent in the Union Territory of 
Delhi where payment of road tax was 
through tb e Post Offices. Delhi Adminis­
tration have intimated that this system bas 
been replaced by the new one with eft"ect 
from 1·4-86. It is re ported tbat the postal 
authorities had asked for enhancement of 
tbe remuneration per token from Ri. 2.25 
to Rs. 7.S0 t whicb was considered uneco­
nomic, since 80 % of the annual road tax 
collection al'e made tbroulb tho offices of 
die Directorato or TrlDSport itllolf. Tho 

(a) whether tbe arrangements for pay. 
ment of road tax tbrough POlt Offices are 
beina terminated ; 

(b) if 80, the reasons therefor; 

(c) if not, whether this arran I emeat 
will be continu..,d and extended to the en­
tire couqtr, by all POlt offices includina 
noW liCCDQod POlt offices and banta aDd 
oomp1lCOriIOd wbenover nectll8l1 ; aad 
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coneetloa of road tax in Delhi Is DOW done 
tbrou,b tbe .pecltled bracb of Central 
Bank of IDdia and counters of Automobile 
AuociatloD or Upper India. DLr~ctorate 
of Tranlport bas a pJan scheme for compu .. 
tens.tiot! of records :0 the Directorate in 
which a date base of road tax collection 
.ebicle·wi~e is proposed to be gerterated. 
The com pot erlsed system is in Bombay and 
Karn.taka. 

(d) In Delhi, tbo provision alreadY ex ... 
ists for road tax to be paid on a quarterly 
basi, io case of all categories of vehic!es 
exeept passenger buses. In case of passen· 
aer busel, tbe tax can be paid monthly. 
'!bere Is at present no proposal for a sys-

I tem of payment on staggered basis through" 
out th e year. 

Measares to Redace Infant Morta­
lity Rate 

, 6070. SHlU OURUDAS KAMAT: 
a Will tbe Minister of HEAI-ITH AND PA­

MILY WELFARB be pleased to state: 

t (a) the names of the States where in­
I fant mortality rate is considerably bigh and 
1 the reaSODS tberefor ; and 

(b) steps taken to reduce the infant 
C mortality rat e by Government ? 
D 

THE DEPUTY MINISTER IN THE 
ta DEPARTMENT OF FAMILY WELFARE 
bl (SHRI S. KRISHNA KUMAR): (a) 

According to latest S.R.S. estimates of 
ROJ for J 984 the infant mortality rate is 

D bighest ror U.P. (154/1000 live births) 
M followed by Orisla (130/1000), Rajastb an 

(122/1000 live births) and M.P. (120/1000 
live births). 

Tbe infant mortality rate depends on 
variou! factors such as age of tbe mother. 
frequency of pregnancy. education of the 
women, quality of mother and child care 
incl uding immunization etc. This vari es 
from State to State resulting in wide varia· 
tlOD of infant mortality. 

(b) Steps taken by the Government to 
reduce Ipfant mortaHty iDclude expansjoD 
of tbe .existing beaUh iofrastructure, train­
ine Qf n·.aopower b~alfb ~\1CaUOD, adopt .. 

ion of 'rlak' approach, universal immunis­
ation of children, control .of diarrboeal dis. 
eases. prophylaxis against DutritioDal 
anaemia and supplementary outrition under 
I.C.O.S. Scheme. 

Prlmar, Health Centres Opened 10 
Maharasbtr. 

6071. SHRI MURLDHAR MANe : 
Will the Minister of HEALTH AND PA. 
MILY WELFARE be pleased to staCe : 

<a) the number of Primary HeaJth 
Centres opened during the Sixth Plan and 
the number of such centres opened in 
Maharashtra ; and 

(b) the number of PrimarY Health 
Centre. proposed to be open ed during the 
Seventh Plan period jn Mabarashtrs ? 

THE DBPUTY MINISTER IN THB 
DEPARTMENT OF Pt\MILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) and (b) 
A total number of 3409 Primary Health 
Centres/Subsidiary Health Centres were 
established during tbe 6th Plan period and 
the number of such Centres opened in 
Mtthara~htra was 915 during the 6th Plan 
period. It is proposed to open 261 PHCs 
durin. the 7th plan period in the State. 

OpeOIDg or Primary Health Centres 
10 Orissa Daring Seyentb Plan 

6072. SHRI RADHAKANTA DIGAL : 
Will the Minister of HEALTH AND FA. 
MILY WELFARE be pleased to state: 

(8) the number of Primary Health 
Centres proposed to be opened in Orissa 
during Seventh Five Year Plan; and 

(b) tbe number of Primary Health Cen­
tres proposed to be set up in tribal areas 
in Ori~sa durin. tbe plan period? 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) aDd (b) 
The State Goverment of Orisla propose to 
establish 80 additional primar) health ccn. 
tres durin. tbe Seventh Plan period, out of 
which 10 primary health ceDtre. are pro. 
"olOd ~o be ostablish cd in tribal., eal, 
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for TI.t ..... 

6073. PR.OF. P.S. KURIEN: Will 
tho Minis"cr of HUMAN RBSOURCB 
DBY,BLOPMBNT be pleated to state! 

(a) whether the Nationa) Commi •• iona 
on Teachers have suggested tbe formu" 
lation or a code of conduct for the teach", 
ers ; and 

(b) if so, stel'S talcen in th it regard so 
far. 

J.trod.tUOD 01 La_ aea1pe1 SaraerJ 
Ia Jllfla 

6075. SHIU MANJK RBDDY : Will 
tbe Minister or HBALTH AND FAMIl"Y 
WELPARE be pleltsed to state: 

(a) whether laser sca)pel surgery hal 
provtll a af,at IUCCI.S in SUFpt1 abroad: 

(b) whether this haa been introduced 
in thl. country and if so, at wbat plates 
and for whfcb types- cf JUrae1y : and 

(c) wbether Indian doctoR bave boon 
THB MINISTER OF HUMAN RESO- _ placed in our Embassies in UK, Geneva, 

URea DEVE1.0PMBNT A.ND HOM! Switzerland and other countries to mODi .... 
AFFAIRS (SHRI P.V. NARASIMHA RAO): sueb new (indinl' ? 
(a) Yel, Sir. 

(b) The recommendations of National 
Commissions on Teacbers .. I &. II includina 
the formulation of a code of tGndu~t for 
the teachers are ubder examinalion of tbe 
government. 

Universities Overburdened with Ad. 
miDlstratlve FUDCt'OD8 

6074. SHRt K. MOHANDAS: wnt 
the Minister of HUMAN RBSOURCE 
DEVELOPMENT be phased to state; 

(a) whether the universities in India 
ate overburdened" itb administrative fun .. 
ctiona resulting in less attention beinB paid 
to hllher researeb ; and 

(b) if 80, what scheme is bein. con­
templa_" to remedy tbis situation? 

THB MINISTeR OF HUMAN RESO­
URCE DBVELOPMENT AND HOMB 
AFFAIRS (SHRI P.V. NARASIMHA R&\O): 
(a) 8I1d (b) The phenomenal expansion or 
the hi,ber educatioD system bas imposed a 
beavy strain on the elisOo, administrati ve 
Itr\lcture alld macbiDery c,f universitiea. 
The management .),Item of univerltUos has 
a180 Dot boon a ble to cope with tbe dem­
ands of cbauliOi circumstances. rho 
QUeation of evoJvina aHerDate IIJodels for 
the mana ... ut of Uaivel1ities til., would 
,trellgtb en oftlci CDey, oft'CGtlveno.. and initi. 
ative of tbe university a)'ltem is enlqiQa 
"'. attlDtioa of OOVOfumoDt, 

THE DEPUTY MINISTER IN TH8 
D,EPARTMENTOF FAMILY WELFARS 
(SHR( S. KRISHNA KUMAR): (a) Go­
vernment is aware of the USe of las~r scal. 
pel surlery lD a limited way in .ome 01 
Westero Countrf es. .. 

(b) Government do not ~a,c any tpt.. 
effie information as to wht'tber tbl. has 
been introduced anywhere in the Counf".. 

(c) NOt Sir. 

NatiolUl. Book P<Jllcy 

6016. SHIU B.V, DESAI : 

DR. G. VI1AYA RAMA lAO: 

Will the Milli~ter of HUMAN as. 
SOURCB DEVELOPMENT be pleased to 
state: 

(a) whether a three-day worksbop b, 
National Book Development ·Council to 
evolve a national book policy was beld 
in Februar,. 1986 ; 

(b) if so, wbetller a lIberaliiatlon of 
the qua.i.monopo1, enjoyed by Oo,~m. 
mtnt controlled agencies 00 Telt-book. 
for prima" 8Obool childreD "II 8tIODII, 
oppOied at tbt cooforeDve ; 

(d if so, what were the other 'tepa di ... 
cuued and whether an,. recommendations 
havo been put forward beforo Go,er;­
PlCDt; 
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(d) if so, "botber Government bave 
cxamined tbem t and 

(e) if 80, bow maay of thole bav. 
bcon accepted , 

THE MINISTBR Of HUMAN R.BSO· 
URCE DEVELOPMENT. AND HOMB 
AFFAIRS (SHRIP.V. NARASIMHA RAO): 
(a) National Book Development Council 
,..et up a Working Group to draft National 
Book Policy. The Working Group prepar .. 
ed 8 draft for National Book Policy, which 
was discussed in a workshop held at New 
Delhi from 15th to 17th February, 1986. 

(b) The warkinlgroup felt it necessary 
that text-book produotion Ihould continue 
under the chirp of public sector. How­
ever, they have recommended that pubH. 
sbers in the private sector may be associa­
ted in tbe production of alternate literatupe 
within the param et era of tbo predet ermined 
syllabi to mitigate the deficiencies of sinate 
telt. book: system prevalent in Indian Jan· 
guag~s. 

(c) The working .roup in their report 
submitted on 25.3.86 bas also made follow. 
ins recommendations; 

Effort. should be made to impJemet 
the constitutional guarantee ot providina 
primary education through the mother 
tongue to the oxtont possible. 

Book. in as many tanauaaes as possible 
should be prepared. 

Bi.lin.ual text~okl sbould"be prepared 
linking tbe mother tongue with the school 
lansua&e. 

Books sbould be prepared to eDsure a 
balanced.relatlonship with the environment 
and development of scientifiC temper. 

Cd) aDd (0) Tbo report Is undor 01· 
amlna ti on. 

Pro.,1IDDlt to. remoft ...... .. 
Ia",torle. OD RaU"., seatlo ... 

6011. SHRI S.O. GHOLAP : WI1J 
tbe Minhter or TRANSpOR.T be plealed to 
Itate 

(a) wbether It is a fact tbat Railwa,. 
had undertaten a programme to remove all 
oxisting urinals and Javatories OD all ran" 
way stations except two in Bombay Divi­
sion ; and 

(b) if 80be reaSODS thereof? 

THB MIN(STER OF STATB IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) 'Ca} No 
S· ' 1r. 

(b) Does Dot arisc. 

. Demolltiob of Straeton. Surroundiog 
,;' Bombay Airport 

6078. DR. DAnA SAMANT : Will 
the Minister or TRANSPORT be pleued 
to state: 

(a) whether it is fact that tbe Inter­
national Airport. Authority of India bas 
taken the decision to remove tbo structu­
res surround in, Bombay Airport: 

(b) what is the immediate need for 
thili Authority to expand the Airport ; 

(c) whether the Airports Authority bal 
made any survey of the t.bese structures: 

(d) if so, wbat is the naturo of tbolle 
structures ; and for bow 10D8 tho poopJ e 
have been stayiog thero ; aDd 

(0) whether t'le rosideDts of thi. area 
have made any Tcpresentation or alitated 
apinlt demolisbilll the structures? 

THB MINISTER OF S1 A TB IN THB 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : (8) Yea, 
Sir. 

(b) The eDcrOlohe~ area ia 
required ror expansion of facilUiol to c~pe 
with tbe arOMDI trame at Bombay Atrpc)rt 
aDd to remove the operational hazards to 

"reraft• 
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(c) & (d) The IntematioDal Airports 
Autborlty of India have Dot conducted an., 
lurvey of tbe structures. 

(e) Yes, Sir .. 

CODstrue'loD of Women'. HOltel, In 
Colleges 

6079. SHRI D.B. PATJL: Win tbo 
Minister or HUMAN RESOURCE DEVB· 
LOPMBNT be pI eased to state: 

(a) whether it jq a fact that University 
Grants Commiision has a scheme for con.· 
truction of hostel" for women in coHeRes 
aDd provide assistance to them to the ex­
tCl'\t of 7 S per cent of the approved cost; 

(b) if 80, th~ number of a.pplications 
received from each State and Union Terri­
tory for women's hostels in 1983 84, 
1984.85 and April to December, 1985 ; 

aDd 

(0) the Dumber of applications (State­
wise and Union Territory-wise) sanctioned, 
rejected and pending disposal during the 
above period? 

THE MINISTER OP HUMAN RE· 
SOURCE DEVELOPMENT AND HOME 
AFFAIRS (SHHI P.V NARASIMHA 
RAO): (a) As a part of the development 
support p,ovided to the colleges, assistance 
is al80 pr.ovided for cUD\truction of hostels 
In colleges. The ext,nt of such assistance 
provided by ,he Commission for construc­
tion of bost cl for women is 75% of the 
awroved cost. 

(b) and (c) The information '8 befog 
collected and will be laid on the Table of 
HOU8~. 

DredginG Operation In Hooghly RI,er 
by DredaiDl Corporation of Iadia 

fi080. SHRI ATISH CHANDRA 
SINHA: Wiil the Minfster of TRANS­
POllT be plealed to state: 

(a) whetber the Dredaing Corporation 
of lIull. Limlt.d hlJ Dot OODdllctcd lay 

larae-scale dred.inl operafioa iD the Hoo­
ably R.iver durin, tbe yeara 1984·85 and 
1985·86 : . 

(b) whether it i9 also a fact tbst unless 
such operation i. undertaken imm~diately 
Calcutta Port will further losc hu,e reve­
Due that could be expected from th e arrl. 
va)s of larae Ibi .. at the Port; 

Cc) if 10, the details tbereof including 
the amount of expenditure incurred on 
dredging at calcutta Port area/Hoc ,hI, 
river durlnl the· Jast two years aloDlwitb 
rcsults achieved; and 

(d) the opinion or advice given hy the 
Calcutta Port Trust regarding the perfor­
manee of the Corporation and the kind of 
operation wbicb was required of the Cor .. 
porafion by the Calcutta Port Trust? 

THB MINISTBR OP STATE IN THE 
DEPAR1MBNT OF SURFACB TRANS­
PORT <SHRI RAJBSH PILOT): Calcutta 
Port Trust bad requested Dredgine Cor­
poration of India for deployment of 
one dredger for dredging along with the 
Port's own dredgers in tbe Hooghly River. 
Accordingly the OCI have deployed their 
MT Dredge-V for this purpose on a- perma· 
nent basia. In addition one more dredger 
was deployed for 2 months during 1985-80. 
A, reported by the Dredging Corporation 
of India. they had dredged 27.27 Jakhs 
cu. m. in 1984 .. 85 and 36.37 laths cu. m 
in 1985.86 in river Hoo,bly. 

(b) Calcutta Port bave requisitioned 
for one more dredger from the DCI for 
permanent deploymcnt in the Hoogbly . 
River during 1986·87. The Dredgir~g Cor­
poration of India proposes to deplC'y MOT 
Dredge-VI in addltioD to Dredae-V already 
workinl tbere. 

Dredgin, alone is not the sOlution. 
Hence aloDI with maintenance dredging 
certain river tta inLna works are being exe .. 
out ed for improvement of depths in tbo 
navllational channel. 

Deep drafted ships CID call. at Jlaldia 
only aDd Dot Calcutta. 



(c) Tbe e.penditure iDcurred on dred ... 
iDg at Calcutta Port area is ae; under :-

1984.8S 
1985-86 

-
(Rs. in crores) 

27;8S 
28.55 (estimated) 

Because of tbe execution of engineer­
WI Qleasures jnchsdi.,. dredging it bas 
been possib1e to esnure draughts of about 
' .. S M to Calcutta and about 8.2 M to 
Baldia for mOllt of the days in a year. 

(d) AI pel the 1 eport of Calcutta Port, 
the performance of tbe Dredging Corpora­
tion ()f India is generally satisfactory. 
Moreover, tlle Port hal posted a senior 
Comm~nder on the DCI Dredger to pilot 
and monit« tbe dredging operations. 

Auditlog of ~COUDts of Central So­
dal Welfare Board 

6081. SHRIMA1I KlSHORI SINHA: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENl t-e plea~ed to state: 

(8) whethrr tbe Accounts of tbe Cen­
tral Social Welrare Board have been audi­
ted for the last three y eal S ; 

(b) if 80, "hether proper utilisation 
cerlificates have been oba ained for the 
alants received by it ; and 

(c) if not, detat Us thereof? 

-
THE MINI&TER OF STATE IN THE 

DEPARTMENTS OF YOUTH AFfAIRS 
AND SPOR-JS &: WOMEN'S WELFARE 
(SHRIMATI MARGARET ALVA): (a)Yes, 
Sir. 

(b) and (c) The accounts of Central 
Social Welfare Board are audited by Audj. 
tors appointed by tho Government in con­
sultation with tbe COlDptrolJ ('r and Audilor 
General of India. Audited s.tat cmcnt of 
accounts aloD8 witb Annual R epor t are sub­
mitted to tbe Government. Tbese are laid 
on tbe table of both the Houses of Parlia­
ment. No Itparate utilisation certificate 
ill respect of".raI!tS received bJ the Board 
is obtained. 
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CODeentratlcD of SOt in River Bed. 

6082. SHRI HUSSAIN DALWAI: 
Will the Minister of WATER RESOU­
RCES be pleased to state: 

(a) whether it is a' fact tb.at on 
account of mass scale (cUing of trees tbe 
problem of concentration of silt in tbe 
river beds bas reacbed alarming stale j 

(b) whether it is a fact that on account 
of concentration of silt in river beth, tb'e 
agricultural production and Jowlyina 
residentia 1 ttl eas are frequently threatened 
with dire consequences of floods; and 

(c) what affective steps are cont em­
plated to he taken to check the growth of 
5i1tage resulting in rising the flood levels 
of low·lyiol areas? 

THE MINISTER OF WATER 
RESOURCES (SHRJ B. SHANKARAN 
AND) : (a) UnplaoDed lar,e scale felling 
of trees in tbe catchment areas aod impro­
per land u~c practices increase tbe rate of 
soil orosion resulting in excessive inflow of 
lilt into tbe rivers. 

(b) Exce\sive sediment inflow into the 
rivers sometimes raises their bed and ftood 
le\eJs. However, Jow·'yir g residential 
areas are affected by Doeds even otherwise. 

(c) In order to minimise soil erosion 
from th e ca~chmeots of tbe ri V'ers, a Cen­
trally Sponsored Scheme viz. "Integrated 
Watershed Mana8ement in the catchments 
of flood prone rivers of the Gangetic basin" 
bas been In of,el'ation since 198 ().. 81 io 
the Ganga basin Slates. BeSides, a Ceo •. 
tra1Iy Sponsored Scbeme of soil con~erva­
ti9n in tbe c~tchments of river vaIJey 
projects is also under operation. 

AdoeatioD aod Expenditure for 
WidenIng of Cuttack Bbilbaoenar 
Section of National Highway No. 5 

6083. SHRI CHINTAMANI PANl./' 
GRAHl: Will the Minister of TR.ANSPORT '. 
be pleased to state: (a) tbe total amOUDe 
allocated and spent on four.JauiDI of 
National Hilbway No.' hm Culta. t, 
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an.ban",:;wu d,uriDI tbe Sixtb Pi'. Yoar 
Plan: aDd 

(b) tbe provision mado for this pro­
JOGt in tho SevODth plan? 

rHE MINISTER OF STATE IN THB 
DEPARTMBNT OF SURFACB TRANS­
PoRT ('SHRI aAJESH PILOT) : <a) An 
amount of as. 1.00 lakbs was allocated 
aDd spent durin. (1984·8 5) on four­
lavinl of NalioDaJ Highway No. S frOID 
Cuttack to BhubaDenrar. 

(b) The Soventh Plan propoaal. are yet 
to be finaliled. 

'Proposals for R03d O,erbrlclges 

6084. SHRI PRIYA RANJAN DAS 
MUNSl: Will tbe Minister of TRANS· 
PORT be pleased to 6tate : 

(a) whether few proposal I for road 
over.bridac~ at Sodepur, Belghar in, 
Jadavpur and Li1uab of Eastern Railway 
and Mouri"ram, Ramrajatala of SOuth 
Eastern Railway are under consideration ; 

(b) if so, names of the projects where 
Wost Bengal Oovernment bas already 
decided to pdrticipate on their part; and 

(c) tbe timo by which tbo work. will be 
completed? 

THB MINISTER OF SrATB IN THE 
DEPARtMBNT OF RAILWAYS (SHRI 
MADRA VRAO SCINDIA) : (a) " (b) 
ConstructioD of Road Over Brid,es at 
Sodepur, Belaharia and Jad"vpur have 
already beea saD~tioned with WC:Jt Bengal 
Governments acceptance to bear tbeir 
abare of eost. For providina Road over 
bridle at Lil uab, Mourilram and Ram­
raj ata la, Wc.)t Benpl Government bas 
Dot ,et lpoDlored firm proposals witb 
aocClptaQee to boar lbeir abare of c;ost. 

(0) TAl ;'HDP10UOD 'of IIDCCioD"Cd works 
of road over t»ridlOl a.ponds QD tbe avai. 
labil", of fundi aDO CX)mpletioQ Of tbo 
road appro&cIaoa ." &lie Scat. Public Worn 
DepaltlDlAt. 

COD.truetlon of Airport at Tudeor .. 

6085. SHRI KADAMBUR. lAMAR­
THANAN : Will tbe Minister of TRANS­
PORT be pleased to state : 

(a) whether Goyeramcnt propole to 
construct aD airport at . TuticoriD to 
1 iruDolvcU ; 

(b) if so, wbether tbe work will ltart 
tbis year ; and 

(c) if Dot, when it will be started? 

THB MINISTER OF STATE IN THE 
DBPARTMENT OF CIVIL AVIATION 
(SHRI JAODlSH TYTLER) : (8) to (c) 
There is a proposal to CODstruct an airport 
at Tutlcorin, but since tbo Seventh five 
Year Plan outlay of the Civil Aviation 
Sector has been prUD ed down to Rs. 
730.21 crores, as against the recommended 
outlay of RI. 2764.07 crores, all the plan 
proposals have to bc revised and tbeir 
inter-se priority redetermined. It is, there­
fore, not possible to indicate when Tuti. 
corin projecl will be takcn up. 

[ Translation] 

locome Limit for Award of POIt­
Matric Scholarshlpf 

, 6086. SHRI DILEEP SINOH BHURIA: 
Will tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Union OovernDlcnt have 
received any proposal from tbe Madhya 
Pradesh Q,overnmeDt resarcling rsisml of 

. the pres'ent income limit for the purpose 
of awarding p08t.matr~ 8~bolatsbips.; and 

(b) jf 10, tbe action takcD tboleOD ? 

THE· MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MOMS AFFAlkS (SHRl P. V. NARA­
SlMHA RAO) ; (a) Yes, Sir. 

(b) The proposal is UDder CODlidera­
tiOD. 

[EnglishJ 

PropapliOD of Hladi 

6087. SHKl C. JA.NGA RSJ)J).Y: 
Will 'be MlDlitcr of HUMAN &.B.soUkC. 
OtiV.tiI..OPY.,"T'''_ pi __ to'''. ; 
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(a) whether Goveroment are aware of 
the fact that our National Laoluaae Hindi 
Is yet to reach tbe southern States even 
after tbree and a half decades; 

(b) if 80, tbe reasons thereof ; 

(c) tbe details of organisations ,etting 
aid and entrusted with the work of pro­
paaation of Hlodl Languase ; 

(d) amount spent by Government 
duriol the last three years-organisafion­
wise; 

(e) whether any complaints of mis­
appropriation of funds by any of the 
orlanisations have be eo received ; and 

(f) details of incentives offered to 
non-Hindi speak ina ofBanisntions and 8S 

well as to individuab, jf any? 

THE MINISTER OE HUMAN 
RESOURCE DEVELOPMENT AND 
HOME AFFAIRS (SHRI P. V. NARA. 
SIMHA RAO): (8) and (b) I t would not 
be correct to state that Hindi bas not 
reaebed the Southern Srates. Under 
Article 351 of. the Consititufion, the 
Government of India is expected to 
initiate programmes for the development, 
promotion and propagation of Hindi. 
These objectives are realised among other 
things by pro\;ding financial assistance to 
voluntary organi~ations, institutions and 
individuals for such aclivi'its as or~anjfila. 
tion of centres for the teacbina of Hindi, 
typinl and stenollaphy, purchase of books, 
publication of textual materials, etc. The 
Department of Education, under the 
Ministry of Human Resoulce DeveJop­
ment, have betn implementing from the 
First Fjve 'V ~ar Plan a number of pIO­

Iramme~/schemel in Southern States for 
the devolopment, promotion and propaaa· 
tiOD Hindi. These programmes are being 
implemented through State Governments 
(except Government of Tamil Nadu), 
vol uDtacy or8anisations and other institu­
tions.. AmoDI otbers; these include the 
ostablilbment of centres/classes for the 
'cacbiD& of Hiodi A larac number of. 
atudents/ptoplc in tbose atates bave already 
been benefited 80 far under tbese pro­
Ita mmcs. A lara e number of studeDts/ 
people ha,. boen Itudyiq Hind! iD 
varJoUilObool .. GOll .... uai, .. m. aDd 

other centre. wbic~ arc belDI run by State 
Governments, autonomous bodie. and 
voluntary orlanjsaUons. As a CODlO­

queDces of these and otbe efforts a Jar,l 
number or persons are avail a bl e in tb cte . 
States who oan speak, 'Write and read 
H'ndi with case. 

(c) and Cd) As resards parts (c) aDd (d) 
of tbe Question, it may be stated that 
under the scheme of financial assistance to 
VoluDtary Hindi Or8anisations~ grant·in­
aid is given to about 149 organisations all 
over India. These . organisations are 
registered under the Societies Registration 
Act and arc being manttsed by their own 
lovernins bodies etc. The names of tbe 
organisations and the grants given by tbe 
Government to them during the Jast three 
years are indicated in the statement laid OD 

the Table of the House [PJaced in Library 
lee No LT 2591/86] . 

(e) As regards part (e) of tbe Ques­
tion, it may be stated that a complaint 
against tbe Maharashlra Rashfra Bbasha 
Pea char Sabha, Pune has been received in 
tbis Ministry. Necessary action to ascer­
taiD details has been taken. 

(f) The government provides follow101 
financial support/incentives to valuntar, 
organisations in tbe non·HIndl speakiDI 
States and individuals: 

(i) Grant-in-aid at the rate of 7S % 
100 % (as the case may be) of 
the total approved expenditure for 
the implemeotatian of approved 
programmes j 

(ii) Grant.in-aid @ 80 % 100 % (al 
the C9se may be) for briDgiDI out 
Hindi publication in Hindi; 

(iii) Scholarships to students beloDI­
ina to Don-Hindi IpeekiDI ~tate. 
for tbe study of Hindi beyond tb. 
matriculation atale • 

(iv) No tuition fees are beiDI cbaraed 
from studtDts belonling to Doa­
Hindi speaking areas for JearniDI 
llindl in the centres wbicb havo 
been established by voluDtar)' 
oraanisations and which are in 
receipt of IraDt·la.aid from tbit 
MlDila, , 
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(v) Scholarsbips and books are also 
be;1l1 made available to studeDts 
throuab the. concetDed orlanl ... 
tiOD ; lind 

(vi) Hindi books are, distributed free 
of cost to various fostitutions/ 
libraries. 

SuspensfOD of I»ookleg or pareel. In 
lCeral. Expre. 

6088. SHRJ V.S. VIIAYARAGHA. 
VAN: Will the Minister of TRANSPORT 
be pI eased to state : 

(a) whtther bookin.r or paree'. in ' tbo 
Kerala Express (rom Delhi to Trlvandrum 
bas been suspend ed ; 

(b) if so, the reasons therefor: 

(c) whether lucb 8usDension is causin~ 
areat fnconvenfence to the public; and 

(d) if 80, whether the booking is 
prop'Jsed to be resumed immediately? 

THE MINISTER OF STATI! IN THB 
DEPARTMENT OF RAILWAYS (SHR! 
MADHAVRAO SCINDIA): (a)\ Booking 
or only hard parcel traffic from New 
Dtlhi to Trivanirum Central by Kerala 
Bxpress has been discontinued. Perisha .. 
bles, Cio ema Film., Newspapers and 
passenger's IlJggaRe continue to be. booked 
to Trivandrum Central by thiq traan. The 
bard parcel traffic offered at New Delhi 
for Trivandrum is being booked to 
lCochuveti and is being cleared relldarly 
by Kera'a Express. 

(b) This has been done to facilitate 
.. movement of pa"sengers at Trivandrum 

Central station which deals with 
substantial 'volume of plSgenger traffic. 
The hard parcels were causing congestion 
at the sfation platforms and therefore 
tbe work of booking and dellvery of such 
parcels has boen centralised at Kochuveli 
Itation located at a distance of only «5 
kms. from Trivandrum Ceotral stat ion. 
Hard parcelC\ arrivlnl Trivandrum Contral 
by Kerala express are carried to Kochuvell 
contralised parcol office for delivery. 

(c) No. Sir. 

(4) ~,Doo. Dot arlle. 

[Tra"i lallon] 

Sappl, of lodl.d Sal* for Eradfeatfon 
of GoItre Dfsea. fa B'.r" 

6089. SHRr KALI PRASAD 
PANDEY: Will tbe Minister of HBALTH 
AND PAMILY WELFARE be pleased to 
state: 

(a) whether peol'le Jivinl in more than 
ba1f of the districts in Bihar are aWeeted 
by goitre disease, according- to SUrvey 
conducted by her Minic;try ; 

(b) if so, whether Government propose 
to distribute iodised salt for eradication of 
this disease ; 

(c) if so, the Dames of districts wbere 
restriction hal been imposed on the sale 
of ordinary salt and tbe measures takon 
to ,upply iodised salt as per the 
requirement of tbe public: and 

(d) whether the Union Government 
propose to supply iodised salt in adjacent 
areas also where this disease is likely to 
spread? 

THE DBPUTY MINISTER IN' THB 
DEPARTMENT OF FAMILY WELPARE 
(SHR) S. KRISHNA KUMAR) : (a) 
According to surveys conducted by the 
Centra) Goitre Survey Team, the followiog 
districts have been identified as Johre 
endemicl :-

1. Ba~t Champaran 
2. West Cbamparan 
3. Purnea 

4. Sabar"a 
5. Katibar 

6. DarbaDI. 

7. Madhubani 

8. Saran 
9. Sitamarhi 

10. Muzzafarpur 
11. Santhal Paraanu 
12.' R.anchi 

1 ,3. , '&1&, •• '1, ,. 



APlUL 10, 191' Wt",." "" •.• ~" 9. 
(b) and Cc) At present bOB on sale of 

otber tban iodlsed salt in BaIt and West 
Cha.penD clistdota only i. imposed by 
ISlue of a notification as per P.P.A. Act, 
1954 by Govornment of Bibar. 

The State Government have alao beeD 
requested to issue limibr notification in 
respect of t t goitre endemic. districts 
under P.F.A. Act, 1954, where tbe 
supplies are proposed to be introduced 
·after f •• ue of the notification. 

(4) Doring 1986·87 it is proposed to 
extend the programme of iodized salt to 
the entire North Bibar districts so as to 
cover all tbe adjo,ining districts. Apart 
from the adjoinir, districts tbe entire 
North Eastern States and West Bengal will 
allo be covered. 

[EngliSh]' 

A.rrangements for Medical Unit 
In superfast Trains 

6090. 'PROF. M.R. HALDER; Will 
the Minister or TRANSPORT be pleased 
to stato : 

(a) whether there i. any proposal for 
providing Medical Units io superfast 
trains; and 

(b) if so, the details thereof and the 
time by which it is likely to be 
Implemente~ ? 

THB MINISTBR. OF STATB IN THE 
DBPARTMBNT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) & (b) 
There i8 no proposal at present to provide 
modlcal units in superfast trains. However, 
First Aid Bo'les of a larger lize, which 
contain 32 items including 8 Resuscitator 
Air.baa and Airwa).Tubes for manalin, 
acute respiratory emergency du,e to any 
beart or lunl problems, have been 
provided in the Rajdbani Express tr8ins. 

RaDway Uues III CtnCral Rail ... , 
RaaDlag IDL ... 

e091. SHRIMATI VIDYAVAn 
CHATURVBDI : Will tbe M.in Ister of 
t:aANSpOB.!J1 bo pleasocl'to .... : 

(a) tbe Damel of rail .. , Haes iD the 
Ceotra. a.Uft, wbicb an runDing fa 
IoSIII aDd tbe .. aeon. therefor ; and 't 

(b) tbe efforts beio, made to cbeck tbe 
10 •• ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OP R.AILWAYS (SHRI 

I MADHAVRAO SCINDIA): (a) Tbe 
branch lfoes on Central RaiJwa, owned 
by the Government which suffered losses 
durin. the year 1984 .. 85 8re :-

DauDtt-Baramati 

Aft-Ronch 
Panv e)-Uran 
GwaUor-Bbind 

GwaUor-ShcopurkaJan 

Dbolpur-Tan tpur-Sfrmuttra 

Neral-Matheran 

Pa·chora-Jamner 

Miraj-Kurduwadi-La tor 

The maio reasoos for JOIlca are low 
deb.ity of traffic and di v~rsion 01 traflic 
to road tranlport. 

(b) There is very limited scope to 
avoid tbe losses incurred in operatiD, these 
uDeconomic branch lines. However, 
wilhin tbe existing cObstraints, various 
measures are ta~en from time to time to 
increase the earniDls aDd reduce tbe 
workiDI expenses 01 these Hnes. 

Rallwa, lines betweeD Jammu 
and Udhampur 

6092. SHRI VUAY N. PATIL: Will 
the MinJster of TRANSPORT he pleased 
to state: 

<a) the Jenlth or railway track laid 80 
'ar between Jammu aDd Udhampur ; 

(b) whether tb. "0C*8 of 1.,Jol rai) 
IIDe betweeft Jamftlu aDd Udhampur bat 
cenliderabJ, slowed down ; and 

(c) if 10, the·re.soDI tberetor aad tbe 
lteps proposed to expedite the 1.,_ of 
raUwa1 Uoo , 
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TRB MINISTER. OF STATE IN THE 

DBPARTMBNT OF RAILWAYS (SHRI 
MA.DRAVRAO SCINDIA) : (a) Nil" 

fb) &: '(0) The Wdtk is being proatessed 
acOOl'd'ol t.o 8vailabiltty of resour'ces, which 
are under severe str'.in at "resent. 

Special Concelslon for Transportation 
or Maruti Car If &eDt by train from 

Delhi Cantonment Station 

6093. DR. CHANDRA SHBKHAR 
TRIPATHI: Will the . Minister of 
TRANSPORT be plellsed to state: 

(.) whether it is a fact that 81)ecial 
concession is allowed if Maroti Car is sent 
by train from Delhi Cantt ; 

(b) wbether it is also a ract that this 
special concession is not given in respect 
01 eatab'fe, ; 

(c) if so, the bas is ror JJiv ina tb e 
special concession to Maruti and the 
amount of loss being suffered by railways 
every year due to this; 

(d) whether Government J)fOpole to 
reconsider 'his matter; and 

(e) if so, by what time, and if not, 
the reasons therefor? 

THE MfMl'STBR OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Reduced 
station-to-station rates were quoted to 
attract traffic of Maruti Cars to rail, as 
from Dolhi Cantonment to various 
dOltiuatioDS. 

(b) Concessiona! Parcel rates are 
already in force for a Dumber of edibles 
like butter, cream, 'khoa' fruits and 
vegetables, OIlS, fisb etc. Reduced 
atatlon-to·station ratos, lower than tbe 
prescribed CODcessioDa1 parcel ratea,. are 
also quoted (rom time to time, for fresh 
fruit trame like en.aacs, pl.nUns etc. 

(c) R.educ od st. tiona t ... tation rates 
for Marutl Cars have be... Quoted .. a 
Dart of the B..il.a)", mark .•• iQJ atrat • ., 

to attract addjtlona I traffic for moyem~nt 
by rail. Railways are Dot incurria*. BOy 
JOS8 on account of trsnsport8tloD 01 
Marutl Cars. 

·.(d) " (e) The .exfatinl Bt.t·ioD~tO-lt.tioD 
rat es for Mafuti Car traffic at e ·va lid upto 
31,10.1986. The question of continuance 
or Of her wise ofthe.e rates thereafter will 
be examined at that time. 

Incentive to Government Employee. 
H."ing one Cbfld 

6094. SHRI B.K. GADHVI: Will 
the Minister "of HEALTH AND PAMILY 
WELFARE be pleased to state: 

(b) whether it is a fact that Government 
employets having 2 children are given 
certain incentives, whereas Government 
employees having one child only are .Dot 
given any incentive; 

(b) if so, whether Government propOSe 
to remove tbit anomaly; and 

(c) jf so, in what way ? 

T·RB DEPUTY MIN:JSTBR IN THB 
DBPA1tTMBNT OF FAMILY WBLFARB 
(SHRI S. KRISHNA KUMAR): (a) 'No, 
Sir. 

(b) &. (c) Do not arise. 

InclusJon of Yoga aDd NaturopathY 
I'n New Edacatlon Polley 

6095. SHRI VIRDHI CHANDER 
JAIN: Will the Minister of HU~N 
RESOURCE DEVELOPME"lT be pJeu.ed 
to state: 

(a) whether Yoga and Na.~tb)' 
are being considered for inclusJon in .tbc 
new education policy: and 

(b) jf Dot, tbe reasons therefor? 

THB MINISTER. OF. HUIi16N 
RESOURCB .DEVELOPMENT .• MD 
ROMB AFFAIRS (SIlR.I 'iV. 
NAJ.ASIMIt·A·I\AO) ~ (8) & (IS) TIt.'." 
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education policy is uDder formulation. 
Various suggestions made for inclusioD in 
the new puJicy are receiving tbe attODti"n 
of the Government. 

Preventl 08 and Speedy Tre.tmeat or 
Cancer 

'6096. SHRI RANJIT SINH 
GAEKWAD : Will tbe Minister of 
HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether the Incidence or cancer is 
showing signs of increase ; 

(b) if so, what steps are being taken 
for prevention ~nd speedy treatment of 
cancer; 

(c) whether research on drugs effective 
for treatment of c'Incer is being carried 
out; and 

(d) if so!, with what results? 

TAB DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (a) No 
countl1'wide survey to determine incidence 
of cancer has been made.. However, 
owing to the availability of better 
diagnostic 8 nd treatment facilities now 
available in various parts of the country, 
th e impression one saiDs is that tbe 
incidence of Cancer is showina sigos of 
increase. 

(b) Under the Cancer Research and 
Treatment Programme initiated in 1975" 
10 Regiona 1 Cancer Centres including 
Tata Memorial Hospital, Bombay (which 
is under the control of Department of 
Atomic Energy), 28 Early Cancer Detec­
tion Centres and 2S PAP Smear Testing 
Centres under the Family Welfare 
Programme have been established. 3 
Popu1at ion Based Cancer Registries at 
BangaloTe, Bombay & Madras and 3 
Hospital Tumour Registries at Cbandigarh, 
DibrugaIh, and Trivandrum, all of which 
are fUDctioning under the administrative 
control of India. CouDcil of Medical 
,Rese-arch, have been established.. A grant 

.. of R~. J 2.00 lakhs il liven for installatioD 
of Cob a 't Tberapy Unlt aDd 11.. $0.000 

are liVen- per centre for settlol UO 01 
Barly Cancer DetectioD Centres to tbe 
State Governments/voluntary institutioDs 
8ubJect to certain conditions about the 
availability of accommodation and staff. 
There are 43 medical colleles institute. 
baving teletherapy facilities and 44 nOD­

medical college institutions bavina 
teletherapy facUities in the country. 

(c) & (d) Clinical trials to determiDe 
the efficacy of various modes of treatment 
of cancer includina drug treatment or 
chemotherapy are conducted under the 
auspices of Indian Counci) of Medical 
Research. Apart from this few ad hoc 
research schemes are also underway. while 
a Talk Force project on buceal mucosal 
cancer <check cancer) are beinl initiated" 
shortly. 

Impro'flnl Maintenance of Na tiona) 
Highway No, 47 fa Kersle 

6097. SHRI T. BASHEER : Will the 
Minister of TRANSPORT be pleased to 
state: 

(a) the steps which are beiDI 
considered to improve tb e maintenance of 
National Highway No. 47 in Kerala dUrinl 
tb e monsoon ; and 

(b) whether any research is 
presently conducted by Central 
Research Institute in this relard ? 

beinl 
Road 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SURFACE TRANS. 
PORT (SHRI RAJESH PILOT): (8) 
Development and maintenance of 
National Highways includiD~ National 
Highway No. 47 in Kcrala is a continuous 
process aDd dependent upon the avail. 
ability of funds. Repairing of pot-boJes, 
improviDI drainage conditions of the road 
and providing fresh surfacing layers are 
lome of the steps taken to improve the 
m"aintenance of National Highways. 

(b) A research scbeme, which aims at 
evaluating tbe performance of different 
types of bituminous surfacioa. under tbe 
traffic and rainfall c,oaditioDS of NH 41 
for ditferoQt t,pes of bal. COurt, 
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combinations bas been sanctioned by the 
Ministry, and it js in prolreas. The 
monltorinl aaency for tbe same ia tbe 
Central Road Research Institute. 

Prodaction of Electric Locol by Jbansl 
Unit of 8harat Electricals Limited 

6098. SHRI BASUOEB ACHARIA: 
Will the Minister of TRANSPORT be 
pleas cd to statc : 

(8) wbether it is a fact tha t Jbansj Unit 
of Bhart El~ctricals Limited wi)) produce 
tl ect.ric locos in order to IT,eet the incrt"3s· 
ing demand of electric locos witb the 

. proSToss of electrification in trunk routes; 

(b) whether it is aho a fact that Cbit. 
taranjan Loco.nothe Works will not be 
able to cope with the demands of JOC08 

during Seventh Five Yeai Plan ; 

(c) whether the number of locos produ .. 
ced in Chittaranjan Locomotive Works is 
less tbaD the taraet for tbe year 1985.87' , t 

and 

(d) if 80, the reasons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Bharat 
Heavy Electricals L'd. propose undertaking 
r'lJl nufacturc of el ectric locomotives and 

.. • ~omponents thereof in their factories at 
Bhopal and Jhansi. 

(b) Yes, Sir. 

(c) No, Sir. 

(d) noes Dot arise. 

Step. to Increase 80w of Tra.ftlt at 
Calcutta Port 

6099. SHRI ATISH CHANDRA 
, IlNHA: Will tbe Minister of TRANSPOR. T 

fJe pleasod to stat e : 

(a) whether any enquiry has sine e been 
conducteli into tbo causes aDd cireuma· 
lance, for whioh Calcutta Port is Dot at. 
~r.otiD. for'ian &!lips at the Port. 

(b) whether the out,oing Chairman of 
the Calcutta Port Trust had submitted his 
report about the prospects and working of 
the Calcutta Port: 

(c) if 10, the details tbereof ; and 

(d) the steps being taken to increase 
the Bow of traffic at the Port and offer 
better infrastructure facilities to the incom­
ing vesscls ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SURFACE TRANS­
PORT <SHRI RAJESl{ PILOT) : (a) 
Since thcre is no decline in tbe number of 
foreign ships visiting Calcutta Port, the 
question of enquiring into the causes and 
circumstances of Calcutta Port not attrac. 
ting foreign sh ips does not arise. 

(b) No report has been received from 
the outgoing Cba irman about tbe prospects 
and working of the Calcutta Port. 

(c) Docs not arise. 

(d) The steps taken to increase the flow 
of traffic at Calcutta Port and offer infras­
tructural facilities to incoming ve~sels are 
list ed in the statement below. However, 
C1lcutta pc)rt excluding Haldia Docks have 
reported an increase of 2.8 % traffic in 
1985·86. Over 1984.85 Haldia Dock bas 
registered an increase of 22.1 % in the 
same period . 

Statement 

(I) A comprehensive scheme for im­
provement of draft in tb e Hooghly 
Estuary at an estimated co.st of 
&1. 40.50 ~rorel has been under 
implemcntation since 1982 with a 
view to incr eas e tbe draft for ships 
visiting both Calcutta and Hal ... 
'dia. 

(ii) New tugs bave been procured 
durin, SJxtb Plan in replacement 
of old tUis, for handling ve)sels. 
In 7th Plan allo, three new tUjl 

aro proposed to be procured iQ 
rcplaoomcat of old tuis .. 
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(iii) During Sixth Plan, 6 Nos. Rail· 
" Mounted Wnarf Cranes and 2 

Mos. Yard Cranes were procured 
'or providing be·tt er cargo hand­
ling facilities. Similarlv, 18 Nos. 
Mobile CraDe~ with capacity bet­
weel) 6 .. 30 Tonnes were procured 
during Sixth PllD in replacement 
of 014 cranes. Durina Seventh 
Five Year Plan, 9 tnobile cranes 
arc proposed to be procured in 
replacement of .old cranes. 

(iv) At Haldia, an Additional General 
Carlo Berth is proposed to be 
constructed -during Soveotb Plan' 
to cator to in crease in flow of 
tr~ffic. 

(v) For improving infrastructuraJ faci­
lities for handling containers at 

, Calcutta, a project cOlting Rs. 
10.36 crores has been undertaken. 
In addition, ooe berth in KP Docks 
bas been specially earmarked for 
handling feeder conta iDOr vesscls. 

(vi) A big open area, adjacent to 
Netaji Suhbash DIJck. has beefl 
developed for storage of empty 
containers and land in this area 
has been licenced to various con­
tainer operating firms for storage 
of empty containers. 

(vii) At Haldia, additional container 
handling craneS are proposed to 
be procured during Seventh Ph.n. 

[ TrallS/atlon] 

Conversion of Bhavnagar .. Surendra 
Nagar Metre Gauge Line Into Broad 

Gauge Line 

6100. SHRI NARSINH MAKWANA: 
Will,tbe Minister of TRANSPORT be plea­
sod, to ua~e : 

(a) whether the Government 8r Gujarat 
have sug.csted for conversion of Metre 
GauJe line, between Bhavnaaar and Suren­
dra''Ma.,~r intp Broad Gaug'e line; 

(b) wbetber any lurvey haa been carri­
od out lor couversJOIl 01' this line iuto 

Broad Gauge line, and ir so, the deteUs 
tb ereol ; aDd 

(c) whether aoy steps are contemp·latod 
of decongest tho PUSOOlet tratBc bet.coa 
Botad and Dola JUDction? 

THE MINISTER. OF STATB. I~ THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA): <a> aad (b) 
Representations wore received ftOOl varioua 
sources for the con version of Bha VDaaa.r~ 
Surendra Nagar MG line into DO. No 
survey has been carried out tberef.Qr. 

(C) Dhola-Botad Section or Western 
Railway is served by three Mail/EKpress 
and two Fast Passenger trains which are 
considered ad~quate for tb e J e'el of traffle 
in the Section. There is no proposal to 
introduce new train or increase tbe loac) 
of existing trains. 

[English] 

Vacant Posts of Medical Speclaiists 
in Central Government Hospitals 

6101. SHRI P.M. SAYEED : Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to atate : 

(a) the number of pusts of Medioal 
Specialists Iyio& vacant in Government 
Hospitals in Delhi and New Delhi, cate­
gory·wise; 

(b) the period for which tbele posts 
have been lying vacant indicatin, tbe 
period in each case; 

(c) the reasons for the posts remalnifJ, 
unfilled; 

(d) whether it has caused a lot of harm 
to patier,t care as weU a. to tCacbinl of 
medical students; and 

(e) the time by which these posts arl 
proposed to be filled up ? 

THB DEPUTY MINISTER IN TH8 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR: (a) and (tJ) 
A II.hmeDt II eDC)o.ed. ' ' 



(c) In case of direct recruitment UPSC 
takea ... t '·6 mpatbs in ackte.rtisin. iD~" 
ttrvil~' the' c,ndldste:a and sep,diDe 
their h •• recotUlllldati,oD&' After aoc.,..' 
tane. of ~e re~-.neD.tiOD' of tbe eoa. 
miaaioo. &be cpl4date i., medically~­
a1\1J~ lad hisJltCl cbar.caer and a*$C­d." ae verifiCMI. scI. c.crtificat. arc 
aJ~,o to be verifit~ wber. DeCeIS.". . Tb~~ 
takos: aao1ller 3·4 mODtU. Eurther,.,..: 
0(.' the ca~didat~ allo '.. for exte .. iOo 
in jo·ipiea time ",b also reslI,lts is de).,. 
In. some cases. ~SC no"ioe" do DOt join 
in· spite: of prolGaaed cDrlllfOndep, gel 
tb, DOatI bavc to lie leo' ·toU,tSC f. rr.b· 
recruit.eot actlQD. In 80 •• other .... . , / 

upse do Dot find auitabl e candidates In 
certain speciaJitilcl e.g. NeurolOJY, Plaltlc 
Sura." Tborac~ SurgetY, PorcDsic M.si­
cine' etc. Sjmi~rly iD pronwtioD cu. 
allo it tak~ 80* time to hqpJomeDt tbo 
recommendation, of the DepadINatal Pro­
motioD Co~iU.es. 

(d) No~. Sir~ 

(0) Aci.,D to fill up tbe VIC.U Po It: 
bas alread" been initiated. Ouldidate 
r ecommendid qr to be recCDm.de" b: 
UPSC caD Ie poIte¢.oDJI aft er co"pletlol 
of tbe requilitc formalities. Bow..,." i 
is Dot possia,Je to indicate the euct etat 
by wbicb tlte posts would be filled • 
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T~ac,*lng Specialist Sub"Cadre Lady HfJrdl",e MedIcal Coll.ge, New Ihlhl 

Ptofestor 
Assoc. Prof. 
Ass tt. Prof. 

s. No. Desigant ion of the Post 

1. Professor of Obst. & 
Gynaecology 

2. Professor of Medicine 

3. Professor of Ortbo-
Surgery 

Tota) 
25 
16 
72 

No. of 
posts 

vacant 

t 

2 

1 

Date of' 
vacaocy 

17.4.1984 

1.10.198S 
. 2.12.1985 

1'.1.1986 

Filled VacaDt 

21 
IS 
64 

4 
1 
8 

Present position rei· 
ftl1iDI 

Recommendation of the 
DPe received and are 
being processed .. 

Th e post ba~ been adver­
tised on 22.3.1986. 

4. ASBoc. Professor of Ortbo. 1 24.4.1985 

Surgery 

s. Assistant Prof. of Medicire 
6. Assistant Prof. of pae-

d iatrics 

1 
2 

19.6.1985 
13.3.1984 
16.7.1984 

Offers of appo'otmeoDt 
issued and jOining awai. 
ted. 

7. Assistant Prof. of Anantomy 2 (I) 11.10.1984 

(it) 24.11.1984 Th e post ba s been ad­
vertised On tbe 8th Feb­
ruary, 1986. 

8. 

9. 

10. 

Asstt. Prof. of Radio) oay I 

Asstt. Prof. of Anaes- t 
tbesiology 

Asstt. Prof. of Micro. 1 

BiololY 

Steps against Spread of Rabies 
among Doetor& of SafdarJaDB 

Hosplta' 

6102. SHRI NARENORA BUDANIA : 
SHRI SUBHASH YADAV : 
SHRI B L. SHAILESH : 

Will the Minist er of HEALTH AND 
FAMILY WELFAR.E be pleased io state ~ 

(8) whether tbe rabies bas spread 
amona the SafdarjuDI Hospital doetors ; 

(b) whother it is a blah)y communica­
blo disease witb hundred per cent mortality 
rate; and 

(c) if 80. what preventive measures 
have been takon a,aiDlt tbe IproaJ of thi' 

4rea4ful dtseQt 1 

20.3.1986 

13.7.1982 

7.4.1986 

Recommendations recei­
ved and bt'ing processed. 

The post has been adver­
tised on 8.2. 1986. 

Requisition sent to tho 
UPSC. 

THE DBPUTY MINISTER IN THB 
DBPARTMENT OF FAMILY WELfARB 
(SHRI S. KRISHNA KUMAR): (a) No 
case of rabies bas developed among tbe 
doctor. of Safdarjung Hospital' except Dr. 
Mehrotra 2nd Year R eSjdt'ot Doctor who 
died ,If rabies infection on 17 3. 1986. 

(b) Yes Sir. 
(c) AU the contacts in Safdarjun8 Hos­

pital bave been given anti-rabies \'accine 
injectioDs. 

T,ansla lion] 

State·"i. Per Caplt. Ezpendftare 
on EdoeatioD Durlag Seveat h PlaD 

6103. SHRI HARISH RAWAT: Will 
tho MiDister of HUMAN RESOVR.CB 
DeVBLOPMENT be pi cased t~ stat" ; 
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(a) tb e State-wile per capita amouDt 
,proposed to be spent OD educatloD durlo. 
the Seventh Five Year Plan i 

(b) whether there Is a proposal to 
arant special Central assistance duriq 
tbia plan period to :the Statel where tb. 
percentage ot literacy is below the natioDal 
average; and 

(c) if so, tbe amount propoaed to be 
giv,en to Uttar Pradesh as special Central 
arant? 

THE MINISTBR OF Ht>MAN RE­
SOURCE DEVELOPMBNT AND BOMB 
AFFAIR.S (SHIll P.V. NARASIMHA. 
RAO): Ca) A statement Js attached. 

(b) No, Sir. 

(,) Does not arise. 

StatemeDt 

Sta"wl" ,., Capito PIll" PrOYlslDIJ for Education Incilldin, drt ond Cultur~ and Sport' 
and Youth W~IIQf~ Du,.I", S~ve"th PI,e Yea! Plan-Sta" S.ctor 

Sl. No. Per Ca pita Plan Prov isioD 
including Art Bnd Culture 
and Sports and Youth WeI. 

fare 

1 2 3. (in Rs.) 

1. Andbra Pradesh 35.74 

2. Assam 81.'8 

3. Bihar 41.87 

4. GuJarat 27.69 

5. Haryaoa 112.09 

6. Himacbal Pradesh 137.66 

7. Jammu and Kashmir 123.31 

8. Karnataka 32.20 

9. Kerala 26.64 

10. Madbya Pradesh 37.02 

It. Maharaabtra 46.94 

t 2.. Manipur 232.00 

13. Me,hal.,a 220. J3 

14. Nalaleod 260.00 

1 s. Orissa 61.40 

16. punjab 60.58 

17. Rajasthan 5'.'9 
18. Sikkim 933.33 

19. Tamil Nadu 59.28 
l> 

20. Trlput. J2'.00 

21. Uttar Pradesh 27.14 



I 

22. 
23. 

24. 
25. 
26. 

27. 
28. 

29. 

30. 

31. 

2 

West Benlal 

A. & N. IslaDd, 

Arunachal Pradesh 
Chandiaarh 

Dadra & Naaar Have Ii 

Delhi 

Goa, Daman and Diu 

Lakshadweep 

Mizoram 

Pondicberry 

Written ..4"lWtrs 118 

3 

5369 

920.00 

750.00 
520.83 

807.70 

388.00 

326.00 

t 137.50 

405.00 

669.17 

N01B: Estimates of population In 198 S are based on 198 t census figures. 

[E"gllsh] 

Strikes sf Coc:bin Port During 1985 

6104. PROF. K.V. THOMAS: Will 
tbe Minister of TRANSPORT be pleased 
to state: 

(a) tbe number of strikes at Cochfn 
Port during 1985 ; 

(b) the number of "man-days lost as a 
result thereof: 

(c) the reasons foa those strikes; and 

(d) the financial Joss due to thole 
strikes ? 

THE MINISTBR OF STATE IN THE 
DEPARTMENT OF SURFACE TRANSPORT 
(SHRI RAJBSH PiLOT): (a) to (c) DuriDS 
1985, there was only one strike by the em­
ployees of Cocbio Port i.e. from 23·5·1985 
\0 1()'6-198S by Porterago Executive Staff 
in order to press the;t demand for payment 
of 10% extra wages for extra bours of 
duty. As a result of tbia strike, 3463 man­
days wele lost directly and 9161 maa-day. 
were lost indirectly. 

(d) It i. not possible to quantify the 
financial lOIs due to the strike. 

Compensation for Clothes Tom of 
PuseDlen due to Poor MaIoteoaDC. 

orDTC Buse. 

6105. SHR] RAM PUJAN PATEL: 
Will tbo Minister of TRANSPORT be pl. 
MId '0 ata'.: 

(a) whether compensation is paid t() 
the passengers by Delhi Transport Corpo· 
fatioD on their complaint tbat their c)other 
were torn d'le to the poor maintenance 0' 

DTC buses and private buses plying u';del 
DTC operation: 

(b) if so, the details thereof and the 
amount paid as compensation to passeD 
lers OD such complaints during 1 .. 1 .. 198! 
to 31·1.1986 : and 

(c) if not, tbe reasons therefor? 

THE MINISTER OF STATE IN THl 
DEPARTMENT OF SURFACE TRANS 
PORT (SHRI RAJESH PILOT): (a) and (b 
No such occasion has arisen so far. How 
ever, under General Civil Law, if due t, 
negligence of DTC any damage is caused, I 

claim can be made. 

(c) DurinG the period one complaint 
claim was received on the ground. that th 
Bush irt of the commutt.:r was torn due t. 
condition of the bus. On investigation, j 

was however found that the damages W8 

not due to any defect in the condItion 0 

tbe bUI_ 

BaDupaal·JakbaparR Rail Uoe in 
Orl .. 

6106. SHill HARIHAR SORE~ 
WUI the Minister of TRANSPORT be pIe 
lid to aCaC,: ' .' 
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(a) the amount allocated in 1986.87 
bud,et for the construction of s eron j phase 
rail link of Banaspani Jakhapura railway 
Jhie in Orissa ? 

(b) whether the amount provided for 
tbat ran link h inadequate; 

(c) if 80, the reaSODS therefor; and 

(d) the effort. proposed to be mane in 
expediting the consfruction of the above 
link keeping In view its importance? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILW.~RS (SHRf 
MADHAVRAO SCINDIA): (a) and t b) 
Ooly a token allotment of R~. 1000 bas 
been made. 

(c) and Cd) First phase of the rail line 
i.e. from Jakhapura to Daitari was opened 
to traffic in Marcb t 1981. There ha'l belo 
bardtv any worthwhile traffic generated on 
this lioe. The work on the remainlng se'~~ 
tion can be considered when resource posi. 
tion improves, subje~t to prospects of ade­
quate traffic. 

Discovery of Bloodies, Plasma Scalpel 
Surgery . 

6107. DR. O. VIJAYA RA \fA RAO: 
SHRI D.N. t~BODY : 
SHRI ~ANIK REDDY : 

Will the Minister of HEALTH AND 
FAMILY WBLFARE be pleased to 
atate : 

(a) whether a new b)oodless plasma 
SCdlpel surgery ha ~ been discovered and 
perfected by USSR surgeons and if so, 
details thereof and when it is lIkely LO be 
introduced in In • .lia ; and 

(b) whether this surgery is conc;,dered 
even superior to laser surgery? 

THE DEPUTY MINISTeR IN THE 
DEPARTMENT OF FAMILY WELFARE 
SHRI S KR.ISHNA KUMAR) : (a) and (b) 
(Government do not have any information 
OD the Dew plasma scalpel surgery dove­
loPIG by USSR. 

Reimbursement or Expenditure b, 
luternanonal Olympics Committee 

6108. SHRI VAKKOM PU.R.USHO. 
"HAMAN: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: ' 

(a) whether Government are aware 
th:lt the International Olympic.; Committee 
has taken a decision to meet some of the 
aCcommodation costs and related expendj 
ture incurred by countries whicb took 
part in 1984 Olympics in Loss Angeles ; 
and 

(b) if so, whether India ha~ asked for 
re-imbursement of any share of expenditure 
incurred on 1984 OJympics? 

THE MINISTER OF STATE IN THE 
DEPARTMENrS OF YOU1H AFFAIRS & 
SPORTS AND WO\fEN'S WELFARB 
(SHRIMATI MARGARET ALVA): (a) 
and (b) : According to tbe Indian Olympic 
Association, the International Olympic 
Committee, through tbe Association ot 
Na tional Olympic Committees (ANOC), 
bad declared tba t 4 competitors and 2 offi. 
cials (a total of 6 personne)), could be 
sent by each affiliated National Olympic 
Committee (NOe) to partiCipate in the 
1984 Lo) Angeles Olympic Games, whose 
board and lodling expenses, would be 
borne by the International Olympic Com­
mittee. The Indian Olympic Assodation 
took advantage of the offer made by tbe 
International Olympic Committee which 
met the expenditure on the six persons 
accordingly. 

Purchase or Airbu, A.320 

6109. SHRI YA<;HWANTRAO OA. 
DAKH PATIL: 
SHRI SHA"lTARAM NAIK : 

Wi)] the Minister of 1RANSPORT be 
pI eased to atate : 

(a) whether contracts have been .janed 
for aequirin. Airbus A .. 320 ; 

(b) if so, tbe detail:; thereof and the 
time schedules for tbe delivery of the air­
craft. IDd 
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(c) the total cost of aircr-.rt and tbe 
foreian aS8istance received or expected and 
terms thereof? 

THE MINIStER OF STATE IN THB 
DEPARTMENT Op CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (3) aod (b) 
Yes, Sir. The purchase agreement 'with 
MIs. Airbus Indu.tries for the acquisition 
of J 9 Airbus A .. 3 20 aircraft with an option 
for additional 12 aircraft, for d e!ivery dur­
ing April, 1989 to March, 1990 and AUlust, 
1990 to January, 1991 respectively wal 
signed on the 15th March, 1986. 

(c) The firm purchase price of the 19 
Airbus A·3:0 aircraft is $ 773, 587, 740 
(Rs. 928.31 cro.·es). The financing pattern 
for meetiDIJ the foreian exchange cost of 
the project has not yet been decided. 

Variations in Standard of Central 
Scbools 

6110. SHRI K. KUNJAMBU: Will 
tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) wbether these are general compla­
ints to the effect that the standard in the 
Central Schools varies from region to 
region; and 

(b) jf so, the steps being taken to im­
prove the standard and bring in greater 
uniformity in the standard of Central 
Schools of different resions? 

THE MINISTER OF STATE IN THE 
DEPAR.TMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROH .. 
TAOl) : (a) There are no complaints but 
standards as reftected through tbe examina­
tions conducted by tbe CeDtral Board of 
Secondary BducatioD. vary (rom reaion to 
toaion. 

(b) Tbo steps beiog taken and cavls­
aBed include: programme of remedial ins­
truction for weak students aDd enrichment 
education for brigbt students, improvement 
of profeltioaal oompotcace of ata1f and 
baltDllvo aoadcmio luporvi.ioo. 

Rallwa, StandfDa Committee aad 
Railway Station Consultatffe Com­

m Ittee, A.alOl 

6111. DR.' SUDHIR ROY: Will the 
Minister of TRANSPORT be pleased to 
state: 

(a) whether RajJ\\tay Staodina Commi. 
ttee to be formed with tbe Railway officiaJ. 
and MuniCipal Commisdoners of AsanlOJ is 
being kept in abeyance; 

(b) wbotb er Rail way Station Consulta­
tive Committee at Asanso] is also practi. 
ca 1]y defiunct ; and . 

(c) if so, the reasons therefor? 

THE MINISTER or STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRf 
MADHAVRAO S€INDIA): (a) No such 
Committee bas beeD constituted by the 
Railway. 

(b) No, Sir. 

(c) Does not arise. 

Proposals for Declaration or National 
Higb\\ays in Karn.taka 

6112. SHRl SRIKANTA DATTA 
NARASIMHARAJA W A DIY AR : Will the 
Minister of TRANSPORT be pleased to 
slate: 

(a) whether Government of Karnataka 
ha., sent proposals to bis Ministry for dec­
latina certain State roads as National 
Highways; and 

(b) if 10, tbe details tbereof., 

THB MINISTER:OP STATE IN THB 
DEPARTMENT OF SURPACB TRA~S. 
PORT (SHRI RAJBSH PILOT): (a) Yes, 
Sir. 

,(b) A ltatemCDt ia attached. 
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SfatemeDt 

SI. No. Name of tbe State Road Lenlth In 
KIDs. 

1 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

2 

Bangalore.Mysore.Mercara.MaDlalore (to join N.H. No. 17) 

Gooty on ~N.H. No. 7 in Andhra Pradesh Guntakal Bellar,· 
HOlpet.Koppal.Gadaa.Hubli-Karwar (to join N.H. No. 17) 

Belaaum.Bijapur.Oulbarga.Humnabad (to join N.H. No.9). 

Belgaum - Bagalkot • Raicbur • Mohboobnaaar in Andhra 
Pradesb. 

Tumkur-Arasikere.Sbimoaa-Saaar·Honnavar (to join N.H. 
No. 17). 

Mysore-Nanjangud-GundJupet-Ooty.Coimbatort (to join in 
N.H. No. 47 in Tamil Nadu) 

Cbitradurga • Holalkere - Hosadurga·Cbickma.alur.Mudigere­
Beltbang adi-Bantwal-Mangalore (to join N.H. 17). 

My 8ore.Srirangapa tna-Nagarmangala - Cbicknayaknayakanhalli­
Hul iyur.Bellary·Sbahapur-Gulbarla-Humnabad (to join N. H. 
No.9). 

Dbarwar-Londa·Ahmod·Panaji (to join N.H, No. 17). 

Padubidri-Karkala-Sringeri.Thirtba balJj-Sbika ripur-Sbiralkopa 
.HubJi-Bagalkot·Hungund. 

Sira (on N.H. No. 4 Bangalore-Poona Road) Madhuliri 
Gowribidanur.Chickballapur Chlntamani-Srinivasapur·Mulbagal 
(OD N.H. No.4, BangaJore.Madras Road). 

3 

. .. 
... 
• •• 

... 

... 

-.. 

... 

385 

422 

364 

336 

332 

80 

283 

618 

95 

sso 

160 __ -----
Total 3,685 Kms. 

------
Subamarekba IrrIgation ProJect THB MINISTER OF WATER RESO. 

6113. SHRI ANANTA PRASAD 
SETHI: Will the Minister of WATER 
RBSOURCES be pJeased to state: 

URCES (SHRI B. SHANKARANANO) : 
(a) and (b) Outlays for the proje"ct have 
been earmarked jn tbe VII PlaD. The pro­
ject is also included under World Bank 
assistance. Out of the Uk ely expenditure 
of Rs. 129.01 crores on tbe Project inGur­
red by Bihar upto March, 1986, Orissa 
baa contributed Ra. 13.16 crorea till 
January, 1986 and West BeDaal has Dot 
paid aDY amount. Tbe Government 01 
U Uar Prado~b" and Ceiatral Government 
are not to pay towarcls CODltruQt)OD of tho 
project. 

(a) whether Government have taken 
step» to expedite the execution of int·er. 
Stato Subarnarckba irril8tion PTOject; 
aDd 

(b) tbo amount borno by the Stat e 
Governments of Orlasa, West Ben sal , 
Uttar Prad.b. Bihar and Central Govern­
GlCDt 10 far' 
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SettlDI up more Voeatlonal Bc1acatloa 
Claire. 

6114. SHal SRIBALLAV PANI. 
GRAHl : Will tbe Minister of HUMAN 
RBSOUR:S DEVBLOPMENT be pleased 
to state: 

Ca) whether there is any proposal under 
tbe consideration of Government to set up 
more vocational education centres in the 
rural aroas to meet tbe local Deeds with 
the simultaneous provision of opportuni. 
ties to absorb the local people for gainrul 
em ploym emt; and 

(b) if S), wbat are tbe State·wise 
tarlets iD this relard for the current year 
as well as for the next year? 

THE MINISTER OF HUMAN RB­
SOURCB DEVELOPMENT AND HOME 
AFFAIRS (SHRI P.V. NARASIMHA 
RAO) • (a) There is a Central Scheme of 
Comm~nitY polytechnics, under which 
selected Polytechnics are identified to 
serve as focal points for transfer of 
technolo.y includin8 vocational education 
aad promoting rural development OD scienti­
fic lines. Under the scope of the Scheme, 
theso Community Polytecbnics arc able to 
tet UP e_tension centres in rural areas to 
meet identified local needs for vocational! 
skill trainin8 through sbort·term non· 
form'll courses in various trades. Reoently, 
&1 additional polytechnics bave been 
covered under the scheme. These. In tum, 
will set up more extension centres in rural 

areas. 

(b) No specific State-wise taraots for 
eatabl isbing exteosion centres ~n rural areas 
bave bce.D lai d down under tbas Scheme. 

Mlthods la AJUrveda to care AIDS 

6115. SHRI SURESH KURUP: 
Will tbe Minister of HBALTH AND 
PAMILY WELfARB be pleased to 

.tate : 

(a) wbottler tbe olaimB of lome 
Ayarveda Pbysiclans tbat tbore arO method. 

AID· S bave como to 
in A,urvcda to cure 
the Dotlce of the Union GoYorDlDODt, IDd 

(b) if 10, wbether Government intf1Mi 
to provide sufficient financial assiltaDce 
for promoting Ayurveda research in thil 
field 'I 

THB DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELPAR8 
(SHRI S. KRISHNA KUMAR) (a) & (b) 
Some claims in tbis regard have come to 
tbe notice of tbe Government. The 
Central Council for Research in A,urveda 
and Siddha which I.· conctrned with tbe 
research schemel jJ'l Ayurfeda has no lucb 
proposal for th e present before it. 

The Indian Council for Medical 
Research have reported that a few JeadiDI 
Ayurvedic experts of India have also been 
included 8S Members ()f the ICMR Talk 
Force on AIDS. If, based on weU design. 
ed pJan of study, applications for arant-in­
aid are received by ICMR, the schemes 
wHI be considered 1;)y the concerned Ex­
pert Group and action taken accord.n. to 
their recommendations. 

D10icuities 10 Getting Medicine. from 
CGHS DlspeDl8rJes 

6116. SHRI MOOLCHAND DAGA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether the eXisting system of 
issue of medicine to COHS beneficiaries 
is both cumbersome as weI) as causinl 
avoidable harassment to th·e patients.s is 
evident from the fact that when the benefi. 
ciaries go to the dispensary with prescrip­
tion tbey are told that lome of tbe 
medicines will have to be indeotend from 
Super Bazar and when they go to 
dispensary again they are informed that 
medicines are not available in Super 
Bazar; and 

(b) if so, what remediaJ measurea 
Government are takinl to Improve the 
position? 

THE DEPUTY MINI$TBR IN THE 
DSPARTMENT OF FAMILY WELFARE 
(SARI S. KRISHNA x.UMAa): (a) " (b) 
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Medicines wbich are Dot availabJe in a 
dispensary at a particular point of time arc 
Indebted' from M/, Super Bazar and 
supplied to tbe beneficiari cs. In case of 
immediate noces,ity, the benoficiary can 
obtain an authority from tbe Medical 
Officer Incharle or Medical Officer on 
emergency dUly for supply of urgent 
medicine, by MIs Super Bazar without any 
payment. This facility is available round 
the clock. 

Cure for Severe Aplastic Anaemia 

6117. SHRI P.R. RUMARMANQ .. 
ALAM: 
DR. T. KALPANA DEVI : 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact tbat 8 cure for 
severe aplastic anaemia (SAA) has' been 
found throu!h foetal liver infusion and if 
80, details thereof; 

(b) whether field trials have been found 
to be safe and effective method and jf so, 
whether tbis win b! tri ed and extended to 
the rest of the country; and 

(e) whether the group workios on thi s 
hal been reward cd and rocogoi s ed 
suitably? 

THB DEPUTY MINISTER IN THE 
DBPARTMENT OF FAMILY WELFARE 
(SHal S. KRISHNA KUlvlAR): (a) Yel, 
Sir. The Department of Medical On­
eololY, R(1tary Cancer Hospital at the All 
India Iostitute of Medical Scient es. New 
Delhi, has found fetal liver infusion bene­
ficial in 60 % of cases suffering from 
severe aplastic anaemia. Few patients 
have been cur ed also. Howeler, more 
work is needed before aplastic anaemia 
can be considered curable with the belp of 
fetal infusion. 

(b) The studies available so far have 
found this method quite safe, simple and 
inexpensive. More studies are required to 
be undertaken in this field for improving 
tbe understandings as well as the perfor. 
mance of this tberapy. 

(c) The lodia1S COUJlCil of Medical 
Re8tarcb. aD aulQDomoUI or,aniaatioll 

une! er the Ministry of Health and Pamily 
WeJfar e, ]1ave awarded its two prest ilJious 
prizes to Dr. Vinod Kochupil1ai, Associate 
Professor or MedicIne AIIMS, New 
Delhi-

(1) Sbakuntala Amir Cband Prize in 
1981 for her contdbutjon in 
Fetal liver transplantation in 
aplastic anaemia 

(ii) Raja Ravi Sher Sinah or KaJsia 
Memorial Cancer Research Award 
of 1985 for her ontstanding work 
on Fetal liver infusion a nd acute 
myeloid leuka emia. 

Reforms In Rales and Regulations of 
UnIversity Grants COlomlssion 

6118. SHRI BHATTAM SRIRAMA. 
MURTY: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state : 

(a) whether Government contemplate 
any basic reform in the work ethos of 
Univers·ty Grants Commission: 

(b) wbether procedures, rules and 
regulations of tbe University Grants 
Commission are out of date requiriD8 
changes to bring these in tune with tbe 
modern requirements; 

(c) whether Government propos e to 
keep the Central Universities out of the 
ambit of the University Grants Comm is. 
sion; and 

(d) whether Government propose to 
decontralise UDiversit~· Gran ts Commis. 
sion ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE '(SHRJMATI SUSHILA 
ROHTAGI) : (a) and (b) As a statutory 
body, the UOC is compet ent to frame 
various programmes, prescribe the ploce­
dur,s and method of their implementation 
and monitor aod evaluate the performaD~ 
of such programmes. The Commission is 
endeavouriog to brioS about such modifica­
tiona in procedures, etc., which tbe 
circumstances demand. 

~ 

(c) and (d) No sucb prOPOSals are 
under tbo ooDsi_ratiOD of the Oov'JIlIDcat. 
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[ Tr."slat/on] 

Open .... of Women's Collere iD 
Danapur 

6119. SHRI KUNWAR RAM: Will 
the Minister of TRANSPORT be ple3~ed 
to state: 

(a) wbetb er voluntary organisations of 
Danapur have c.'emanded 1and frorn tbe 
Railway Administration for opening a 
Women's College (MahiJa Mabaiidyalaya) 
there; 

(b) if so, the decision taken thereon; 
and 

(c) the details of the assistance aiven 
by the Railways to the educational institu­
tions in Danapu,· 10 far 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MA DHA VR AO SCINDI A) : (a) There is 
no demand from any voluntary nraanisation 
for land from Rail way Admin istr4ttion for 
opening a W (')men's Col lege at Dannpur. 

(b) Does not arise. 

(c) Railway land and buildings on 
nominal Iicel1ce fee/rent/maintenance 
char~es have been given to (oUr non­
Railway educational Institutions at 
Dana pur. 

[Englis'r] 

Demand for Addltlondl Flight between 
Bombay and Triv8Ddrum 

6120. DR. K.O. ADIYODI: Will 
the Minister of TRANSPOKT be pleased to 
state : 

<a>' whether Government bave received 
any representation for the introduction of 
an additional daily flilht between Bombay 
and Trivandrum. and 

(b) tbe averale number of pa.senlers 
trayelJ.Jnl in this sector and the st eps 
·Government have taken do clear the larae 
intlow of passengers regularly , staaoated at 
aomba, duo ~o no~.avallablUt)' of tlJtb* ? 

; 

THE MINISTER OP STATe IN THB 
DEPARTMBNT OF CIVIL AVIATION 
(SARI JAODISH TYfLBR) : (a) Yea. 
Sir. 

(b) As against a seatinl capacity 0' 
'.! 75, the aveiage number of passengers 
carried per flight between Bombay and 
TrivaDdrum dur;ng the period September 
98S to February ~86 bas never e'1.cteded 
241. The passenger load on this beetor, 
therefore, does not justify operation of an 
additional daily service. Indian Airlines, 
however, operates additional ftights' to 
clear abe rush during vacations or boJidays 
during festivals. 

Penalties of ShippinJ CorporatiOD of 
India for Short Landed Cargo 

6121. SHRI THAMPAN THOMAS: 
Will the Minider of TRANSPORT be 
pleased to state: 

(a) whether Bombay Customs AuthorI­
ties have imposed heav) penalties on tbe 
Shippinl Corporation (Jf India amouDtiOI 
to Rs. 9.10 crore! io cases of short landed 
cargo; 

(b) if so. tbe details ,thereof; 

(c) whether six Japanese jn~uraDce 
companies have aJso filed a suft a~aiDst 
Shipping Corporation of India for recovery 
of damage; and 

(d)- if f:O, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPAkTMENT OF SURFACE TRANS. 
PORT (SHR I RAJESH PILOT): (a) and 
(b) Bombay Customs Authorities have 
imposed custom.i penalties on tbe SCI 
from April 1985 to February 198 (; for 
short Janding of cargoes involved io 34 
voyages of SCI vessels which cal led ae 
Bombay Port during tbe period 1978·79 to 
1982·83 aod ooe voyage which called 
duriog 1985-86. These penalties are 
usual on short landing of caraoes with a 
view to recoup JOS8 of rofund of CuatolDl 
Duty to the concern cd Importer.. Tbe 
total penalties impo!od by tbe Customa 
Autborities 00 35 cases is Rs. 9'.43 latbs. 

(c) Yes. Sir. 

(d) Details of, t~e suits filed ar~ II 
.fO~OW8 ;-



APRIL 10, 1986 flritle" Answ", . 132 

s. No. Name of Plain t Hf No. of CartoDI 
dame,eel 

Clabn Amou .. t 
(in Japanese Y ta) 

I. Tai&bo Marine & Fire 4860 
Insurance Co. Ltd. 

2. Tokyo Marine Insurance 5304 135,928,502 
Co. Ltd. 

3. Fuji Fire" Marine 600' 5,535,785 
Insurance Co. Ltd. 

4. Nippon Pire " Marin e 2422 38,634,692 
Insurance Co. Ltd. 

s. Nissen Fire & Marine 1602 9,572.980 
Insurance Co. Ltd. 

6. Nilsbio Fire & Marine SOO 6, 163,650 
In.urance Co. Ltd. 

-~- ____ ........ ---
IS288 318,617,408 

-~---
or Rs. 1,77,30,SI8/· (Approx.) 

-----------_ .. __ . " ... -._ .--- ---- .. "-_._--------------

Annual AdmluloDs In AlIprb Medleal 
College 

6122. SHRIMATI PREMALABAI 
CHAVAN : Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state : 

(8) whether it is a fact that the Aligarh 
Medical Cl)llege bas increased the number 
of annual admis~ions from SO to 100 with. 
out the a pproval of the Medical Counci I of 
Iodin; 

(b) jf SO; the reasons thereof; and 

(c) whether it is also a fact that the 
Medic31 Council of India has propo~ed 
dcrecognition of MBBS degree of the 
Aligarb Muslim University 1 

, THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) to (c) 

The Medical Council of India has informed 
that tbe AUlarh Medical College has 
iOQreased tbo number ot a4IDilaiOD from 

'0 to too. The Council carried out an 
ll~pection in September, 198 S to evaluate 

tbe existing facilities with a view to 
consider any increase in the Dumber of 
admissions. Tbe Executive Committee 
considered the inspection report contain­
ing defl~iencies in respect of the teachiDI 
staff, bed f.trength, accommodation, Jibrary, 
laboratorieCJ and equipment and was of tbe 
view that the increase in the seats cannot 
be allowed. The Aligarb Muslim Univer­
sity and the Jawahar}a) Nehru M edcial 
Coli cge, AJigarh were addressed to take 
n e4;CSla ry action on th e view. of the Execu­
tive CommiUee aud intimate the action 
taken thereon. The reply received from 
th ~ Aligarh Musiim Un iversity wa.; conside. 
red by the Executive Committee of tbe 
Council and it reqllested tbe President of 
the Medica) Council of India to take up 
the matter with the Vice-Chnac:ellor of tbe 
AliBarh Muslim U nivers ity. The Council 
would re-in"pect the Colleae to a.certain 
wherher the College fulfils tbe requirement 
of ~O admissions and whether facilities are 
ayallable for increasiog tbe number of .. t. 
from '0 to 100 per year alter receipt of tho 
report fIO~ tho Au,arb Medical eone'" 
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0"nl.8 01 National Sports Comp leses 
In States 

6123. SHRI AJAY MUSHRAN: 
Will tbe Minister of HUMAN RBSOURCE 
DBVELOPMENT be pleased to state: 

(a) whether Government propose to 
open Nationat Sports Training CompteHe 
in the Scates; 

(b) if so, the policy regal ding opening 
of the sports complexes in States; 

(c) wheth (t Madbya Pradesh Govern. 
ment bave sent any proposal for settinl up 
such complexes: and 

(d) if so, details thereof '1 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF YOUTH AFfAIRS 
AND SPORTS AND WOMBN'S WELFARE 
(SHRIMATI MARGARET ALVA): (a) 
and (b) It is the pol icy of Government to 
encourage est lb'jshment by State Govern­
ments and Union Territory Adminstrations 
of sports complexes so that sUl:h complexes 
can be used for training/co)ching of sports 
persons and aJso for holding tournaments. 
A central grant subject to a ceilina of R8. 
20 lakhs or 2S % of Hie approved cost of 
the sports comp1 ex, whichever is I eSS, is 
available for the purpose. It is for the 
State Governments and lbe Union Terri­
tory Administrations to take advantage of 
the central grant. However, national­
level training facillties Can be at tbo 
national-level only and the Netaji Subhas 
National Institute of Sports, Patiala with 
its South Centre at Bloaalore and East 
Centre at Calcutta is already providing 
8uch facilities. The IO'Hitute is also opf'n­
iog a North-East Centre at Imphal and 10 

due course also at G:lubati. It has also 
plans 'to start Regional Centres in other 
parts of tbe country. 

(c) No, Sir. 

(d) Does not arile. 

( Transla tlon] 

Compensation to Victims of Train 
Aceldent at Kbagaria Rail way 

StatioD 

6124. SHRI KALI PR.ASAD 
PANDEY: Will the Minister of TRANS· 
roar bo pleased to stato ; 

(a) whetber any compensation has been 
paid by Goyernment to tbo injul red and to 
tbe dependents of the deceased perSODS 

involved iD the train accident at Kbagaria 
Railway Station on 10 March, 1986; and 

(b) II so, the details t bereof ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b) 
No application for claim has been filed by 
tbose injured in this accident before the 
ex· offic io CJaims Commissioner, tbe 
District Judge of Kbagaria. AD (;'xgratia 
payment of Rs. 11,000/. has been made to 
the injured persons. There was no case of 
death due to this collision. 

[English) 

Youth Hostels Established under 
Youtb Hostel Scheme 

6125. SHRI SHANTARAM NAIK: 
Will the Minister of HUMAN RESOURCE 
OEVELOPMENT be pleased to state: 

(a) number of Youth Hostels established 
under Youth Hostel Scheme in the country, 
State and Union Territory·wise ; 

(b) the rates of accommodation cbarges 
and details of facilities provided in these 
hostels; aDd 

(c) details of neW hostels proposed to 
be e$tabJisbed ? 

THB MINISTfR OF STATE IN THE 
DHPARTMENfS OF YOUrH APFAlkS, 
SPOR1S AND WOMEN'i WELFARB 
(SHRIMATI MARGARET ALVA) (a) to 

(c) A statement is attacbed. 

Statement 

The Youth Hostols osta blished under 
the ~outb Hostel Scheme in the country, 
State and Union Terrltori es .. wil!le. are as 
under :-

1. Amritsar (Punjab) 

2. AUraDaabad (Mabarashtr a) 

,. Bbopal (Madb,a PradOlb) 
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4. Dalhousie (Himachnl Pradesh) 

s. DarjeelinK (Weat Bengal) 

6. Gandhi Nagar (Oujarat) 

7. Hyd~rabad (Andbra Pradesh) 

8. Jaipur (Rajasthan) 

9. Mysore (Karnataka) 

10. Madral (Tamil Nadu) 

11· Nainital (Uttar Pradesh) 

12. Panaji (Ooa) 

13. Pancbkula (HarY8~a) 
14. Patnitop (J & K) 

1 S. Port Blair (Andaman & Nicobar 
Islands) 

16. Puri (Orissa) 

17. Trivandrum (Kerala) 

18. Pondicherry 

2. The rates present 1y enforced in the 
'Youth Hostels (Dormit0ry accommodation 
with common tOll et and bathroom facilities) 
are Rs. sl- per person per day in p1ains 
and Rs. 0/- per person per day in the hills 

for members of You i h lIostd Association of 
India, bonafide students and youth under 
20 years of age. For non.mcmbcrs/non­
students and persons above th e age of 20. 
tbe charges are Rs. 8/- in the p~a;ns and 
Rs 10/ .. in the hills, per person per d:ty. 
The above chal ges illclude t he cost of 
linen and use of facilities in the' member's 
kitchen. Norma1Jy, only c,;fcLria Ol 

snack bar fadlit ies are prov id~d at th e 
Youth Hostels. Catering is undcl btken by 
the Wardt:n either direct Iy or through co 
non profit no loss bas is. 

3. The details of r'ew hostels pro­
pOsed to be establish ed rtre as foJtows :-

Seven Y""'h HostcJ!i at ShdJong, 
Dimapur, Imphal J A gra, Namchi, Itanagar 
and Pall:a are in difi"(rent stages of cons­
truction. The youlh hostels at Gaubati, 
Agartala and AizwaJ will be taken up as 
soon a s land is made availubl e by the 
Stafe Governments. The consfruction of 
youtb bostels at Tirupali and Visakha. 
patnam (Andbra Pradesh), Kuruksbetra 
(Haryana>' Ernakulam aod Calic:ut 
(Koral a), Owaltor Illd JabaJpur (Madhya 

Pradesh), Tura' (MegltaJaya), OopaJpur.on­
Sea (Orissa), TirunelvcU and Madurai 
(Tamil Nadu) and Patiala (Punjab) has 
been approved. 

4. Youth Hostel Schemo is conceived 
as a joint venture between Central and 
the State Governments. While tbe 
Central Government bears the COlt 01 
cons'ruction of youth hostels, State 
Governments provide fully developed plot 
of JanJ free of cost, with water and eJectri. 
e;ty connections, approach road and staff 
quarters. Depending upon the availability 
of Jand, it is propos ed .10 construct upto 60 
youth hostels during the 7 th Five 'Year 
Plan. 

Construction of Scbool Buildlngs'n 
Rural Areas 

6126. Sl-lRI A.J.V.B. MAHESWARA 
RAO: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether it is a fact that the 
amount at PI e")ent 8anet ioned hy Govern .. 
ment for construction of a school bu ildiDI 
in rural areas is not sufficient for fhe 
purpose; 

(b) whether Government propose to 
ill crease this amoun t to atleasl Rs. 50 
thousand per school ; and 

(c) if oot, the reasons therefor? 

THE MINiSTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATJ SVSijILA 
ROHTAOI): (a) to (c) School education, 
including provi&ion per school buildioa, i. 
being looked flfltr by State Governments. 
The Government of India genelalJy does 
not provide funds through its budget for 
seheol buildin8S. However. the VlIltb 
Finance Commission has recommended 
devolut ion of funds amounUna to Rs. 
15617.52 lakbs for conshuctjoD of 36999 
additional buiJdiDls for primary schools in 
11 States nameJy, Andhra Pradesh, Assam, 
Uibal', Himacbal Pradesh, Jammu It 
Kashmir, Manipur. Mcahalaya, Naaalaod 
Orisla, .Tripura and Welt B eDia I. ThI, 



13 7 ~t ftlle" Alii ~.r' CHAltRA 20~ t 908 (sA.rA) W,itie" A",werl I j 8 

Finance CommhsioD adopted a unit cost or 
R$. ~ 0,000 for a scbool buflding of two 
cl'as9 rooms in States other tban bill States. 
In the' case of hill States the unit cost 
was taken at Rs. 52,000. I~ view of tbo 
cost· escalation, the later Ministerial 
Bmpowered Committee constituted by tbe 
Finance Commission has decided to anow 
the State Government" an increase upto 30 
per cent in the unit CO!t. 

Computerised reselvations In 
Indian AirliDes 

6127. SHRI D.P. JADEJA: Will the 
Minister of TRANSPORT be pleased to 

stSlte : 

(a) whether Government have embarked 
on a ~omputerisation proaramme of reser­
vations in Indian Airlines ; 

(b) if so, tbe number of days in 1985 
that the computer system has broken down 
for a'DY period of time 'at any of the officei 
of Indian Airl ines in D eJhi and Bombay; 

(c) whether G .. lVernmen4- are nware of 
the lack of any ~t1ndbv arrangem:!otq for 
reservation on Indian Airlines on occasions 
of computer failure; 

(d) the reasons for failure or break­
d')wn of computers; and 

(e) tbe time by which standby arraORe­
mentli are proposed to be provided? 

THE MINISTER OF STATS IN THE 
DBPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : (a) Yes, Sir. 

, (b) The up-time of tbe computer system 
is main:ained at over 98 %. Only OD one 
occasion was tbe computer system down 
for· abo'.lt J 8 hours due to the failure of 
botb tbe UPS (Un·iaterrupted Power 
Supply) sy~tem •• 

(cl The computer bas a built-in system 
which gives tbe boo\(inl status report for 
all tbe 6igbts departioa from each Itation 
duriD. that day for use as a stand-by ip 
case of computer failure. 

(d) At the outstatioDs the failure J. 
lellerally due'to a broak io tbo QommulUoa­
tiOD link or power suppl,. 

(e) Sta~d.by arrangements (or altern.­
t ive power supp~y already exist at aU but 
two or tbe existiog 16 CRr stations. At 
these two stations also Diesel GeDerator 
sets will be providcd soon, after permissioD 
ffom the building own~rs bas beeD 
obtained. 

Aerial Survey of Ground Water 
Resoorces of Blbar 

6128. SHRI SATYENDRA NARAYAN 
&INHA : Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether any aerial survoy bas beeD 
made of the ground water resources of 
Bihar; 

(b) if ~o, with what results; and 

(c) if not, whether lb ere is aoy pro­
gramme for such survey when the lRS 
~ateiihte becomes available? 

THE MINISTER OF WATBR 
RESOURCBS (SHRI B. SHANKARA. 
NAND) : (8) to (c) G~n:rdl aerial surveys 
of Bihar4ltsta te have been carrie{l .out by 
the India.l Air Fl)rce and other agencies. 
The Central Ground Water Board has 
utili;)cd tbc aenal photograpbs and sateUitie 
imagclY of the Kasai and Subelnarekba 
river ba~ins for reas~essruent of tbe 
groundwater resources of the region. The 
results of th e Board's interpretations would 
be a vailable after field checks and drilJinl 
operations are completed. The Central 
Ground Water Board wou'd aJso make 
use of satellite imasery to be acqUired 
through IRS-I fot tbe same purposo. 

Raising Standard of Sports by Sports 
Authority of India 

6129. SHRI BALASAHBB VlKHB 
PATIL : WiJl the Minister of HUMAN 
RBSOURCB DEVELOPMENT be pleased 
to state: 

(a) the manoer in which the Sport a 
Authority in India bas bocD able to make 
its coatribution in rajainl the Itand"ru of 
aporta lD tbe country libGo ita IDcepLiOD i 



(b) tho particulars or tbe training 
campi held during the last three ye.arl and 
tbe number of train eel who could improve 
tbeir standard to qualify for All India 
level sports ; 

(c) whether the Sports Authority or 
India ia merely duplicating the work dODe 
by the Institute of Sp-.lrts at Patiala ; and 

(d) what new role has been assigned 
to Sports Authority of India so that it can 
playa morc independent meaningful role 
thaa at present? 

THB MINISrBR OF STATE IN THB 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S WELFARB 
(SHRIMATI MARGARET ALVA) : (a) to 
(d) : A statemeni is given below. 

Statement 

Tho Sports Authority of India. during 
tbe period of its sbort existence, bas made 
a positive contribution to the railing of 
Sports standards by concentratina uD 
spotting and o\l[(uring of talent among 
cbildren. Too .sporl' Authority of India 
bas tn Uus cool~xt launChed a sCi¥mc (\f 
National Sports Talent COtltest in which, 
about 5 Jakhs chlldl en participated. Tbe 
~ports Aut.borlty of India bas selected 158 
talen~ed children tbi. yoar, for trainiDa aDd 
coaoblng in schools to be adopted by it 
for tbo purpose. Tlle Sports Authority of 
Incua bas also held 2 7 coaCbiog camps for 
cnlldcon 10 far. 510ce tbe Sports Authority 
of India I~ cOfi~eQtratiD& on coddlen, tbo 
results of ItS etrorts WIll be Zlleen oDly after 
a fow yoaC8. 

The Sp().lts Authority of India is also 
pay 109 special alteot Ion to tbe rai8iD8 of 
spano ~~anuards in speCial areas sucb aa 
trIbal areas and' d~velopmcnt of indigenous 
lamos anu [ural sports. With a view to 
CfoallDI sports' con~cl0u.n088 amODa tbo 
peoP!o, ,be Spons Authority of Jnaia bas 
beon orpn,alDIL a number of masa races in 
(llttereDt ,'HUOS 01' the (j,()UDtI),. 

There is DO duplh;atioD in the function. 
of the Spon. Authority of indIa &0(1 tbe 
N ~taJl Subllas.b National Institute of Sport .. 
r"uali MI thO fuactioDi of ~ SpOl1. 

Authority of India have been clearely defined 
to avoid any duplication. The broad rol. 
of tbe Sports Authority of India accordinl tb 
the functions assigned to it, ia to broad bue 
~port8 by promoting tbe concept 0 f sporlS 
for all, to spot and Durture new talent at 
a young aBe, to pro\' ide facilities tbrough, 
ita stadia and otherwise for holdiog of 
sports tournaments and to promote .port. 
consciousness amODI the people. 

Air Hostess Saffering froID AIDS 

6130. SHRr SOMJIBHAJ DAMOB 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state; 

(a) whether it is a fact that the first 
case of AIDS disease bad come' to Jndia 
wben an Air··Hostess of Air India was 
declared to be a carrier of AIDS recently : 
and 

(b) if so, what steps OC\vernment bave 
taken to avoid 6preading of tbis dreaded 
disease in the country., 

THE DEPUTY MINISTER IN THE 
DEPARTME.NT OF FAMILY WELFARe 
<SI:lRI S. KRISHNA KUMAR): (a) No, 
Sir. 

(b) Does not arise. 

Measures for Sartty and CODvenlence 
of Pede~trlans in Delbl 

6131. SaRI JAI PR.AKASH 
AGARWAL: Will the Minister of TRANs.. 
PORT be Pleased to sfate : 

(a) whether several roads in Delbl 
bave DO zebra croSsin,s, pedestrian waJk 
sjgnals, ·pedestrian walk-path. aDd 
subways; 

(b) whtther pedestrian walk·patbs 
wherever 'bey clLiat are used by vendor. 
or r or partiD8 ; and 

(c) tbo details of tbe measures pro­
posed for the aafety and convcnlcoclof 
pcdestriaDs on Delbi Roadl , 
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THE MlNJSTBR. OF STATS. IN THE 
DBPARTMBNT OF SURPACB TRANS. 
PORT (SHRI RAJBIH PILOT) : (a> Tbe 
developmeot and mliot eDanco 01 roads io 
Deihl iDcJudiog provision of measur es for 
safety and convenience ror pedelt~iaDs is 
the responsibility of several aleoclel like 
tbe Public Workl DepartmeDt of Delhi 
Administrat ion, Municipal Corporation of 
Delbi New Delbi Municipal Committee 

, d' and the Delbi Traffic Police. Accor 101 

to i"formation received from those 
agencies, all main roads io Delhi are pro­
vided with Zebra crosslnls, while foot-over 
bridalS or lub-ways have been provided at 
'lome important locations. Silnal~ have 
also been provided' for the pedestrians at 
stgnalised intersections. However all roads 
fo Delhi arc not provided with above 
safety measures. 

(b) Yes. Sir. Walk.path, on certaio 
roads are encroached upon. However. 
relutar operatioDs are carried oat to 
remove these. 

(c) (I) New Delhi Municipal Com­
mittee bave proposed to construct twenty 
Sub-ways for Pedestrians in Its area. 

(iI) Removal of encroacbments/obstruc­
tions/ ver-dors wberev cr tbey exist or como 
up. 

(iii) Pavina or foot .. paths subject to 
availability of fundle 

(iv) Provision of guard raililll wherever 
essential. 

(v) MarkinS of Zebra crossin,s. 

(vi) Provision of speed breakers 
wherever essential, 

(vii) Delhi Traffic Police by regulation 
and enf-orcement work tries to give clear 
rjabt of way to Pedostrians at important 
IDtorsections. Help of Traffic Wardens, 
who .re selected citizens. voluDteers from 
Nat.Jonftl Sorvice Scheme, Home Guards is 
taken in tbis work. 

(viii) Road Safety education through 
lectures, demonstratio'ls, distribution of 
litorature, press, radio and T.V. etc. is 
.ivcn to both motorists and. Pedoltriuu by 
Otllai Trafllc Polioe to tralD' tbOlD ia pro-

per use of rOAd~, Attention Is also IlvCD 
to children education In road safety. 

Re •• reh Work Destroyed by 
Termites In J.N. U. 

6132. PROF. RAMKRISHNA MORB: 
SMRI NARAYAN CHOUBBY : 
SHaI KAMLA PRASAD 
SINGH: 
SHRI D.N. REDDY : 

Will the Miniter of HUMAN 
RBSOURCE DEVELOPMENT be pleased 
to state: 

(a) whether Oov'~rl1ment are aware 
that valuable research work of a number 0' scbolars accomplished after years of 
efforts has been completely destroyed by 
termites at tbe Academic and Evaluation 
Branch of th e lawaha rIal Nehru Un iver. 
sity ; and 

(b) if so, the dotails thereof an~ what 
action bas been taken to ensuro safety of 
tho valuable records? 

THB MINISTER OF HUMAM 
RESOURCE DEVELOPMENT AND 
HOME AFftAJRS (SHRI P.V. NARA­
SIMHA R.AO) : (8) and (b) According to 
tbe Information furnished by tbe la~ahar­

Jal Nehl u University. no research work hal 
heen destroyed. However, on acccunt of 
seepnge in waifs. some damage was caused 
to 1 2 M.Phii. dissertations and 4 Pb.D. 
theses, which were stored in a built-in cup­
board. Additional copies of these documents 
are available with the University. 

The University has provided alternate 
storale facil ities ror the research papers • 

.. , Steps have also been taken to control 
pests like termites to ensure safe ty of tho 
papers and documents in tbe custody of 
the UniversitY. 

Fin8DCJal Asslst.Dee to Central 
Council for Researell Ia 

A)'arYeda & SJd4ba 

6133. 5HRI DINESH OOSWAMI : 
Will tbe Minister of HEALTH, AND 
FAMILY WELFARE ,be plea.od to 
stato ; 
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(a) the quantum of financial assistance 
pro~ided by GO\1emment to the Central 
Council for Research in Ayurveda and 
Siddba and bow tbey are accountable to 
Government and whether any periodical 
evaluation is done; 

(b) whether some irrclularities have 
come to tb ~ notice of the Government 
during the last couple of years in the 
matter of ad·hoc appoiotment of Uirector8 
of the Council, if so, what action was 
taken; and 

(c) whether any procedures for 
appointmtnt and removal of such Directors 
is under consideration of the Government 
and if 80, the details thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) During 
1985.86, a sum of Rs. 4.19 crores was 
provided to the Central Counci' for 
Ref4earch in Ayurveda and Siddbrt by the 
Ministry of Healtb and Family Welfare. 
The quantum of financial assi9tanc~ varies 
from year to YC9l. The Ministry is 
represented on the Governing Body of the 
Council. The Government has also· the 
powers to issue directives to the Council. 
Annual Report and Audited Statement of 
Accounts are presented to the Parliament 
throu,h the M~ni!'ltry. 

(b) & (c) No irregularities have come 
to the notice of the Gove-roment in the 
matter of ad-hec appointment of Director 
of the Council. The Director waCJ 
aJ)po;nted 00 ad ... hoc ba~is on 31.5.82 by 
the President in eXercise of tbe powers 
vested in him under the Rules and 
R.elulations of the Council. This ad-hoe 
appointment ""as terminated by the 
president on 14.12.1984. Director of 
the Council is appointed by the Gov ~rninl 
Body with the prior approval of Central 

oovc:rnment. 

Vie of Godavari Water. 

6134. SHRl M. SUBBA REDDY: 
Will the Minister of WATER. R.BSOURCES 
be ploased to state; 

(8) the quaDt~m of tbe wafer 
resources of the river Godavari belD~ 
utilized by the various States at present, 
State-wise ; 

(b) what is tbe percentage of water 
beiD' utilized vis·a-vis the quantum goin\ 
into the sea ; . 

(c) whether anY comprehen1ive 
proposel (or utilization of these waters is 
being formulated; and 

(d) whether Polavaram project wi)) be 
cJeared by the Central Government to 
utilize the water which is going wast~r ? 

THE MINISTER OF WATER 
RESOURCES (SURI B. SHANKARAN. 
AND): (a) to (d) The various basin 
States have plans to utilise Godavari 
waters in terms of the decision of the 
Godavari Water Disputes Tribunal (1980). 
The National Water Development Arer.cy 
set up by the Government of India is also 
in\-estiaating schemes for optimum 
development and utilisation of the water 
resources of the peninsuJaru rivers 
ir.cluding the Godavari. Even after 
completion of all projects certain flood 
flows of the Godavari will discharge into 
the sea. 

On the Polavaram Projel!t on the 
Godavari submitted by th e Andbra 
Pradesh Government the Central Water 
Commission has sought clarifications from 
the State Government on "arious aspects of 
project Planniol. Cl earance to tbe 
project would be considered OD receipt of 
full information from t.be State Govern. 
mente 

Central AssistaDce for Irrigation 
Projects 

6135. SHRI PRAKASH V. PATIL: 
Will the Minister of WATER RESOURCES 
be pleased to .tate ! 

(a) whether it 18 • fact 'that the 
Centre is contempt.tinl to aive direct 
assistance to States for 'completloa 
hDport~Dt itrl .. tioD F0Ject. ; 
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(b) If &0, wbether the modalitiel bave 
since heea worked out and if 80, tbe 
deta iJs thereof; and 

(c) the names of the IrrllatioD projects 
which will come under the purview of 
tbls new scb erne ? 

THB MINISTER OF WATER 
RBSOURCBS (SHRl B. SHANKARA­
NAND) : (8) No, Sir. 

(b) & (c) Do not arile. 

Paelllt)' of Hostel Sablidy to 
Chndren of RaUway Employees 

Residing In Hostels 

6136. SHRI MANIK SANY AL : Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) whether the Third Pay Commission 
(Central) vide para 16 of Chapter S9 of 
the Report had recommended that "it is 
necessary to extend the facility of hostel 
subsidy to tbe children residiDg in the 
hostels of all recognised schools,t ; 

(b) if so, whether any circular bas been 
llsued by the Railway Board in tbis regard 
!lnd if not, the reasons thereof: 

(c) wbetber tbe absence of a school 
()f requisite standartf at the place of 
workinl of tbe employee should be taken 
Into consideration as "compclliol 
.circumstances" for payment of hostel 
subsidy even if tbe employee is not 
transferred durinl bis service period from 
one station to aoother ; and 

s. No. Stat 0 

1. Bibar 

2. Goa 

(d) wbetber the rules framed for 
payment 01 educatfODal .I.IIIBDOI ..... 

. appllcable·on the same term. aDd CoDdI­
tions for payment 01 bostel subsld, allo, 
except ror tbe difference In rate of 
paymeat? 

THB MINISTER. OF STA TB IN THE 
DEP~RTMBNT OP RAILWAYS (4JHRI 
MADHAVRAO SCINDIA): (a) Tbe 
rocommenda tions of the Third Pa, 
Commilsion are OD thne I inas. 

Cb) Yes, Sir. 

(c) This il Dot pcrmissibl e •• per 
extent orders. 

Cd} No, Sir. 

HolidaY Home. 

6137. SHRI MANIK SANYAL: Will 
the Minister of TRANSPORT be pl •• sed 
to state: 

(8) tbe total Dumber or Holiday Hom e. 
built State-wise; 

(b) the Dumber of new Holiday HOmel 
built durin, the last tbree years, yearwile: 
and 

(c) the criterion laid down for 
allotment of Holiday Home. to differlDt 
catolorie. of emplopoes ? 

THB MINISTBR. OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRJ 
MADHAVRAO. SCINDJA) : (a) The totaJ 
number of Holiday Homes built statewiee 
is as pcr details BiveD below :-

Total Number of Holida, 
Homes Built State". 

2 

J 
3. Himachal Prade.b 3 

4. Jammu & ICubmir 2 

$. Kantatat, I 
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I 2 3 

,. MadIa,a Pradesb 1 

7. Mabaralbttl 

I. Meaha'", 

•• onl.a 
10. llajaltbaD 

11. TamilDadu 

12- Uttar Pradesb 

13. Welt Ben •• ' 

trotal 

(b) One Rollda, Home was built 
durin. the tlst three ,ean at Darjeelinl 
in West Benlal on M.P. Rallwa, in 1983. 
Work OD folJowiaa' boMda, homes is in 
proaress :-

ADdbra Practeah-J 
T8mD Nadu -2 

(0) Holida, HOIIIII are allotted to 
different catelOrlel of employe_ on firlt 
come fint basis on receipt of applications 
b, the Railway' A'mlDiltratloD on payment 
of nominal cbar.et. Retired RaDway 
employees are allo allotted HoUda, HOlDeI 
on payment of preacribed cbar.. subject 
to avaiiablUt,. 

Sblp. OD C",terllli Arraalem eDtl 
with Ship'.... CorporatiOD of 

w •• 

6138. DR. V. VBNKATBSH: Will 
the Minister of TRANSPORT be plealcd 
to Itate : 

(a) whether it il. ract that Sbippinl 
Corporation of In4ta' bal to charter large 
Dumber of ships from time to time on 
certaiD commercial coDsideratioDs ; 

(b) tbe Dumber of sbiPI which are at 
prescot OD obarterinl .rraD.ementa with 
SbppiDI Corporation 01 Iodl. beJoqiq 
to durereDt 'orollo compuios witb 
detail. of DWT t clall of abipl, CODtaIDeriaed 
or otbenrile, obarteria. ftC. OD per day 
bUll; 

6 

1 

2 

2 
4 , 
2 

33 

(c) wbether Shipping Corporation of 
India perren to have such chart erial 
through a set of lilted brokers and no Dew 
broker is entertained for tbe purpose ; 

Cd) II 80, tbe reasons tberefor; and 

(e) tbe actioD proposed to be taten 
to encourale oew brokers too ., 

THE MINISTER OF STATB IN TBB 
DEPART.MBNT OF SURPAcB 
TRANSPORT (SHRI RAJBSH PILOT): 
(a) In-cbartering of vessell is dOD e b, 
Shipping Corpora lion or India Ltd. to 
moet it. contractual oblilatioDI for carria •• 
of bulk as well as liDor carlocs al and 
when required. However, cODslderiDI 
tbe volume of SCI's operations, the number 
of chartered ships oannot be considered 
as very large. 

(b) There are IS vessell which are 
presently on charter with SCI, detaill of 
wbich are liven in attached sta tement. 

(c) to (e) Chartering of veuell art 
done tbrouab a panel of broken and 
tbi. panel fl r,eviowed annually. 
ApplicatioDs received from ship broker. 
are reviewed and jf considered suitable, 
tbe), are inducted into tbe panel 00 

tempor9l'Y basis depending on SCI-, 
requirements. Sueb temporar)' brok .. , 
are a110 ,ranted permaDent Itatul if tlle" 
ctrcumataDCOI warrant aftcr perlodioal 
roview or thoir performance. At preseo, 
the number of brokers on SCI paDol II 
IODsjdered to be adequate to cover tbelr 
9hartoriDI requlrOIDcata. ,,<; 
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NtmJMr 0/ ,II'p, "e •• ",ly on charI., wi. SCI "'111 .,.//1 01 I> W 2". "". tI/ .IIlp tiM 
cltarler raN,,., day :-

I. No. Name of Velsel DWT 

1. M. V. Actuaria 13,1'3 

z. M.V. Nordkap 13.193 

3. M. V. Ostfriest. 17,'60 
Jand 

4. M.V. Calabar 7,870 

s. N.V. Bsteclipper 6,650 

6. M.V. Marcon 22,014 

7. M .. V. Corona 24,960 

8. M.V. Thetis 34,201 

9. M.V. Arianna 22,77S 

10. M.V. Irini 17,056 

11. M.V. Splendid 14,970 
Fortune 

12. M.V. Concordia 24.950 

13. M.V Taian 15,600 

14. M. V. Anthippel 26,931 

15. M.V. Altair 20.848 

Pro,hloD of Ser .. ices to ChlldreD In 
India 

6139. SHRI K. PRADHANI: Will 
1ho Minister of HUMAN RESOURCE 
DEVELOPMBNT be pleased to state: 

Ca) the manner in which the plan for 
proviaioD of services to children iD India 
with the aid of United Natioos Children'. 
Bmeracncy Fund will be implemented and 
the rolo .,.ianed to tho Stat e Governments, 
If aDY : and 

(b) bow the beaelt.8 of this plaD will 
bo -teradflld to tbe backward tribal anat 
0101' ... , 

TYpo orVille) aate Per Day 
IaoIOdiDa o. T. 
ID VI Doll.,. 

CoataiDel' VSL 5,850 

CoataiDer VSL 5,850 

Container VSL 5,100 

Container VSL 4,100 

CoDtaiDer VSL 4,100 

Container VSL 7,100 

Con taiDe~ VSL 7,250 

Drycargo Bulk 12.25 per LT 

Oil Tanker WS 217.5 

Drycarlo VSL 4,400 

Drycarao VSL 4,300 

Container VSL 7,200 

Drycarlo VSL 4,100 

Orycargo Grab 4,000 
fitted vessel 

Oil Tanker WS 146 

THE MINISTER OF STATB IN THB 
DEPARTMENT OF YOUTH AFFAIR.S 
AND SPOR.TS & WOMBN'S WELFAR.B 
(SHRiMATI MARGARET ALVA): <a) 
United ·Nations Cbildren'. Fund (UNICEP) 
cooperates in tbe proarammea for tbe 
welfare and development of children, 
approved by GovemmeDt of India. The 
State GOvet'DmcDt8 have tbe main 
respoDsibility for Implementation of mose 
of tho. proaramma. Some activitie. are 
carried out by academic and voluntary 
oraaDlsatiODS. 

(ti) ImportaDt prOirammel for tbl 
Wllfar. ... ........ t of ohil4keD a, 
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IDte.rated Cbi1d Development Services, 
tralDiD' of chiJd welfare workers and 
rural water supply, which receive some 
... lstaDel from UNICEf, arc extcoded to 
backward tribal areas of Orissa. 

BseaYBtlou and Developmeat of 
Lalltglrl, Ratnaglrl aDd Utiaya­

glrf In Orissa 

6140. SHRI K. PRADHANI: Will 
tbe Minister of HUMAN RESOURCB 
DEVELOPMBNT be pI tas ed to state : 

(a) wbet~er tbe Orissa Government 
has approached the Archaeological Survey 
01 India to draw up a Master Plan for the 
excavation and development of Lalitgiri, 
Ratoaairi and Udayagiri in Orissa; 
and 

(b) if 10, tb e progress made so rar in 
this bebalf by the Archaeological Survey 
of India and bow long will it take to 
complete this project? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF BDUCATION 
AND CULTURE SHRIMATI SUSHILA 
ROHTAGI): <.> No, Sir. 

(b) Does Dot arise. 

Plood Control Schemes of West Bengal 

6141. SHR.I ANIL BASU : Will the 
Minister of WATER RESOURCES be 
pleased to Itate : 

(a) tbe names of the flood control 
schemes submitt cd by Government of 
Welt Benlal during the last three years 
and cltlmated cost of each of tbem ; 

(b) whether thOle schemes have been 
cleared by Gansa flood Control Board aDd 
Central Water CommisaioD and whether 
PIaoDiDI CommissiOD bal approved those 
lobemea ; 

(c) if 10, the details thereof; and 

(4) if Dot. at. ''''0'01 thorefor , 

THE MINISTER OP WATER. 
RESOURCBS (SHRI B. SHANICARA­
NAND): (al Two schemes, viz. (i) 
Re-excavation of PatbchaDda Pancbtbupl 
and river Chandia in Midnapore district 
estimated to cost Rs, 183.11 lakhs and (Ii) 
Haroa-lCultiaoDa basin drainage scheme 
(Phase I) in 24 Paragaoas district estimated 
to cost Rs. 636.20 Jakhs were received in 
Ganla FlOOd Control Commission durinl 
tbe last three years. 

(b) No, Sir. 

(c) Does not arise. 

(d) The State bas yet to furnish replies 
to the comments sent by Ganga Flood 
Control Commission on the two schemes. 

ProvisIon of New Coaches to Su bur­
ban Trains Running from Sealdah 

Division 

6142. SHRI ANIL BASU: Will the 
Minister of TRANSPORT be pleased to 
state: 

(a> whether his attention bas been 
drawn to the worst condit ion of passenaer 
coaches of Suburban trains running from 
Scaldah Division of Eastern Railway; 

(b) if so, whether new coaches are pro­
posed to be provided to give relief to the 
tra\cl}ing passengers in the coming summer 
season; 

(c) if so, the number of new coaches 
which are likely to be provided; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENf OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) Yes, Sir. 
The condition of the Coaches of Sealdah 
Suburban service is bad r.ot because theY 
are overaged but mainly on account of 
continued heavy incidence of thefts and 
vandalism. 

(b) to (d) The que8tion does not arisc. 

ConstruetiOD Of Cbamp.dange Board 
Gaule Uoe (Eastern Railway) 

Duria. Se~eatb Pia. 

6143. SRRI ANIL BASU: Will the 
Minister or TltANSPORT bo pleased to 
lta1e : 
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, (a) wbether'priority wou1d be liven for 
oonstruction of Broad guaae Jino upto 
Champadanae under Bl1btern Railway, dur .. 
ing Seventh Fi.e Year plan; 

(b) jf so, the detail. thereof: and 

(c) if not. tbo reasons therefor? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS <SHRI 
MADHAVRAO SCI'NDIA) (a) to (c) Coqs­
truct ion of rail line upto CbampadaD¥a i, 
a part of approved project of Howrab· 
Amta/Champadanga Ncw Line. On tbis 
project, the section between Santralacbi 
and Barl_chia has beeD opened to traffic. 
There is constraint of resources and the 
balance work will be undertaken when 
funds position improves. 

Expansion or Baldyabati bridge on 
Howral:l-Bandel Main Line of 

Eastern Rai Iway 

6144. SHRI ANIL BASU : Will tho 
Minister of TRANSPORT be pleased to 
state: 

(a) whether th e required amount of the 
estimated cost for expansion of bridae 
width at Baidyabati on Howrab-Bandel 
main lioe of Bastern Railway bas been pro­
vided to tbe Railway by the Government of 
West BeDgal : and 

(b) if 80, wben tbe said cODstruction 
will be executed by the Railway Depart. 
ment and what are tbe reasons for 
'delay 'I 

THB MINISTER OF STATE IN THE 
DBPARTMBNT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): The Govern. 
ment of W cst Bengal bas so far deposited 
Rs. 65.80 lakhs which inoludes tbe cost of 
survey as again,t tbe estimatod cost of Ra. 
3.06 Clores. 

(b) Tho 8 pproval 01 the State Govern­
ment to tbe General Arraolomeot Draw­
iDa was received in October, 1985. Tbo 
RaUw.,.is fioalizinl tbe tender and havo 
started tbo &neillal')' work for the co.oa­
trac&iQO or .Ipproaobol to tbe lite of tb, 
brida .. 

Ule 01 LIDear Aeeeleraton, Comp •• r 
Seaaaen and YAG La •. ,s In 

Hospitals 

6145. SHRI K.S~ RAO: Will tbe 
Minister of HEALTH AND FAMILY 
WELFARE be pJeased to state: 

(a) whether it I. a ract that larae num­
ber of medical electronic apparatua/detec­
tors have been introductcd in various 
hospitals; 

(b) if so, what are the importaat medi­
cal electronic machines or aadlets mclud .. 
ing surgical YAG lasers being used in 
various hospitals in the country and whether 
these have been found useful and ir so, in 
what maDner ; and 

(c) what is the number of linear acce­
lerators, computer scannors and VAG 
Jeasers presently being used in the country 
and tbe names of such Institutions heiDI 
allowed to procure them in future? 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR): <.> Yel, 
Sir. 

(b) A statement indicating tbe medical 
dectronic equipment! available in tbe Cen­
tral Government Hospitals in Delhi is 
anMxed. 

(c) Tbis Ministry does Dot maintaiD 
record of s~ch equipment •• 

Statement 

SAFDARJUNG HOSPITAL 

1. Imag fI In teneifter witb T.V. s,.· 
tem. 

2. Heart and Lungs Machine. 
3. E.E.G. 8 Channal Machine. 

4. Ultra Sonic ScaDDer. 

5. Haemodialysia Machine. 
6. E.C.G. Machine. 
7. Dafabillator Monitor. 

8. BlOOd Gas Au 'I, .... ,. X·b, Mach ia el. 
10. FIIt.l MODltor. 
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11. . Audiometer 

12. '8140 Machine. 
13. ECHO Machine. 

14 •. Liver ScaD. 

DR. RAM MANOBAa LORIA BOS­
'PITAL 

t. 81 ectrocardJoarapb, MachiDe 

2- Treadmill 

3. AbulatOl'J B.C.G. Monitor 

4. Vectorcardiography 

5. Imtdence Cardioll.ph 

6. Cardiac MoDitorl 

7. Prcaseur Rocorder 

I. Deyri erill.tor 

9. Image Intenliflor 

Flaaacial Allbt.Dee from World 
Baak UD'er ladla Popalatioa 

ProJed-U 

6146. SHRI LAKSHMAN MALLICK: 
Nill the MiDister of HEALTH AND PA· 
.ilLY WBLFARE be pleased to .tate : 

(8) whetber Government of IDdia have 
.pproacbed the World Bank for financial 
.. iltanco ror the India PopuJatioD Project. 
'I ; aDd 

(b) If 80, tbe reaction of World Bank 
1 this retard 'I 

THB DEPUTY MINISTER IN THB 
'lBPARTMBNT OF FAMILY WELFARE 
lHRI S. KRISHNA KUMAR) : (a) Yes, 
ire 

(b) A oredit of ,., mJlljOD bas ,,, ... 
!DId- avaU.blo for thO ladi. PopalaUoa 
Project-II wbld! is uDder Implementatloa 
alDee 1.4.1'80. 

Lou h' Shlppial DeftlopmeDt PuDd 
C ..... 1ttee •• SblpplDl COIDp._ 

6147. DR. B.L. SHAILBSH: WOJ 
the MiDister of TRANSPORT be pleased to 
atate : 

(8) tbe corpus 01 tb e Sbi ppiDI Devo­
lopment Fund Committee, aDd 

(b) the amount given al Joan by tbe 
Shippinl Devrlopment Fund Committee to 
tbe various Shipplog Companies botb iD 
tbe pob]ic aDd private scctorl duriol tbe 
Jalt tbree ,ears ? 

THB MINISTER OF STATE' IN THB 
DBPARTMENT OF SURFACB TRANS· 
PORT (SHRY RAJESH PILOT): (a) Ship. 
pinl Development Fund Committee, a 
statutory body establisbed by Central 
Government und er Section IS( 1 ) of Mer­
chant Shipping Act. 1958, admioisters 
SbippiDI Development Pund which Is for­
med out of .rants/loans Ir ant ed by Central 
Government apart from the money received 
OD sale of bonds/debentures or mODe,/ 
interelt realiled out of repayment of 
JoaDS made from the Pund etc. aDd bas, 
thUI, DO corpus. 

(b) The )OIDS liveD by Sbipplnl Deve­
,lopmcDt Fund Commuree to Shfppiol C0m­
panies ia the public aDd private leeter il 
liveD in encJoaed Stat emeat. 

Statement 

8141,,",,,, Showi", .'aill 0/ Loan ."." bl SDPC 10 ,arlou. Shipping Compa"t., 
bo,h ,,, 'M Public &'clor ad P,tvaU Soetor 

i. No. Name of the'Company 

A. PUBLIC SBCrOR : 

Loan aiven by SDPC 
till 31·3·198' 

(Ill. in Laths) 

1. MI •• SldppIDl CorporatioD of India Limited '3.~'1.'1 
z. MI,. Mop! LJDo Umhcd 11,035.'. 

_ t .' 
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B.. PRIVATa SeCTOR: 

I. MI •• Afrioaba Co. (P) LImMe4 

2. MIl. Amba •• dor Steamsblp' Co. 

3. MI •. Rharat ·Liae Limited 

4. Mis. Calcutta Steam Navi •• tloo Co. Limited 

5. MIa. ChOWIulo StC8IDabipl Llmltocl 

6~ MI •. Damodar Bult Carriers Limited 

7. MIs. Dempo Steamabipa Limited 

8. MIs. Bas ar Shlppinl LitPited 

9. MIa. Great Eastern SbippiDa Company Limited 

10. MIs. India Stoamsbips Co. Limited 

11. MI •• lodocoaDie Shippinl Co. Limited 

12. MI •. Karaataka Shlppinl Corporation Limited 

13. Mis. Kerala SblppiD, Corporation Limited 

14. MIs. Kerala Lines Limited 

15. MIa. Nilbat Shipping Co. Limited 

16. MIs. R.A.I. Unes Limited 

17. MIs. Raj Kumar Linea Limited 

18. MIs. a.atnakar ShippiDI Co. Limit eel . 

19. MIs. South Bast Asia Sbipplnl Co. Limited 

20. MIa. Soutb India SbippiDI CorporatioD Limited 

21. MIs. Surrcndra Overseas Limited 

22. MI •• Sevon Seas Transportation Limited 

23. Mis. Scindla Steam Navi.atioo Co. Limited 

24. MIs. Thakur SbippiD. Co. Limited 

25. MIs. MaD,ala Bult Carriers Limited 

26. MIs. Darabsbaw B. CursetJee & SoDS 

Shipplns Co. Lim ited. 

27. MIs. TolaDt Shippial Co. Limited 

21. MI •• Mercator LiD·'. Limite" 

Total: (D) 

3 

(Its. In laths) 

2CS.'2 

5.00 

'CS.OO 

If.OO 

7,222.9«5 

3,561.63 

5,499.89 

4,146 98 

6,407.43 

4,479.09 

241.28 

368.97 

389.51 

42.02 

291.32 

124.00 

28.00 

4,707.02 

13.00 

2.759.91 

4,209.13 

1,0.52.52 

10,5l7.48 

59.71 

483 .. 08 

9S.28 

2,037.81 

57.00 
- - --i 

'8.'38.54 - , ...... 
1,33,237.38 . 
...... iIOZZI""J: 
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ScarcIty of Anti-Rabie. Vaeclaes 

6148. DR.. B.L. SHA-ILBSH: Will­
tbe Milliater or HBALTH AND FAMILY 
WBLI'ARB be pleased to state: 

(a) whetber Government are awa ro of 
the acute scarcity of anti-rabies vaccines 
in the market as well as bospitals all over 
the countI7 ; . 

(b) if ao, the steps beinl taten to make 
available adequate stocks of the Human 
Diploid Cell Strain (HDeS) vaccines not 
olll, in the market but also in tbe Central 
Government hospitals to be i.sued on 
pa,mont; 

(c) whether any research bas been made 
with a view to manufacture tbese HOeS, 
vaccines In India; and 

(d) if so, where and wben tbe manu­
facturing will be "taken up~~ and if not, tbe 
reasons therefor? 

~ THB DEPUTY MINISTER IN THE 
I. DBrARTMBNT OF FAMILY WELFARE 

(SHRI S. KRISHNA KUMAR): (a) and (b) 
No shortale of anti-rabies vaccine bas 

·1 been reported. The Human DepJoid CeJ] 
I Strain Vaccine is not manufactured in the 
I country at present and is import ed in Jimi. 

ted quantities because of tbe probibitive 
1 COlt. 

(c) and (d) The Pasteur Institute of 
India; Goonoor bas launched a scbeme 

-l'or production of HOeS vaccine dur ing the 
1 Se,entb Fiv~ Year Plan. 
t 

Vaeaat POlta of Speclall&tl In A. & 
N.lslandl 

6149. SHat MANORANJAN BHA. 
iICTA : Will the Ministcl of HBALTH AND 

FAMILY WBLFARE be pleased to state: 

<a) bow many POlts of Specialists are 
I,iq vacant in tbe Medical Department of 
Unioa Territory of Andaman and Nicobar 
IlIaDda and line e when ; and 

(b) tbe measures proposed to improve 
medical facilities in those remote and lao­

.. · .. ttd arcat' 

THB DEPUTY MINISTER. IN THB 
DBPARTMENT OF PAMILY WBLFARE 
(SHRt s. KRISHNA KUMAR) : (a) One 
post each of SUf,ical Specialist and Medi. 
cal Specialist under the Central HeaJth 
Service have been lying vacant in tbe A & 
N Islands since 1-8·S1 and 5·9·81 respec­
tively. The Dominees for the posts of 
these Specialists did not join. Efforts are 
afoot to fill up tbose posts tbr01Jlb 
UPSC. 

(b) To improve medical facilities, it 
has been planned to establish 42 Sub.Cen. 
tres, 5 Primar), Hoalth Centres and 3 
Community Healtb Centres durin, the 
Seventh Plan period. 

Ban on RecruitmeDt In Medical 
DepartmeDt of A. & N. Islands 

6150. SHRI MANORANJAN BHA­
KTA : Will tbe Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) wh ether it is a fact that duo to the 
ban imposed by the Central Government 
on creation/recruitment of POlts, work in 
the Medica1 Department of the Union 
Territory of Andaman and Nicob ar Islands 
has been bampered ; 

(b) it so. how many proposals have 
boen received from Andaman and Nicobar 
Islands Administration for according per­
mission for creation/recruitment of posta 
In the Medical DepartmeDt of Andaman 
and Nicobor Islands. cateaory.wise ; and 

(c) the action taken in thiB relard ? 

THE DEPUTY MINISTER IN THE 
DBPARTMBNt OF FAMILY WELfARE 
(SHItI S. KRISHNA KUMAR): (a) to (c) 
The ban imposed by the Central Govern. 
ment does not attract tbe fillin, up tbo 
posts of Medic. 1 Officers and Specialists 
Grade POlts under Central Health Service 
in tbe A It N Administration. 

A proposal for creatioD of 21 V POltl 
bad beeD recclved from tbe A A N Admi­
nistration. Tbls proposal ba. been cum­
ined in tbe Mlnistr, and certain additional 
details have becn called for from till AAN 
AdlDiDiltratloa. 



Reca ....... t of 'Tfaehlag .a. NOD­
Tei.ehlnt Sfd In 8cJa~tfon 01 

A.dalDan ... Nleobar Depart .. 
meat 

'lSI. SHRI MANOR.ANJAN BHA· 
KTA: WiH the Minister of HUMAN 
RESOtJRCB DEVELOPMBNT be pleased 
to~.tate : 

(a) wbether due to imposition of ban 
by UnioD Government on recruitment of 
plan and non-plan teaching and non-teach· 
ina staff in tbe Education Depart '11 eDt of 
Andaman Nicobar Islands, not only the 
plan expenditure is seriously affected but 
school and coli eac education in AndamaD 
and Nicobar Islands is also badJy 
affected; 

(b) whether the Andaman and Nicobar 
Administration has asked f,'lr approv31 
for creation of post~/recrujtment of staff ; 
and 

(c) if so, the details thereof and action 
taken by Government in tbe Inatter ? 

THB MINISTER OF STATE IN THE 
DBPARTMENTS OF EDUCATION AN,n 
CULTURE (SHRIMATI SUSHILA ROH· 
TAGI): (a), (b) and (c) Keeping in view 
the need for economy in administrative 
expenditure, orders were issued by Govern­
ment in regard to the ban on creation of 
posts/filling up of vacancies, except in most 
except ional circumstances. Andaman and 
Nicobar Administration's proposal for cre­
ation of various posts in schools, in relax­
ation of ban orders, was proccssed and 
sanetion for creation of 217 posts of 
teachers was issued on the 3rd December, 
1985. 

Construction of Over/Under BrIdges 
on Madras·ThanJavur Railway 

Line 

6152. SHRI S. SINGARAVADIVEL: 
Will tbe Minister of TRANSPORT be 
pleased to state: 

. (a) whether Government are aware tbat 
OD tbe road between Tbanjavur and Pattu­
kkut~l.MaDQ:na •• udi-Nalapattiaoam trame 

is clel.yOd due to freqaent clOture of tbe 
two level crosllo,. in tho ab.o,ce of over/' 
uDder raU way br idies on Madras-Tbanjavur 
line in Thlajavur town ; 

(b) whether there is aDY proposal fr()rD 
the Government of Tamil Nadu for provl-
lioD of such bridats ,; and . 

(0) if aO t what steps Govern.ment pro­
pose to tak'e to provide tbe bridles? 

THE MINISTER OF STATB IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADfJAVRAO SCINDIA) : (a) No undue 
dela, is caused to the road traffic at tbls 
location. 

(b) and (c) No propo!ial bas been rot!' 
ceived from Tamil Nadu State Government 
in tbis regard s., far. The Railways under. 
take construction or road over/under bridges 
in replacement of existing bUIY le\ el cros­
sings jointly on cost sharing basis with the 
State Oovernmen ts/Road Authorities. Pro­
posals in tbis regard are requ·jred to be 
sponsored by tile State Governments with 
an undertaking to bear their share of 
cost. 

-. Restructuring of Reta tlODShip between 
Universities and Amliated College, 

6153. PROF. P.]. KURIEN: Will 
the Minister of HUMAN RESOURCE DE­
VELOPMENT be pleased to sta~e : 

(a) whether Government are tbiDtin, or 
restructuring the relationship between uni. 
versities and the affiliated col1eges ; and 

(b) If so, the details of tbe scbeme bo­
ing worked out ;n this retard? 

THE MINISTBR OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROM. 
TAGI): (a) and (b) In the debato on tbe 
formulation of the New Education PoJicy. 
different views have been expressed about 
the relationship that sbould subala It bet­
wecn Univer&ities and (!oUe.ca. While 
~he Sch~me or aato'Jomous QOUeJ's h •• 
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leDerally beeD 'supported, it bal a 1so been 
Iuue.ted that the system of atBliatlon of 
oolleaC8 should be pbased out ovor a period 0' time. 

Naflobal ADtbem at Prayer Time 
ID Schools and Collcaea 

6154. SRRI V.S. KRISHNA IYBa: 
Will tbe Minister of HUMAN RESOURCB 
DBVBLOPMENT be plened to state: 

(a) whether It is a fact that all, over 
tbe country different scbools and colleges 

, bave diff'erent prayers ; 

(b) wbether it is also a fact that the 
National Anthem Is not sung in all the 
Icbools In the country ; and 

(c) whether Government propose to 
direct aU tbe schools and coli egea in the 
country to talce steps to adopt National 
Anthem compulsorily at the time of prayer 
everyday" 

THE MINISTER OF STATB IN THE 
DBPARTMBNTS OF EDUCATION AND 
CULTURE (SHRIMATJ SUSHILA 
ROHTAGI) : (a) School education is 
mostly look.ed after and managed by the 
State Governments. The role of the 
Government of India il confined to 
advising and guiding the States appropriately 
from time to time. No prayers have been 
prescribed or recommended for schools 
and collcges by the Central Government. 

(b) &: (c) The policy or tbe Government 
OD tbe singing of National Anthem has 
been tbat tbere should be community 
.iDling of the National Anthem in all 
school. daily. Two easel from Keral. 
have lately come to the notice of the 
Government of India where the National 
Anthem was not being SUDI by the school 
cbildren. In the first case tbe sinling of the 
National Anthem was restored wben 
8eriousness of tbe situation was explained 
to the school authorities.. In tbe second 
cato, some school children bad refused to 
ling tbe National Antbem aD the plea 
that tbeir religion prohibits tbe same. 
The State Government bavo re,iltercd a 

cate I.alnst ODe of tbe Parents, who b.ad 
pI eaded for exemption of these studentl 
from sinaina of the National Anthem. under 
tho Prevention of In'sults to National 
BODOur Act. 1971. 

[7NnslatloIJl 

Programme for Planting of tree. 
aloDI NatJoaal Highway. fa 

RajastblD 

6155. SHRI BANWARI LAL 
BAIRWA : Wi)) the Minister of TRANS­
PORT be pleased to state: 

(8) whetber any prolramme for 
planting of trees a lona both sides of 
National Highways passir.g througb 
RaJastban has been formulated; and . 

(b) if so. the time by which it il 
proposed to be implemented? 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF SURFACE TRANs.. 
PORT (SHRI RAJESH PILOT) : (a)" Cb) 
No Sir. PJantation of trees alongside 
National Highways and State Roads in 
Rajasthan is the responsibility of the State 
Forest Department who are carryina out 
this activity accordina to tbeir prosramme. 

(english] 

Curtailment In earryfng luggage 
in train 

61 S 6. SHRI S.O. OHOLAP: Will 
the Minister of TRANSPORT be pleaBed 
to state: 

(a) whether it is a fact that )ocal 
pals-bolders are not gettina facility of 
carrying Juglage of 1 S Ka. in trains as it 
was before December, 1985 ; and 

(b) if so t the ,reasons tbereof ? 

THB MINISTBR OP sTATB IN THB 
DBPARTMBNT Ot: RAILWAYS (SHlU 
MADHAV8.AO SCINDIA : (a> & (b) To 
,rev eDt 1 eata" of ... iI.l)' reVODUe duo to 



carria.e of unbooked luaaaIC.. from 
1.2.1986, four zonal railways introdncod 
IUliage monthly season tick et8, \Vb icb 
permitte~ lUII&le upto 60 Kas. to be 
oarried by a passen,er. The monthl, 
.. ason ticket holders, who did not purchase 
tbe lU818ae aeason ticket, were Dot 
permitted to carry any IUllaae free except 
ODe band bag, one umbrella and a tifIiD 
box. The matter was. however, 
reconsidered, and instructions have been 
is.ued to permit 10 Kgs. of lUIg81e in II 
class and 1 S Kgs. in I class. 

laqalry IDto Constru~tloD of International 
Airport at Bombay 

6157. SHRI D.V. DESAI: Will the 
Minister of TRANSPORT be pleased to 
state : 

(a) whether Union Government had 
ordered an enquiry into the irregulal ities 
in the construction of the international 
airport at Bombay ; 

(b) if 10, wbether Government have 
recei\fed the report of the enquiry ; and 

(c) if so, the main findings conta ined 
in the report and wh at action bas been 
taken against those held responsible '1 

THE MINISTER OF STATE IN THE 
OEPARTMENr OF CIVIL AVIATION 
(SHRI JAGOISH TYTLER): (a) Yes, 
Sir. 

(b) It (c) The report bas been received 
reccntly and is under' examination in the 
Ministry. 

Orissa GovernmeDt"s demand for 
AddJtlooa1 funds for Primary 

Education etc. 

6158. SHRI LAKSHMAN 
MALLICK: 

SH&l ANANTA PRASAD 
SBTHI: 

Will the Minister of HUMAN 
RESOURCB DEVELOPMBNT be pl.1Id 
to .tato : 

(a) whether the Orissa Government bad 
, asked for additional funds for eapansioD 

and improvement of primary educatloo 
and construction of school buildinll durin,. 
tho Jast throe years ; 

(b) if 80, tho details thereof; and 

(c) what decision has been takoD by 
Government tn this regard? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURB (SHRIMATI SUSHILA 
ROHTAOI) : (a) No, Sir. 

Cb) & (c) Does not arile. 

Measures to EDsure Safety aDd 
Protection of Monuments In 

DeIhl 

6159. SHRI K.S. RAO: Will tbe 
Ministor of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that there are a 
number of protected mODuments in DeJbJ 
and if so, their names; 

(b) whether it is a fact that the vested 
Int erests have encroached upon land 
belonling to these monuments and jf so, 
the details tbereof and the remedial 
measures beinl taken in this regard? 

(c) whether the foundations of Qutab 
Minar, Red Fort, and Humayun Tomb 
ba ve b cen aff ec( ed in any mann er by 

. nat ural factors or by man .. nlade factors 
like poJlulion and co10nisation and if 80, 

tbe details thereof; and 

(d) what are the measures being taken 
by Government to ensure the safety of 
protected monu~cnts in Delhi particuJar), 
Qutab Minar 'I 

THB MINISTBR OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA 
ROHTAGI) : (a) Y c;:s, Sir. A statement 
indicatinl the list of Centrally protected 
mODuments in Delhi if attached. 
(lIatomOJlt I) " . 
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(b) There are cases of encroachments 
of tbe monument.. A ststemcnt livillg the 
details thereof and remedial steps taken 
by the ArchaeologioaJ Survey of India is 
enclosed. (Statement II) 

(c) No, Sir. 

• (d) The foil owing are the steps taken to 
en.ure the safety of the mODuments. 

(1) Experienced and trained Conser­
vation staff have been posted at 
tbese monuments to carryout 
regular repairs and maintenance. 

(2) Regular watch and wa, d staff have 
been posted to keep constant 
vigil. 

(3) A Security Officer attacbed to 
Delhi Clfe] e oversees tbe security 
of the monuments. 

(4) Installation of air monitors to 
measure the level of pollutants 
in tbe ambient air and periodical 

chemical cleaning of tbe .fleeted 
areas. 

(5) Development of tbe eDvironment 
aDd the lawns i~ the monumcDt 
complexes. 

Particularly (Dr Qutb Minar the 
following action bas been taken : 

(t) Stationing of a Senior Conserva­
tion Assistant assisttd by Conser­
vation Foreman and Care Taker 
at Qutb. The above· staft' is 
suppoW'ted by watch & ward and 
Monument Attendants posted at 
vantage pojnts. 

(ii) Regular in:,pection flam the level 
of Director General and Director 
(Conservation) from Headquarters 
Office and the Circle Officers. 

(iii) Regular repairs to all the monu­
ments in tbe Qutb complex. 

(iv) Provision or security ligbts at 
vantage points outside Quib 
Complex. 

statement I 

SI. Locality 
No. 

t 2 

1. Adhchini 

2. Do 

3. AJigaDj 

4. Babarpur 

5. Babarpur 
Bazidpur 

6. Do 

7. Do 

8. Belumpur 

Name of protected Monument 

3 

Bastion where a wall of Jabanpanab 
meets the wall of Rai Pith ora's Fort 

Ramp and gateway of Rai 
Pithora"s Fort 

Marble tomb reputed to be that 
of Nawab Babadur Jawid Khan 

Lal BangIa 

Khair.ul.Manazil 

Kos Minar of Mugbal mileatone 

Moti Gate of Shar Shah's Deihl 

Begumpuri Masjid 
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1 2 3 

10. Chir •• Delbi Lal Gumbad 

11. Do Tomb of Bablol Lod' 

12. Delhi Ajmeri Gate 

13. Do Allpur Cemetery 

14. Do Atoka's piUar at Pirozabad 

J S. Do Bara Kbamba Cemetery 

16. Do Chatburji 

17. Do D'Erenao Cemetery 
near Kishanganj Railway StatlOD 

18. Do DeJbi Folt or Lal QUa : 
Naubat Khans, Diwan- j.Am, 
Mumtaz Mabal, Rang MahaJ, 
Baitbak, Musamam Bud, 
Diwan-i-Khas, Mod Masjid, 
Sawan, Bbadon, Shah Bud, 
Hamam with all tbe surrouadioa, 
including the gardens, paths, 
terraces and watcr·courtes. 

19. Delhi Delhi Gate 

20. Do Enclosure containing the 
aravo of Lt. Edwards aDd 
othel'J murdered in 1857 

21. Do Enclosur e wall wi th 
enclosure of tbe Tomb or 
Najar Khan inclu.ive of Tomb 

22. Do Fla..staft' Tower 

23. Do Jantar Mantar 

24. Do K.ashmeri Gato and portioD of 
the City Wall on either lide 
of the Kasbmeri Gate, i.e. 
from Mori Gate to Kasbmeri Gate 
'on ODO sido and OD the otbor up 
to and includiDI tbe water 

bastion at the Dorthem comer 
of tbo wall and also incJudin. 
tbe ditcb outside tbe CitJ WaU 
where this is e_posed 

25. Do Kotla Firoz Sbab, Pirozabad 
with tho remaiDiDI waUs, 
b •• tioDa aDd a,towa,I, aDd 
audeaa tbe old mosque and . . 
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26. Delhi Lal Darwaza, the northern 
.ate of tbe outer wall. of tbe 
Delhi of Sher Shah 

27. Do Lothian Road Cemetery 

28. Do Mosque In tbe Qudsia Gardea 

29. Do MutiDY Tc.1elraph Memorial 
in front of old Telegral)b 
Building, Kashmeri Gate 

30. Do Nicholson (or Ka.hmeri Gate) 
Cemetery 

31. Do Nicholson Statue 
outside the Kasbmeri Oate 

32. 00 Old Baoll on the ridge 

33. Do Old entrance gateway 
of the Qudaia Garden 

34. Do Pirghib 

3S. Do Portion of City walJ near 
which Brigadier General 

, John Nicholson was mortally 
wounded OD 14th September, 18'.7 

~6 .. Do PunJabi Gate in the 
RoshaD Ara 88gb 

J.7. Do Purana Qila (Inde.pat) or 
Delhi Sher Shabl, with all 
itl walls. arcades, gateways, 
and bastions and lardeDs. tbe 
mosque of Sher Sbah (KiJa 
Kobna Masjid), the Shor Mandai 
and entrances to subterran ean 
paSUle8 

38. Do RaJpur (or Mutiny) Cemetery 

39. Do RemalniDllateways oftbe old 
MaaeZiDe witb their adjoininl 
buildiolS Dear tbe Post Oftico 

40. Do Sber Shah', Gate with the 
adjoiniDl curtain walls, 
butions and the remains of 
the double liDo of structure 
to itl froDt 

41. Do Sunberi Masjid near Delhi Port . 

42. Do Tomb of CaptaiD Mac-Bamote 
and otber. who fell in an 
Mt_ OD Kilb ...... 
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43. Do 

44. Do 

45. Do 

4'. Do 

47. Do 

48. Do 

4'. Gatto Sara; 

50." Gbi.spur 

51. Do 

52. Do 

'3. Do 

54. Do 

5'. Do 

'6. Houz Kb.s~ 
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Tomb of GbaziuddiD Khan 
outside the Ajmeri Gate 

Tomb of Raulhanara and 
Barahadari 

Tomb of Razya Begum 

Tomb 01 Sardar 1aD, 
(Mirza Mugim Mansur AliKhan) 
with all ita enclosure walls~ 
gateway •• and gardens and the 
mosque OD the east side ot 
tbe gardens. . 

Tripolia Gate on 
Delbi·lCarnal R.oad 

Ulpr Sain'. Beoll 

Tomb of Darya Khan 

Baoli 

Chbota Batasba 

Tomb of Amir Khusro 

Tomb of Mirza Muzaffar 
called Bara Batasha 

Tomb of Nizamuddin Aulla 

Unknown Tomb 

Group of buildings at 
Hauz Kbas consisting 
of the fonowioS :-

1. Dalans betweeo (4) aDd (11) 

2. Dalane and all runlDed 
buildfngs to the north of 
(11) and extendiDI to (5) 

3. Domed building and its court to 
tbe south of (1) 

4. Domed buildinl to the wost 
of (11) 

5. Five Chattris to the east of (11 
and (2) 

6. Old cemeter, to the east 01 (7) 

7. Old Gate to the north or (5) 

8. Old wall rUDDine east from (3) 

9. Ruined courtyard and ita dalaof 
with the domed buildiD. to th c 
Dortb wClt or (10) 
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57. Humayunpur 

SB. Do 

59. Do 

60. Indrapat 

61. Near Arab Sarai 

62. Near Arab Sarai 

63. Do 

64. IDclrapat 
Estate 

65. Do 

66. Do 

67. Kalu Sara I 

68. Kbairpur 

69. Do 

10. Do 

'1. Do 

72. Do 

13. Kbarera 

74. Do 

75. Do 

,'- Do 

77. Do 

78. Do 
1P. DQ 

APRIL 1'0. Its.6 

10. Three Chattrl. to tbe Dort ... at 
of (7) 

11. Tomb of Piroz Shah 

12. 2.23 acres 01 land .'arrouDdiul 
the above mo,amenta 

Baab·i.AJam Gumbad witb a mosque 

Kali Oumti 

Tubfe",al. Gumbad 

Arab Sarai 

Oat eway of the Arab Sarai facioa 
north toward. PuraDa Qila 

Gateway of tbe Arab Sarai faciDI 
ealt towards the tomb of HumayuD 

Remaining gateway. of Arab Sarai 
and of Abadl Balh Bu·HaUma 

Lakkbarwala Tomb 

Sunderwala Bud 

Sunderwala Mabal 

Bijai Manda) neighbourinl domes, 
buildinl and dalan 

Lodi BridlO with its approaches 

Mosqu e with its datan! and court· 
yard and the Dara Gumbad 

Tomb of Muhammad Shah known 
as Mubarik Khan Ka Gumbad 

Tomb of Sikaodar Lodi with ita 
enclosure wall. and bastions, satea 
and compound 

Unknown tomb known as Sbish 
Gumbad 

Dandi of 'oti ka Oumbad 

~arl Khamba 

BirlD ICa Gumbad 

Biwi or Dadi Ka Gumbad 

Chor Minar 

ChoU Gumti 

Idaab 
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80. Do 

81. Do 

82. Khirkec 

83. Do 

84. Do 

85. MebrauU 

86. Do 

87. Do 

88. Do 

89. Do 

90. Do 

91. Do. 

92. Do 

93. Do 

94. Do 

". Do 

Nfli MOIque 

Satrl Gumti 

Khirke e Masj id 

Sat PuU. 

Tomb of Uluf Qatal 

Jabaz Mabal 

Mo~quc known as Sbam.i Tall.1> 
together with botb the platform 
entrance gat os 

Motl Maljid 

Palace of Bahadur Shab II aU.. Lal 
Mabal 

The Qutb Arcbaeo)olical area .1 
now fenced in t iDCI udin. tho 
mosque. iron plnar, Minar of 
Qutb.ud.DiD. unfinished Minar, all 
coloDnadel, screen arcbes, tomb of 
Al tamash, ColJege bni IdiD, of 
Ala.ud-Din. Tomb of Imam Zamin 
and all carved stODtS ;n tbe above 
area with gardens, patbs and water 
channels and aU aato",ays includinl 
the Alai Darwaza; also all aravel 
in tbe above area 

Tomb of Adham Khan 

Tomb and mosque of Waula •• 
Jamali Kamal i 

WaJl M?lque 

Walls of Lal Kot and Rat Pitbora', 
Fort from Soban gate of Adhem 
Khan's tomb includin. the ditch 
where there is an outer wa)) 

Wans of La) Kot and Rai Pltbara'. 
Fort at tbe point where the, m~et 
tOiether. near 'amali ICamaU'. 
Mosque 

WaUl of Rat Pitboral'. Fort 
Includinl ptewa,. aDd baltiou 
from a ruined pteway near Ba.b 
Nazir to a bastioa immodiat el, to 
the north of Qutb Tusblaqabad 
Jloact 
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Pd. Motb·lCi.M.'Jld 

97. Mubarakpur Kona 

98. Mubarakpur Kotla 

tt. Do· 

100. Do 

10'1. Do 

102. Do 

103. Do 
" 

104. Mubammadpur 

105. Do 

106. MUDirka 

. t07. Do 

108. Do 

109. Do 

'110. Do 

Ill. Do 

112. Do 

113. Do 

114. Nizamuddin 

lt5. Do 

116. Do 

117. Do 

118. Do 
I, 

119 •. , Do 

120. Do 

121. Do 

1't2. Do 

123. Do 

3 

Motb Masjid 

Gatea and walls of M ubi rdpur 
Kotla 

Incble Wall Gumti 

lCala Gumbad 

Tomb. of Wadde Khan aDd Cbote 
lChan 

Tomb of Mubarik Sbah 

Mosque at.taebed to Mubarik Sblb'. 
tomb 

Tomb of Bhure Khan 

TiD burji wala lumbad 

Unnamed tomb 

Baoll 

Munda 8umbad 

Unnamed mosque 

Unnamed Tomb 

Do 

Do 

Do 

WaZirpur Iea Gumbad 

Afsar Wels XI MasJid witb Ita 
dalaoa and paved court 

Bara Khamba 

Barapulah bridge 

Cbausatb Khamba or Tomb of 
Min. Aziz Kokltasb 

Gra.e of labanara Begum 

Grave of Mir.&a Jabanglr 

Grave of Muhammad Shah 

Bumayun's tomb, Ita platfOllm. 
garden, enclosure 'walll . aDd 
latewa,. 

NUaOumbad 

NQi Chatri or Sabl Burj 
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124. Nizarruddio 

125. Do 

126. Do 

127. Do 

128. Do 

129. Old KUlak 

130. Pipat tbala 

131. Sarai Sbabjl 

132. Shahpur 1at 

133. Do 

134. TUlblaqabad 

13S. Do 

136. Do 

13'. Do 

131. Do 

13'. Do 

140. WazI rabad 

141. Do 

142. Do 

143. Babapur 

144. LaA. Saral 

145. Do 

3 

Tomb or Ar,ar Wala 

Tomb of A tlab Khan 

Tomb of Isa Khan with its surroua· 
dina enclosure walls and turreta, 
.. rdonl, gateway. and mosque 

Tomb or IChan·j·Kbaaan 

Tomb with three dome. IlI8r 
Railway Station 

Sikarl8h 

Gateways of Badli·ki-Saral 

Tomb of Sheikh Kabir·ud-OiD allo 
known as Kakabwala Gumbad 

Ruined lioe of walls, bastioos and 
lateways of Siri 

Internal buildings of Sir!;:­
(I) Mobamdi Wall Mosque 

(2) Mosque locally known •• 
Mukbdamki 

(3) Thanewala dome 

Nai-ka.Kot 

Tomb of Ohiyasud-Din, walls, 
bastions, sates and causeway, ioc)u. 
dina the tomb of Dad Khan 

Tomb or Mohammad Tu,blat Sbah 

Walll of tbe old city of TUlbJaqabad 

WaU.. ptow.,s, bastions and 
internal bulldinll of botb jnner aDd 
outer citadels of TUlbJaqabad 
Fort 

Walla, ptes aDd bastioDs ot AdUa. 
bad (Muhammad.bad) and caule.a, 
I_dioa there to from Tuahlaqbad 

Bridle 

Mosque 

Tomb 

AtokaD rock edict 

Mard Mosque 

RajoD Ei BaiD with MOIque ao" 
Glallatd 
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146. Lido Sarai 

147. Do 

148. Do 

149. Do 

150. Malikpur Kobi 

1 S 1. Mebrauli 

152. Do 

153. Do 

154. Do 

J55. PaJ8lD 

IS 6. Shalimar Garden 
Village Hyderpur 

JS7. Ridge 

1\ 

.... '; 

Badauo Gate 

Gateway of La) Kot 

Gateway of Rai Pithora's Port 

Walls of Ral Pitbora'. Fort and 
Jahanpanab .t the point where tbe, 
meet tOletb er 

Tomb of Sultan Obart 

Baoli known al divinl well 

Bnclosure coot.iDin. tbe tombs of 
Shah Alaro Babadur Shah, Shah 
Alam II and Akbar Shah II 

Hauz Shamsi with central red stoDe 
pavilion 

Iron Pillar, Hindu remains 

Ancieot Mosque 

S~8b Mahal 

Asboka Pillar 
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Inte .... tec1 Child Deve!OPlDtDt Sorvfee 
Programme In Kamatata 

6160. SHRI V.S. K.RISHNA IYSa : 
SaRI NARSINO SURY A· 
WANSHI .. 

Will the Minister of HUMAN RB. 
SOURCE DBVBLOPMBNT be plcased to 
atate: 

(a) the amount re1eased for Integrated 
Child Development Service Programme in 
Karnatata durin. 1985·86 ; 

(b) number of districts cotered under 
this prol1'amme ; 

(c) time by which the remaining dis­
tricts will be covered; 

(d) whether the programme has run 
into problems especially in urban learn ... 
taka; and 

(e) if 10, details thereor and steps taken 
to remove these problems? 

THE MINISTER OF STATE IN 'tHE 
DEPARTMENTS OF YOUTH AFFAIRS 

AND SPOR'rs AND WOMEN·S WELFARE 
SHRIMATI MARGARET ALVA): (a) 
Central assistance released for ICDS pro­
aramme in Karnataka during 1985·86 is 
sbown below :-

(I) leDS grant 

(U) leDS training grant 

(Iii) Amount paid to IDPL 
for medicines sup. 
plied to ICDS pro­
jects 

(Rs. lakhs) 

590.04 

36.53 

29.49 

656.06 

(b) and (c) The unit for ICDS project 
is a taluka in rural aroas aDd 11um/waro(s) 
in cities, Bnd Dot a dl.trict. Upto 1985-
.6 ICDS covered 81 talnkas and S pro .. 
jee t areal in urban slums/ward.. Tbe 
proaramme is expao'ded in a phased man­
Der. No definite timo frame can be alVCD 
for CGyerial the whole .tato_, 

,(d) and (e) Probleml reported by tbe 
State Govcinmcnt are! non-availability of 
accommodatfon for ID,anwadi. and fuel 
to cook food, and Jack of community par. 
ticipation. Steps taken by tbe State 
Governmcnt to remove these problems 
are: efforts to lIet accommodation from 
civil corporation authorities, use of ready. 
to-eat food. and efforts to involve .he com­
muruty in the prOlramme. 

Re~opltI6n' to WomeD', OrganJ .. tloD 
to Register Dowr,. eases 

6161. S8RJMATI KISHORI SINHA: 
Will tbe Minister of HUMAN RESOURCB 
DEVELOPMENT be pleased to atate : 

(a) wbether women's organisations 
have been recogn ised in Delhi for real.­
terlng easel under the Dowry Prohibition 
Act and fOr helping authorities implement 
its provisions ; 

(b) if 80, the details thereof ; and 

(c) whether similar recognition would 
be liven to women's organisations in otber 
parts of tbe country allo ? 

THE MINISTER OF STATE IN THE 
DEPARTMENS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN'S WBLFARE 
(SHRIMATI MARGARET ALVA): (a) 
Yes, Sir. 

(b) The following voluntary women', 
organisations in Delhi have been reco,nised 
to Jod.e complaints about dowry otfcnl:CS 
with courts not inferior to those of a Me­
tropolit.an Magistrate or a Judicial Malia­
trate of the first class :-

(0 AU India Women', CODtereDee. 
(Ii) MabiJa Daksbita Samiti 

(iii) Guild of Service. 

(iv) Bbartiya Grameca MahDa Sanlh. 

(0) Ye., Sir. 

[ Tran81otl()lI] 

~_rvat'oD 01 Cbittoriarb rotC 

6162. PROP. NJkMALA KUMARI' 
8HAKTAWA~: Will the Minister of 
HUMAN RBSOURCE DBVELOPMENt 
tte pleased to state: 
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(a) whether Cbittorgarb Port of Rajas­
than"bal been declared a preserved area 
from archaeological point of view; I 

(b) if so, whether restrictions have 
been imposed on tbe residents who have 
been living there for a loog time as a 
result of which tbey can Dot even carry out 
repairs t~ tbeir re~idences ; 

(c) whether it is a fact that perlons 
Jiving in the fort area are being evicted 
from their oriatnal abodes ; and 

(d) if so. whether compensa HOD and 
land will be provided for their resettlement 
after evicting them from the fort and if '0, 
by what time? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE (~Mr. SUSHILA ROHTAGI) : 
(a) Yes, Sir. 

(b) No restrictioDS bave been imposed 
on· the residents for carrying out repairs 
to their dwellings. 

(c) No, Sir. 

(d) Does Dot arise. 

Paucity of .at. In f1lpts betweeD 
Udaipur and Delhi 

6163. PROF. NIRMALA KUMARI 
SHAKTAWAT: Will the Minister of 
TRANSPOR.T be pleased to state: 

(a) whether it is a fact tbat passenger. 
do not get seats in the flights. from Udai­
pur to Delhi and from Delhi to Udai· 
pur and tbe) ba vo to wait for several 
day. ; 

(b) wbetbsr it il also a fact that Udai­
pur being aD important tourist centre, 
foreign tourists in larlO number visit this 
placo in Iroupa and the groups have to let 
seats reserved many days in advance resul· 
ting in great inconvenience to local and 
iome1tic touduli who are unable to let 
air tickets ; 

(c) whetber direct BOliDI service is 
proposed to be operated on all week days 
bet,ween Delhi and Udaipur to remove Ia­
;qQ •• niellOl oaulec.t to palsqer.· ; 

(d) wbether facility of nill".f air 18lldiDl, 
does not exiU at Udaipur airport; and 

(e) if 10, the time by which tbls faci­
lity is proposed ·to be provided tbere 1 

THl3 .MINISTER OF STATB IN THB 
DEPAR1MENT OF CIVIL AVIATION, 
(SHRI JAODISH TYTLER): (a) and (b) 
No, Sir. 

(c) JndiaD Ajrlioe~ is already operatiDa 
a daily B-737 service on the DeJhilJaipur/ 
Jodhp~r I Udaipur I Auranaabad / Bombay, 
route. Indian Ail lines has also introdueed 
8 thrice weekly H8-748 service betweea 
Delhi and Udaipur with eft'ect (rom the 
18th of November, 1985. 

(d) and (e) Limited night JandiDI 
facilities exist at Uda ipur. Tl e foJlowin. 
schemes are in progress to upgrade the 
existing night land ii'll facilities at Udai­
pur: 

(i) Conversion of Medium iDteolit'~, 
runway lIaht into biah intensity, 

{ij} 3·Bar V ASIS ; and 

(Iii) Provision of obstructioD IirbtB 'on 
the bills. 

The work is likely to be completed 
by the Year end. 

I.C.D.S. UnIts FuactioDiol In 
RaJaethan 

6164. PROF. NIRMALA KUMAR! 
SHAKTAWAT: Will tho Minister of' 
HUMAN RESOURCE DEVELOPMENT 
be pI eased to state : 

(.) tbe number of latearated Child 
Development Service Units functioDin. itt 
Rajasthan and the number of Vail. fullC-,; 
tioning in Cbittorgarh District; 

(b) wbether there is an, Icb eme for 
impartial tralnla, tf) tbo ompJO)'col wort­
IDa In tbose Uails ; and 

(0) if 10, detail. tbertol7 
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THB MINISTER. OP STATE IN THB 
D1!PARTMBNTS OF YOUTH AFFAIRS 
AND SPORTS & WOMBN~S WBLFARE 
(SRRIMAn MAR.GARET ALVA): (a> 
Upto the year 1985.86, 55 Centrally Span. 
IOred I.C.D .S, Projects bave been lane­
doaed ror Rajasthan out of which 2 are 
10 O1ittdi'larb Distt. During 1986·87 f 8 
projects .have been sanctioned for Rajala 
thaD. 

(b) Yes, Sir. 

(c) The projeCf. level fUDctioDaries are 
... Ined by the National Institute of Public 
Cooperation & Cbild Development New 
Delbl/Lucknow for a duration of 2 months. 
!'be middle leve) functionaries, i.e. super­
"lOf8 ar e train ed for 7 months by th e 
Rome ScieDce CoHeae, Udaipur. The 
aoganwadi wOlkers are trained at several 
Allpnwadi Workers Training Centres 
within tbe State. They are given trainiDI 
for 3 months. 

,.",,11] 
VaJ1ldoot Seniees In ADcJbra Pradelh 

'165. SRRI V. SOBHANADRBBS· 
WARA RAO: WiJ) the Minist er of 
t'UNSPORT be pleased to state: 

(a) whether Vayudoot is proposing to 
_pand its services in Andhra 'Pradesh 
durms the Seventh Plan period; 

(b) if 80. which are tbe place' likely to 
be covered during the year 1986-87 ; and 

(c) places likely to be covered subse­
quentlyaDd the steps taken in that relJard 
eapecfal1y to attract tourists? ' 

THB MINISTER OF STATE IN THE 
DBPARTMENT OF CIVIL AVIATION 
(SBlU JAODISH TYTLER): (8) No. Sir. 

(b) Dool not arise. 

(c) No plants for eapanlioD of Vayu· 
doot Semoes beyond the Seventh PIID 
ftdod ha'~ 1» .. 0 f~ul.t,d" 

Aile ... CorruptloD III Ceatra. CoaleD 
for Researeb In A)'arveda ud SIMba 

6166. SHRI D'HARAM PAL SINGH 
MALIK: Will the Mini"lter of HBALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) wbether the Central Council for 
Research in Ayurveda and Sfddha is the 
apex body for research In Ayurve4a and 
Slddha : 

(b) how are the Directors of the InsU· 
tut ea of the Council aDd Dir ector of tho 
Council appointed and how tbey are rea 
moved if their services are not consistent 
with the progress of organisation in ad-

ministrative, financial and technical ma tt ers; 

(c) whether attention of Government 
was drawn to news item appearing in the 
Iansatta of 26 December, 1985 about tbe 
corruption in tbe Central Council for Re­
learcb in Ayurveda and Siddha ; and 

(d) If 10, wbat are the steps takeD 
thereon and whether thil affected the ob­
Jectives for which the CounCil was started ., 

THB DEPU1Y MINISTER IN THB 
DEPAR.TMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) Yes, 
Sir. 

(b) The Director of the Institutes and 
Director of the Council are appointed 
keepin8 in view tbe recommendatioDs of 
the duly constituted selection Committees/ 
Departmental Promotion Committees iD 
accordance with the recruitment rules 
approved by tbe Governio, Body (or those 
posts. The appointing authority in respect 
of tbe Directors of the Institutes is the 
President of tbe . Governinl Body of tbe 
CouDell. The Director of the Council is 
to be appointed by the Governing Body of 
the Council with prior approval '01 the 
Central Goyernment as per tbe Bye-Iawl 
of the Council.' 

Tbe CeDtral Civil Service (Cauduet) 
R.ules and the Central Qvil Service (CIa .... 
flcation, Control & Appeal) Rules are ap­
plicable to tbe employee. of tho COUDell 
and disc1p1iDIU')' actions 'I&io.t the ..... 
pl •• are ipatltuted .. .- tIMt provialoa, 
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of tbete Rule. for violation of an, rules 
or procedures or other irregularities. 

(0) Yes, Sir. 

(d) The CouDcil bal Jooked into the 
alle,ationa contained in the Dews item ap.­
pearing in the 'Jansatta' of 26th December, 
1985. Many of tbe alh:sations are vaguo 
and aener.l. Where specific casel are 
concerned. investigations have revealed 
tbat prima facl, no irregularities have been 
committed. 

Recruitment 10 Central Council for 
'I Research In Ayur"eda and Siddba 

6167. SHRI DHARAM PAL SINGH 
MALIK: Will tb e Minister cf HEALTH 
AND FAMILY WELFARE te pleased to 
state : 

(a) tbe nature and control exercised by 
Government on the Central Council for 
Research in Ayurveda and Siddba ; 

(b) how is tbe Director of the Council 
appointed, and is it necessary to have the 
appointment approved by Government when 
there is a Governing Body for CCRAS ; 

(c) what is th e instil utional arrange­
ment for recrui tment of the technical per­
sons in the Council, thefr removal in the 
~vent of their being found incompetent or 
as a result of disciplinary proceedings of 
otherwis e ; and 

(d) whether some incumbents appoin­
ted to tbe post of Director or ib similar 
positions were found. durin.ll the last two 
,carl, unsuitable after evaluation of their 
performance and If so, the particulars there­
of and tho action "'k en laainst them ? 

THE DEPUTY MINISTER IN THE 
DEPAR.TMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): The Mi. 
Distry of Health aDd Family Welfare do 
Dot exerci .. any direct 'control on the d8y 
to day fUDctioning of tbe Council. Tbe 
CouDcilis an autonomous body rClistered 
UDder Societies Reghtration Act. Tho 
MiIlistr), i •• <Soquatel, ropreloated both OD 

tbe OoveraiDI Body and the Staodin. 
Finance Committee of the Council. Tbe 
GovemmcDt of India has power to 1.lue 
dIrectives to tbe Council.. The CoUDOU 

submits Annual report and Audited State­
ment of Accounts tor placing before ParU.­
meDt tbrouab tho Ministry. 

(b) Tbe Director of the Council il 
appointed by the Governing BOdy with the 
prior approval of tbe Central Government 
8S per Rules and Regulations aDd &,e­
laws of tbe CouDcil. 

(c) Recruitment of technical perloDI 
in tbe Council is done according to Re­
cruitment Rules approved by the GoverD­
ing Body of the Council. The employees 
of the Council at present are loverned by 
the Central CiviJ Service (Conduct) R.ule. 
and Central Civil Service <ClassificatioD; 
Contro1 and Appeal) Rules of the Govem­
ment of India. 

Cd) A director of the Councj] was ap­
pointed on ad hoc basis w.c.f. 31 st May, 
1982 (AN). He was reverted to his origl. 
nal post of tbe Director of CentraJ Re­
search Institute (Ay), Delhi; on 14th Dc­
cember, 1984 (AN) on the orders of the 
President of the CouDcil. The dis~jplin.ry ." 
proceedings 8aainst this officer have still, 
not been concluded. 

Ayurveda IOlfltutes/CeDtres Headed 
by Non-Ayurveda PerlOllllel 

6168. SHRI DHARAM PAL SINGH 
MAL}K: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state : 

(a) whether adequate funds are made 
available for research in Ayurveda and the 
number of Institutes/Centres working under 
the Central Council for Research in Ayor­
veda and Siddba for carryiD8 out rosearch 
in Ayurveda i and 

(b) whether it is • fact that major lot­
titutes/Centres of A),ur"eda arc beiDI he .. 
ded by Non .. Ayunedic penonnel and "ho­
ther it adversoly effects the proiresl 01 
r.carob in A)'u[veda , 



THB DBPUTY MINISTER. IN THB 
nBPARTMENT OF FAMILY WELFARB 
(~KRI S. KR.ISHNA KUMAR), : (a) Yes, 
Sir.. Durin. 1985-86 a sum of Ra. 4 .. 19 
croree wal releascd to the Central Council 
for Retearch In Ayurveda and Siddba. A 
lum of a .. 6.27 crores bas been earmarked 
to the Council in the budget estimates for 
tbe current financial year. There are 106 
1 •• titutcI/CeDtre8/Uolt8/Ir~nt.in.aid En­
quJries IUDCtiooiog under the Council at 
pre.ot. 

(b) No, Sir. Only one major inl:ltitute 
namely the Indian Institute of Kayuchi .. 
kitla, PaHaJa is presently functioning under 
tbe control of a Non·Ayur~edic persoD 
pendinll appointment of an officer in the 
post of Director (Ay)/ Assistant Dircctor 
(Ay) to bead the Institute for which recruit .. 
ment action is in process. 

Report of working groop on Motor 
Vehicles Act 

6169. SHRI OHARAM PAL SINGH 
MALIK: 
SHRI SUBHASH YADAV : 

Win the Minister of TRANSPORT be 
'Pleased to state: 

(8) whether a Working Group which 
was set up by Government to review the 
provisions of the Motor Vehicles Act, 1939 
has siDce s"bmitted its re;tort to 
Government; 

(b) if so, the main recommendat ions 
thereof; 

(c) whether the recommendations have 
since been examilled by Government; and 

(d) if so, tbe decisions tak tn tbereon ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS­
PORT (SHRI'RAJESH PILOT) : (a) Yes, 
Sir. 

(b) Major recommendations madp. in 
the report of the Workiog Group on tho 
comprehensive Review of tbe Motor 
Vehicles Act, 1939 include :-

(j) Removal of multiplicity of permits 
for Jtoods vebicles by recommend. 
ing only two categories, namely, 
the iotra-State and Inter.State 
Permits; 

(ij) Revised Scheme for an Indja 
tourist permits for buses where' 
tbe permit holder can choose a 
minimum 01 five States including 
bome-State for operations, with· 
out counter-signature requirement 
and with facility of single-point 
taxation. 

(fli) Inclusion of new ~cbeme sucb as 
Rent-a-Cab System, vehicles 0.0 

J ease-a ,Teem ent. 

(iv) Insertion of new categori es of 
vehicles such as mini-bus, maxi­
cab, camping trailers/Vans, private 
s ervic e vehi cJ es, tra ck! ess troJJy 
etc. 

(v) Simplification of procedure for 
grant of perolits such as initial 
grant of State-wide permits for 
goods vehicles and contract 
carriages and 8 utomatic rene wa1 
for (~11 types of permits. uniform 
validit} for five yeatS. 

(vi) Issuance of driving licences after 
strict and comprehensive tests 
preceded by three-month's training 
in a recogni~d Dl ivcr Trainin8 
School on the basis of learners 
licence. Medical fitness certifi­
cate for every renewal of driving 
licence.. Re-action tests for 
driver if involved if! fatal accideDt. 
Provision . for accountability of 
medical officer and the offeer who 
conducts drivin8 tost. 

( vii) Laying down of standards in 
respect of critical components of 
vehicle from the pOiDr of road 
safety aod controJ of Doise-and· air 
pollution-to be observed. before 
the reaistrattion of vehicle. 

(viii) Enabling powers for the Central 
Govornment to fix the aae-limits 
for traDSport vebicl ... 



Ux) In place of existing procedure fClr 
fielng fares for stale carriages by 
tbe State GoY eroment, tbe new 
one IUllested a8 through appro­
vals of State lesi8latioDs. 

(x) Fixiol of a time-limit of one year 
for initiating, approving and 
implementiDI the scheme of 
operation by State Transport 
Undertakings, with a provis ion 
for private o"eratioD on lapsing of 
the Scheme. ' 

(xi) Filiol, before tbe Motor Acccident 
Claims Tribunal, of a COpy of FIR 
by tbe Police Officer Investigating 
tbe M('tor Vehicles accident 
involving death or serious injury, 
and empowering th e· Tribunal to ' 
treat such FIR as application for 
compensation, at its discreaHoD. 

(xii) On transfer of ownership of 
motor vehicle, automatic transfer 
of policy of insuran co. 

(xiii) Department llenalties and fines 
for violatiQD of traffic regulations 
IncludiDa violation of safety and 
pollution control standard, as 
also standards for transportation 
of hazardoQs and explosive 
matelial. 

(xiv) As a part of traffic control, 
responsibility cast on Slate 
Government to set up Traffic-Aid­
Posts for implementing Higbway 
PatrolhDI Schemes aDd establish· 
inK Truck Parking compJexes aloDa 
hiabways. 

(c) and (d) No final decision on the 
recommr.ndatioDs bas so far been taken. 
However, necessary action has alreadY been 
initiated to process tbe recommendations. 

IntrodacdoD of flight betweeD Pa.a 
-"ad 80 •• ' 

61'10. SHRI LALITESHWARPRASAD 
SHAHI : Will tbo Millis.er of TRANS· 
POR.T be plcased to atate wheD tbe Patna" 110m.., tIP' UlOiD. to .. , iottoductd 101 

wbicb several requests have been made to 
Union Government by Bihar Government 
and Members of Parliament ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF CIVIL AVIATION 
<SHRI JAGDISH TYTLER): At present, 
Indian Airlines are facins acute shor~a8e 
of B,737 operating aircraft capacity. Once 
the additional B·737 aircraft capacity ia 
jnducted into tbe system and the traflle 
demand on Patoa-Bombay sector jqstifics 
such an operatioD, Indian Airlines will 
consider operation of a mahto on the above 
sector. 

MaJyaU You th Atrected wltb AIDS 

6171. SHRIMATI D.K. BHANDARI: 

SHRI P.R. KUMARAMANOALAM ; 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is • fact that a 24 year 
old MaJyali youth was found to be affected 
with AIDS; 

(b) wheth er it is a fact tbat ouJy Vellorc 
Medical College is equipped in tbe countr, 
for detection of AIDS; and 

(c) if so, steps taken to equip other 
plac,es fo detect cases of AIDS? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR) : (a) to (c) 
No positive case of AIDS bas been detected 
in India so far. A suspected caso of 
AIDS was admitted in Trivandrum Mod lcal 
College HospitAl and afLer oonduct ina 
soveral tests on the patient to know lhe 
actual disease, tbe patient was found to be 
ncaalivo. 

The country bas almost all the facilities 
to dialDose the case of AIDS. Indian 
CoancJi of Medical Research bas establisb· 
ed . two reference laboralodes at; libe 
National Institute of Viroloa)'. PUIlC and 
tbe €briatiao Medical Colleac, VdloIC lor 
dia&Dosis of tbo easea of AIDS. I 

·A ~urveiU&pco cell has al.o )","Q 

... a·blia.bed at H.LC.D., DaJjaj. 



BettI... up of National Airports 
Authority In TrlftDdram 

6172. SHRI A. CHARLER : Will the 
MiD'ister of TRANSPORT be pleased to 
atate : 

(a) whether there is a propos.1 to let 
up tho National Airports Authority In 
Triv8ndrum (Ktrala); and 

(b) if so, the dot all I thereof '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : (a) No, Sir. 

(b) Does not arise. 

IrrIgation Potential of Narmada 
Project 

6173. KUMARI PUSHPA DEVI 
Will the Minister of WATER RESOURCES 
be pleased to state: 

(a) the total hectares of land in 
Madhya Pradesh and Gujarat that caD be 
brouaht under' iIIi.aHon on completion of 
the Narmada Valley Development 
Project. 

(b) tbe number of villages aDd total 
Dumber or familios in the villaaea both in 
Madbya Pradcsh and Gujarat which arc 
likel)' to be affected by this project; 

(c) the total number of villaaes in 
Madhya Pradesh and Gujarat likely to be 
lubDlCraed on completion of tbe (Jam; and 

(d) the details thercof '1 

tHE MINISTER OF WATER RE· 
SOURCES (SHkl B SHANKAR-ANAND) : 
(a) to (dJ Tbe Sardar Sarovar Project 00 

the Narmada rJver in Oujarat will provide 
irriaation potential of 17.921akh· bectarca 
in Oujarat and 57 % of the power benefits 
to Madb,a Pradcsb. The detail. of IUb­
mergence ill Madby. Prad .. h aDd O",ar., II." ua.:-

Madhya 
Pradesh 

Oujant 

(I) No. of villale. 
affected 
Partial 8Ub-

merlloce 34 16 

Full lub-
mergeDce 148 3 

(Ii) No. of 'ami Ii e I 
affected 7500 1900 

P .... r amenities at BIDa, Salar, 
Ralaarb III Mad .. ,. Pradesh 

6174. KUMARI PUSHPA nEVI: 
Wil1 tho Minister 01 TR.ANSPORT b., 
pJeased to ltate : 

(a) wbetber the p&lsenlet amenitiel 
provided at Bioa; Sagar, Raigarh and many 
other railway stations in Madhya Pradesh 
are poor; and 

(b) if 80, tho steps proposed to provide 
better amenities to the passengers includinl 
reservation quotas for important up and 
down superfast traiDs. round the clock 
service at enquiry CODnters and fetiriDI 
rooms, booking offices etc. ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILW;\YS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Keeping in view the Jevel of traffic, 
thc cilistina palseDlcr amcnities aC tbese 
statlOD~ are general» adequate. Tbe 
amenities at dliferent stations on the 
Iodian Railways are regularly reviewed and 
necessary improvements/additions are mado 
within tbe funds allocated for tbis purposo. 

[Tl'CIlI8la "on] 

Settiaa up of MedJelae store at ICarD" 
UDder Directorate Geaer.) of He.I •• 

.r,J",. 

6175. SHRI BALWANT SINOH 
· RAMOOWALIA: Will the Mini.ter ,of 

HEALTH AND PAMILY WBLFAB.S be 
pllUtd to atae. : 
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(a) whether a .tore bal been Stt up at 
KarDal under tbe Directorate General 0·' 
Heallb Service. for lupply of medicine. to 
North Zone I.e. Haryana, Punjab. Jammu 
and Kashmir and Himacbal Pradesh: 

(b) If 10, the medicines indented b, 
various Statos separately from tbll store 
durlnl ·1984.85 and 198'·86; 

(0) the quantity of medicines lapp! led 
to eacb State eacb time ~alalDlt their 
demand; 

(d) whetber it is a tact that OD!Y a 
email portion of the demand received from 
Punjab was met durina tbe last year; 

(e) if 80, tbe details thereof; and 

(I) th e reasons for not meetfnJ tbeir 
demand in full ? 

THB DBPUTY MINISTER. IN THB 
DEPARTMENT OF FAMILY WELFARE 
(SRRI S: KRISHNA KUMAR.): (a) The 
Govt. Medical Store Depot, Kamal makes 
supplies of medicines to Haryana, Punjab. 
Jammu and Kashmir, CbsDdflarh and 
Delhi. It does Dot make auppJiel to 
Rimacbal Pradesb. Tbe Depot also makes 
~upplies to Posts and TJearaphs, Central 
Reserve Police Porce, Border Security 
Force, Indo-Tibetan Border Police, S.S. B. 
and Survey 01 India jn tbe North Zone. 

(b) and (c) A Statement showing tbe 
det.fle; of the value of medicines indented 
by various states/U.Ts. aod .upplies made 
durin, 1984-85 and 1985·86 is attacbed. 

(d) No, Sir •. 

(e) Does not arise; 

(I) There are variou. reasons for not 
moctin. demands in toto like overall 
increase in demand from tbe indentors aad 

Inancial constraints; 
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CODIINetloD 01 ." Airports ID 
Se,eiatil Plo 

6176. SHRt V.S. VIJAYARAGHA· 
VAN: WH'} tbe Minister of TRANSPORT 
be pleased to !ltate : 

(a) tbe names of new airports wblch 
wll1 bc constructed/completed in the 
Seventh Plan; 

(b) the total amount likely to be 
provided for this purpose; and 

(~) the schedule of construction of 
these airport, ; 

THB MINISTER OF STATE IN THB 
DEPARTMBNT OF CIVIL AVIATION : 
(SHRI JAODISH TYTLER): (8) New 
airports under construction are at KarJpur 
(Cal jeut) in Kerala and Shim 18 in Himacha) 
Pradesh. These are oxpected to be com. 
pleted in the Seventh Plan. 

(b) -0) Karipur (Calicut) 

-RI. 14.66 crores. 

(ij) Sbimla -Rs. 4.36 crores. 

(c) -(i) Karipur (Calicut) is expected 
to be compi eted by Decem­
ber, 1987; and 

(ii) Shimla by JUDe, 1988. 

CeatraJ Sehools la Ker.ls 

6177.. SHRJ V,S. VIJAYARAGHA­
VAN: Will the Minister of ,HUMAN 
IlBSOURCB DBVBLOPMBNT be pleased 
to atate : 

(8) the Dumber of Central Schools iD 

lCerala at present; 

(b) whether these scbools are adequato 
to meet tbo needs; 

Cc) wbether aoy new domandl bave beiD 

recelve4 Irom Kerale for: opcoinl new 
• ;bools; 

(d) if IO~ tbe place. wbere tbese 
.chools have beeD requested to be set up: 
and 

(e) tbe decision taken thereOD ? 

THB MINISTPR OF HUMAN R.E. 
SOURCE DEVELOPMENT AND HOMB 
AFPAIRS <SHRI P.V. NARASIMHA. 
RAO) : (a' Sb,teen. 

(b) No Sir. 

(c) Yes, Sir. 

(d) ICeltron Nagar, KozbJkocfe, 
PaUipuram, and Shoranur. 

(e) These are under consideration of 
the Kendriya Vidyalaya SanaathaD. 

Direct flights from State capitals to 
Delbl 

6178. SHRI V.S. VIJAYARAGHA. 
VAN: Will the Minister of TRANSPORT 
be pJeased to state tho names of Stat. 
Capitals from where more tbaD one direct 
8i,ht i. operated to Delhi ? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAODISH TYTLBR) : The followina 
State Capital. have morc than one direct 
Bight to Delhi : 

1. Ahmedabad 

2. BaDlalore 

3. Bohpal 

4. Bombay 

5. Calcutta 
6. Guwabatl 

7. Hyder.'bad 

8. J.ipur 

9. SriDasar 

10. Lucknow 
11. Madras 
12. Paloa 

13. Chandiprb 

AocordiDl to Indian Airline., a direct 
m,bt Is one in whicb • ·pas.eDler caD 
trayel from a aiVeD .tatiOD to -other 
.'thout O_D" qf aIrcraft • 
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Home Platform ProJect at KaIfu 
Stotlon (Central Rail".,) 

6119. SHRI S. G. GHOLAP Will 
tbe Minister of TRANSPOR.T be pleased 
to state: 

(a) wbether it is a fact tbat Railway 
Board has given sanction to Hom e Plat",: 
form Project at Kalyan, Central Railway j 

(b) if SO; when tbis work Is IJkel~ to 
be completed and wh.t is tho total estima­
ted co~t of the project; and 

(c) whether after the construction of 
Home Platform; Railway will be able to 
provide local trains from Kalyan to 
V.T. overy 3 to S minutes? 

THE MINISTER OF STATB IN THB 
DEPARTMBNf OF RAILWAYS (SHRI 
MADHARRAO SCINDIA): (a) No, Sir. 

(b) &. (c) Do not arise. 

Ineentlte to Doctor. to Serve In 
Rural Areas 

618 O. SHRI N. DENNIS will tbe 
Minister of HBA~TH AND FAMILY WEL­
FARE be pleased ·to state: 

(a) whether it is a fact that aeoerally 
doctors are reluctant to servo in rural 
areas ; 

(b) wh·!ther auy incentives are being 
liven to doctors to serve in rural areas ; 

(c) if so, the details thereof; and 

(d) whether any additional incentives 
are proposed to be extended in their 
favour dur iog the Seventh Five Year Plan 

period? 

THB DEPUTY MINISTER IN THE 
DEPARTMBNT OF FAMILY WELFARE 
(SHRI s. K.RISHNA KUMAR): (a) Yes, 

Sir. 

(b), (c) & (d) To attract medlcal.radua. 
tes to accept appointments in rural arell, 
tbe 8th fiD.ll~e Commission baa recom .. 
!poDded certain inccnti¥el which are :-

(0 Sanction of rural allowance at the 
rate of Rupees Two Hundred and 
Fifty per month for tbe doctors 
serving in Paimary Health Cen· 
tres j and 

(Ii) House rent allowance at the rate 
of Rupees one hundred and fifty 
per, montb where the doctors are 
not provided residential accom­
modation. 

10 addition, the Finance Commisl101'l 
bas recommended Ra. 53.S2 crotes for the 
construction of residential quarters (or the 
doctors. The bilJy areas have been pro­
vided 30 % 'Mark up' In the cost of coni­
truction. These recommendations have 
been accepted by the Finance Ministry. 
States which wish to seek a departure from 
these recommendations have to submit 
th eir Action Plans to the Mini9try of 
Finance for approval. Presently, there are 
no such other proposals under the consi .. 
deration of Central Government. 

IntroductIon of More ExpreS8 Trala. 
to Kaoyakamarl 

tilS1. SHRI N. DENNIS: will the 
Minister of TRANSPORT be pleased to 
state : 

<a) whether the railway track: between 
Trivandrum and Nagercoil is suitable for 
the operation of Express trains; 

(b) if so, the number of Express train. 
in operation on that railway ) iDe ; 

(c) whether tb ere are p~oposa]s under 
the consideration of Government for intro­
duction of mor e Express trains to Kany .. 
Kumari ; and 

(d) if not, the teasons therefor? 

THE MINISTER OF STATE IN THB 
DBPARTMENT OF RAILWAYS (SHR!: 
MADHAVRAO SCINDIA): (8) Ye., Sir. 

(b) Two pairs; one daily and oDe 
weekly. 

(c) No, Sir. 

Cd) The existiDI train services. two 
Express and 4 pasleDlers arc considered' 
adequate to cater to tbe traffic offered. The 
pal.onler trains also provide suitabJe con­
nectioD to lona distance MaiJ/Exprctl' 
trains at Triva~dru~. . 



Hlah Le"el Platform. at certafa 
StatfOlll OD Tri,luGrum .. KaayakumarJ 

Rallw.y Line 

6182. SHRI N. DENNIS: Will tbe 
Minister of TRANSPORT be pleased to 
state: 

(8) whether Government are aware of 
tbe absence of bigh level platforms at the 
Railway Stations of PaJliady VeeraDi, 
Al o or, Nagercoil town, Suchindram, 
Thamarakulam and Agasteeswaram on the 
Trlvand; um-Kanyakumari railway line; 

(b) whether there are proposals undrr 
the considerat jon of Government to. pro­
vide high level platforms at these Railway 
StatioDs ; and 

(c) if so, the dotails thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) No, Sir. 

(c) Does not arise in view of (b) above. 

Railway Projects for Development of 
Transport Facilities in Maratbwada 

(Mabarasbtra State) 

6183. SHRI BANWARI LAL 
PUROHIT WiJJ the Minister of TRANS· 
PORT be pleased to state: 

(a) whetber the Maharashtra Govero­
ment have recommended four railway pro­
jects to the Union Government with a 
view to developing transport facilities in 
Maratbwada in Maharashtra State; and 

(b) if so, details of the proposed pro­
jects recommended by the Maharasbtra 
Government? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIAl: (a> It (b) 
Requests have been received for railway 
projects in Marathwada region from 
various qUarter. includiDI Stato Govel-a­
moat. 

W"",;, AII';WerS· 21~ 

2. Projects already approved are :-­

(I) CooYer,ion ot Manmad .. Auran,a­
bad.ParJj.Vaijoath MG Hne into 
DO (354 Kms.) 

(ii) Conversion of Parbbani·Purna and 
Mudkbed-AdiJabad MO Hne into 
DO and parallel BO line betwee.D 
Puroa and Mudkbed (246 Kma.) 

(lfl) Divisional office at Nanded. 

3. Otber projects for which request. 
have been received and which ha'ie not 
been approved are al under:- . 

0) Conversion of Miraj.Latur N.G. 
Line into B.G. and its extension 
to Latur Road. 

(Ii) New B.G. Line between ParU 
Vaijnath and Ahmedn8sar. 

Unviable Shipping Companies 

6184. SHRI BANWARI LAL 
PUROHIT: Will the Minister of TRANS­
PORT be pleas ed to stat e : 

(a) whether Government have decided 
to wiDd up some uDviabJe sbippjDI com­
panies in tbe country ; 

(b) if so, tbe details tbereof : 

(c) tbe total liabilities incurred by 
these companies; and 

(d) tbe reasons for Dot detecting their 
sickness earlier? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE TRANS­
PORT (SHRI RAJESH PJLOT); (a) to (d) 
Government have flOt declared any default .. 
ing shippiDg company as uoviabl t. Howe­
ver, all SDFC defaulting shipping com­
panies have been served with notices by 
SDFC to repay the dues as per Joan 
agreem tnts. In case of sOme companies, 
step. for foreclosin, the mortaalls bav. 
beeD Initiated. 

Proposal for Improvement or 
Calcutta Port 

618'. SHRJ PRIYA RANJAN DAS 
MUNSI: WiJl the Min·'ater of TRANSPORT 
be plta.d to ltate : 
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<a) the number ot .ships called at Cal­
Gutta, Bombay and Madra. Porta dUriDS tbo 
t .. t three )'ean : 

(b) "botber the Calcutta Port Autho­
rlCy hal submitted aoy proposal for imple­
mentation in the Seventb PJan per~od for 
the Improvement or the Port ; and 

(c) If 10, tbe details of the Itept takon 
or proposed thereon ? 

THB MINISTER. OP STATB IN 
THE DEPARTMENT Of SURFACE 
TRANSPORT (SHRI RAJESH PILOT): 
(a) The number of ships oalled 
at calcutta, Bombay and Madra, Port 
durma .he Jast three years is as under :-

Port 1983·84 1984·85 1985·86 

Calcutta 810 761 8«19 

Haldia 419 455 562 

Bombay 3,956 4,193 4.218 

Madras 1,438 1,522 1,617 

(b) The Calcutta Port Trust have 
already ,ubmitt cd their Plans for imp) e­
mentation during tho Seventh Plan period 
for improvement of the Port. An outlay of 
Rs. 139 crores has been provid..:d by 
Government for Plan Schemel of Calcutta 
Port Trust as per details given below:-

(i) Calcutta Rs. 47 crores 

(il) Haldia Rs. 62 crores 

(Ui) Comprehensive Rs. 30 crotes 
'Scheme for improve-
ment of draught in 

the HoothlY Estuary 

Ra. 139 crores ---------
(c) Tbe following schemes bave so far 

been sanctioned for implementation :-

(R.s. In crores) 

(1) Second Oil Jetty 35.71 

(2) Replacemont of TDJ 

'Mal.ti' 2.50 

(3) Replacoment oft TUB 
'Stalwart' 4.10 

(4) Replacement 01 River 
Survey VOIAI 
'Pathfinder' 6.50 

(5) Replacement of Mobile 
Cranes 1.90 

(6) Contain cr Handliol 
Facilities·at Calcutta 10.36 

(7) Comprebensi,e Scheme 40.50 
for improvement of 
draughts in tbe Hooghly 
Estuary. 

Jurisdiction of New Railway Dlv;sion 
at Sambalpar 

6186. SHRIMATI JAY ANTI pATNAIK. 
Will the Minister of TRANSPORT be 
plea~ed to state: 

(a> the total kiJometres of railway 
lines which fall under tbe jurisdiction of 
tbe newly created Railway Division at 
Sambalpur in Orissa; 

(b) the different rail loutes that come 
uuder rhe jurisdiction of the above Railway 
Division: 

(0) tbe total acres of land acquired! 
demarcated for the establi,bment of Sam­
balpur Railway Division ; and 

(d) the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHal 
MADHAVRAO SCINDIA) : (a) & (b) Tbe 
jurisdiction of SambaJpur Division bas Dot 
Jet be en finalised. 

(c) No land bas yet been acquiredl 
demarcated for the establishment of 
Sambalpur Railway Division. 

(d) Does not ad ... 

Sarvey ., Ra .. Llak I 10 Oris. 

6187. SBRIMATI JAYANTI PAT. 
NAIIC. : Will tbe Minister of TRANSPOaT 
be plc.led to Itato :. 

• 



i 11 Wrltt", ..4",.,., t 

(a> the names and the Dumber of the 
propOied raU links In Orisla for which 
lurvey hat been lanctJoDed ; 

(b) tho distaDco of eacb proposed line; 

Cc) by wblcb time the survey of each 
line i, expected to be completed; and 

(d) tbe detail. tbereof' 

THE MINIST~R OF STA TB IN THE 
DEPARTMENT OF . RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Survey for 
Khurda Road-Dolaoalr Rail ) ine bas been 
sanction cd. 

(b) 295 Ems. approximatelY. 

Cc) In 1986-87. 

(d) The progress of the survey upto 
Marcb '86 is 71 % .. 

Proposal for a Bridge Over River 
l\Jabanaoda OR Boudb Klakata Road 

In Orissa 

6188. SHRI RADHAKANTA DIGAL: 
Will the Minister of TRANSPORT be 
plcased to sta te : 

fa) whether Government of Orissa bas 
lubmitted a propo.al for construction of 
a bridge over river Mabanda on Boudh. 
Kiakata R.oad undet inter-state or economic 
importance loan sch eme durina the Sevonth 
Plan; 

(b) if so, the details thereof; and 

(c) the reaction of Government there­
to '1 

THB MINISTBR OF STATB IN THB 
D8PAR.TMBNT OF SURFACB TRANS­
PORT (SHRI RAIBSH PILOT): (a) No. 
Sir. 

(b) • (0) Do Dot arilt. 

Rate, for Dry DoeldDl of .. PI ...... 
Trawlers at· Vllakhap ....... 

Port 

6189. SHRI T. BALA GOUD : 
SHRI MURLIDHAR MANE : 

Will the Minister of TRANSPOR.T be 
pleased to state: 

(a) whether Government, bave raised 
tho rates for dry dockiDI of fisbinj vessels 
at V isakhapa tDam Port ; 

(b) tbe reaSODS why tho affected par­
tiel were not conlulted by tho' Port Trust 
Autborities ; 

(c) the rat"s ror dry docking which 
were prevalent in 1985 and tbe rates .iDee 
1st February, 1986 ; and 

(d) the steps beiDa taken to reduce 
and rationalise such rates for dry dockinl 
of fishi DB tl a wIers ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SURFACE TRANS. 
PORT (SHRI RAJESH PILOr): (8) Yes 
Sir, The revision of the slip-way rates 
was liven effect from tho 14 th November. 
1985 •. 

(b) The revision of the sJipway cbaraCl 
was inevitable consequent OD the increase 
in wagos, inflationary trends in prices 0 f 
stoles etc. Actually expenditure on malo­
tenance of slipWlY operations was more 
tban the rcv.enue. As such tbe Port Trust 
Board approved tbe Increases in rates; 
fixed earlier iQ 1979, and their proposal 
was accepted. 

(c) A statement ia attached. 

Cd) As tbo rates were revised on ·no 
profit DO 101.· baa is to meet the increased 
oost 01 operation from t'me to time, ~o 
rcdactioo it OODIiderod pouibJ o. 



Statemeat 

RIll., lor dr, Doek in, of Fishi", T'tI,~/Ie" al J'isak"tI/HItlltlrtl Port Trill' 

s. No. TonDagos RatOI prevalent 1985 Revised rates w.e.I. 
14-11-85 

A. SLIPPING IN AND SLIPPING OUT CHARGES OF THB VESSEL :-

1. 0-1 S Rs. 15 per tonne subject Rs. 140.00 per tonne lub-
to minimum Rs. 600. jeet to minimum RI. 

2,100." 

2. 

3. 

4. 

s. 

6. 

Abovo 
15-25 

Above 
2S-50 

A~ove 
50-80 

Above 
80-12S 

Above 125 

'Rs. 750.00 for the first 
IS tonnes, Rs. 45.00 
per toooe, thereafter. 

R s. 1,200 for the first 
2S tonnes and Rs. 40.00 
per tODDe thereafter. 

Rs. 2,200 for the first 
SO tonoel and R8. 30.00 
per tonne thereafter. 

Rs. 3.100 for the first 
80 tonnes and Rs. 2S.00 
per toone thereafter. 

Rs. 4,225 for the first 
125 tonoes and Rs. 15.00 
per tonne thereafter. 

B. SLIP·WAY REPAIR BERTH HIRE CHARGES :-

1. 0-50 1st Day Rs. 350.00 Sub­
sequent days Ra. 175.00 
per day. 

2. 

3. 

4. 

Above 
50-80 

Above 
80-125 

Above 
12$ 

1st day Rs. 420.00 Sub­
sequent days Rs .. 210.00 
per day. 

1st day Rs. 500.00, Subse­
quent days 1(s. 2S 0.00 
per daY. 

1st day B.I. 650, Sub..., 
quent da,. Ra. 325.00 
per day. 

Rs. 2,100 for first 1 S tOD­

nee and Rs. l40.00 per 
tonne thereafter .. 
Rs. 3,500 for the first 2$ 
tonne8 and R5. 90 per 
tonne thereafter. 

Rs. 6,000 for firlt 50 ton­
Del aDd Ra. 70.00 por tOD­
ne thereafter. 

Rs. 8,250 for first 80 tOD­

ne8 and Rs. 50.00 per 
tonne thereafter. 

Ra. 10,000 for the first 
125 toones and Rs. 40.00 

per tonne thereafter. 

1st day Rs. 1,100, 2nd to 
10tb day Rs. 550.00 per 
day t 11 th to 15th Rs. 
1,100 per day, 16th de, 
onwards Rs. I .400 per 
day. 

1st day Rs. 1,200, 2nd to 
10lb day Re. 600 per day. 
11th to 15th days Rs. 1200 
per day 16th day on •• rdl 
RI. 1,600 per day. 

1st day Rs. 1300, 2nd to 
10th day Rs. 6S0 per day, 
11th to 15th day R.I. 
1300 per day 16th da, 
onwarda Rs, 1800 plr 
day. 

lit day a.. 1,400, 2nd to 
1,Otb da," RI. 700.00 p. 
day, 11th to 15th d.,. 
al. 1,400 per day. 16tb 
day onwards 2,000 per 
daf. t,"\, 
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Lo. ,fDetlrred .y Coehla ShIpyard " 

6190. SHRI ATISH CHANDRA 
SINHA: WiU the Mlni'ter or TRANS­
PORT be pleased to state: 

(a) whether the CochiD Shipyard, Ltd., 
has further registered hu,e financial and 
working/operatlnl losses durin. the year 
198'·86 amountiol to about RI. t 6 crores; , 
and 

(b) whether as per tbe record of per­
formance durin I the last five years, the 
Company had never shown any decline or 
decreasing trend toward. the operating 
JOlses 'I 

THE MINISTER OF STATB IN THB 
DBPARTMENT OF SURPACB TRANS­
PORT (SHRI RAJESH PILOT),: Ca> Pro· 
jected losses for 1985-86 for CSL is Rs. 
8.48 crores. 

(b) The operating results of CSL for 
the last five years arc liven below : 

(Rs. in lakhs> 

1980·81 + 288.45 

1981·82 + 1.7S 

1982·83 968.27 

1983·84 1030.72 

1984·85 1324.79 

1985·86 848.00 
(projected) 

Proposal. for Works to be taken ap 
OD Natio .. l Highwa, la Oris!. 

6191. SHRI CHINTAMANt PANI. 
GRAID: Will the Minister of TRANS. 
POR.T be pleased, to state: 

l" , • 

<a> wbether Government of Orissa bas 
lent proposals in respect of works to be 
taken up on National Hilhwa,s durin. tbe 
Seventh Plan ; 

(b) if 10, the Seventh Plan outla, asked 
for by tbe State GoverDm,e.ot ; 

(c). tbo dotaU- of til •. propoaals for 
"laJch ,be outla, ;,bu be.o lOU,bt, lor • 

(d) wbether aD outJay 01 RI. " 3d 
crore! "al • eut for approval durin, 1985· 
86 ; and 

(0) I' so, whether it ha. been 
approved ~ 

THE ~NISTER OP STATB IN THE 
DEPARTMENT OF SURFACE TRANS­
PORT (SHRI RAJESH PILOT): (a) Y'OI, 
Sir. 

(b) RI. 136.00 crores. 

(c) The detaUs or tbe proposaJ received 
from the State Government are .a 
under :...;_ 

al. In crores 

(j) Normal Works 93.00 

(ii) Works OD Arterial 
Routes J 5.00 

(iii) Bridge Works 28.00 --
136.00 --

(d) and (e) For 1985·86, the State 
Government had lent a PlaD proposal ef 
Rs. 25.36 crores. The proposal. S:tpprov'd 
during 1985·86 amounted to RI. 20.20 
crorcs. 

Road under Bridge for CODDeetfq 
Jatni MalgodowD fn Kllarda Road 

Division fn South EasterD 
Railway 

6192. SHRI CHINTAMANI PANI. 
. GRAHl : Will tbe Minister of TRANS­
pORT be pJeased to state: 

(a) whether Government are aware 
that the road under bridse provided by tbe 

. Railway. ror connecting Jatnl MaJtIOdowD 
in IChurda Road Division in South Balt.ra 

'Railway is negleoted for repairs aDd 1m. 
provemeat; 

(b) whether any amount was proyjded 
ror opt eep and maintenance 0' this road 
from Jatni SJtraram Cbbak to Mal,odown 
obbak fa 1983·84. 1814 .. 1" IDd J98S-&fi'~. J 



,(C) if 10, tbe details or the amount 
pro\';ded and spent year-wisc for tbls rail. 
wa, road commuDication ; and 

(d) wbether Government would allot 
adequate funds in 1986.87 to fu1ly imp­

. rove this railway road communication '1 

. THE MINISTBR OF STATB IN THB 
DEPARTMENT OP RAILWAYS (SHRI 
MADHAVItAO SClNDIA): (a) to (d) The 
road under bridle connectiog Jatni Mallo­
down is repaired a]oDg witb otber roads. 
No • eparate provision of funds is made an d 
DO separate accounts are kept for parti· 
cular portion of road maintenance. Essen· 
tial repairs bave been carried out in 1983. 
84, 1984-85 and 1'85·86. A contract of 
estimate value of Rs, 4 laths has been 
awarded for the black topping and repairs ~ 
of tbis road along with the other roads 
of tho colony. The contractor bas just 
started tbe work. 

Road over bridge at Balasore In 
Oris. 

6193. SHltl CHINTAMANI PANI­
GRAHl: Will tbe Minister of TRANS­
PORT be plealed to state: 

(8) wbether tbe Railway Department 
bave accepted the revised estimate or tbe 
road over bridge at Balasore In Orbsa 
under KharalPur Division io South Bastern 
Railway; 

(b) whether the Rallw.y.'-have to pay 
tbeir halaDce ,bare of Rs. 28.83 laths; 
and 

(c, if 10. wbether tbis balance amount 
bas been paid to Oti8~a Government by 
DOW? 

THB MINISTBR. OF STATB IN THE 
DBPAllTMBNT OF R.AILWAYS (SRRI 
MADRA VRAO SCINDIA): (a) to (c) 
Conatructton 01 Road Over Brid,. at Bait .. 
ore wae taken U'P jointly by RailwaJl and 
Orilla State Government on COlt Ibarln. 
ba,'.. State Public Work. Department 
bu reviled tbe COlt of the approacb. of 
,be r08\1' 0"' brldp COPltruotecJ by tbem 

to 
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to as. 208 laths ". a,aina t the estimated 
COlt of Rs. 77 latbs. State Public Works 
Department ba. been aaked to (ulnish tbe 
aetaUed . reaSODS lor tbe: Increale ID COlt. 
After receipt of tbose details, the R.allwa,. 
will take actioD to sanction tbe re,iled 
estimate and finalise revised apporHoD­
ment or cost between Railways aDd State 
Government and imburse an), balance am • 
ount to State Government, if due. 

Rail"., link from DhabanelWar to 
Rourkela 

6194. SHRI K. PRADHANI : WiJl 
the Minister of TRANSPORT be pleased to 
state : 

(a) whether despite tho fact that Rour­
kela bas developed into a bJg city it still 
does not have a suitable railway link with 
tbe State Capital, Bbubarieswar ; 

(b) whether he will consider the need 
to develop a conienient rail ]ink between 
Rourkc la and Bhuban Clwar ; and 

(c) if Dot, the rea.~na therefor' 

nIB MINISTER OF STATB IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADRA VRAO SCINDIA): (a) and (b) 
Rourkela is already connected witb Bbu­
baDeswar with a very convenient over­
night Express train viz. 77/78 Kaling-Utka) 
Sapress. 

(c) Doe. Dot arise. 

Malter PI .. for Development 01 Lord 
Jal8DDath Temple 

619S. SHaI IC. PRADHANI: Will 
tbo Minister of HUMAN RBSOURCB 
DEVELOPMBNT be pI eased to state : 

(a) whetber aDY master pJao for tbo 
development of tbe whole compJex of Lord 
JapoDatb temple in Purl, Oril'. bal beeD 
dra!,o up ~,tb,e ArcbaeoJo,ieaJ SurvO)' of 
India; 

(b) if 10, U. broad f.turea aDd tile 
oat'Olatid capital o.,I.,.iDVolvld : ... 



(0) the pbase in wbkb this plan will be 
Implomented ? 

THB MINISTER OF STA 1 B IN THB 
DEPARTMBNTS OP BDUCATION AND 
CULTURB (SHRIMATI SUSHILA ROH .. 
TAOH : (a) A master plan for tbe COD­

sel"Vation of Juannatb t empJ e is under pre­
paration by tnt Archaeological 'Survey of 
India. 

,(b) The broad leatures of the master 
plan for conservation will be as follows: 

(I) The depla!teriog, and structurally 
and chemically con.erving or the 
temple structures and the enclo­
sure walls of the temple of the 
Jagannath Temple complex. 

(if) Clearing the encroachments and 
unauthorised sbacks in and around 
tbe temple in order to keep the 
en t ir e ' tempI e clean. 

(iii) Developing a garden around the 
enclosure wall in order to improvo 
the existing garden. 

(c) The plan is expe'cted to be imple­
ment ed ~uring, tho 7tb Five Year Plan 
period. 

[ Translation] 

Feasibility Survey CODdueted by I.A. 
for Helicopter Corporation 

. 6196. SHRI HARISH RAWAT : WUl 
tbo Minister of fRANSPOR r be pJeased to 
state : 

(a) whether Indian Airlines on bebalf 
of tbo Helicopter Corporation bas con­
ductod a fCJ8ibility survey of some places 
whicb can be linked with helicopter 
service; 

(b) if 80, when tho survey was COD­

ducted ; 

(c) tho nam. of tbe pJaces in Uttar 
Pradesh propoaod to be 1 iok cd with bel i­
copter 80rvioe on tho basis of the laid 
IU"01 ; and 

(4) tho ~tail. to tbis' rOllr4 'I 

THB MINISTER Of STATB .IN TBB 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAODISH TYTLER): (a) ~y", 
Sir. 

(b) The ·survey was conducted durial 
the ,)'ear '1985. 

Cc) and' (d) The 'urvey re"ort suggelted 
th e followina operating pattern for sche­
duled services jn Uttar Pradesh :-

(i) Dehradun-Jamnotri-Gan,o&ri_ 
U tfarka.hi-Dehraduo. ' 

(Ii) Dehradun-Uttarkaahi-GaolotrJ.. 
Jamnotri-DehraduD. ' 

(iii) Dehradun-Kedarnatb-Dobr.4ua. 

(iv) Dehradun-Badrlnatb-Joabimatb­
DebraduD. 

(v) Dehradun-Jo5himatb-Badrinatll 
-Debradun. 

(vi) Pantnasar-NaioitaJ-Ranikbet-­
A I mora-Kausani-Pan tn8gar . 

(vU) Pantnagar - Kausani-Almora­
Ranikbet-Nainltal-Pantnalar. 

(viii) Pantnagar-Kausani-Pitbora,lrh_ 
Dharchula-Pantnnlar. 

(ix) PantDagar-Dbar~bula-Pitbor .. 
,arb-Ka usani-Pantna.ar. 

The detailed operation p]aDs 01 the 
Corporation have yet, to be finaJised aDd 
will depend OD availability of capacity and 
tbe e~onomlc viability of operatlon •• 

Tlleft or Idol. from HOI Area 
Temples 

1)197. SHRI HAR.ISH RAWAT : Will 
tbe Minister of HUMAN RESOURCe 
DBVBLOPME~T be pI eased to state: ,'I, " 

(a) the number of artistic iodl. of 
arcbaeololical imPOrtaDoo stoleD fiQpl 
various ancient t omp'_ in nil) aroal ,rlt 
Uttar Pradelh durinl tb e last five ,..,. 
alODlwith tbe name. of tho tomplCl w,h •• 
from tbeae idola, wore staleD; . 

(b) wbetller tDose idola have IDOItJ, 
be. "91eD from thoso tompl .. wher. ,80 
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a".D.-ments bave been made b, tbe 
Department of Arcbaeology for protection 
of Idols: and 

(0) if 80, the steps Govemment pro­
DOse to take for protection of the tempI. 

. there and for pre.ervat ion of tbe id91s 
matalled in tbem ? 

niB MINISTER OP STATE IN THE 
DBPARTMENTS OF EDUCATION AND 
CULTURB (SHRIMATI SUSHI LA 
ROHr AGI): (8) Two stone idols of 
artistic and afchaeoloaical importance where 
atolen durin. 1984 from the Balesbvar 
Temple, Champawat, which have been 
lineo ncoycred. 

(b) No, Sir. 

(c) Does not ariae. 

Mueam for Preservation of Idola of 
JllIesbwar Temple 

6198. SHRI HARISH RAWAT: Will 
tbe Minister of HUMAN RESOURCe 
DEVELOPMENT be pleased to atate : 

(a). whether there is a proposal to set 
up a museum for preservation of idols in 
tbe Jalesbwar temple, a temple of archaeo. 
logical importance, in Atmora district of 
Uttar Pradesh; 

(b) if so,_ when ttis proposal was 
approved and how much time has elapsed 
liDee the .election of land etc; and 

(c) the reasons for tbe abnormal delay 
in start ina the construction work of this 
museum and tbe steps' proposed to be 
taken to remove these causes and the time 
by which construction work is like)y to be 
atarted ? 

THE MINISTER OF STATE IN THE 
'DBPARTMENTS OF EDUCATION AND 
CULTURBJ (SHRIMATI SUSHILA 
ROHTAGI) : (a) Yes, Sir. There i8 a 
proposal to set up a sculpture .hod at 
Jaae,hwar, Distt. Almora, Uttar Pradelh. 

(b) Th e proposal was alreed to in 1,'8. 1.,. about .7 ytars .. 0. 

(c) The delay In taking up construction 
of Iculpture abed is due to Donavallahll.., 
of land. The Government of Uttar Pradeab' 
bas been requested to expedite the 
acquisition proceedings whereatter tbo 
construction work will be taken up. 

LID)"", of Pltlaor ... rb and other 
religious plaees wltb Varitdoot/ 

Helicopter Ser,lee 

6199. SHRI BARISH RAWAT : Will 
the Minister of TRANSPORT be pleased 
to state : 

(a) whether there il a proposal to link 
Pithoragarh and rei iaious places of 
Badrinatb and KedarDatb, wh Icb fall OD 

tbe way to internationally famous Kallatb. 
Maosarover pilarimase by bel icopter/ 
Vayudoot service during the year 1986.87: 

(b) if so, tbe details ther eof; and 

(c) if not, tbe time 'by wbich theso 
places will be lioked witb helicopterl 
Vayudoot service keeping in view tbe 
importance of these places ? 

THE MINISTER OF STATE IN THE 
DEPAR.TMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) to (c) 
Vayudoot at present has DO plans to link 
Pithoragarh and religious p]aces of 
Badrinath and Kedarnath. 

The Helicopter Corporation has yet to 
finalise its operational plans. Commence­
ment of operations to theso and orher 
stations will depend upon the availability 
of helicoptors and economic viability of the 
oporation •• 

[English] 

Completion of National Highway 
Road CODneding Moothakuanam­
Edap.Uy, Kumbalam-Aroor Bridge 
IBd WelUagtOD IslucJ BJ Idle work ID 

Kerala 

6200. PROF. X. V. mOMAS:. Will 
the Minister 01 TRANSPOltT be pleased to 
Itato ; . ~ 
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(a) the time by wblch tbe Natloual 
Hi.hway road CODDectio, MoothakuDDam 
aDd BdapaHy via· North Paravar 10 
Braakulam i. Jikt:Jy to be completed j 

(b) the time by whioh tbe Kumbalam. 
Aroor bridge at Brnakulam uDder National 
Highway Scheme Is likel, to be completed; 
aDd 

(0) the time by wbich tbe Ernakulam­
WelliDgtoD Island bridle work: is likely to 
be completed? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF SURFACB TRANS­
PORT (SHRI RAJESH PH lOT) : (a) 
Improvoment to the existing NH 17 
between Moothakunnam and BdapalJy is 
still in the planoing stage. Land 
Acquisition for improveme:lt to geomotriesl 
realignment is proposed to be taken up in a 
phased manner during the 7 th plan. 
Survey and Investigation estimate for 
COQ~truction of Varapuzha br idge located 
on tbis reach has been sanctioned. 

(b) The KumbaJam·Aroor Bridge is 
likely to be complet ed by March, 1987. 

(c) The Ernakulam-WelJjngton Island 
bridge h expected to be comp1 cted by 
January, 1988. 

CeDtral Assistance for Small and 
MedIum Ports In Kerala 

6201. PROF. K.V. THOMAS: Will 
tbo Minister of TRANSPORT be p !eased 
to state: . 

(8) whether Government of Kerala bas 
requested Central ASaistance for the 
development of small and medium Porta in 
Kerata; aDd 

(b) If so, the action taken thereon' 

THB MINISTER. OF STATE IN THB 
DBPARTMBNr OF SURFACE TRANS· 
PORT (SHRI RAIBsa PILOT): (a) Yea, 
Sir. 

(b) A Sub"Oroup 01' tbe workin. 
group on tbe Port Sector has beeD 
constituted to identify the mioor 
ports on selective basis for tbelr 
development. 

[Tralll/alio,,] 

u. of duplicate parts In DTC Bu •• 
tausIDg Accidents 

6202. SHRI RAM PUJAN PATBL: 
Will the Minister of TRANSPORT b. 
pJeased to state : 

(a) whether one of the main reaSOns 
for road accidents involving buses of tbe 
Delhi Transport CorporatIon is the uso of 
dupHcate parts in tbe buses; and 

(b) if so, the action taken against tbe 
concerned officials involved, if any? 

THE MINISTER OF STATB IN THB 
DEPARTMENT OF SURFACE TRANS­
PORT (SHRI RAJESH PILOT) : (a) No, 
Sir. DTC has a well laid down policy of 
purchasing genuine spare parts. Most of 
tbe r equiraments for day to day repairs 
and main tenance of tbe ft~t are purchaled 
from the Original Equipment suppliers 
lucb as Leyland, TELCO, MICO, aDd 
Sundram Clayton etc. who are the manu­
facturers of original parts used on tho 
vehicles. Items are also purchased from 
firms on Rate Contract of tbe StandiDI 
Committee of talC A~sociatioo of State 
Road Transport U ndortakings. This body 
has a full fledged laborator, and samplOl 
are subjected. to tests from time to time. 
It is only upon the satisfactory estabHlb­
meat of quality that these firms are award­
ed reaular rate contracts. 

Further, the Corporation has an 
independent Inspection .t.>epartment where 
.111 parts received from the firms on' Rat. 
Contract or even O.B. suppli era are 
tboroughly inspected before those are 
broulbt to tbe warebouSOl. 

With this laid down norms or purcb ••• 
which are rigidl) follOWed, there is DO 

possibility of UsjDI any duplicate parts, 

(b) Doel no. aria" 
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Tleketless travelUdR In NeelaeJaal 
Express 

6203.· SHRI HARIHAR SOREN: 
Win tbe Minister of TRANSPORT be 
pleased to state : 

(a) tbe steps taken to improve the 
checldo, of ticketles'S travel in NceJacbal 
Bxpress duriag 1985-86; 

(b) the stations between wbich the 
tickeless travellers mostly ha~e been 
booked; and 

(c) the total fine realised 1 

THE MINIstER OF STATE IN THE 
DB~\Rr,~B~ OF RA.1LWAYS (SHRT 
MADHAVRAO SC[~DIA): (a) In addi­
tion to norml1 ticket ch~ck:inl in tho 
train-a, special checks are al~o org~nised 
from time to time i,l c rtain trainS, inclu .. 
dinl Neelachal E"pces~. During tbese 
checks Railway PlotecUon Force and 
Government. Railw.t.y Police are deployed 
and assistance of the State Governments is 
taken. 

(b) and (c) Statistics of number of 
persons apprehended and fine realised from 
them Station-wise and Train-wise are not 
maintained. 

lotrodu(ticD of Lucal Trains in 
Orissa 

6204. SHRI ANAOI CHARAN DAS : 
Will tbe Minister of TRANSPORT be 
pleased to atate : 

(a) the steps being taken to provide 
quick railway transport within Orissa by 
starting some local traiDS; 

(b) whether, before startln, local train 
services in any part of tbo country, tho 
8urvey report is neco.aal')' to onsure 
potentiality ete; and 

(c) the number of local trains proposed 
by the Gover'lment of Orissa to tho 
Rdlways and number of tbem iatroduced 
.o~ proposed to be introducod 7 

THB MINISTER OF STATE IN THB· 
DBPARTMBNT OF RAILWAYS (BHIlI 
MADHAVRAO SCINDJA); (a) As per 
recommendations of the Railway . Tariff 
Bnquiry Committee and National Trans­
port Pol iCY Committee, the Railways Ibould 
use their limited re,sources primarily for 
looa distance fast traloR except in case of 
very d,mso commuter traffic in metropolitan 
cities which cannot be catered by road 
services alone. Reorganisation of the 
existing commut er services in conventi'ona J 
trains is undortaken by the Zonal RaHway 
in consultation with the local passenger 
interest. and Consultative Committees. 

(b) Commerc ial justifiaation ror the 
train is examined. 

(c) This is a contin uous process. Some 
requests have been met like 221/222 
Talcber-Bhubaoeswar Pa~senger train from 
28.11.84. The request for Bbubaneswar. 
Bollasore train bas been partia By met' by 
introducing a cJach between Bllubaneswar 
and Balasore by 37/38 Madras-Howarab 
Janca E~press from 1.6.85. No other 
train Is propo ed to be introduced jUlt 
now. 

SeUing up of more centres on 
Prevention of Blindness pattern of 

Dr. R.P. Ophtbalmic Centre 

6205. SJIRI Y ASHWANTRAO 
GADAKH PATIL: Will tbe Minister' of 
HBALTH AND FAMILY WELFARE be 
pleased to state : 

(a) whether Government propose to 
give higb priority to tbe prevention of 
blindness; 

(b) if so, tbe dctails of the pro'_rammes 
to accelerate reduction in the rate of 
bI iadness aod the targets filed for the 
Seventh Plan; 

(c) whether it is proposed to aet up 
more centrel on tbe pattern of Dr. 
Rajendra Pralad Ophthalmic Ccntre. New 
Delbi; and 

(d) if 10, tbe detaile tberool 7 



THE DBPUTY MINISTER. IN THB 
DBP~R.TMENT OF FAMILY WELfARB 
(SHRI s. KRISHNA KUMA.R) : (a) Yes, 
Sit. 

(b) Tbe Government of India -launched 
a DaHODal prolramme for the control of 
Blindness in 1976. ,Under tbe programme, 
infrastructure has boon developed at various 
levels viz. Primary Healtb Cenares, 
District Hospital., District Mobile 
Units. Medical ' Colles,cs, ReaionaJ 
Institute. . aDd Training Scbools for 
Ophthalmic AsslstaDts. Duriol Seveoth 
Plan it is proposed to cover more Primary 
Health Centres, District Mobile 'Uaits as 
well a. set up Eye Banks. Taraet is to 
bring down the rate of Blindness from 
1.4% to 0.7% in 1990 with ultimate 
objectiv.e of bringing it to 0.4 % by tbe 
year 2000 A.D. 

(c) Yes, Sir. 

(d) 10 Regional Institutes of Ophthal. 
mology bave bO'!tl ide.ltified under tb, 
Programme where various sub.specralities 
of Opthalmology on the patt erD of Dr. 
R.P. Centre are proposed to be developed. 

Centrally Sponsored Scheme for 
Drug Testing 

6206. SHRI YASHWANTRAO 
GADAKH PATIL : Will tbe Mioister of 
HEALTH AND FAMILY WELFARE be 
pleased to state: 

<a) whether a 100 per cent 'Centrally 
sponsord scheme to . cr~ate adequate 
facilities for d rUI testing in the country has 
been drawn up for implementation in tho 
Seventh Plan period as recommended by 
tbe Estimates.Committee (1985·86) in their 
Sixteenth Report; 

(b) if 80, the details thereof; and 

(c) if Dot, the reasons therefor' 

THB DBPUTY MINlsTSa IN THE 
DEPARTMENr Of 'PAMILY WBLFARB 
(SHRI S. KRISHNA KUMAR) ': (a) to (0) 
00 tbe baIII of tbo reCOlDlaeDdatioDs mad. 
b, tbe Bstimatea ~mmJt .. e iG 'fbi" · .. tb 

Report a . centrally SpoDsored Scheme, for 
the 7tb Five Year Plan was formulated but 
it hal not beeD •• reed to. 

[Translation] , 

Spllover IrrllatioD ProJectl of 
. 6th Plaa 

6207. SHRi C. JANGA REDDY Will : 
tbe MIDlst~r of WATER RESOURCES be 
pleased to state: 

(a) tbe State.wise/categor, .. wlae Damel 
of the bia and medillm irrigation project. 
which were schoduled to be completed 
during tbe Sixth Plan period but which 
could not be completed; 

(b) the revised schedule of the com­
pletion of eacb of tbese projects and 
likely expenditure; and 

(c) the names of the projects amona 
them' reviewed by the Programme Imple­
mentation Mini.try aDd the observations 
made in this regard? 

THE' MINISTER OF WATER 
RESOURCES (SHRI B. SHAN ICA RA. 
NAND): (a) to (0) A Statement'liviDI 
tbe requisite information is enclosed. 

Slatement 

List of Major projects identified a.' 
likeJy to be completed duriog tbe &ixtb 
Plan, in the Sixth Five Year Plan document 
but bave not bcoll completed. 

s. No. Name of State/Project 

ANDHRA PRADESH 

1. Naaarjunaaaaar 

2. Sr iramsalar St. I 

3. Goda vari Barralo 

4. Vamsadhara St8,.1 

Tualabbadra HOC Stale-II 
5. Somasila St'.o.l. 

ASSAM 

,. D_a.ill 



BIHAR 

7. Barnar Reservoir 

GUJARAT 

8. Damanlaula 

9. Panam 

10. Sabarmati 

HARYANA 

1 t . Gurlaon Canal 

12. Jawaharlal Nehru' Lift 

13. Lobaru Lift, 

.14. W.l.e. RemodelJinl 

KARNATAKI\ 

1 S. Dhadra 
16. Tungabbadra Low Level Canal 

17. Tungabhadra Hi.h Level Canal-

Stage-II 

- KERAL-A 

18. ChHturpuzba 

19. Kuttiadi 

20. Pamba 
21. Pazhassi 

MADHVA PRADESH 

22. Mabanadi Rescr~oir Phasc-I 

23. Upper WainlaDg~ 

MAHARASHTRA 

24. Jaykkwadi Stage I 

2S. Krishna 
26. Bbima 

27. Upper Tapi 

28. Manjra 

29. Walbur 

30. Kbadakwasla 

31. Upper Godavari 

MANIPUR 

32. Loktak Lift IrrilatioD 

ORISSA 

3 J. Anandpur Barraao 
j4. a'DlaU Dam 

RAJASTH"N 

35. J'akham 

'6_ Mabi BajaJ Sapr 

37. Rajastbaa Canal Stl •• 1 
Ourpon Canal 

TAMIL NADU 

38. Parambikilam Aliyar 

UTTAR PRADBSH 

39. Gandak Canal 

. 40. Sarda Saba yak 
41. Kosi Irrjlation 

" , 

42. Increasing capacity or Narainpur 
Pump Canal 

43. Sone Pump Canal 
44. Increasinl capacity of DeokaU 

Pump Canal. 

WEST BENGAL 

45. Kaolasabati Reservo ir 

46. Teeqta Barrago 

47. Darralo" Irrigfltion system 01 
DVC (Extension & Improvement) 

. GOA, DAMAN & DIU 

48. Salluli 
Damaogaog8 

DADRA NAGAR HAVELI 

Damangaaga 

No lu~h identificat ion (or medium pro­
ject was made. 

The completion of these projects will 
depend upon the outlal' provided by the 
State Governments. SInce (he projects 
COlts are escalatin& iL will Dot be pOllible 
to indicate tbe likelY" expenditure OD tbele 
projects. 

The roview by the Proarammo Imple­
mentation MiniltrJ is for tbo Irriptloa 
Sector as a whole. 

.. 0,h1 

PenorDtllnce of New Rail Link. ad 
C.veralOD Llnu at the eod of 

Sixth ,PI .. 

6208. SHRI HUSSAIN DALWAI: 
Wlli lbo. MiDistor of T.RANSPO.R.T b. 
~to.t.to; 
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(a) whicb wc~o tbo Dew rail JiDk. 
uDdert.k eD for completion durinl the 
StIth Five Year Plao period. with State. 
wi. break-up : 

(b) which of tho rail Jinks were UDder. 
takeD in tbe Slath Plan for conversioD 
trom metreaaUle to broad ,auge, with 
State-wise break.up : 

(c) what is the performance 01 both 
the new rail links and conversion lioki at 
tbe ood of the Sixtb Fi,e Yoar Plan ; ao1 

(d) bo N many of these works have 
remained a8 .pill·over works to be com­
pleted io tho Scveotb Fivc Ycar Plao 
period? 

THB MINISTBR OP STATE IN THB 
DBPARTMBNT OP RAILWAYS (SHRI 
MADHAVRAO SCINDIA) (a) to (d) Tho' 
detaill of New Lines a nd ,Gauge Con .. 
".Iions compl et ed/commissioned during 
tno VIth PlaD are liven 1'1 the attacbed 
statement·I. The details . of New Line, 
and' Gauge Conversions approved in the 
Budaet durin, the Vltb Plan ar e a.yen In 
the statement attacbed as as Annexure II. 
One Gauge Conversion project montioned 
in tbe attacbed statement II was a180 com. 
ploted durina Vlth Plan. Tho remainin, 
works have spilled over to the Vllth Plan. 

Statemeat-I 

ANNEXURB-I 

New LI1UJ8 and Gillig. Co",.r.rioll commll.lon,d d:"ing VI Pia" P.riod 

S. No. State Mame of ProJoct 

NBW LINES 

1. Andhra Pradosh Bib inaaar·Na19onda-Miryalguda 

2. -do- Gooty.Dharmavaram 

3. -do- BhadracbaJlam Road-Manuluru 

4. Alsam New BOD.ail&On·Gauhati 

5. Haryan. Robtak .. Bbiwani ,. Madhya Pradesh/Uttar Pladesh Karaila Road·Kakri·Jayant 

7. Mabaralbtra Vasai Road·DiYa 

'. -do- Apta-Pen-Nagothana 

9. ~do- Wani-Pimpalkutti 

10. -do- Manilclarh.Cbandar 

11. Orissa lakbapura-Dai tad 

12. Punjab/Himachal Pradesh Nangat Dam-Ra i Mehatpur 

13. Tamil Nadu Tiruoe)veli·NoalercoiJ 

14. Uttar Pradesh Sham li.Saharaopur 

15. WOlt Benlal Saatraaacbi.Bargacbia 

GAUGB CONVBRSIONS 

1. Andbra Prad.sh/Karnataka 

2., Bibar/U ttar Pradesb 
3~ Bibar 
4. Gujarat 

S. Rajasthan 

Dharmavaram-Yelabanka·SaDlalore 
Sonlpur-Barabanki 

Baraun i-katfbar 

VframaaDi-Bapa-Okba/PorbaD4er 

tturat,arb.sarupear.AoUpPrh. 
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s. No. State 

1 2 

1. Andbra Pradesb 

2. -do-
3. -do-& 

partly iD 
Mabar.sbtra 

4. Assam 

5. Gujarat 
6. Himachal 

Pradesh & partially 
In Punjab. 

7. Jammu " Kasbmir 

8. Karnataka partially 
A.P. 

9. Koral a 

10" Orissa 

11. Orilsa 

12. Punjab 

13. R.ajasthan " parti-
ally in U.P. 

14. Rajasthan 

15. Tamil Nadu 

16. West Deolal 

17. .. .. , -fQ--

APRIL 10, 1986 

·St. fe .. ent n 

Name, of Project 

3 

NBWLINES 

Motumari-Ja.gayapeta 

Tel a pur-Pa tancberu 

Adilabad-Pimpalkuttl 

Bridge acroas Brahma-
putra at Jogigbopa 
along witb a DO line 
from Jogilhopa to 
Gal.1hati. 

Bhuj-NaJiya 

Nanga) Dam.Talwara 

Jammu Tawi.Udhampur 

Ch itradurg. Rayadurl 

AI 1 eppey.Kayamkulam 

Koraput.Rayalada 

TaJ cber-Samba} pur 

Bbat ioda Byepass line 

Mathura·Alwar 

Kota-Chitta url_rb. 
Neemucb 

Karur.Dlnd',ul-
Madura i-Mauiyachi-
Tuticorin/Tirunelveli 

Budge Budac.NamkbaDa 
iDOludiD. LakabimtaDtpur. 
KuJpi. 

Bklakbi·BaJurlhat 

cramlut·D lib. . 

. Proares. 
%81e 8S OD 
31.3.85 . 

4 

46 

60 
6 

1 

30 

5 

S 

10 

0.1 

10 

2 
6 

5 

13 

22 

3 
..... 

SectioDS 
commisaloDtd 

NanlaJ Dam-Rai 
Mehatpur (7 km) 
opened in 3/S5 

Koraput fo Machi. 
lIauda (20 km) 
opened in 12/85. 

Tirunelvell-Mila-
vlttan (53 Km) 
opened to 5/85 
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OAUGS CON'YfiRSIONS 

1. Alsam OaubaU.DitJru,arb -
2. !dabarashtra &; Parbbani·Puro8 & 

partially in Mud1ched.Adilabad con .. 
ADelbra prad eab version & Purns· 

Mudkhed Parallcl DO 
linc. 

. 3. Rajastban Suratgarh·Saru psar- 89 Opened to tram. 
AnuP,arh in 'J/85. 

4 .. -do- Suratgarb-Bikaner 43 

Major Irrigation ProJef!ts for 
Seventh Plan 

Cc) what is tbe' total quantum of 
amount proposed to be a1Jocated for tile •• 
major irrigation project. ; and 

6209. SHRI HUSSAN DALWAI: 
Nill the Mit:'ister of WATER RESOURCES 
oe pleased stat e : 

(a) which are the major irrigation pro­
ect. tbat are proposed to be implemented 
'uring the Seventh Five Year plan; 

(b) what is the Stat e·wise break-up of 
bese major projects along with their 
Clpective areas of irrigation; 

Cd) what is the total acreage that i. 
likely to be irrigated on completion of all 
these major irrigat ion projects? 

THB MINtSTER OF W ATBR 
RESQURCES (SHRl B SHANkARA. 
NAND) : (a> to (d) The InfOrmation i. 
given in tbe Statements I and II cDc)osed. 

.. Stateoleat-I 

-----..:..--------.- . ----, ._--------

State 

1. Andhra Pradesh 

2. Alsam 

3. Blbar 

4. Gujarat 

s. Haryana 

6. Himacbaf'Pradesb 

,_ Jammu & Kaabmir 

8. Kamataka 

9. ICeral. 

10. Madby. Pradesb 

II. Mab.ru''''. 

Projects in the Seventh 
Plan 

On"80iol New 

14 

2 t 

11 5 

11 

9 2 

1 

1 

13 

'0 [1 

20 I 

42 ...... 

Ultimate potential 
01 the projecta 

(thousand be.) 

2417.07 

90.43 

1093.12 

2182.63 

996.00 

N.A. 

55.00 

1152.73 

553.03 

2113.50 

2401.6' 
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I 2 3 

12. MaDipar 4 '3.00 
'13. M"Ib.].,. - -
14. Nal.land - -
15. Orilla 5 1 14'2.'0 
16. Punjab :. 825.00 

17. Rajasthan , 2 1523.7. 
18. Sikkim - -1'. T.mODadu 3 2 171." 
20. Tripara - -
21. Uttar Pradolb 23 3 53.'.', 
22. West BenFt 3 2 1647-6. 

-- ----
TOTAL 110 21 24763.19 

UNION TBRRITORmS 1 . 43.07 -- ---------GRAND TOTAL 181 21 24806.26 -- --- -- --
St ..... at-D 

Outlay. on MaJor tIII4 M.dI8m ,,,,,,,""",o.,,,,,,,,../or VIIIIt PI •• 

Ole. Ia cror.) 

s. No. State/U.T 

'I. Andhr. Pradesh 

2. Assam 

3. Blbar 

4. Quj.rat 

5. Maeya. 

6. Himacbal Pradella 

"I. Jammu & Kashmir 

. 8. Karnataka 

9. Ker.l. 

10. Madb,a PIadIIb 

11- Yabaralbtra ' 

12. Manlpur 

13. Meabal.,. 
,4. N.plaD4 

ApDroyed Seventb 
Plao outla,. 

1102.30 
137.00 

1285.00 

1465.09 

418.50 

13.50 
52.86 

523.00 
210:00 

1375;92 
1320.00 

60.00 

O.SS 



I 2 

15. Orl ... 

16. PUDjab 

17. Rajaatban 

18. Sikkim 

1'. Tamil Nadu 

20. Tripura 

21. Uttar Pradesb 

22. Welt BeDgal 

TOTAL (Statu' 

TOTAL (U.TI) 

GllAND TOTAL 

Pleet or Indian Alrllae. 

6210. SHRI HUSSAIN DALWAI 
Win tbe Minlstcr of TRANSpORT be 
Pleased to stat e : 

(a) the Gumber of planes owned by 
Indian Airlines at present; 

(b) type-wisc breakup of planes; and 

(c) wbat is the total paslcnacr capa­
city of Indian Airllnos 'I 

THE MINISTI;R OP STATB IN THB 
DEPAR.TMENT OP CIVIL AVIATION 
<SHRI JAG ~ISH T~rLBR): (a) aad (b) 
The Dumber aod typewise break-up of tbe 
aircraft prOleotly OWDed by Indian Air­
ltD. ia as undor :-

Type of aircrrft 

Airbus·300 

8ooiD.·737 

P·27 

Hs.148 

No. of aircraft 

,10 

25 
8, 

11 -
54 --

3 

550.00 

270.78 

635.46 

~OO 

212.00 

27.00 

1420.00 

208.00 ----
i1445.96 

".60 ---
11505.56 

(c) Tbe total seat capacity per daJ 
available with IndiaD AirU"el is about 
34,800. 

FaclUties to Nationa) Forum of 
Raih,., Conan_mea 

6211. SHRI HUSSAIN DALWAI : 
Will tbe Minister of TRANSPORT bo 
pleased to stato : 

(a) whether it is a fact that tbe 
NAtio~al Porum of Railway CongrclslDID 
is roco&nised by Railway Autllorltjes as a 
social or,aalsation ; 

(b) what facilities are extended by tbe 
Railway Authorities to tbis FOlum ; and 

(0) what precisely is tbe role of thil 
Forum in lookiDI ar,or the Welfare of 
railway employees aod 10 belplDlI tbo 
Rail way Admmil&ratioD ? 

THB MINISTBR OF STATE IN THB 
DEPARTM.BNT OF RAILWAYS (SHRl 
MADHAVltAO SCINDIA) (a) to (c) A 
dcci,ioD was' takoD in Au.ust, 1983, 
whiob II now wadOJ' review; to catend tho 
lollowin. f"~ 1.0 tbl Na~ioJlal Poruaa 



of Railway 
resistcred 
1860 :-

CODgres.smen, a Societ,Y 
uDder tbe Societies Act, 

1. Treatiol the National Forum as a 
social organisation, card passes be 
issued to sel ected important office 
bear era of this o8a8nisa lioo ; 

2. The Forum'. important members 
like tbe Genera) Secretary aod 
the PresideDt be permitted to 
meet the Chief Personnel Officer 
of each Railway to bjahl i,bt 
social welfare measures amoDS 
railwaymcn ; and 

3. The National Forum may brin, 
to the notfc·e of tbe Railway 
Administration cases of corruption 
and C'ther mala fide activities tbat 
they may come across so tbat 
these could be got investigated 
into and action taken to eradicate 
sucb evils. 

The orders issued in AUlust, 1983 
.pecified tbat "social welfare me~8u~es 
must be understood to mean activities 
rclat ing to education, health, fami Iy 
plannina, assistance in times of individ~al 
distress and the like specificalb excluding 
the matters which fall under negotiations 
witb recognised trade unions". 

Quantity of Care Food· 01 yeD 

to Karoafaka • 

6212. SHRI V.S. KRISHNA lYER : 
Will the Mini&ter of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) tbe total quantity of CARE 
(Cooperative fOT American .. Reli(f Every­
where) Food received by t~e end of 1985 ; 

. (b) tbe quantity of CARE Food 
liveD to Karnataka for the· use of Bal­
wadil Children and poor families; 

Cc) whether any m ;susc of ~ARE tood 
bas come to notice of Government; and 

(d) if ~O, detail. thereof and actioD 
,akeD ... iDSt tbOie wbo 1Di'll.ed~ it ., 

THB MINISTER OF STATB IN THB 
DEPARTMENTS OF YOUTH AFPAIRS 
AND SPORTS It WOMEN'S WELPARB 
(SHRIMATI MAR.GARET ALV A) :" (a) 
1.36,316 MTs durin. tbe ~Iendar year 
1985. 

Cb) J 7,659 MTs in 1985. 

(c) & (d) Information ba,s been caJJed 
for from the State Government. 

Appointment of L'alson OBieer. In 
Indian Airlines 

6213. SHRI BANWARI LAL BAIRWA 
Will the Minister of TRANSPORT be 
plca~ed to state,: ,; 

(a) whether it is a fact that Liaison 
Officers have Dot been appointed in Indian 
AirJines to ensure due compliance of 
Government directives and instructions 
pertaining to reservation ,of vacancies In 
favour of SC and ST and other concessions 
admissible to them; 

(b) whether SC/ST cells have been set 
up in Indian Airlines und er the d irec:t con­
trol of the Liaison Officers; 

Cc) if so, the composition 'of tbese' cells 
aod how many persons belonging to SC/ST 
class have been appointed in such cel~. ; 
and 

(d) if not, the reasons thereof? 

,\ 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHR.I JAODISH TYTLER): (a) No. Sir. 

(b) Yes, Sir. 

(c) The cell is manned' by an officer 
and one number or staff. At pre.en'l no 
SC/ST Officer/Staff Is attached to ~bis cell. 

(d) There is no specific provision in the 
Government directive reaardinl associa· 
tiOD of SC/ST OfBcer/Staft' In tbt, oell. 



I'i 

'Conversion or ,araala·Chlnd"ara, ,I' 

· NarroW G_g" :LI. i~ Broad GauBe r~l' 
, . >Llne .' 

6214. SHRI DILBEP SINGH BHU· 
RIA: Will tho Mfailtor of TRANS:PORT 
be pleased to state: 

!. 

, (a) whetber Government propose l to 
convert Parasia-Chindwara narrow aauge 
line into broad sauge line; 

(b) whetber any survey has been COD­

ducted to CODvert this linc ; and 

(c) if so, the I timc by which 'the cons­
truct ion works thcreon is likely to bo' star· 
ted? 

THB MINISTER OP STATE IN THB 
DB?ARTlv1BNT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIAl,: (a) No, 
Sir. 

(b) Yes, Sir. 

(c) Docs not: arise "in view of reply, to 
(a). 

( Trans/at.on] 

CODstruction of Illdore~Dohad Railway 
Line 

62J.5. SHRI DILEEP SINGH BHURIA: 
Will the Mlnister of TRANSPORT be 
pleas~d to s~at' : 

(a) the progress nlade in reasrd to the 
construction of Iodorc·Dubad raiJwal line; 
and 

(b) the action' being -taken on the 
survey reports S\1bmitled by Western Rail­
way ,rclardios Con~truc\Jon of bro~d gaUle 
railway line from Dollad to Mbow and 
mixed aaUle railway lioe from Mhow to 
Indore? . 

THB MINISTER OF STATB IN THS 
DSPARTMBNT OF RAILWAYS (SHRI 
MADHAV.RAO SCINOIA): (a) and (b, 
Tao Survey Report bas 'been received. Pur. 
tblr action caD be oooaidored only aft" -:i&l 
c;ompleto ,.miD.Cion r"om all an .... 

';, 

SurveJ of, Da~lraJbar.-Jagdalp.r ad 
Link 

6,216. SHRI DILBBP SINGH BRU. 
RIY A : Will tbe Ministor of TRANSpORT 
be pleased to state: 

(8) wbether Government b'ave carried 
out any survey"regarding DalHrajbara.Jal. 
dalpur rail link and if so, wbether tbis sur· 
vey bal since been: completed; 

(b) tbe time by which tbe construction 
work of this railway route is likely~tc) be 
start ed ; llud 

(e) whether keeping in view the fact 
that Bastar district is a tribal and backward 
area and there are great possibilities of 
industrial development, Government, pro­
pose to construct this 'rail way line on prio. 
rity basis? 

THB MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (8) The 
sur\'ey was calried out in 1973.74. Tho 
updating of tbe survey has DOW heeD 

taken uP. 

(b) and (c) Further action wiU be taken 
after completion of survey dependina on 
tbe financial implication of the project and 
availability of resources. 

Implementation of Three LaDg8age 
Formala by States 

6217. SHRI SRIBALLAV PANI-
GRAHl: WiJl U'e Minister of HUMAN 
RESOUROB DE VELOPMENT be pleased 
to state: 

(a> whether there are some States whicb 
have Dot yet implemented tbe three laDlu. 
ale formula; 

(b) if 80, ,tho det.Us tbereof ; aad 

'f(c) what atep. the UaioD Gov'('rnmcLat 
havo taken to pursuo tbe States to imp!,. 
mea' tIlil formula ., . 



THE MINISTER OF Sf ATB IN THB 
DEPARTMENTS Of EDUCATION ANI;> 
CULTURB (SHRIMATI' SUSHILA 
ROIffAGI) : (a) Yel, Sit.',' 'Tamil Nadu, 
Melbalya and Pondicberry have not yet 
implemented tbe Tbreo Lanluaao Por­
lDula. ' 

(b) Tamil Nadu hal adopted a Two 
La •• uago, Formula in accordance with a 
Rosolution palsed by tbe Stato Leais.ature 
in 19.68. Pondic herrY '0110. the pattem 
of Tamil Nadu. Megb81a,a, due to mut­
tlpllcity of lanau&ges used locally, bas Dot 
yet been able to strictly implement tbis 
formula. 

(c) Scbool Education ia beiDa looked 
after and managed mostly 'by tbe State 
Governments. The Central GovetDmeat 
advises the States/UTa about the pollcy and 
provides ,uidlinoa on education. 

The Central Government bas all alona 
recommen<ted faithful Implemontation of 
the Tbt;ee Language Formula. as laid down 
in tbe Nat.tonal Policy on Education, 1968. 
Tho St,tes are being uraed from time to 
t~t;DO to take effective steps for expeditious 
and faitllful impl ementation of the for­
mula. The States were addressed last in 
this relard in Jul, 1984. 

Looles due to Floods 

6218. SHR.I MOOL CHAND DAGA: 
Will th~ Minister of WATER RESOURCES 
be pleased to'state : 

(a) the names of the States .and Uoion 
Territories which have beeD affected by 
floods continuoa ... ly durina tbe last three 
you. W 

(b) the Dames of tbe State. and Union 
T erritoclls. out or tbe above, . whicb, have 
been saved from floodt. and where there 

'havo boon .• 80 Boodl dun .. tho 1a1' tbno "" .. ' 

I 
(c) what alDOUDt hal .eD IPODt 10 each 

,.ar ill each Stat •• D~ Union Territol'1 
darin. tbe I •• t tbreo ,.s by the Cafr. 
aDd Stat. "paratol, ; 

(d) detalll of dama... tbroqh 800df 
in eacb Slate aDd Union Terrilol7 ID 
each ,ear duriDl the I.,t thre.1Oan; 
aDd 

(e) tbe amount or compeul8tion paid 
to eacb State durin, tbe last th{ee ,car" 
,oar-wise 'I 

THB MINISTBR OF WATER RESO. 
URCES (SHRI B. SHANK.AR-ANAND): 

(I) Accordioa to tbe reports reOlived from 

the States/UnioD Territories, aU the Statel 
except Jammu a Kasbmir ·and Nalalaod 
bad reported dam_ps duriDloach of tho 
last three yean. However. Done of the 
Union Territories eltct"pt Goa, Daman & 

Diu wal affected continuously by floods 
durinl this period. 

(b) The Dames 01 the States/UTa whicb 

did not repmt Baod damaa. durin. aD, of 

the lut tbree years are iDdioated hi t •• 

attached StatcmcDt I. 

(c) A Statement II aboWiDI the eKpen­

diture OD fJood cODtrol works dUria, the 

lalt thne ,carl is eDC 101ld. 

(d) Details 01 damalcs reported b.J 
each State/UT in eacb ,ear dUriDl ,be 
last three yeara I. eDcluaed in tbe attached 
StatemeDt·lD. 

(.) NO oomp ... tioD II paid to D, 
Ita .... 
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DfIDII, 0/ SI.t.,/Ulllo" r.rrll,.rt., wile" dId "01 .ptJ" Plood D"""'re DurIn, 
•• , "". or mor, of'tll. 1M' 1113, 1914 tIIUIlm 

Year 

1'984 

19.' 

Stato 

V.Ta. 

State 

U. TI. 

U. Tit 

· • 

· · 

Name or State/UniOD Territories 

Nalal~lld. 

ADd. man & Nitobar I. I auds. 
Chandlaarb, Dadra & NIl.' Havell 
Latlbad.eep, Miloram and Pondi. 
cher,. 
Jammu ct, Kashmir. 

ADdaman ct Nicobar lslaDdl, Aru­
nancbal Pradesh. Cbandiaarb. Dadra 
ct Nagar HaveU, Dclbi, ~aksba· 
dweep, Mizoram and Pondicbel'1. 

Andaman & Nieobar .Islands, 
CbaadJ,arb, Dadra Nalar IDd 
Haveli, Lak.hadweep and Mizoram. 
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State ....... OI 

S'''''''''n' S"owlng,'" D,'all, of FlDod Damogl' R.JIO",d Durl", ,h. lal' 
n"o r.cz" 

(Rs. in crONI) 

SI. No. Name of State/ 
Union Territory 

Total flood damaae 

1. Andhra Pradesh 

2. Assam 

3. Bibar 

4. Gujarat 
5. HaryaDa 

6. Himachal Pradesh ,. Jammu and Kashmir 

8. Karnataka 

9. lCera]a 

10. Madhya Pradesh 

11. Mahar&sbtra 

12. M~jpur 

13. MegbaJaya 

14. Na,aland 

1 s. Orissa 
16. Punjab 

1', Rajasthan 

18. Sikkim 

19. Tamil Nadu 

20. Tripura 

21. Uttar Pradesh 

22. West Bengal 

23. Andaman & Nicobar Island. 

24. Arunachal Pradesh 

2S. Chandigarb 

~6. Dadra & Nalar Ha~eli 

27, Delhi 

28. Goa, Daman & Diu 

29. Lakshadweep 

30. Mlzoram 

31. Pondlcherr, 

-_-..... ___ ---___ ,_,o __ _ 

lSla3 

623.11 

56.18 

26.28 

217.99 

50.97 

37.17 

0.32 

6.7S 

0.95 

20.90 

106.80 

0.27 

3.0S 

Nfl 

11.47 

8.35 
32.17 

27.88 

21.5.98 

20.46 

1009.33 

14.43 

Nil 

0.33 

Nil 

Nil 

0.3S 

0.12 
NU 
Nil 

Not 
Reported 

1984 

276.12 

50.82 

235.53 

39.22 

1.93 

0.08 

Not 
Reported 

3.33 

96.58 

12.57 

2.58 

2.00 

13.25 

2.61 

161.59 

1.14 

47.23 

11.24 

169.94 

15.22 

464.06 

298.49 

Nil 

Not 
Reported 

Nil 

Nil 

Nil 

0.02 

Nil 

Not 
Reported 

Not· 
RepOrted 

1985 (al on 
. '28·2·86) 

10.23 

54.74 

36.S4 

3.64 

73.3' 

129.22 

Nelligible 

I.S1 
638.40 

0.07 

8.59 

7.39 

10.00 

3.95 

223.08 

237,64 

9.96 

18.55 

157.69 

6.22 

2400.94 

19.44 

NiJ 

5.9& 

NiJ 

Nil 
0.07 

0.01 

Nil 

Not 
Reported 

4.37 



2.1 ",,,,,,,, An6wer, 

[Tranllatloll] 

Comm .... t' Cioras SODR Sebeme 

6219. SHRI MOOL CI-IAND DAGA: 
Will the Minister of HUMAN RBSOURCE 
DBVBLOPMENT be pleased to sta.fe : 

(a) wben the community chorus song 
scheme wa5 introduced for the first time 
and the objective thereof; 

(b) the item .. wile amount spent on this 
Icbeme during the lasl three years to date 
and the outcome thereof; 

(c) whether. any assessment 01 this 
Icheme ~as ever been made; and 

(d) if so, the outcome tbereof aod if 
Dot, tbe reasons therefor? 

THB MINISTBR OF STATB IN THB 
DBPARTMENT OF BDUCATION AND 
CULTURB t,.(SHRIMATI SUSHILA ROH· 
TAGI : (8) A scheme foc promotion of 
national integration throuab Community 
Sioaio& was lauDcbed in 1982 throUlb 
NCBRT with tho following objectives: 

(i) to inculcate patrioti.)m and pride 
in our coun try and its glorious 
beritalc: 

(Ii) to enable children to learn to re'­
pec t and lOVe all the lsoguaaes 
aDd cultures whieh are interwo· 
'Yen into tbe fabri~ of India. in­
·cludiol the work 01" groat poelS 
in various Indian languages, tbus 
strengthening the spirit of national 
in tesration i 

(ui) to teach children to think of tbe 
common intcr,"st of tbe country 
and its peoplt:. ; 

(iv) to inculcate discipline aod an 
attitude of coop erative partici. 
pation : 

(v) to provide for a large Dumber of 
people an opportunity for artistic 
self-expression and pr id e in be­
lODgina to Indian Qommunit)'. 
and 

. (vi) to hiabU,ht .India's positive oon­
tribution to the caule of peaQO in 
tile world. 

(b) The item-wise amount spoot on 
tbls Bcheme durin, the Jast three yoars i.e. 
1983-84 to 198'.86 is as under :-

Its. in laths 
(I) OrBanisatloD of training 

camps for teachers. 25.08 

(ji) Purchase of tape.record­
ers and recorded casset. 
tes re'Plete with 1 S SOD,8 , 

of dIfferent Indian 1an8u­
ales for distribution am-
ongst teacher partici. 
pants. 13.99 

(ii)) Printing of song-books 
entitled 'Let Us Sin, 
Toaether'. 0.94 

(iv) CeJebration of Children's 
Da, OD 14th Nov~mber. 
J 983, in Jawabar lal 
Nehru Stadium, New 
Delbj. 13.37 

(v) CommuDity Singing item 
put up in Republic Day 
Parade 1986 by Delhi 
School Children. J.O 1 

(vi) RemuDeration to music 
instructors work ins undor 
the supervision of natio-
nal composers/conduc_ 
tors. 0.80 

Sinee its inceptiOD. SS camps have been 
organised so far by the NCERT under 
which mOlC than 250U teacbers were trai­
ned and about 100 teachers have been 
identified as Key Persons. (Main ResourQc 
Persons) for beina utilised by tbe State 
Governments for impartiog training to 
t heir teachers and students. All partici­
pant teachers of tbe traloins camps aro 
liven a printed book -Let Us Sins Toaetber' 
a free lift of tape-recorder and a recorded 
cassette replete with 1 S songs in differeDt 
Indian lanaualOs to enable them to deve­
lop a teachio •• learning situation in the 
olass.room when they &0 back to teach 
tbol C 80nll. 

(c) and (d) While no forma) evaluation 
of the scheme bal been done, according to 
tbe NCa8.T, tbe reports being received b, 
tbom from tbe trained tcachers lelaI dina 
work ill tho Bold arc Cluit. ODQOurl.ju,. 
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Proposal for Creatlon/Reerultment 
of Post. ,'ID Transport Departments 
of AndamaD aod Nlcobar 

Administration 

6220. SHRI MANORANJAN BHA­
KTA : Will the Minister of TRANS­
PORT be pleased to state: 

<a) whether due to ban imposed by the 
Union Government on creat ion/ recruit­
ment of posts in plan and non-plan sectors 
in the Department of Transport of Anda­
man abd Nicobar Administration, the 
Andaman and Nicobar Administration is 
unable to provide transport facilities to the 
ialeDders ; 

(b) if so, whether proposals ha\'e been 
recei~ed by Urion Government from the 
Andaman and Nicobar Administration for 
creation/recruitment of posts required im .. 
mediately to run buses and ships and 
their maintenan,=c ; and 

(c) if 80, when such proposal 8 were 
received and the Dumber of posts asked 
for and the reaction of the Government 
thereto? 

THE MINISTER OF ST ATE I N TIlE 
DEPARTMENT OF SURFACE TRANS .. 
PORT (SHRI RAJESH PILOT) : (a) No, 
Sir. 

(b) and Cc) Certain proposals for cr ea­
tion of posts ror augmentc\tion oi pass en­
ler transport services, strengthening of 
automobile workshop and re-organisat ion 
of Motor Transpol t Departments, Marine 
Departmenh etc. have been received by 
tbe OOvernment which are to be decioed as 
per RuJes. 

Nlgbt Landing Facilities at 
Vi88kapatnam Airport 

6221. SRRI BHATTAM SRIRAMA 
MURTY: Will the Minister of TRANS. 
POtT be pleased to state: 

(a) whether DiSht landiog facilities at 
VisakbapatDAm Airport for civil airerafts 
to land durin. nisbt are available; 

(b) whether it is a fact tbat the :engtb 
of'tbe present -two runways at Visakhapat. 
nam Airport is not up tio t})e! inter nationaJ 
standard; and 

(c) jf $0, whether there is any 
proposal to I tDltben and strengthen' tbo 
runways so that BoeiJ"lg air .cafts ,also may 
land? 

THE MINISTER OF STATE IN TItE 
DEPARTMENT OF CIVIL AVll\TION 
(SHRI JAGDISH lYTLER): (a) No; 
Sir. 

(b) The runway i~ fit for Boeing.737 
aircr3ft, which are presently being 
operated by Indian Airlines. 

(c) Does not arise in view of the reply 
given in (b). Visakhapatnam airfield has, 
however, been now transferred to· tbe 
Indian Navy :inJ its future development 
will be looked after by the Navy. 

Trienale Exhibition by Lalit 
Kala Akademi I ( 

6222. SHRI N. TO~IBI SINGH: Will 
the Minittcr of HUMAN RESOURCE 
DEVELOPMENT be pJeased to state: 

(a) wbctber Lal it Kala Akademi had 
. recently organised a TricDnal e Exhibition 
where> painters of world repute had 
participated; 

(b) if so, the number of foreign and 
lnd ian artists who had tak en par t apd tbe 
cost involved in organising the exhibition 
and t~e total prize money liven; 

(c) whether tbe I\kademi (lrgabised any 
similar painting exhibitions for Indian 
paiqters represent ing the different 
recognised schools w1.o are languishing due 
to lack of patronage during the last three 
years; and ~ ,) 

Cd) jf 50, the year·wise" break .. up of 
each su~b exhibition, number of participants, 

awards given and Government's senera) 
appn')ach to encouralc tbe different schools 
of paintings particularly the hilly paj~tjDAl8 

. in this country? . 



CHAltRA 20,\ 1908 (SAKA) 

THB MINISTER OF STATE IN THB 
DEPAltTMENTS'OF' EDUCATION ,AND 
CUl.Tl1RB (SHRIMATI SUSHILA 
ROHTAGJ) : (a) Yes, Sir. 

(b) 241 (oreisn artists and 76 Indian 
artists participated in the Sixth Trieoriale­
India 19'86. The Akademi earmarked a 
sum of Rs. 33.23 lakbs (for organising 
the exhibition. There were ten Awards 
of Rs. 50,000/- each be~jdt:s medals 
costing to Rs. J ,00,000/" approx. 

(c) The Akademi baa been organising 
National Exhibitions of Art, Camps and 
Kala Mdas in which participation is not 
restricted to artists of different recognised 
Schools. 

(d) In the t '.1ree Nationa I ExhibItions 
of Art held jn 1984 J 1985 an" 1986 the 
number of pRrtjc;p~lDts from hil1y area 
were 24, 31 and 26 respectively: the 
number of awards won by them werc 1, 4 
and 1 respectively. 

The Akadem.i provided token grant.in­
aid to each of recognised institute to 
participa!e in the Ka la Mela held in 
Fobrua ry , 1 9 8 6. 

'The general approa~b is to encourage 
large sl'alc participation or Zirtistli includiDg 
those from remoCe and hill areas. 

[Translation] 

Special Passenger coach for Rajgir 
In Trains Ruoning (rom Calcutta 10 

Patn8 

6223. SIIRI KUNW AR RAM: Will 
the Minister of TRANSPORT be pleased 
to slate: 

(a) whether the demand to attach a 
special passenger coacb fOf Rajgir to 
important Up and [lown trains run6ioa 
from Delhi and Cakut~a to 'Plttna' has been 
considered with a vi,w to providing 
facility to Coreian touris s visiUDI impor­
tant historical places of Bihar sucb as 
~alaDdaJ Rajgir, Pawapuri, Kokolat and' 
BodalbaJa ; aDd . : ~ 

(b) if Dot, 'bo rOalOQS 'hor.for 'I' 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHR) 
MADHAVRAO SCINDIA): (a) "(b) 
This has been examined but not found 
feasible as there is DO room on most of 
the tra ins, and there are no shuntiD8 
faciliUcs at Bakhtiyarpur. 

Declarjng Sadaquat Ashram as 
National Monument 

6224. SHRI KUNWAR RAM: WiIJ 
the Minisfer of HUMAN RESOURCB 
DEVELOPMENT be pleased to state: 

(a) whether the entire Sadaquat Asbram 
in Patna where the first President Dr. 
Raj endra Pra~ad spent most of his life and 

. breathed his last is propoEed to be declared 
as a National monument; 

(b) whether any steps are being taken 
to mak~ it a beautiful tOlJrist spot and a 
source of inspiration ; ard 

(c) what arrangements have been made 
tf) repa ir the damage" caused to the 
building due to floods ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE <SHRIMATI SUSHILA 

ROH rAoI): (a) Tbe utilisation of Sadaquat 
Ashram preml:;es for undertaking suitable 
activities as a fitting memorial to Dr. 
Rajendra Prasad has received considera­
tion. 

(b) There is no proposal to make it a 
tourist spot. 

(c) The repafrs to the building are the 
concern of the Bihar Vidyapeetb Trust and 
tl,e Government of Bihar .. 

[En,llshJ 

Holding of Important Feslhal. of 
eacb state in Capital to Promote 

National Integration 

6225. PROF. P.J. KURIEN,: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleaaod to atate : 

(a) whether it i9 proposed to orgsnhe 
impoltani fCitivalf of eacb State' 10"" 



Capital to promote greater understandiol 
among tte people of various regions and 

thus promote nationaJ Integration; 

(b) if so, whether Government would 
provide financia I assistance for this 
purpose; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF BD~CATION AND 
CULTURE (SHRIMATI SUSHILA 
ROHTAGI): (a) to (c) Important 
festivals of each State are being observed 
in the Capital b, various cultural 
orlani~atjon~, for \\ hich no financial 
assistance IS provided by the Government. 

Booking of Cargo at Airports 

6226. PROF. P.J. KURIEN: WIll 
the Ministel.' of TRANSPOR r be pleased 
to state: 

(a) whether under the new security 
regulatioDs, a cargo book ed is being 
detained at the a irport for 24 hours; 

(b) whether this is causing needless 
delay in the transport of goods by air; 

(c) whether there is no system of 
checking the cargo by metal det ectors etc; 
aDd 

(d) if not, whether the present practice 
of detainins cargo for 24 hours will be 
replaced by checking with new electro:1ic 
detectors etc. ? 

THE MINISTER Of STATE IN THe 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISI! TYfLER): (a) Under 
the existing instruction';;, cargo is required 
to be detained for 36 bours cooling-off 
period. Perishables are, however, accepted 
after immediate sCleenina through X-Ray 
macbine. 

(b) No, Sir. The shippers are 
advised to lend their cargo well in advance 
to meet the requirement of cooling-off 
period. 

(c) Metal detectors are not used for 
leneral carlo as the .ystem is Dot 
toDli_ed latiafaeto17. 

(d) Electronic devices capable or 
scanning the carlo are beiDg identified aDd 
gradually insta lied. 

[ Translation] 

Present Railway lines and EspanlloD 
Programme 'n ~f.c1h1a Pradesh 

during Seventh Plan 

6227. SHRI AJAY MUSHRAN: Will 
tbe Minister of TRANSPORT be pleased 
to state: 

(a) the 1 enlth of railway Jines per 
hundred kilometre in Madbya Pradesh; 

(b) whether it is much below tbe aU 
India average and the ratio thereof to tbe 
national average; 

(e) if so, the steps being taken b)' the 
Ministry to remove this imbalance; a nd 

(d) the detaih of the railway expansion 
programme 01 Madhya Prad e~h in the 
Sevenlh Five Year Plan? 

THE MINISTER OF STAT6 IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) & (b) 
The route Kms. of rail line per hundred 
square Kms. of area is approximately 1.30 
Kms., for Madhya Pradesh and approx. 
1.88 Kms. for all India. 

(c) &. (d) New Lines are not tak en up 
purely 00 con~ideration of tbeir location 
in any particular State. Construction of 
new BO line belween Kota·Chittorgarh. 
Neemuch (partly in Madhya Pradesh near 
Neemuch) is in progress. Construct ion of 
New Lines from Satna to Rewa (in 
Madhya Pradesh) & Guna to Etawah 
(Ulajor POl tioo in Madhya Prad'esh) have 
been "approved in Railway Budget of 
1985-86. 

[E",lls"J 

Cut AJr Fares Offered by Foreila 
A.irliaes to attract Tourists 

6228. DR. B.L. SHAILESH : 
SHRIMATI USHA CHOU· 
DHARI: 

Will tbe Minister of TRANSPORT be 
pI.lcd to atate ; 
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(a) whether special cut farea are beiDI 
introduced by several airJiDes in tbe U.K.. 
in their bid to pick up the traffic w.hicb is 
beiDg carried by A if .. India now ; and 

(b) if so, the steps which Government 
and the Air·lndia propose to take to meet 
tbe situation and ensure that this set-back 
does not hit Air·lndiats trafDc 7 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL. AVIATION 
(~HRI JAODISH TYTLER) : (a) 
Government have no definite information 
to tbi S offect. 

(b) Does Dot arise. 

(Tran flat/o,,] 

Dakranala Irrlgatloa Seheme of 
Bihar 

6229. SHRI KALI PRASAD 
PANDEY: Win the Minister of WATER 
RESOURCES be pJ eased to state : 

(a) whether it is a fact tbat oriainal 
estimates of the Da1cranala Irri,ation 
Scheme (Bibar) have been revised without 
the approval of the Central Government; 

(b) whether H is also a 'act that the 
construction works of tbiS scheme have 
been abnormally delayed resulting in 
lubstantial increase in the expenditure to 
be incurr ed on this scheme ; an d 

(c) the reasons for delay in the 
implementation of this scheme and non­
completion of even phase·I of the scheme 
so far? 

THB MINISTER OF WATER 
RBSOURCES (SHRI B. SHANICARA. 
NAND) : (a) to (c) The Dakranala 
Irrigation Scheme Phase-I was accepted by 
the Planning CommisSion for Rs. 843.24 
lak:hs In 1976. Tho latest estimated c< It 
is indicated to be Rs. 3264 lakhs. The 
State Government actually started tbe 
project works in 198~. Delay in 
execution of the project is rePorted to have 
takoo placo due to land acqulsltloD 
problem and flnanclal conltraintl. 

[Engll,lI] 

Amount Disbursed to State/UnIon 
Territories for Payment of Solatium 

6230. SHRI SHANTARAM NAJK.: 
Will the Minister of TRANSPORT be 
pleased to state the amount disbursed to 
States and Union Territories for payment 
of Solatium from Solatium FUDd 50 far; 
State-wise and Union Territory.wise ? 

THE MINISTER OF STATE IN THB 
DBPARTMENT OF SURFACE 
TRANSPORT (SHRI RAJESH PILOT): 
As on 31.3.86, tbe ~Centra] Government 
have disbursed it sum of Rs. 75.91 latbs 
to various State Governments/UT 
Administrations for payment of Solatium 
from Solatium Fund as per details giveD 
below :-

S. No. State/UT Amount disbur. 
sed 

(Rs. in lakhs) 

1. Andhra Pradesh 2.25 
2. Andaman &. Nicobar 0.10 

3. Arunachal Prades~ 0.80 

4. Assam 2.1' 
5. Bibar 4.28 

6. Cbandigarh 0.60 

7. D&N HaveJi 0.10 

8. Delhi 4.00 

9. Ooa Daman & Diu 0.80 

10. Gujarat 8.25 

11. "aryans 2.65 

12. Himachal Pradesh 0.10 

13. Jammu & Kashmir 0.70 

14; Karnataka 8.S0 

IS. Kerala 2.28 

16. Madhya Pradesh 8.25 

17. Manipur 0.10 

18. Maharasbt ra 9.00 

19. Me,balaya 0.40 

20. Mizoram . 0.10 

21. Nalaland 0.10 



2" 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 

W,ltt'" A.1IIWI" 

Orissa 

Pondicberry 

Punjab 

Rajasthan 

Tamil Nadu 

Tripura 

Uttar Pradesh 

West Bengal 

1.50 

0.10 

1.70 

5.50 

2.00 

1.10 

6.00 

2.50 

AllocatIon of Funds to Ker.l. lor 
Health aDd Famiiy Plao~iDK 

6231. SHR} MULLAPPALLY 
RAMACHANDRAN: WilJ the Minister of 
HEALTH AND FAMILY WELFARE b~ 
pleased to 8 ta t e : 

(3) the quantum of funds allocated to 
the State of Kerala under tbe Seventh 
Five Year Plan for Health and Family 
Welfare; 

. (b) whether there is nny proposal to 
extend financial aid to the State of Korala 
for openina more medical colleges durinl 
tbe plan; and 

(c) if so, details of location and inten· 
ded time of openiDI the collo, •• ? 

Name of Production 
Unita/Repair Worksbop 

1. Intcsral Coach Factory 

2. Wheel & A:de Plant 

3. New BO WagoD Repair Work.hop 
(under COD8truction) 

4. Loco &. Carriage Workshop 

5. New DO Repair Workshop 
(under construction) 

6. Loco. Carriage & Wagon 
Repair W ort.hop 

7. Loco, Carriale &. WaloD 
aepair Workshop 

THB'DBPU'J'Y' MINISTBR IN THB 
DBPARTMBNT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR) : (a) 
Rs. 52.00 crores. 

(b) No, Sir. 

(c) Does not arise. 

Railway Factoriel/U nits in South 

6232. SHit I MULLAPPALLY 
RAMACHANDRAN; Will the Minister 
of TR ANSPORT be pleased to state : 

(8) the names and Jocations of tbe 
Railways equipments and installations and 
factories/units situated in South India; 

(b) whether it is true that the Stato of 
Kera]a is the only State which does not 
have any such facto_ry or unit; and 

(c) if so, tbe reasons thereof? 

, THE MINISTE~ OF STAlE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) Names of 
Production tlnits and Repair Workshops 
under the control of tbe Mjnistry of Trans­
port (Department of Railways) located iu 
South I ndia are as UDder : 

( . 

Location 

Perambur, Madras (Tamil Nadu> 

¥olahaDka, Ban"slore 
(Karnataka) 

OUDtupalli (Andhra Pradesb) 

Lanaguda (Aadhra P,adeah) 

Tirupati (Aodbra Pradesh) 

Hubli (Kamal.lta> 

MY80re (Kam.taka) 
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8. Loco, Carriale &. WagoD 
Repair Worksbop 

t. Loco & Carrial' Repair 
Worksbop 

10. Carriaae " WagoD Repa ir 
Workshop 

11. SIIDa1 & Telecommunication 
Workshop 

12. Civil Bogincttlng Wo,-ksbop 

13. Engineering Workshop 

t 4. Tools and Plant Depot 

I S. Signal & Teleeommunicat ion 
Worklhop 

(b) No, Sir. 

(c) RaHway installations are not !et up 
on regional or State considerations. Rather, 
tb... are set up keeping in view the 
.. aU way. operational needs. 

Peadiol Ralh,., Projects 10 Bihar 

6233. SHRIMATI KISHORI SINHA: 
Will the Minister of TRANSPORT be 
pleased to state : 

(a) bow many proposals for new route, 
aDd new route .urveys are pendin. ,in tbe 
Departdlent of RaiJwa,~s reaardiDI rail 
transportation in Bibar ; 

(b) which of these have been approved 
or are undor consideration' and since 
wben; and 

'(c) whether any perspective plan haa 
been preparod about startlog work on 
them? 

niB MINISTER OF STATE IN THE 
DBPARTMENT OF RAILWAYS (SHal 
MADHAVRAO SCINDIA): (a) to (c) 
Coaltruction of followiD, raU Une. in Bibar 
1l8I boon apprqved ; 

Golden Rook (Tamil Nadu) 

P.rambur. Madras 
(Tamil Nadu) 

Perambur, Madras 
(Tamil Nadu) 

Podanur (Tamil Nadu) 

Arakkonam (Tamil Nadu) 

L811aguda (Andbra Pradesh) 

Golden Rock (Tamil Nadu) 

Mettuguda (Andhra Prade.b) 

s. No. N.w Year or Re;narts 
Line 

1. T"lgaria-
Topkadib 

2. ChlttauDi. 
Ba,aha 

3. Sakri­
HaslDpur 

approval 

79-80 

14·7' 

74-7' 

Work iD 
progross • 

Bagaba­
Valmikinagar 
(9 kml) 
opened in 
1981. 

• Balan ce work 
00 S. No. "2 
and "ork on 
S. No.3 wilJ 
be cODsidered 
when re­
source. 
position 
improves. 

Tbere '8 no proposal under considera­
tion for appro fin. CODstruction of another 
new line In Bihar at present, durin, Seventh 
PIan. However. surveys ror the rolJowtaa 
new B.O. Jines in Bihar arc in prolreas to 
determine financial implication of the 
proJects: 

(i) Ranchi-Hazaribap Towo-Giridlb 
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(it) Lobardal8 to Tori along with 
conversion of Ranchi .. Lobarda.a 
N.G •• ectfon into B.O. 

Seledlon of Vfee-Cbancellortt and 
Departmental head. In Universities 

623'4. SHRI SATVENDRA NARA. 
YAN SINHA r': Will the Minister of 
HUMAN RESOURCB DEVELOPMENT 
be pleased to state : 

(8) whether Government have been 
arled to take ~ters to ensure selection of 
Vice·CbanceJ)ors and Departmental 
beads in Universities strictly on merits or 
academic and administrative experience: 

(b) if ~O. tb~ action taken in tbis 
regard; and 

(c) whether the University Grants 
Commission has discussed tbis matter and 
i,sued some guidelino9 'I 

THE MINISTER OF HUMAN RB· 
SOURCE DEVELOPMENT AND HOME 
AFFAIRS (SHRI P V. NARASIMHA 
RAO) : (a) to (c) Tbe mode of appointment 
01 the Vice-Chancellor is prescribed in the 
Act and Statutes of each Uni~ersity. Tbe 
Committre appointed by tbe University 
Grants Commission on trovernance of 
universities (197), tbe Central uDiversities 
Review Committee of the UGC (983) and 
the Conference of Vice-CbaQ(;eIlors held 
in 1984 have all dhcussed the question of 
appointment of Vice .. Cbancdlors and 
Heads of Departments. The recommenda. 
tion made by ·all these bodies is that the 
Vice- Cb:mctllQI' should be appointed by the 
VisitorfChr.nce1)or from a panel of names 
rocommendrd by a specialty constituted 
COmmittee. This practice is generally 
followed by most of the univers.ities in tbe 
country. At.; for the appoin:ment of Heads 
of Department, the Committees mentioned 

above had not recommended any uniform pro­
cedure. They were of the ~icw that each 
ulliversity should frame proper procedures 
rather than appointing the senior most 
Professor, automatically, as tho Head of 
Department. 

The above recommendations have been 
brought to tbe notice 01 all,State Govern. 
lDoats and univorsities, 

Integra'ed Edoeat'on 'or D'!8b'~d 

6235. SHRIMATI D.K. BHANDARI: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pJeasl~d to state: 

(a) whether progrt'ss or Integratod 
Education for ihe DisfthJed bas not been 
satisfactory in most of the States; 

(b) if so, details thereof indicatina 
reasons therefor, state-wise aDd how these 
lacunae are proposed to be rectified; 

(c) whelh er tbe 8ch,erne has specially 
been fardy in backward and Turd areas; 

(d) the names of States which have not 
implemented the scheme as )let despite 
having taken funds for it; and 

(e) the measures Government propose 
to take to ensure tbe proper earJy impJe. 
mentation of the Scheme? 

THE MINISTER OF HUMAN RE .. 
SOURCE DEVELOPMENT AND HOME 
AFFATRS (SHRI P.V. NARASIMHA 
RAO) = (a) and (b) The Scheme of Integ,a­
ted Educa tion for Disabled Children h as 
been under implementation so far in tbe 
States of Andhra Pradesh. Bihar, Himachal 
Pradelih, Karnataka. Kera la, MabaT8shtra, 
Manipur, Orissa, Raja~~tb8n, Sikkim and 
Union Territories of Ar.daman & N icobar 
Islands, Delbi and Mizoram. The States 
of Afolsam, Na8aJand~ Tamil Nadu and 
Tripara have made preliminary arrange .. 
ments to in'roduce tbe Scheme. 

. The major difficuhy in the imp lementa .. 
~Ion of the Scb(tne in aU the srates/U.Ts 
IS dearth of teachers trained in Special 
Education for teaching the di~abJed and 
paucity of resou:ces because of which 
ar;sistance cannot be eMended everywhere. 

. To over-come the difficulty the Univer­
sity Grants Commiuion have since made 
arrangements in 6 fJniversities/ln: titues 
for sho~t-term/long term courses in Special 
Education for teachinR the disabled. They 
propose to exteo d 'his programme ro 
cover more univerSities/colleges during the 
Seventh Five Year P1an. Arrangement. 
bave also been made for sucb trllDin. 
c~ur8es at the National Council of Educa. 
tlonal Resoarcb & TrainiD8 and Us ReSioD.l 
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Calleg es. Tbe Oovern'Uent has been able 
to increase the outlay for the Scheme in 
VII Plan to Rs. ~ crores compared to 
Rs. 2.8 crores in tbe VI Plan. 

(c) No sucb Report bas been received 
from States/UTs implementing the Scheme 
though it is a fact that coverage of the 
Scbeme is quite 1imited so far. 

(d) Reports from Gujarat. Haryana, 
Madhya Pradesh, Uttar Pradesh and West 
Bengal about the implementation of the 
Scheme/utilisstion of funds rei eJscd to them 
in the past have not t'ccn received. 

(e) The issue was taken up wiih the 
States/pTs recent I y which are impl em eo­
lin" tbe Scheme to in~r~asc co-verage and 
to other States/UTs which bave yet to start 
implementation of the scheme to introduce 
the Scheme as early as pos'!!ibJe. Enhanced 
provision of funds has a!so been made in 
the Seventh Five Year Plan as compared to 
the provision iii th e Sixth Five Year Plan 
for the speedy implementation of the 
Scheme. The Inatter is being pursued 
with the Sta t e Governments. 

[Translation] 

Sorajgarh Pump Canal Scheme 

6236~ SHi~I KALI PRASAD 
PANDEY: WUI the Mini"1ter of WATER 
RESOURCES be pleased to state: 

(a) whether it is a fact lha t the 
Surajgarh Pump Canal Scheine is still 
)yin~ inco uplet e thou ~ h an expenditure of 
about Rs. 146 L.ikh, has been Incurred 
thereon, 

(b) whether it is also a fact lhat this 
scbeme should helVe been comp' eted in 
June 1980, w~th an estim.lted cost of about 
Rupees one crore and thirteen Jakbs but 
tbe cost bas increased to Rs. 3 crore and 
1 S )akbs due to inordinate delay and the 
people have not got any benefit froln tbat 
cherne so far; 

(~) tbe reasons for deJay in the com­
pletion of this scheme and whetha Govern­
'mcnl have takeD/propo~e to take aa)' 

tWCiOD iQ tbi. rcaardi and 

(d) tbe time by wbich this scheme will 
be completed Qnd opened for the atneral 
public? 

THE MINISTER OF WATER RB­
SOURCES, (SHRI B. SHANKARANAND) : 
(a) to (d) The Surajgarh purnD canal 
scheme was approved by the PJanninl 
Commission in 1976 for Rs. 112.39 lakh. 
aod envisaged an irrigntion potential 01 
3300 hectares. The actual construction 
works were however C0mmenced by Bibar 
Government In 1979-80. U pto tbe end 
of Sixth Plan an expenditure of Rs. 345 
lakh~ ha\) been incurred and an irrigation 
potential of 1600 hectares created. The 
latest estimated cost is reported to be 
Rs. 4 77 la~lcbs. Delay in compl etion of 
the f~ch em ~ JS due to constraint of re. 
sources. Tbe project is expected to be 
completed by the end of 1986-87. 

[English] 

Separate O.P.Ds io DeJhi Hospitals 
for Old PersoDs 

6237. SHRI JAI PRAKASH 
AGARWAL : Will the Ministor of 
HEALTH AND FAMILY WELFARB be 
pleased to state : 

(a) wbetller GavernmeDt propose to 
open separate out patient departments iD 
various hospitals in De'i'i for the COIl/en­

ience of very old persons; and 

(b) if so, tbe detail~ thereof 1 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARB 
(SHRI S. Kk ISHN \. KUMAR): (a) and 
(b) There is no p~opos:tl to open separate 
O.P.Ds f:.>r old persons in Hospitals iu 
De:hi. Howc;;cr, steps have been takeD 
to b'ive separate queue' for old P~rsons at 
all the registration counters and O.P.O,'n 
major Hospitals in Delhi. 

Propo£al for Financial AssistaDee rer 
Construction of Tada-ltcbaparam 

Coastal road 10 Andhra Pcade. 

6238. SHRI A.l.V.B. MAHESWARA 
RAO : Will the Minister of TRANSFORT 
be pleased to atate : 



(.> whether any proposal for providing 
finaDcial assistance for construction of 8 

c-..oastaJ road from Tada to Itcbapuram baa 
been received from the Government of 
Andbra Pradesh: and 

(b) if SO; tbe decision talcoD' thereon 1 

THB MINISTER OF STATE IN THE 
DBPARTMENT OF SURFACE TRANS­
PORT (SHRt RAJESH PILOT): (a) and 
(b) Yes, Sir. .However, owinl to meagre 
allocations earmarked for the current Plan, 
It Is not possibJe to provid e funds under 
any 01 the Centrally sponsored programme 
for this road. 

Remo.al or RegioDal Imbalances in 
Allocation of funds to U nlverl.ides 

6239. SHRIMATI PUSHPA DeVI: 
Will the Minister of HUMAN RESOURCB 
DEVELOPMENT be pleased to state: 

(a) whether Government propose to 
remove regional imbalances while aUooa­
tina funds to different universities during 
Seventh Plan; 

(b) if so, the amount allocated or 
earrnaked for different universities in 
Madhya Pradesh for Seventh Plan; and 

(c) the details thereof '1 

THE MINISTER OP HUMAN RE .. 
SOURCE DEVELOPMENT AND :HOME 
AFFAIRS (SHRI P.V. NARASIMHA 
RAO) : (a) With a view to remove regional 
imbalances the UGC bad decided in the 
Sixth Plan to categorise universities into 
three categodes, each with a specific 

\ allocation 0: grants. This categorisation 
is determined keeping in view the stale of 

.• rowth and de"elopment, the resources and 

. manalerial capacity available, tbe need 
for qualitative Improvement, development 
of viable schools of teaching and research, 
etc. in the Vll Plan ai.o, a similar 
categorisation of uniVCf&itic:s i, beiDa 
toUowed. 

(b) and (~) The tentative allocation of 
leneral dc:s.elopment atalllS pioposed by 
tbe Com million to UDivers~tie8 in Mac1h,. 
'rad •• b i, a. folloWi : 

W,jtl~1I An,w,rs ilO 

S. No. Name of the 
Univeritsy 

·1 ... Dr. Hari Sinab Gour 
Visbwavidyalaya, Salat 

2. Rani Durgavati 

Amount 
allocated (iD 

lakbs) 

125 

VishwavjdyaJaya, JabaJpur. 
125 

J. Vikram 100 
4. Bhopal 100 
S. Devi AbiJya, Indore '15 
6. Jiwaji 15 
7. Ra vi Shankar 75 
8. A.P. Singh, Rewa 7S 
9. Indira Kala Sangeet SO 

• An additional allocation or Rs 10 
lakhs is proposed for this UOiversit; for 
development of undergradute education. 

~n. addition, these universities will be 
~ecelvJng grants from the UQC for 
Implementation of specific' programmes 
approved by th e Comm issioD. 

Conversion of Mysore-BangaJore 
rail line to B.G. 

6240. SHRI SRIKANTA DATTA 
NARASIMHARAJA WADIYAR : Will 
the Minister of TRANSPORT br pleated 
to state the time by which tbe cODversion 
o~ Bangalore·Mysore rail )jne to broa.d 
gauge, will be completed 1 

THE MINISTER OF SrATE IN THE 
DEPARTMENT OF RAJLWAYS (SHar 
~ADHA VRAO SCINDIA) : Its completion 
WIll depend on availability of resources in 
tbe coming years. 

Withclraw.lI of Assam Mall 

6241. SHRI AMAR ROYPRADHAN: 
. Will the Minister or T.RANSPORT be pl •• 
aled to state: 

(a) whether Government bave with­
drawn Assam Mail ; 

(b) if so, the alternative arransemcntl 
made for tbe ~nveDience of the p .... o· ,.rl i 
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(c) if not, the reasons tbereof ; 

(d) whetber Oovcrnm eDt have also 
received some proposals Dot to withdraw 
As.am Mail; and 

-( e) jf so, tbe details thereof and. tho 
reaction of Government thereto? 

THB MINISTER OF STATE IN THE 
DEPART~JENT OF RAILWAYS (SHRI 
MADRA VRAO SCINDIA': (a) to Ce) In 
view of tbe long pending demand of the 
people of Nortb East Region for a fast 
train service betwe en New Delhi and Guw­
ahati, it was decided to replace Assam 
Mail by a superfast service witb very limi. 
ted stoppages between New Delhi and 
Ouwahati from 1 4-1986. Some repre. 
sentations ha lie been recei\'ed about e"tra 
stoppage:; but tbe nevv service has been 
welcomed by tbe majority of people. Other 
train services are avaiJable for tbe short 
and medium dis' "nee passengers who were 
earlier travelling by A.,sam Mail and in· 
conveniencing tbe g;:nuine 10Dg distance 
passeogers tr4velliog to Ouwahati. 

RecessioD of Ground Water Level ia 
Rayalaseema 

6242. SHRI M. SUBBA REDDY: 
Will the Minister of WATBR RESOUR. 
CES Oe pleased to state: 

(a) Whether the underground wafer 
level as per the wat er tabl es is soini 
down in R.ayala\cema alarmingly every 
year; 

(b) if 80, what steps Government are 
taking or prtlpose to take to reverse tbe 
trend before tbe area becomes a desert; 
and 

(c) what are thc details of these 
. mealures ? 

THB MINISTER OF WATBR RBSo. 
UR.C~S <SHRI B. SHANKARANANO): (a) 
to (c) A fdll of upto about 7.S0 metres iD 
wator lc{eJs bas been recorded in Raysla. 
seema during the period January 1984 to 
J4louary 1986, lar.ely due to low recherac 
because of deficit raiDfall and cODsequent 
Qyer·.xploitatioD of around water. TDa 

Central Ground Water Board is undertak. 
ii'll drilling operations to locate deeper 
aquifers to relieve dependence on tballow 
aquifers in this .rea. 

Technical Support to State CO\ler .... 
meDts for draw:DR up IrrlgadoD 

Projects 

6243. SHRI PRAKASH V. PATIL: 
Wi)) the Minister of W ATBR RESOURCES 
be pI eased to state: 

(a) wbelber it is a fact that one of tbe 
mbjor causes for delay in execution and 
consequent enhancement of cost of irriga­
tion projects in the country haa been tbe 
weak technical support the Stato Govern­
ments aet in formulating their plaoa aDd 
working out the COSt details which jR often 
reviled leading to delay; 

(b) whether with a view to obviating 
this chronic difficulty the Central Govern­
ment would set up an tDlineeriD8 let-up 
which will render tecbnical support to 
State Departments to draw up Irrigation 
Schemes ; and 

(c) if so" what are the prescot arran­
gements, if any, and how these are aOiDI to 
be improved ? 

THE MINISTER OF WATER RESO­
URCES (SHRI B. SHANKARANAND): 
(a) to (c) Irrigation projects are plaDDed, 
funded and ImpJemented by the State 
Governments. The Central Water Commi­
ssion has i.ssued au ideJinea for preparation 
of detailed project repolts and tbe State 
Governments have also been requested to 

set up suitabJe burvey and iD,estiaatJDI unit. 
in the Stales, C~ntral Water CommissioD 
is already rendering technical support to 
tbe State Governments for drawiD. up 
irtiaalioD schemes. 

Esplosioa ID Madras Bound CoehiD 
Expre. near Edappalll 

6244. SHRI t V.S. VlJAYARAGHA· 
VAN: WIll tbe Minister of TR.A~bPOB.T 
be pJoa&ed to atate : 
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(a) whether an explosion took place in 
the Madras bound Cochin Pxpress near 
Edoppalli in Kerala OD 2S March, 1986 ; 

(b) if so, the Dumber of passengers in­
jured as a result thereof; 

(c) whether any inquiry bas been 
conducted into the causes of the explosion; 
and 

(d) if so, the detaiJs thereof? 

THE,MINISTER OF STATE IN THE 
DEPARTMENT OF RA1LWAYS (SHRI 
MADHAVltAO SCINDIA) : (a) Yes, Sir. 

(b) Two passengcls sustained inju­
ries. 

(c) & (d) The case h'\s bi!en taken up 
for inve~tigation by the Crime Branch of 
the G0vernmcnt of Kerala. In vitw of 
the investigation being conducted by the 
State Government, tbe Railway has not 
o!~ered any inquiry into the incident. 

Enro1ment of SCjST Chlldrfn at 
EI~mentary and Primary Level 

6245. SHRI K. KUNJAMBU: Will 
the Minbtcr of H~; MAN RESOURCE 
DE. VELOPMENT be pleastd to ~tate : 

(8) the percentage of eHrolment of 
children belonging to SC'::I/STs at the ele­
mentary educarioo level; 

(b) what per\:entage uf tbe children 
beloDg ins to these casCes seek eqrolment in 
tbe primary class~s ; 

«(;) whether their pt:[{entage has incre­
ased during the Six tll Plan; and 

(,,1) the tar~ets fixed in this reaard dur­
iog tbe Seventh PJan ? 

THE MINiSTER OF STATE IN 1HE 
DEPARTMENTS OF EDUCATION AND 
CU.LTU&E (SHRIMATI 8USHJLA kOH ... 
TAGl) ; (a) and (b) Enrolment ratios 'for 
children belooging to SC~'STs at th e pl.­
mary lUld middle level, during 1983-84, 
t'or whIch information is a¥ailable, arc as 
belOW: 

PrimarY Middle 
(classes I (cJasses VI 

-V) -VDIJ 

Schedul cd Caltes 
Scheduled Tlibes 

93.4 
81.9 

42.1 
26.0 

(e) Y es, Sir~ 

(d) Targets for SC & ST cbildren have 
not been fixed separately in the VII plan 
document Since the (arget is to enrol all 
the children in the age-group 6·14 by the 
cnd of the 7th Plan, all the children bo­
longing to SCjST will get . covered. 

Schemes of Railways, Airlines and 
Steamer Services (or EocouraglllI 

Foreign Tourists 

6246. SHRI MULLAPPALLY RAMA· 
CHANDRAN : Will tbe Min isler of TRA­
NSPORT be pleased to state: 

(a) whether RailwaYIi, Airlines and 
Steamer bcrvices in India have any schemos 
cone essions for encouraging foreign toorista 
in OUI CouDtry ; 

(b) if so. detaiJs thereof; 

(c) whether agents for propagating tho 
schemes and for sale of tickets/passel 
are appointed in all States in India; and 

(d) ,be names of foreign countries where 
such agents have been appointtd ? 

THE fvUNISTBR OF STATE IN THE 
DEPARTMENT OF (.IVIL AVIATION 
(SHRI JAGDISH 'IYTLER): (a) Yea, 
Sir. 

(b) AIRLINE:) : 

~(i) INDIAN AIRLINES 

Diref dttails of varioDs promo­
tional I concessional offered by 
Indian Airlines a Ie given below: 

-DiSCO\'CI-Inoia Fare: 

US$ 37~, unlimited travel on dom. 
estic Joutes for 21 days. 

- India wonder Far es : 

US $ 200. unlimited travel for le~'D 
, dl,1 within on of tho four reaioDi in 
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In'dja. Surcharge of US $ 1 00 in 
Port Blair is included. 

-Youth Fare : 

Discount of 25 % on domestic and 
Indo-Nepal tares sold outside India 
to people belJW 30 days. 

-Soutb·India Excursion Fare: 

Discount of 30% on domestic sec­
tors sold outside India CD Madrasl 
TiruchirapaJlv, Madurai, Trivandrum, 
Cocbin, Coimbatore and Bangalore 
sectOrs. 

-Srinalar Winter Group Pare: 

30 % d1scount for groups of mini­
mum 4 passengers travelling round­
trip between Delhi and Srinagar 
during the mont hs of November 
to March. 

-TC-3 4S days Excursion Fare : 

Discount of 20% on circle trip tra­
'tel for the following itinerary via 
Bombay, Colombo, Madras, Cal­
cutta, Dhaka, Kathmandu, Delhi, 
Lahore, Rawalpindi, Peshawar, Ka­
rachi and Bombay out of which a 
maximum of six stations can be 
omitted_ 

-Tour-India Scheme: 

US $ 300 offers travel on any six 
domestic sectors within India in 14 
days. 

-Promotional fare~ for Travel within 
South-Asia Regions 

(a) Individ~al 20 % d isc?~nt on .inter­
national sec;tor fares when ItInerary Invol­
ves minimum three countries within South.. 
Asia (India, Pakistan, Nepal, Bangia Desh, 
Sri Lanka and Md Dives). 

(b) A discount of' 30% to a gronp. ~f 
minimum 1 0 pa6se~8ers on the above Ih. j 
Derar,. 

(il) AIR INDIA 

Ak Iadia bas been a pioneer in tbo 
promotion of tourism to India and bal 

introduced a number of schemes for this 
purpose as follows: 

(1) Jntroduc!ion of &pecial pro.no­
tional fares to Ind;a to meet the 
needs of tourists traffic. 

(2) Introduction of stop Over tours to 
attract passengers who wou Jd nor. 
mally over .. f1y India. 

(3) Promotion of conventions and 
conforences in India for wh ich 
Air India have also produced 
audio visuaJ/literature and other 
aids. 

(4) Planned introduction of Indian 
heritage tours or children whole 
parents of Indian origin are settled 
overseas. 

(5) Planned introduction of "India on 
the House", where by passing 
passengers travelling on Air India 
will be given a one day free stop 
over in India which could be 
extended at the passenger's cost. 

((i) Designing of "Wild Life Toors" 
for which an audio visna) has 
already been produced by Air 
India, 

(7) Promotion of "Hon eymoon Tours' 
to India with the special empha­
sised on the Japanese Market. 

(8) Introduction of "Off Seasons 
Tours" from Europe for the lean 
seasons of Apri1/May/June. 

(9) Circulation of articles of tourists 
interest for publication in f(lreiSIl 
magazines by Air India. 

RAILWAYS 

(1) 'Palace on \Vheels : It is a tourist 
special train which comprises re. 
furbished erstwhile MG Maharaja 
saloons. This train runs between 
October \ftnd M.lrch and covers 
Delhi, Jaipur. Udaipur, Jaisalmer, 
Jodbpur. Bharatpur, Agra and 
Delhi. 
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(2) 'Great Indian Rover' : It is a fully 
air-conditioned and vestibuled 
Broadr Gaule train wbich is now 
evailabl e for charter by any 
AleDcy. 

(3) Indrail Rover Journey Scheme: 
The Scheme has been introduced 
in certain specified oyer&eas coun­
tries with.a view to undertake S8)0 

of Indrail Passes in Overseas 
Market through General Sales 
Agents. This Scheme envisaaos 
confirmed availability of rail acco­
mmodation provided request for 
reservation is received by the 
Railway. at. least 90 !days in 
advance. 

STEAMERS SERVICES 

At present Steamer Services carryina 
Passengers are operating on the roUowfna 
routes : 

I. Mainland-Andamans 

2. Mainland-Laksbadweep 

3. Bombay-Goa' 
4. Inter-island in Andaman and 

Nicobar Islands. 

(c) AIR LINES : 

(i) INDIAN AIRLINES 

Alents are appointed at important 
businc!\s generating areas as well as at 
remote off.line areas. Indian Airlines has 
it. own offices at mo t of the important 
cities in India in all the 8tate~. 

(ii) AIR-INDIA 

All tour operations handlin. incomiog 
tourlst<; traffic arc actively involved in 
promoting sucb schemes in contact witb the 
tour operators overleas. 

STBAMERS SERVICES: 

Por tbe sale of tickets-Shipownerl, 
aaeots exist in tbe ports of embarkationl 
disembarkation. 

(b) AJR'LINBS 

(i) INDIAN AIRLINeS 

Indian Airlines has inter·line traffic 
arl'llllicments wUb most forei.n alrUn"" 

which permits a passenaer to purchase 
tickets for travel 00 Indian Airlines sor­
vices at any of the foreign airlines offices/ 
their Blents all over the world. 

(it) AIR.INDIA 

Air India works closely with tbe lead. 
ing tours operators aDd ageots 10 aU 
countr ies overseas. The countries aene .. 
rating the most tourist traffics are UK! 
USA, Europe, Japan" Au.tralia, South.Balt­
Asia and Middle East. 

(ill) RAILWAYS 

General sales agents have so far been 
appointed in UK, USA, Canada, AU;jtraJia 
Denmark, West Germany, Japan, Ma uritiu8 
and Thailand. 

Shipp ing Service between India aDd 
Maldives 

6247. SHRI MULLAPPALLY RAMA-
CHANDRAN: Will the Minister of 
TRANSPORT be pleased to state: 

(a) whether an, shipping service is 
beina operated or propos cd to be Operated 
between India and Maldives; aDd 

(b) jf so, tbe detail') thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACF TRANS. 
PORT (SHRI RAJESH PILOT) : (a) &\ (b) 
Since August, 1985, Mis. Andaman Marine 
Industries Private Limited. Madras have 
beeD operating a fortinghtly cargoship.· 
ping service between Tuticoriu and Male 
(Maldives). This shipping servico also 
caters to carSo from Colombo to Male aDd 
vice versa. 

Revltallsatloa or SeCODd Line In 
Kbaragpar-Mldnapore Section, Sootb 

EasterD Rail"., 

6248. SHRI SATYAGOPAL MISRA: 
Will the Minister of TRANSPORT be 
pleased to 8~ate ; 
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(a) whether there Is any proposal under 
tho consideration of Oovernme1)t to reDO­
vate the second line in the Kbaragpur. 
Midoapore Seeti~D of tho South Eastern 

Railway; 

"b) if so, the details thereof; and 

(c) if not, tbe reasons ther~for '1 

THE MINISTER OF STATE IN 1HB 
DBPARTMENT OF RAILWAYS (SHR.I 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Does not arise. 

. (c) The existing track is fit for present 

day traffic .. 

Indo-West German Ranway OBiclals 
for Mutual Cooperation 

6249. SHRI R.S. MANE: Will the 
Minister of TRANSPORT be pleased to 

state : 

(a) whether lndo--West German 
Railway Officials held discussions for 
mutual cooperation between the two 

countries: and 

(b) if so, the details of the discussions 
held snd the outcome thereof '1 

THE MINISTER OF STATB IN THE 
DBPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA) : (a) YOI, Sir. 

(b) During discussions, certain fields 
for future bilateral cooperation were 
Identified in tbe areas of modernisation of 
railway technology and increasing 
productivity. 

Proposal to attach Kolhapur­
Mirage Bomba' Ran Track to 

Central railway 

6250. SHRI R.g. MANE: Will the 
Minister of TR.ANSPOR.T be pleased to 
state: 

<.) whether Government are aware 01 
tbe fact that IColbapur.Mlrage 
(Mabarubtra State) Bomba, rail tract is 
attached to Soutb Central Rail •• , and 
tbere il a ,reat domapd b)' the people of 

tbis 8fea tbat . it 5hould be attached to 
C~DtraJ Railway ; 

(b) ff· 80, whether Government propole 
to con81d er tbis demand ; and ' 

(c) jf not, the reasons therelor ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yel. SIr. 

(b) No, Sir. 

(c) Th e ' territorial jUli_diction. of 
Railway Divisions/Zones are decided· with 
ref~rence to Ildmioistrativ.e and operational 
requirements consistent with the needs of 
efficiency. 

Railway Over. bridge at Chlrl. 
Ranwa, Station 

6251. SHRJ C. SAMBU: WilJ the 
Minister of TRANSPORT be pleased to 
state: 

(a) whether there is any proposal 
under consideration of Government to 
construct railway over .. bridge at Cbirla 
Railway Station in South Centra) 
Railway; 

(b) if 80, the detaill th ereor : and 

(c) if not, the reasons therefor? 

THB MINISTER OF STATE IN THB 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (8) No. Sir. 

(b) Does Dot arise. 

(c) The Railways undertake oonstruc­
tion of road over/under bridaes in. 
replacement of ex is tin, busy level CrOSSjDSI 

jointly with the Stafe Governments OD 

cost sbariDI basis. No proposal has b ceo 
receiveJ from the Governn:ent of Andhr a 
Pradesh. 

[Translalto,,] 

PrOlJ'8Dlm el for welfare of 
Womea 

6252. SHRI BANWARI LAL 
BAIRWA : Will tbe Minister of HUMAN' 
ItIiSOURCB DBVEJ.,OPMENT be plealcd 
,0 Itato : 
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(a) whether it fslact that Government 
prepared a number of, prOl1'ammel for the 
welrare of women durin, the current ,ear 
and previous year and the details 01 the 
tuseta fixed and achieved under tbcle 
proarammo8 : and 

(b) the pol icy of Government to speed 
up aU those prolramme. ? 

THB MINISTBR OF STATB IN THB 
DBPARTMENTS OF YOUTH APFAIRS 
AND SPORTS & WOMBN·S WBLFARE 
(SHRIMATI MARGARET ALVA): Ca) 
Yos, Sir. 

(b) A monitoring and evaluation system 
Is being developed In order to ensure 
effective implementation of prolrammes 
benefiting womeD. 

Prondlng Convenient TlmlDtJI 
of Madras Boa'" T..... at 

TbaDJa'YUr 

6253. SBRI S. SINOAR.AVADIVEL: 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) wbetber Government are aware 
that there are no adequate train services 
on the main line between Tbanjavur and 
Madral in the Southern Railway; 

(b) whether the timings of departure 
and arrival of train! from and to Madras 

. at Thanjavur are most inconvenient to the 
passengers; 

(c) whetber there is any demand to 
cbango the timings of Rame~waram Expres~ 
io suoh a way that it is convenient to the 
passengers at TbaDjavur ; and. 

(d) the steps Oo\'t. propose to take to 
provide with adequate and convenient 
tralnl t~ the passonprs on thie section 1 

THB MINISTER. OF STATB IN TBB 
DEPARTMBNT OP RAILWAYS (SHRI 
MADHAVRAO saNDIA): (a) The 
t",lltiDI service. are considered adequate. 

(b) to (d) . Tbe eli8tiDI trafnl bet"teD 
Madras and TbanJQvur already proricl. 
convenient overnlgbt and daytime serviCIII 
io both tbe directions. There Is, tberefore, 
no proposal to cbange tbe timiD,s or 
101/102 Madras.Rameswaram Expres •• 

LlllklDI of M ...... dJ "It. 
Tambarabaranl fa Tamil Nada 

6254. SHRI S. SINGARAVADIVBL: 
Will the Minister of WATER RESOURCBS 
be pleased to state : 

(a) whetber it j. a 'act that rI¥er 
MabandJ will be I inked with Tambara­
barani in Tamil Nadu : 

(b) whether it is also a fact tbat tho 
Jlokinll will not only provide Tamil Nadu 
with adequate water for Irrigation but 
will also act as ftood oontrol measure ; 

(c) it 80; the steps taken for tho 
implementation of the scheme so far. 
and 

Cd) what w.1l be the approximate dOle 
limit and cost for tbe implementation 01 
tbe scheme? 

THB MINISTER OF WATER. 
RBSOURCES (SHRI B. SHANKARA. 
NAND): (a) to (d) Tbe Peninsular 
Component or the National Perspective 
for optimum development of the water 
resources of the country envisages Inter­
linking of rivers and construction of 
Itorage reservoirs wherever possible. One 
part of this Component is the di\'ersioo of 
surplus waters of the west flowing river. 
to the east, wbich includes diversion to 
the river Tambraparni. An orpnilatiOD 
for undertaking the feasibiJity studie. or 
the Peninsular Component bas been let 
up. 

Rele.le of Imported Sabataadlrd 
MedlclDe. without TeltiDa 

62'5. KUMARl PUSHPA DBVI : 
Will the Miailter 'of HBALTH AND 
PAl\flLY WELfARB be pleased to 
state: 
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(a) wbetber It fs a fact tbat a Dumber 
of substandard medicines are bomg 
ImpOrted In the countl')' ; 

(b) wbether It Is also a fact that the 
Dru" Control Autborities released the 
lame without testing ; and 

(c) If so, how mao, imported finishod 
medicines were released for sale without 
testing duriol the last two Y ea~1 '1 

THB DEPUTY MINISTER IN THE 
DEPARTMBNT OF FAMILY WELPARB 
(SHRl S. KRISHNA KUMAR): (a) No, 
Sir. 

(b) Samples are drawn for test in case 
drugs imported for tbe first tim~. Random 
samples arc lifted from consignments of 
the same drug received from the samo 
manufacturer, imported subsequently. 

(0) Information is being coll;cted and 
shall be laid on the Table of the Sabha. 

I.port 01 Polio, Me .. let lad 
MMR VaeeJael 

6256. SHRI BARI KRISHNA 
SHASTRI: WUI tbe Minister of HBALTH 
AND FAMILY WBLPAR.E be pleased to 
state : 

(a) wbat was tbe total quantity of each 
of poUo vaccine, Measles vaccine aod 
MMR vaccine imported during the last 
three years. yea .... wi.e alongwith name of 
the country from whIch imported; and 

(b) what would be the estimatod 
requirement of each vaccine in the couDtry 
durin. 1986·87? 

THB DEPUTY MINISTBR IN THE 
DEPARTMENT OF FAMILY WELPARE 
(SHRI S. KRISHNA KUMAR): (a> 
According to the information avaiJiible the 
details or vaccines imported durinl th e Jail 
thr ee yean are given below :-

POLIO VACCINB 
Year Quantit)' in doses Name of tbe CouDtrt 

from wbore imported 

1983·84 5,14,400 Ital, 

1,60,750 Yu,ollavia 

3,98,00,000 Belgium 

4,500 Japan 

1984·85 30,00,000 ussa 

13,18,780 YUloslavia 

4,20,.50.000 Belgium 

10,07,000 Italy 

*1985.86 6.68,200 ItaJy 

86.09,675 USSR. 

10,12,600 Yu,oslavia 

a.50,OO,OOO Bolllum 
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MBASLES 
Year 

1983·84 

1984·85 

MMR 
1983 .. 84, 

1984·85 
*1985-86 

Quantity in dOl el 

1,29,000 

1,35,950 

16.189 

7,00,000 

3,06,000 

2,58)000 
95,100 
40,000 

20,S7,000 

21,90,475 

45.000 

Nil 

15,000 
30,000 

5,000 

Name of tbe CouDtr, 
from whore imported 

France 

BoJlium 

Italy 

Canada 

France 
Belgium 
Italy 
U.K. 

France 

Belgium 

Ita I)' 

Yugoslavia 

Yugoslavia 

France. 

*PIGURES PROVISIONAL 

(b) Th" estimated requirement of vacciJles during 1986·87 for National Immuni. 
zation Proaramme are shown below :-

Names of Vaccine 

(I) Polio 

(11) Measl es 

(III) MMR 

Import Of Anti-Cancer PlDisbed 
Medicines 

6257. SHRI H~RI KIRSHNA 
SHASTRI: Will the Minister of HEALTH 
AND FAMILY WELFARE he pleased to 
Itate : 

Ca) name. of anti-cancer finiahcd 
mediclD es beiDa imported in the couDtry; 
aDd 

Quantity in dOles 

S33,18000 

100,00000 

Not included in 
BPI Prosramme. 

(b) what was the total import duriDg 
tbe last three years, year-wiso both in 
quantity and value of each? 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARE 
<SHRI S. KRISIINA KUMAR): (a) and (b) 
1\ statement indicatiD& the names of drup; 
their quantity and valuo Imported duriD, 
1982 .. 83. 1983·84, 1984·85 and 198.5-8' 
(upto September, 15)8') is oDolO1td. 
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lA" of Datr oa Prl .. wo • ." 
IadIID Sp."tameD" later.tloRa' 

COIDpetltioal 

(b) If 10. tbe details of importut 
prizes won by tbe Indian .portameD 
includinl value of each prize and tho duty 
levied on the prizes duriol the Jast threo 
years? 

6258. SHRI K.S. RAO: WUI tbe 
Minister of RUMAN RESOURCE 
DEVeLOPMENT be pl.sod to Itate : 

(a) whether It is a fact that varioul 
ofliclaJly sponsored sportsmeD and teams 
from Inell. have been competing in 
Interoatlonal competitions wbere bandsome 
prizes are liven ia cash or kind; ·and 

THE MINISTER OF ST ATB IN TBB 
DEPARTMENTS OF YOUTH AFFAIRS 
A~D SPORTS AND WOMEN'S WELFARB 
<SHRIMATI MARGARET ALVA): (a) 
This is so in ~ome cases. 

(b) A statement is attached giving tbo 
available information. 

StatelHat 

The ayallable Information reJating to important prizes won by Indian Sportsmca 
includinl value or each prim il given below. The information regardinl duty levied OD 
the prizes is not available as tbis is pa'id by tbe persons importiag the articles concerned. 
It mlY however be mentioned that Government of India vide tbeir Notification No. 
II ~/8S-Customs dated 30th March, 1985, have exempted payment of Customs duty OD 

tbe prizes won by the IDiiaa Sportsmen under certain conditions. 

Name of Sportsmen/team 

ICm. Alha Allarwal 

Mil. Ami Obia 

S,ed Modi 

SanJay Sharma 

Mrs. Madbumita Bilhl 
L.D. 'Sa 

Amita K.ulkarni 

Vimal Kumar 

Event and Year 

HongtoDI and Singapore 

Marathon Races-198S. 

HODgtoD, Marathon in 
January-19 8'. 

-Swedish Open-1983 

-Malaysia Open·1983 

-World Cup..1983 

-Grand Prix Bones Pool. 1 984 

-VI ABC-198S 

-Alba Quartz 

-Swedish Open-19B 3 

-World Cup·1983 

-Australian Open-1984 

-VI ABC1985 

-VI ABC-19BS 
-VI ABC1985 

.... Tbai Open-1984 

-BDlliah Malters-1985 
-Scott ish-198' 

-Welsh Open-ISlB5 

-Denilb. Opoo-1985 

Prise 

Ra. 40,000 

as. 9.000 

2000 S".Cr 
• 

200 US, 
750 usS 
800 ull 
200 M' 
750 US, 

1000 Sw. Cr. 

1750 US, 
800 US, 

250 M • 

200'M $ 
I " ,,' 

250 M, 
250 US, 

£ 12' 
£ 12.$0 
I, 40.00 

DICR. 1200 



'Name of Sportsmen/team 

1 

Ravi Shastri 

Football (men) team 

Hockey (Men) team 

Kamlcah Mebta 

V. Cbandramouli 

Mias Indu Puri 

V. Cbandrasekbar 

Manmeet Sinah 

SuJay Ohorpado 

APRIL 10, It88 

Event and Year 

2 

-Benlon & Hedges World Cup' 
InternatioDal One Day 
Cricket Touroament Feb ........ 

March 1985 

-Test match in West 
Indies-1984 

-Test matches at Doha­
Kuwait-1984 

-Test matcb at Dubai·85 
-4 Nations Hockey Tournament 

in London-1985 

-Test maches at Dubai 
and Kvwait·1986 

-1st Asian Cup Tournament 
1983 

-U.S. Opon Championship 
1984 

-do-

-do-

-do-• 
-do-

Prize 

'AUDI' Car 
(Value not available) 

Duty OD import of 
car was exempted 
vide Notification 
No. IIS/SS.Cus-
toms. dated 
(30.3.85). 

12000 US, 

30000 US, 

19250 US, 

4000£ 

SOOOO US$ 

US$ 300 

US$ 100 

us$ 100 

US, 67 

US$ 66 

US$ 66 

Demands of Delhi School Teacher. (c) whether the demands of the 
teachers were considered by some com­
mitt eel also ; 6259. SHRI S. M. GURADDI : 

SHRI VIZAY KUMAR 
MISRA: 
SHRI V.S. KRISHNA IYER: 

Will tbe Minister of HUMAN 
,BSOURCB DEVELOPMENT be ploased 
to atate : 

(a) wbether several alaurances were 
liveD to the Delhi Scbool Toachers regard. 
ll:ll revision of pa, ecalel and ,rant of 
solection Irade aDd if so, when; 

(b) tbo reaSOD' for dol., in Implement­
ins tho a.suranC08 , 

(d) if so, details of the recommenda­
tions made by these co'mmittees ; and 

(c) reaction of Government thereto? 

THB MINISTER OF STATB IN THE 
DEPAllTMENTS OF BDUCATION AND 
CULTURB (SHRIMATI SUSHILA 
IlOHTAGI) : <a) OovemmeDt bave Dot 
liwn aDY assurance to Delhi Scbool 
Teachers re.ardinl revilioD of pay 8 cal eI 
a"ld BraDt of timo bound Selection Grade. 

(.,) Does Dot ar i •. 

(0) Yea, Sir. 
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(d) &. (e) Consequent upon submission 
of a charter of demands bv Delhi Schoo] 
Teacbers and their considerat'on by the 
Committees, the benefits conferred on the 
scbool teachers in last few yeats include :-

(;) Increased pereentage of Selection 
Grade posts. 

Oi) RevilllJon of pay scales of Junior 
Teachers from Rs. 425·640 to 
Rs. 440·750. 

(iii) Provision of (larned 1 ea ve to 
teachers for 10 days in a year on 
full pay instead of 20 'days leave 
on half pay. 

(iv) Provh:ion of a PrinciJ)al and a 
Vice-Principal in all Senior 
Secondary School~. 

(v) Revision of pay scale of Head­
masters of Primary Schools from 
Rs. 425·640 to Rc;;. 440-750. 

(vi) Grant of three ~tagDatjon incre­
ments w.e.f. 5.9.82. 5.9 83 and 
5.9.84. 

(vii) Enhancement of retirement agc 
to 60 ytars. 

(viii) Grant of fixed medica t aI10wance 
@ Rs. 15/. p.m. besides reim­

bursement of heavy expenses 
iDcurr ed by school teachers for 
trea' ment of chronic di~eases. 

Rules (or Allotment of Stalls 8t 
Railway Stations 

6260. SHRI R.M. BHOVE : Will the 
Minister of TRANSPORT be pleased to 
state: 

(a) wbat are the rules for tbe allot­
ment of stalls at the ra ilwa) stations; 

(b) whether th ere is any reserved 
quota for the handicapped persons; and 

(c) if so, the details in this relard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHItJ 
MADHAVRAO SCINDIA): (8) The 
allotment of stalls il Dormolly done by 

calling for applications througb preis noti­
fications and/or rbrougha Jocal notices. 
Such I J'pJica tions are scrutinj'ed by a 
Screeing Committee and after approval of, 
t he competent authority, the allotment i. 
made. 

(b) No, Sir. 

(c) Does Dot arise. 

World Bank AsslstaDee for Track 
Renewal Programme 

6261. SHRI YASHWANTRAO 
GADAKH PATIL : 
PROF. NARAIN CHAND 
PARASHAR : 

Will the Minister of TRANSPORT be 
pleased to state: 

(a) whether Railways propose to seek 
World Bank assistance for the track 
renewal programme; and 

(b) if so, the detail. thereof? 

THE MIN1STER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) & (b) No 
such decision has be en taken by tbe 
Department of Railways, so far. 

CAB Signal JfD g" and Automafie TraIn 
Protection SYstem (CATP) 

6262. SHRI BHATTAM SRIRAMA­
MURTY :Will tbe Ministe.r of TRANSpORT 
be pleased to state : 

(a) whether CAB Signalling and 
Automatic Train Protection System (CATP) 
has not betn devdoped by 'tbe ECIL 
exclusively for the Calcutta Metro 
Railways: 

(b) whether it Is .a fact that after 
testing the 6~me Government intend to 
import lucb 8 system from outside; and 

(c) if so, tho reasons therefor? 
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THB MINISTBR OF STATE IN THB 
DBPATMBNT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : fa) The CATP 
.y.tem Is beiDa developed by' HelL, 
H)'derabad, exclusively for tbe Calcutta 
Metro R.ail way. 

(b) & (c) The prototype equipment 
developed by Electronics Corporation of 
Jndia.. Ltd., Hyderabad was Dot found 
successful and is fa Ued to meet the 
technical requirements of the specification 
in respect of fail-safe feat urea. Because of 
this it bas b eell decided, to import the 
.,stem to meet the urgent requirements of 
Calcutta Metro Railway for the sect jon 
wbich is going to be rea.dy shortl, for 
commercial services. 

Progress of Constructfon of Colva1e 
Bridge in Goa 

6263. SHRI SHANTARAM NAIK : 
Will the Minister of TRANSpORT be 
pleased to state : 

(8) ihe progress of construction of the 
Colva1e Bridle in tbe Nortb Goa; and 

(b) the re aSODS for the delay in Its 

compJection 1 

THE MTNISTBR OF STATB IN THB 
DBPART~ENr OF SURFACB TRANSPORT 

(SHRI RAJESH PILOT) : (a) Out of 6 well 
foundations. 2 well fONndations have 
already be:!D cQmp'eted and the CO.1\truc­
tion of super-structure on these 2 well 
founda.tions is In progress, The work or 
QSmaining 4 well foundations is also in 
progress and the overal1 physical progrcss 
achieved till December, 1985 is of the 
order of 51.5 %. 

(b) slow progress is OD account of 
labour problems faced by the contractor 
and difficulties encountered in well sinking. 

RatlwaJ.WIse, break ap of 
eamal WOlker. 

6264. SHRI P.R.. KUMARAMAN· 
OALA.M Will the ~iDister of T&ANSpORT 
be plcased to stat. · 

(8) wbotbor it is a fact that tbere II 
8 large number of casual workers in tbe 
Indian Railways who are being continued· 
in service after living breaks. to lot over" 
tbe Rules for re,ular employment. 

(b) what is tbe Dumber of, casual 
workers in the different Railways as OD 

1.1.1984, 1.1.1985, and 1 \.1.1986 
and 

(c) details of the annual paymonts 
made to casual workers during tbe Jalt 
three yearSt Railway-wise? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RAJLWAY<) (SRRI 
MADHAVRAO SCINDIA): (a) to (c) The 
information is beina collected and will be 
laid on tbe Table of the 9abba. 

Import of Dipyradamol 

626S. SHRI BARI KRISHNB 
SHASTRI: Will the Minister of HEALTH 
AND FAMILY WELFARE be pJeasod to 
state: 

(a) the total quantity of Dipyradamol 
imported in the country during tbe last 
two years year wise; and 

(b) name of the drug companies 
which imported DipyradamoJ durinl 1984 
and 1985 alongwitb tbe qtiantity, elP price 
per kg. and source of import in each 
year? . 

THE DBPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (8) & (b) 
The information is being collected and will 
be laid on the Table of tbo Sabba. 

Purebase or Anti· T8 Drag. 

6266. SHRI HARI KRISHNA 
SHASTRI Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) whether it is a fact tbat anti.TB 
drugs are' purchased by Government for 
tbe trealment of TB patients: 

(b) the names of anti-TB drull pur­
Qh.s~d durinI1984-8, 8~ 191,·86 ; 



(c) what is the annual budget (or the 
purchase or anti·TB drugs; and 

(d) names of the drug companies OD 

which orders were placed during 1984·85 
aDd 1985·86 alon.with value of order in 
each case? 

THE DEPU fY MINISTER· IN TIIB 
DBPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR) : (a) Yes, 
Sir. Anti-TB drugs are procured as per 
requirements through DOS &: D and 
supplied to the TB Centres in the country 
for domicilJa ry treatment of TB patients. 

(b) The names of anti. TB drugs pro­
cured during 1984·85 and 1985·86 are 
as under: 

W,ltten .,4",rWfJ,$ Sl() 

(Ii) Thiacetazone SO mg. and JSO mi. 
tabs. 

(iii) Combination drug (rNH +TZN in 
two strengths I.e. JNH 1 SO ml~ + 
T2N 75 mg. and INH 75 mg.+ 
TZN 3 7 S mg. tabl ets). 

(Iv) Ethambutol 200 mg. and 800 ma. 
tab8~ 

(v) Streptomycin. 

(vi) PAS granules. 

(c) The budpetarl' provisions made for 
procurement of anti·TB drugs during 
1984·85 and 1985-86 are as under!-

1984-85 

1985-86 

Rs. 929.50 Jakhs 

Rs. 964.50 hikhs 

(i) INH 100 mg. and INH 300 mg. (d) Information given in the attached 
tabs. Statement. 

Statement. 
Details of the Orders Placed DUri"g 1984.8' On Various Dral Compa1Jf~1 

1984-85 

s. No. Name of the Drug 

INH TABLETS 

1. (a> INH-IOO mg. 

(b) INH-IOO mg. 

1.1 (a) INH-300 mg. 

(b) INH-300 mg. 

1.2 INH Powder 

2. T.Z.N. TABLBTS 

(,) TZN-SO mg. 

(b) TZN-tSO mi. 

Quantity Value of the 
ordered order 

(exclusive of 
Sales Tax etc.) 
Ra. in lakhs 

7(iO lakhs 18.30 

1155 lakhs 21.94 

1400 lakhs 96.94 

300 lakhs 18.10 

10 TODS 10.94 

400lakhs 

550 latb. 19.25 
, I 

Name of the Company 
on which th e order 
was placed 

Mis I.D.P.L. 
New Delhi. 

MIs Warn er Hindus­
tBD, New DeIhi. 

MIs I.D.P.L 
New Delhi. 

MIs Gral us Pbarma 
New Delhi. 

Through W.B.O. 

MIs I.D.P.L. 
New Delhi. 

MIs I.D.P.L. 
New Delhi •. 
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1 2 3 4 S 

3. COMBINATION DRUGS 

<a) INH-~S mg+ 600 lakhs 17.00 MIs I.D.P .L., 
TZN-37.S mg. New Delhi. 

(b) INH-lSO mg.+ 850 lakhs 46.02 1\1/s I.D.P.L., 
TZN-7S mg. New Delhi. 

4. PAS Granules 45500 Kgs 53.86 MIs I.D.P.L ... 
N:w Delhi. 

S. S.M. Vials 

Ca> S.M. Vials (0.7S Om) 25 lakhs SO,OO MIs IDPe, 
New Delhi. 

(b) S M. Vials (0.75 Gn1) 110 lakhs 220.00 MIs H.A.L. Pun e. 

(c) S.M. Vials (10m) 9 lakhs 20.07 MIs IDPL, 
New Delhi. 

6. ETHAMBUTOL 

6.1 (a) Etbambutol 200 mg. 300 lakhs '5.94 Mis Lupin Labs. (p) 

Limited, Bom bay 

(b) Ethambutol 200 mg. 15 lakhs 3.30 MIs IDPL, 
New n"Jhi. 

6.2 (a) Ethambutol 800 m2. 300 lakhs 210.59 MIs Lupin Labs. (p) 
l..imited, Bombay. 

(b) Ethambutol 800 mg. 23 lakhs 23.81 Mis ItJPL, 
New Delhi. 

, "----

Detaih of the Orders PlacId During 1985-86 on Various Drug Companils 

s. No. Name of the Drug 

1. INH TABLETS 

(i') INH-IOO mg. 

(b) INH -100 mg. 

1.1 (a) INH-300 rna. 

(b) INH-300 m •• 

1985-86 

Quantity 
Ordered 

485 lakh. 

265 ldkhs 

510 laths 

210 laths 

Value of the 
Order 
(exclusive of 
Sales Tax 
etc.) 
(Rs, in Jakhs) 

16.90 

9.23 
48.62 

26.70 

Name of the. Drug 
Company on which 
order was placed. 

MIs I.D P.L., 
New Delhi. 

MIs H.A.L. Pune 
M}s I.D.P.L., 
New Delhi. 

Mis H.A.L., Pona. 
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1 2 3 4 , 

2. TZN TABLETS 

(a) TZN-SO mg. 3001akhs 4.51 MIs J.D.P.L., 
New Delhi. 

(b) TZN-SO mg. 100 lakhs 1.40 Mis R.K.G. Pharma, 
Faridabad. 

2.1 (a) TZN-ISO mi. 300 laths 11.59 MIs I.D.P.L., 
New Uelhi. 

, (b) TZN-150 mg. 100 lakhs 3.50 MIs RKG Pbarma, 
Faridabad. 

3. COMBINATION DRUGS (TWO STRENGTHS) (lNH+TZN) 

(a) JNH-7S n18+ 
TZN-37.S m~ 375 lakbs 13.20 Mis IDPI.., 

New Delhi. 

(b) INH-7S n1g.+ 
TZN-375 mg. 125 lakhJ 3,98 Mis Earne~t & Co., 

Indore. 

3.1 (a) INH-150 mg.+ 
TZN-",' 5 lng. 525 lakhs 36 49 M!~ IDPL, 

New Delhi. 

(b) INH-150 mg.+ 
TZN-7S mg, 175 Iaksh 10 68 Mis Earnest & Co 

Indore. 

4. PAS GRANULES 35000 Kgs. 41.43 Mis IDPL, 
New Delhi. 

S. S.M. VIALS 

(8) S.M. Virlls (OJ 1S Om) 57.75 Jakhs 11S.S0 MIs IDPL, 
New Oelhi. 

(b) S.M. Vials (0.75 Om) 107,25 lakhs 214.50 Mis H.A,L. Pune. 

6. ETHAMBUTOL 

Ethambutol 200 mg. 375 lakbs Tabs 63.S J MIs Lupin Lab 
Bombay 

Ethambutol 800 mg. 37S lakhs Tabs 246.94 MIs Lupin Lat 
BC'mba),. 



New Dru. for Fungal CorDeal Ulcer 
Pound a t All India Institute 01 

Medical Sclenas 

6267. SHRI D.N. KEDDY: Will 
tbe Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether n -:.w drug for a dr eaded 
blinding disease, fungal corneal ulcer bas 
been found at the All India Institute of 
Medkal Sciences and jf so, full details of 
the finding'; and 

(b) bow many cases have been success­
ruBy treat ed in fieJd tria 18 ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) ; (a) &. (b) 
The drug Silver sulfadiazina has been 
found to be effective against fungal cor .. 
neal ulcers a dreaded blinding diseases of 
the eye. Dr. Rajcndra Prasad Centro 
have cunducted experimental studies OD 

the efficacy of silver s4lfadiazina in experi. 
mental Keralomycosis. It was found to be 
hiShly effective and devoid of any O~ular 
toxicity. Taking the lead from this work 
and in view of the fact that no effeetive 
drugs are available in Ind.a to treat this 
dreaded blinding diseases, ils efficacy was 
evaluated in 30 patients of mycotic 
keratitis in advanced stages at the Dr. R.P. 
Centre, AH India In:ititute of Medic~l 

Sciences. Tbe drug has been found to be 
highly effective. No adverse reactions 
were observed during tbe study period. 

Speeding up of NeelDchal Express 

6268. SHRI ANADI CHARAN DAS : 
Will the Minister of TRANSPORT be 
pI eased to 8tate : 

(a) whether Government propos e to 
speed up Neelacbal ExpIess by reducioa 
tbe timings of balts or by withdrawing its 
halts between New Delhi-MuahaJlarai 
Section; and 

(b) if not, tbe reasons therelor ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF R.AILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Withdrawal of existing stoPpal. 
wiD be rescaled b)' tbe pre.at ullr .. 

Teett ... of Dnagl Manaract.red Vader 
Gover nmeat Licence 

6269. SHRI R.P. DAS : Will tbe 
Minister or HEALTH ,AND FAMILY WBL­
FARE be pleased to state: 

(a) whether drugs' manu's ctuted under 
Government licence are regularly tested in 
tbe Central or State Drug laboratories; 

(b) whether these laboratories are iD a 
positio,n to test every b8.tch of the finished 
product before its rtlease for sale .1 

required under the Drug. and Cosmatics 
Act; . 

(c) jf so, the percentages of sucb teats 
done durin8 the la!:lt three years; and 

(d) if not, th e reasons thereof? 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF FAMILY WELFARE 
(SHRI ~. KRISHNA KUMAR): (a) Under 
the Drugs and Cosmetics Rulei, a drug 
manufacturer is required to test each 
and every batch of drugs manufactured 
by bim in his own Laboratory. It i4J not 
required by Jaw for Government Drua 
Tasting laboratories to test all thele 
batches of drugs manufactured 
by a drug manufacturer. A drug 
manufacturer is responsible for the quality 
of drugs manufactured by him. If any 
drUg. on being tested after it bas been 
released for sale in tbe malket, it is found 
to be not of standard quality by tbe 
Government AnalYlt, penal action like 
suspension/canccJlaljon of Hcence or pro­
secution can be launcbed. 

(b) The State and Central Government 
Drug Testing Laboratories under. the Drul. 
and Cosmetics Act test only statutory 

samples sent to them by the Drug Iospectors. 
These Laboratories are not required to 
test the samples of drugs of dvery 1latch of 
any manufacturer before its release for 
sale. 

(c) and (d) Do Dot arisc. 

Supp., of Sub-StaDdard Life Sa,lng 
Drop to Hospital. 10 GaJarat 

6270. SHRI RANJIT ~INGH 
OAEKWAD : Will tbe Minister of 
HBALTH AND FAMILY WELFARB b~ 
pl.1Id to State: 
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(a' whether the Jife savin, drugs like 
Lalia of sub·standard quality are being 
supplied to Governmont hospita 19 In 
Gujarat in bulk ; 

(b) jf so, the steps beiDa taken alainst 
lucb drul manufacturers; and 

(c) the efforts being made by the 
Union Government to make standard 
quality drUg9 available to public? 

THE DEPUTY MfNISTER IN THE 
DBPARTMENT OF FAMILY WELFARB 
(SHRI S. KRISHNA KUMAR) : (a) and (b) 
The information is being colJeeted from 
tbe State Government of Oujarat and will 
be laid on the TabJe of tbe Sabha. 

(c) The information is given in the 
attached statement. 

Statement 

Und er the Dru8s and CORmatics Act, 
tbe Central Government is responsible 
for: 

(i) controllfng the quality of imported 
drugs; 

(iil coordinating the activ itiel of the 
States and advisiua them on 
matters relating to the uniform 
administration of the Act in tbe 
country; 

(iii) laying down rClulatory measures 
and standards of drugs ; and 

.. (iv) granting approval to 'New 
Drugs' proposed to be manu­
factured or imported in the 
country. 

The State Govetoments are responsible 
for exercising control over drugs manu· 
factured, sold and distributed in the 
country through their State Drug Control 
Organisations. 

Control over quality of druas importod 
into India is exercised by restrictinl the 
imPOrts'; through certain specified ports 
where the Officers or the Central Drugs 
Standard Control Organisation ate posted. 
WbcDevcr consianment of druB is impol:­
ted, the DiU, of BDtty in rospect or tb~ 

I 

imported conSignments are referred to the 
. Offi~et3 of the Central Drugs Standard 

Control Organisation and the Imported 
consignments are inspected and samples· 
drawn for test. If the sample is found on 
test to be not of standard quality, the drug 
is not permitted to be imported and is 
either re-e"ported to the country from 
which it was import ed or is destroyed. 
Labelling deficiences, if any, are also 
required to be notified before drugs are 
permitted entry in the oountry. Biological 
drugs are required to be imported under a 
licence under the Act. 

Control over manufacture of drug. is 
exercised under the Act wbich requires 
drugs calJ be manufactured only against a 
manufacturing licence issued by the State 
Licensing Authority. Manufacturers should 
satisf~ the following pre.requisite con­
ditions to be eligible for g rant or a 
licence :-

(i) Employ adequately qualified 
technical personnel to supervise 
the manufacturing operations; 

(ii) Maintain hygienic and adequate 
premises for tbe manufacture of 
the various cateogries of drugs 
int end ed to be manuf!!ctured ; 

(iii) Maintain necessary equipment 
and appJiances required for the 
manufacture of the drugs con­
cerned ; 

(iv) Possess necessary facilities for te&t· 
iog the raw materials used for 
manufacture and e,ery b lch of 
tbe products Dlanufaclureda. Tho 
testing unit should be independent 
of the manufacturing unit. Sub· 
sequent to the grant of licence, 
manufacturers are enjoined under 
the conditions of the licence 
issued to them to continue to 
maintain adequate space, equip.. 
ment, technical personnel and 
facilities for testing, keep records 
of manufacture and test as pre­
scribed under the ruJ es, allow 
Drugs Inspector. to inspect their 
manufact urins premi,,,s, draw 
sampJ e. for teat etc, 
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Tho sale of drugs is regulated by Ilran t 
of sale licences by the State Licensing 
Authority. Sales premises are t'ubject to 
inspection by DiUgS In~1)ectors, who also 
draw samples for teii;t therefrom, whenever 
Decessary. 

Some 8pecific measures have been 
taken to check the manufacture and sale 
of sub-standard and spurious drugs which 
are as -under:-

I. The Drugq and Cosmetic~ Act 
was amended in 1982 to provide 
for more effective measures for 
combating the menace of ~p\1riot1s 
drugs. 

2. The Central Drugs Standard 
Control Organisation monitors 
relJOrU of manufacture and sale 
of SUpUr10US drugs in the country. 
The State Oovernme~ts are 
alerted wherever necess~ry.. and 
~ssiClted in the investig1tion of such 
reports bv the Zonal offic es of the 
Central Drugs Standard Control 
Orlanita tion. 

3. All th e Chief Ministers of the 
State/Union Territories WfOrc 
addressed by the Union Minfster 
of Hen lth and Familv Welfare 
and also the Hc'alth Secretaries 
by the Mini-;t! y of Health pnd 
Familv Welfare drawing theit 
attention to the growing manu .. 
facture and sale of spurious drug~ 
and for taking nccer-:sary steps in 
this reera rd and also to tone ; up 
their Drugs Control Adm;nistra­
tion. 

4. The Union Deput, Minisler for 
Health and Fgmily Welfare had 
written to the Health ~finist er~ of 
the States and Union Territories 
on the 3rd May, 1983 in which 
sbe bad drawn the attention of 
the States to the criticism both in 
Parliament and the press nrglng 
on Government to tack1e effecti­
veJy the prob1ems of spulious and 
sub-standnrd drugs. In her Jetter 
sile mentioned tbat tbe Central 
Q('Ivernment hod appointed a 
Task Force which bas identified 

the ddicfences in the State Drup 
Control Organi&ations. It has been 
suggested by her thnt tbe States 
may give priority to the probl ems 
of spurious drugs and tbat the 
])rugs Standard Control machinery 
in tbe States is suitably augmpn­
ted and strengthened to tackle 
tbis problem. 

S. Tbe Task force appointed 1\, 
Government bas identified the 
various areas in which the States 
have to take action to come to the 
menace of spurious and sub­
standard drug~. Th e M inbtrv of 
Healtb and FamHy Welfare have 
also written to tbe State Health 
Secretaries poinfng out the speci­
fic recommendations mad~ by tbe 
Task F{)rco and the action tbat is 
required to be taken. 

6. The State Governments have been 
advised to set up iot elligence .. 
cum-legal machineri eS to deal with 
the problem of serious drugs, 

7. The subject of spurious drugs and 
drugs adulteration has been discussed 
at various meetings of the Cen­
tral Council of Health and Cen. 
tral FamilY Welfare Council which 
consists of the Union Minister of 
Health and Family Welfare as 
Chairman and the Stltc Health 
Minist ers as Members. In these 
joint meetinjls 8S also ti t the 
special meet jug , convened to 
roview Drug and Food law8 OD 
22nd February, 1986. the Council 
has adopted resolutions on 
'Enforcement of Druas and COl­

matics Act'. These resolutions 
have urged the State Governments 
to take necesFary action to 
strengthen and streamline tho 
DruB Control Machinery for com­
bating the probJem of sub .. standard 
and spurious drugs. 

Committee OD Mfssml & UneoD­
neeted Wagon. Carrying Foodgralnl 

6271. SHRI K. RAMAMURTHY: 
Will tbe Minister of TRANSPORT b~ 
pleased to state: 



321 SI. Co,recll", ,.ply ,. USa C~1TRA 20, 1'08 (S~KA) 
, .,194 it. 21.J.I986 . 

322 

(al whether tbe Committee constituted 
to resolve tbe oatstandjol issues pertaininl 
to missln. aDd unconnected walonl carry. 
ina foodgrains from one destination to the 
other has submitted its report ; and 

(b) if 80, tbe action taken OD the 
recommeDdat ions contained in tbis report? 

THB MINIS rER OF SToATS IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Does not aris e. 

---

STATEMENT CORRECTING KEPLY 
TO USQ NO. 4294 DATED 27-3·1986 
RB : HAJ TRAFFIC 

[ Ellglish] 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAG DISH TYTLER): Reply to 
part (b) of the uDstarred question No. 
4294 answered in Lok Sabha on 27.3. t 986 
may be substituted by following reply :-

"(b) While Saudi Arabian AirJines 
did not participate in tbe Carriaae 
of Haj traffic during 1983. ft did 
participate in tbe carriage of tbe 
said traffic during 1984 and 1985. 
Its desire to participate in the 
carrlale of Raj traffic in 1986 is 
not known. It 

12.00 ,bra,. 

[En,II,hJ 

.... --

(Int.rruptI0ll8) 

MR. DEPUTY SPEAKER: Please take 
Your leata first. Then' only .1 will call 

r YOli. Today, 1 am calliDS from this side. 

'SHRI V. SOBHANADREBSWARA 
RAO: (Vija,awada): Man, . post. of 
jUdge. are vacant '~D the ADdbra Pradesh 
Hip,Cour·t. 

MR. DSPUTY SPEAKBR: You .iyo 
it to me in writing. I will go tbrouab it. 

SHRI BASUDEB ACHARIA 
(Danlcura) : Re.arding •••.••••• 

MR. DBPUTY SPEAKER: Your 
adjournment motion cannot be given 
consent to. It is a State subject. I 
discussed this matter two day. before also. 
I would Dot allow it. 

SHRI BASUOBB ACHARIA : Why 
Dot? 

MR. DEPUTY SPEAKER : This Is a 
State subject. I cannot allow. (lnt.rrup. 
,'ons) 

SHRI BASUDBB ACHARIA : It i. Dot 
a State subject. 

MR. DEPUTY SPEAKER : You bave 
clearly mentioned here I, Aodbra Prade.h 
Government." It is a State subject. I 
would not allow it. 

SHR( BASUDEB ACHARIA: Is the 
security of a judge a State subject '1 
Ca1ling attention also I have given. 

MR. DEPUTY SPEAKER : Sarvaahree 
B lSudeb Acharia, Saifuddil'l Chowdbary, 
Amal Datta and Suresb Kurop-all of you 
have given an' adjournment motion. I 
cannot allow it. 

SURI BASUDEB ACHARIA: On 
what subject they have liven. the House 
should know. (Int~r,uptionl) The Ufe or • 
judge who delivered tb e judgment is at 
Itate • 

MR.. DEPUTY SPEAKER : No, I 
would not allow it. Please take your 
seat. I would not allow tbis matter. It 
is a State subject. They will look after 
it. I can Dot allow it. 

SHRI BASUDEB 
member of tbis House 

ACHAKIA : A 
is invol,ed. 

(In,.,.,uptlons) 

MR. DEPUTY SPEAKER : He wu DO' 
a member at that time. This is entirel,· 
a ditl'erent subject. Please take your leat. 
Mr. AQbaria. 
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(1Ift,"aptlfJIf') , 

SHill BASUDBB ACHARIA : How It 
It a State .object ., 

MR.. DEPUTY SPEAKER : My rulin. 
18 tbit It Is I.State 8ubjOQt. 

(In,,,",ptlons) 

SHill BASVDEB ACHARJA: The 
security of a judie is involved. 

MR.. DBPUTY SPEA'KB.R : It ~i. abo 
a Jaw and order problem. 

(lnt,rruptlons) 

MR. DEPUTY SPEAKER : The 
security of a Judge is also·8 State subject­
law and order prob1em. They will look 
after it. Prof. Dandavate. 

SHR.I SAIFUDDIN CHOWDHARY 
(Katwa) : Lawyear8 from Jabalpur bave 
written to the Prime Minister that the 
securit, Is Dot Provid edt (Interruption,) 

MR. DEPUTY SPEAKER: If I have to 
allow this, I have to allow so man)' thin,s. 
I cannot allow this. I have told you; that is 
my rulins. 

MR. DEPUTY SPEAKER 
take your seat ... 

( Interruption,) 

pleale 

MR. DEPUTY SPEAKER: I cannot 
allow this. That is my ruling. I ca~not 
give reasons. Please take your seat., I 
bave already said about it. 

SMRI BASUDBB ACHARIA: The 
judie who gave the sensational jl1dament 
Is beiol attacked. (In;l'rruptlo",) Ju~iciary 
il not a State subject. 

MR. DEPUTY SPEAKER: Regarding 
security and protection, that i~ for tbe 
State to loot after, New, Prof. Dandavatc. 

SRRI N.V.N. $OMU (Madras North) : 
Judles are appoiDted b1 tbe Government 
of India, 

Mit. DEPUTY SPB.AJ{ER: It is .not 
the appointment of a judIe lbat WI arc· 
dilcu88ial now.. R e is di.cusilul some kfDd· 
of · .. curlty 8'nd I bave already told tbat it 
i. a law and order problem. Tbey will 
look .fter it. 

(l"t~rt'Uptionl) 

MR. DEPUTY SPEAKBR : No, I have 
already given my rulin,. 

SHal BASUDBB ACHARIA : What il 
your ruHna ? 

MR. DEPUTY SPEAKER: I cannot 
.)Jow you. It is a State lubject. 
ReaardiD, prot ection of Judges, it ,. a 
State subject. 

SHal BASUDEB ACHARIA : A 
member of tbis House is involved. 

MR. DEPUTY SPEAKER: No, DO, 
I have already given my rulios two days 
before allo. I cannot allow you to raile 
it. I fold you that it is a State lubJect. 
Relardiog protection etc., it is a Stato 
subject. Prof. Dandavate. 

(In t,rrup liens) 

PROP. MADHU DANDAVATB 
(Rajapur) : Mr. Deputy.Speaker, I am 
raising en issue which is perfectly within 
the jurisdiction of the Centre. The Union 
Government is baving Petrochemicals 
industry in the baCkward Konkan region of 
Maharasbtra when tbey are acquiring land, 
thousands of peasants are being displaced. 

PROF. K.K. TBWARY (Buur): Por 
the Orst time you are speaking about your 
own consti tu en cy. 

PROP. MADHU DANDAVATB':· 
About 6fty times I bave done. 

(Int.,Tuptions) 

Sir, Unnece"ari~y be is inter,eniDa. 

MR. DBPUTY.SPBAKER: You are 
both from tbo lame profession.. That I, 
the .problcm. 

PROP. MADHU DANDAVATB : 'I 
",nt to poiDt out to ),OD t~t tko U.u.. . 
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Goyernment ,i~ loin. to bave a Petro­
Chemical Industry in the blckward Konkan 
'rogion of Mabansbtra. It 18 a welcome 
tbib.. At the same time, • housaods of 
tlsaas and pealants are being' displaced 
and tbe'laod is aCQuired without adequate 
compensation and also offering proper 
rehabilitation facilities. If is to be done 
." the Centra) Government. 

MR. DEPUTY .SPEAKER: Professor, 
yOU bave told this thing. 

PROP. MADHU DANDAVATB: I 
want to make only oDe request to you. 

(Interruptions) 

Thousands of Kisans recently assembl­
ed on Sunday in the Konken region to 
demonstrate their opposition to lack of 
adequate coqapen.ation. I request the 
Minister to make a statement, and 'if they 
are not prepared to make a statement, you 
admit my Adjournment Motion. 

MR. DEPUTY-SPEAKER: I am Dot 
living m, con'seot for tbe Adjournment 
Motion. Anyway, you have slven a Call 
Attention also. 1 will refer it to the 
Minister and find out th e facts. 

PROF. MADHU DANDAVATE: I 
have siven Call Attention. Questions, 
Sbort Notice Question t everything. 

(Inl~r,uptioIl8) 

[nan,la,'onl 

SHaI V .. TULSJRAM (NaaarkurnooJ) : 
Sir, I have gh'en notice. E'lbteen 
handgrenades have beeD found at the_ 
Railway Station in Bulandshahr. ' •. , •• ; ••••.••.• 
(1", ",up tions) 

[&,118h1 

MR. DEPUTY.SPBAKER : -You have 
net liven anytbial in writlol, Sbri 
T\1lsiram. 

f r,allllatlo"l 

SHRI V. TULSIRAM: Theft \vu 
"lDIDittod io tbe boulo gf • B.S.f~ mID. 

[Englld] 

MR.' DBPUTY.SPEAKER: You sive 
it. I will see. 

[1ra",la'ion] 

SHal V. TULSIRAM: Mr. Deputy 
Speaker, Sir I have liven another notice • 
U.S.A. is suppJyiui 2000 Anti Tank 
Missiles to Pakistan. It will pose danler 
to the security' of our countrY. 

[Engli8h] 

MR. DBPUTY.SPEAKBR: Please 
take your seat. 

SaRI THAMPAN THOMAS (Maveli. 
kara): I have given an Adjournment 
Motion about PakistanJ nationals in 
Kerala and it is affecting tbe security of 
tbe country. 

(In',erruptions) 

It is affecting the 8ecuri~y of the 
country. 

MR. DEPUTY-SPEAKER : You have 
given a notice. It is not admitted. Oneo 
alain you givo in writing. I will sec. 

SHRI THAMPAN THOMAS: One 
per cent in the Government, Muslim League, 

is patronising them, while the Government 
have not taken any action. 

MR. DEPUTY-SPEAKER: You give 
in writing_ Do Dot go on insistina. You 
give in writin8. 

SHRI THAMPAN TliOMAS : The 
Central Government should do somcthiol. 
It is a security problem. Kerala is a 
border State. 

MR. DEPUTY-SPEAKER: You give 
in writjol. 

DR. DATTA SAMANT (Bombay 
South.Central) : I have given a notice. On 
the 11th March 1986 the Finance Minister 
int'CIrrupted in, my Budget speecb and 
assured that tbe Irant-assisl ancc or Rs. 100 
ctorea will be aiv,en to Bombay as per 
tbe Prime Minister", assurance in. pubJic: 
moetiDI. 

MR. DBPUTY·SPBAKER. :- I will ~ud 
out. 
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DR. DATI'A SAMANT : But DOW the 
Chief Minister bal mentioned that it is a 
loan only. (Int.,ruptlo1ls) It is aD assu­
rance liveD by tbe Finance Minister. 

MR. DEPUTY-SPEAKER : I have 
already roferred the matter, to find out 
the facts. 

SHRI ABDUL RASHID KABULI 
<Srinagar) : Much has been said and 
propaganda bal been raisc:d against the 
majority community in Jammu and 
Kashmir, regarding recent communal 
happenings in our State, and in 'some parts 
of Ananta Nat and Jammu. ' 

MR. DBPUTY-SPEAKER: You give 
it In writing, I will see. 

SHRI ABDUL RASHAID KABULI : 
R.egarding that, the Prime Minister badsent 
a del egation of MPs from his own party 
and becl.use this is a very important issue 
because K'lShmiris b lve been mal 'joed in 
this regard., and it has beea said that the 
majoritY community has plundered property. 

MR. DBPUrV·SPBAKER: But, why 
can you not give it in writing? Kindly listen 
to me. 

SHRI ABDUL RASHID KABULI: 
Tho report has gone to the Prime Minister. 

M t. OBPU rV .. SPE~KBR. : Nothina 
will go OD record, tben. You listen to me. 
Why caD you not give i: in writing about 
this matter '1 First tbina. you live in 
writiDI. 

SHRI ABDUL RASHAID KABULI 
Yos. 'I will sive it in writing. 

[Translallon] 

SHRI C. JAN'GA REDDY (Hanam­
kODd l) : Mr. Deputy Speaker, Sir, there 
are 88 rh,)usand cases lying pODding in the 
Hilh Court a'i tell pOHS of jad ges are ly jog 
vacant since 1973. (lnt.fluptlon,) 

[&gll,II] 

MR. DBPUTY-SPEAKER : Already, 
it bas beeD raised. You raise it in 377. 

SHRI C. JANGA REDDY: Bilhty­
eiaht tbousand c... are pendtDI in tho 
I.'t tbr e. ,..r •• 

MR.. DEPUTY·SPBAKER You 
already told, you are goiDa '0 raj,e it 
under 377.. Do Dot raIse it here. 

(lnttrruptlons) 

MR. DEPUTY.SPEAKBR·: NotbiDI 
wnl go on record. Do not waste time. 

I win not allow two Member. to speak 
at the same time. (Interruptions) 

[TlYJnsla tio,,] 

SHRI NARESH CHANDRA CHATUR. 
VEOI (Kanpur) : Provident Fund employee. 
are on hunger strike in pursuance of their 
demands. 

[Fngli~h] , 

(lnt~rrupt!ons)·· 

MR. DEPUTY·SPEAKER : Nothing 
will go on record. Do not waste tbe time. 
Mr. Janga Reddy, maoy times you are 

'raising like this. I &0 on telling you, 0 

tak~ your seat, but you are not listenin, to 
it. This is not tbe way to bebave. Th is 
is very bad. 

(In Ie II up tions)* * 
MR. DEPUTY-SPEAKER: Wby are 

you wasting the time ? 

SHRI B,N. REDDY (f"firyalguda): I 
have given notice under rule 193 regardina 
central assistance to Andbra Pradesh which 
is faciDS a arave faminc. 

MR. DEPUTY.SPEAKER : I will fiDd 
out; I win sec. 

PROP. K.K. TBWARY: I hope you 
will listen to me with the same patienoe 
as you have listened to Prof. Dandavate. 

MR. DEPUTY-SPEAKER: If you arc 
really brief I will d~fioitoly I istcD to )'ou. 
But if you are loinl 00 makina a IODltb, 
Itatemont, I will Dot. 

PROF. K.K.. TBWAR.V: JUlt acrosl 
the road from Parliament buUdiol is :the 
revered pJaoe ot worahip-Gurdwara 
a.k:absaDj. Suddenly _ itbiD thtae\" or 

"Not feoorded 



foar day. time tbe bounda~y walls have 
80ne up to 12 feet to IS feet ••• 

MR. DEPUTY·SPEAKER : Let It be.; 
What do you want? Do not fail e it. Mr. 
Towary, this is not necessary. Mr. Basher. 

PR.OP. K. K. 'rEW AR Y : This pI ace is 
within the firinl range. If soma extremists 
•••• (In ',rrup lions) 

MR. DEPUTY·SPBAKER: No, DO, I 
will Dot allow. 

(/"terruptlons) 

MR. DEPUTY.SPEAKER: No, no, 1 
will not a1low. Do Dot suspect aoy one. 
(In te rntpl/ons) 

PROF. K.K. TBWARY : Is there any 
permis.ion liven for raising tbe wall like 
this ? •• (Interruptions) 

MR DEPUTY·SPEAKER: They will 
look after; do not worry • Mr. Basber. 
(Int'l'fuptJons) 

PROF. K.K. TBWARY: I have the 
highest respect for the place of worsbip ... 
(Interruptions) 

MR. DEPUTY·SPEAKER ; This it!! why, 
Mr. Tewary, do not suspect; do Dot raise. 
it. Why are you havina suspicion on 
tbat? Mr. Balber. 

SHRI T. BASHEER (Cbitayinkil) 
This is a serious thing. ·The Minister is 
here. The Air India is cbarging exorbi­
tant fare rate in tbe Gulf sector. It is 
alitatiDI tbe minds of the people of 
Kerala. 

MR. DEPUTY .SP·BAKBR : You have 
already talsed this matter. Do not repoat 
it. . I know, you ba~e raised it. 

SHRI T. BASHBBa : This has appea,· 
od ID tho presi. Tbll II • bot iaIU'. 

MR.. DEPUTY"SPEAKBR : You .writo 
to tbe Minister. Ho will look aftor. 

SHRI T. BASHEER ; I have liven a 
Cal1ina Attention to you. 

MR. DEPUTY·SPEAKER : I will look 
into that. 

SHRI T. BASHEER: Please examine 
it. The Minister is here. This is robbin. 
the paasenaers and nothing else. It is 100 
per cent higber 'than other aectors. So, 
plealc examine it. 

DR. G.S. RAJHANS (Jbanjbarpur): 
This is a serious matter. The. USA bas 
decided to sell more than 2000 antitank 
missiles to Pakistan. This will upset tbe 
military balance of this region. It needs 
immediat e discussion. 

MR. DEPUTY·SPEAKER: We will 
see. 

PAPERS LAID ON THE TABLE 

[En,lish] 

Notification CODstitutlng the Ravl 
and Beas Waters Tribunal and. 

COpy of Reference 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA· 
NAND) : I be, to Jay on the Tab) (-

(J) A copy of Notificatioa No. S.O. 
169(8) (Hindi and Enllisb vorsions) 
published in Gazotte of India 
dated 'be 2nd April, 1986, CODI· 
tituting 'the Ravi and Sea. 
Waters Tribuual". 

(2) A copy of Reference No. 
15(2)/8S I.T. Hindi and EDa1iab 
versions) dated the 2nd April. 
1986 to the laid Tribunal. 

[Placed in LibraI)' Sec No. LT 22901 86J 
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Detalled demands f6r Grants of tile 
MJubtrr of ,Health tuU1 Family Wel­
fare lH6.87. 

ADDUI) Report ana Review on the 
workiag of the Pasteur Institute of 
ladla. Coonoor, for the year 1'84.85. 

THE MINISTER OF HBAL TH AND 
fAMILY WELF~RB (SHRIMATI 
MOHSINA KIDWAI): I bel to lay OD tbe 
Table-

(1) A copy of the Detailed Demands 
for Grants (Hindi and English 
versions) of the MinistrY of 
Health and Family Welfare for 
1986-87. ' 

[Placed in Library See No. LT.2492/8G) 

(2) (j) A copy of the Annual Report 
(Hind; -and English ·versions) of 
tbe P~steur Institute of India, 
Coonoor, for tbe year 1984-85 
alool with Audited Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the working of tbe 
Pasteur Institute of India, Coonoor 
for the year 1984-85. 

(3) A statement (Hindi and Bnglish 
versions) showing reasons for 
delay in laying the papers mon­
t ioned at (2) above. 

[Placed In· Library See No. LT 2492/86) 

ESTIMATES COMMITTEB 

Thirtieth Report 

SHRI CHJNTAMANI PANIGRAHI 
(Bbubaneswar): I beg to present the 
,Thirtieth Report (Hindi and EDIUlh· 
ver~ion.) of the Satim.tel Committoe Og 

Action TateD by Government on tbe recom­
mendations oontained in the Sixtb Report' 
of the Committee (8th Lot Sabba) on the 
MUn.try of Parliamentary Affair. and 
TourisJn-Tourilm PromotioD iD Himachal 
Pradesb. 

---
MATTBRS UNDER RULE 377 

[ Translatlon] 

(I) Need to adopt Deeessary me_sure. to 
lafep_rd tbe IDterests of powerloom 
workers eagaged JD the maeaf~ture 
of coloured .. reos In Melag80b aDd 

other parts of Maharalht ... 

SHRI S.S. BHOYE (Malegaon): 
Mr. Deputy Speker, Sir, the Central 
Government bas laid great cll)pbasis OD 

discontinuing the manufacture of the 
colo~rcd saree. UDder the new Textile 
Polic,. There are thousands of power. 
looms in Malegaon, DhuJia, Bhiwandj, 
'Yeola and some other cities. Lakhs of 
workers, especiaIJy belonging to Harijan, 
Noo Bandba (BtC.) and minority com. 
munities are engaged in the work of 
washing aDd dyeiDI of yarn. 

The above policy of tbe GoverDment 
would deprive the people of the weaker com­

munity workins in MaleaaoD city and 
otber cities of Maharasbtra as aliO workiD' 
in surroundiq villales, of their Iive1lhood. 

.Durin. tbe time of droaaht. tbe peo­
ple of villales uled to let financial heJp 
from Malegoan and· other cities which 
would noW stop. . Tbe distressed people 
would be even mor e frustrated. 

Tbe printed I.rees manufactured b, 
mill. are becomJng more popular in oom­
parison witb tbe coloured larees~ The u. 
of colour cd sareel would fade out 8l'aduaU, 
aDd there would be moro UDemploymcDt. ' 

I would. therefore, requeat t'be Govern­
ment tbat it .~ould find out lome WI)'S aad 
.. a. to be1p die poop) 0 . workUla ill 
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Mel0l80D and other ~tle8 0' Maharasbtra 
aad fD rural areas aDd h etp them in their 
e~aomlc development. 

(lO .. Need to. IaMI tbe mlDlmum 
... requlremeaCs 01 Primal')' Seb4ol. 
especlany tbo. located fa tile rural 

area. of the eoaatr, 

SRRI CHINTAMANI JBNA (Balasore : 
Though our country is marchiol towards 
21st centurY, but due attention is not paid 
to prim~uy educat ion. In most of th·e 
priOlary schools in our country," the basic 
aeeds and elementary requirements of 
buildings, books, learninl material .. drink. 
iDa water and playgrounds are not available 
in lufJicieot quantity, not to speak of 
quality. 

A stud, conducted by the UNICBP on 
chlJd education in India shows that the 
percentalea . or buildin,s, blackboards, 
libraries, are far from minimum require­
ments. 

The average overall physical conditiODs 
In tbe whole.of India, includinl smaller 
States and Union Terrltor~est are: 
buildings 47 per cen t, blackboards 
16 per cent, libraries 29 per cent, 
plaYlfounds 20 per cent, toil eta about 20 
per coot, drinking water abo~t 30 per cent, 
which shows.8 ppallinl neglect of healtb of 
the body which is the receptaole of the 
beart tbe nerves, the brain and tbe souil. . . 

Wben the Go;ernment is goina to 
implement the DCW educatioD policy in the 
country very loon, I would request the 
Union Government to look to this very 
bamiDa problem putting utmost priority, 
10.that tbe minimum ba.ic requirements of 
primary Icboo1' , 1D the country, speciall, 
tbose situated io rural area.. whicb are 
moat· D'Clloc"d, are lulfilled bef()re the 
iDtrodoction of tbe Dew education. policy. 

(18) ·Nted to declare Nagar Maillaet 
'It.I,.. Ghat Roac1 .. NaUeDaJ HIP-, 

SHR.t S.O. GHOLAP (Thaoe). : Sir, 
Bombay f. connected by two Ghat Road.·, 
witb tbe nation but both tbe ghats, namel, •. 
PUne Ghat and Nasik Ghat are OVer. 
burdon~d and, tbrefore, Maharasbtra State 
conltructed a Dew Ghat Road, Namely, 
Nalar MaJasbet Kalyan Ghat at the cost 
of about Rs. 3 crores. This abat joins 
Marathwada, a backward area. to Bombay 
by sbort' route but still traffic's not diver. 
ted. to a large extent, from other two 
gharl as Malashet Gbat Road is not of 
NatiOnal Highway standard. 

The State of Mabrashtra bas requested 
tbe Central Government to take up tbe 
Mallhet Gbat Road as a National Highway 
but the matter is pending since lana with 
the Central Government. Therefore, it is 
earnestly requested tbat Nagar Malshet 
KaJyao Gbat Road be declared as National 
Hi.bway immediately. 

(IY) Need to declare Ahmednagar 
Fort as a NatioDal Monument aDd to 
remove restrdctlODS on the eatry of 

tbe visitors Into tbe Fort 

SHRl Y ASHW ANTRAO GADAICH 
PATIL (Abmednagar) : Sir visitors are not 
allowod to visit the Ahmednagar Fort 
which is of historical importance in view 
of the fact that our great national leader. 
were imprisoned there in pre-independeoCl 
days. The Fort is controUed by the Dofence 
Authorities. People who come to visit 
the Fort in order to pay homage to our 
beloved great leaders of independence· 
struggle are disappointed. The Port 
sbould be declared as a National 
Monument aDd restrictions OD the entry of 
the visitor. should be removed. 

[Tranlla lion] 

(v) Need to streamline the procedure 
reprdiDs selection or member. 01 
the Uoloa u4 State PabUe Benke 
Comml_OIIS ad to briDg about 
aece_rl' eMilie. Ja the metbod of 
stlectloD 01 cudf__ .)' tlaue 

. Comm ...... 
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SHRI MOOL CHAND DAGA (Pili): 

Mr. Deputy Speaker, Sir, I( lDr country 
bas to make progress and Five Year 
plaDI bave to be implemented succes.fully, 
we would have to appoint competent, 
sincere and committed persoDI in Govern­
ment servIce ar'd incompetent and eorrupt 
officials would ha~e to be shunted oUt. 
Por tbls. we would have to bring about a 
cbange in tbe Constitution and tbe pro­
cedure of the Central and State Public 
Service Commissions. 

First. the Union and tbe State Publi c 
Service Commissions are not constituted 
properly. Their members are selected on 
political basis. As a result. tbe competept 
and brilliant people, who do not ha ve any 
approach are deprived to aet a good job. 

The condition of the Public Serwice 
Commissions in the States is c8uaio, even 
more concern. 

So far the system of interview is con .. 
cernod, it is not proper to judge one's 
ability in , or 10 minutes. A 101 of 
marks are awarded by the Commission for 
interviews. Therefore, it is required to 
make necessary improvements in the cons· 
titution of tbe Service Commissions al also 
in the selection procedure. Direct recruit­
ment should be minjmlsed as far as 
possible. 

[En,II,h] 

[y)] Ne cd to drop the propolal for 
Import of foreigD teehDololY in the 

Photovoltalea 

SHRI BASUDEB ACHARIA (Bantur'a) : 
It i8 8 matt:r of areat concern to a1l those 
bavinl firm belief in t be policy of lelf. 
reliance to I earn about tbe Government of 
India·s reported decision to import 'forel,D 
technoloa, through non-resident Indians in 
Solar Pbotovoltaics. This decision, jf 
carried tbroulb. would harm our iDdilODOUI 
technology deveJoped by tbe Contral 
Blectrooics Limited and tho DHBL. 

The import of toc:hnolog, in lensitive 
",cas like Space aQ~ Dcfe-.c;o gould pro,. 

to be very costly. IleDco, Indl.eoilatioo 
in all· tbese fields is very; necessary., Sueb, 
'imt)ort of technololY will erode our forcian 
e.xcbanae relerve, beI,ides undermining our 
tecbnfctll base in the concerned area and 
reducing job opportunities. 

It Is worthwhllo mentioni ag hero tbat 
the Ceutral Electronics Limited In" tbe 
public sector bas made great strides iD 
indigenous manufacture 0 r solar cells and 
modules; This fact has been admitted by 
the Government also. 

Besides, the foreign firms (rom whom 
technology is to be imported,. are ioferlor, 
to our public sector organisations Uke the 
Central Electronics Limited. Preciselv for. 
this reason, the vested interests in tb~ 
advanced industria) nations of the West 
want to dump thefr technology which ha, 
bocome obsolete in their countries, in our 
country at the cost of indigenous 
technology. 

In tbe interest of our country's pro- ' 
Dounced policy of self·re1ianc" and develop. 
ing indigenous tecb"ology. I urge upon the. 
Government to drop the propos&1 for 
import of foreign t ccbnoloSY through Don­
resident Indians in the, fieJd of Photo­
yoltaics aod allow tbe Certral Electronics 
Limited to develop its capacity to manu­
facture tbese Items indilenousJy. 

(vII) Nee4 to preveDt the elo ... re 
aDd shlft10a 01 faetorfea 'from 

Bombay, TbaDa aod Ambanath 

DR. DA.TTA SAMANT (Bomba, Soutb 
Central): Bombay.Thana-Ambamatb Is • 
bit industrial ZODe, ;bavio, bJodreds of bi, 
aod small factories. These indultriali8tl" 
earned huae profits ana started a'Dumber . 
of other Indultries, lome of tbe same tyPl, . 
all over lodl •• As there is DO national wago 

policy and labour is cheaply available In otber 
States, the employers havo closed about ' 
fifty bil ualts in thOle areas, promlDent of, , 
them are :..... ' 

1. Calico 'Chemlclla 
Group,,) 

( ....... 1 
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2. Sbrlotvas, Cotton Mill. 

3. W.O. Gorge. ," ,,. 
4. Amsr Dye Cbem. 

5. Solid Containers. 

6. Bombay, Mallable~ 

7. BomblY Pottaners. 

8. Digvijay Cement Mi)ls. 

Number of other employers have 
applied for closure or retrenchm eot of 
workers to the Government. Though the 
State Gavernment ha~ Dot been given per­
missio'1 for cl'lsurc, but the emplovers ... re 
Dot paytng salaries, not paying electric 
bUb. et c. and many of tb ese facto;i eS ar e 
close:! for more than two years. About 
30.000 workers are out of jOb9. Ba.nks are 
Roing to High Courts for recovery and 
many of tb ese units are going in liquida­
tion. thus depriving the workers of their 
gratuity and otber benefits. The employers 
who have closed the units. should not be 
given any permission to 9pen ~ imilar units 
anywhere in the country. They ~hould Dot 
be liven further loans from Banks for any 
other units in the country, Money shou1d 
be recovered from the employers' personal 
property or fro!ll tbe assets of tbeir units 
where the employerl employers of closed 
unit is/or directors. 

(VIII) Need to conduct survey of forts 
of blstorlcal architectural value 

in RaJastban and arrange (or their 
proper maintenance 

SHRI JUJHAR SINGH (Jbalawar): 
Sir. apart from their bistorical and 
architectural value, the Forts and the 
Palces ()f Rajasthan have been attracting 
lot of foreian and domestic tourists to the 
State and have been helping in earning 
foreign ex chan Ie and developiDg the 
economl of tbe StAte in a variet, of 
ways. 

It bll, however, been observ'ed that 
the 'State Government aDd the Government 
of India bave' Dot been paylol proper 
'attention for the protection and 'proper 
utiUe.tioD 0' MGtt of loch fOrt8' whiob bave 
becD traQsfollecS to t~ ,ta" 'D~ wbic:l1 

are of areat architectural importanco, 
Bven Port Walls of' Towns lite Kota, 
Bondi, Bharatpur, Jaiaclmer and IUeb 
other places wbich' are located .t1 the 
District lHeadquarters have been allowed 

Jo be tres.passed over and spoiled at tbe 
hands of private individuals. The Port 
or Galron with its history of over 1000 
years has similarly been neglected althoulh 
it la lo:ated at a S kilometre distance from 
lhaJawar 'town which is a district' 
headquarter. This Fort could be dcyeloped 
as "'big tourist attract jon in futuro. I, 

,therefore, whh to draw the attention ot 
the hon. Minister of CuJture to thi, 
problem with a request to let a survey 
conducted for FortI of historical and 
architectural value in Rajasthan aod 
ar rang e for their prQper mainteDance io 
future. 

DEMANDS FOR GRANTS 
(GENERAL) 1986.87-Contd. 

[English] 

(I) Ministry of Science and 
Technology-CoDtd. 

(11) Department of Atomle EnerlY 
-Contd. 

(Iii) Department of Eleetronics 
-Contd. 

(Iv) Department of Ocean Develop· 
ment-Contd. 

(v> Departmeat of Spaee-Contd. ~ 

[Enlli8hl 

MR:. DEPUTY·SPEAKER: We sba)) 
DOW take up further discussion and votiaa 
on itoms S, 6. 7, 8 and 9 to,etber. 

Mr. Ram S inab Yadav may CODt laue 
bis speecb. ' 

SHIU RAM SINOH YADAV (AI.ar) : 
HODourabl e Deputy-sp.lker. Sir, ycsterda, 
I W81 remiDdiul the HOUle of tbe 
WD,rl~tfQD of PpcUt ,-waharlal N ebru 
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[Shri Ram SIDlb Yadav] 

in f"dueting the Ici entiftc culture aDd 
scientific temper in the nation in' the 
economic, '80clal and development fields 
and the rebuildinl of tbe country. and 
Pandit J.waharlal Nehru wa. of tb;e. firm 
opinion that the country canDot progre •• t. 
cannot be emar:l'c'pated from hunger and 
poverty unless th.e use of science and tbe 
he1p of science is made available in the 
work ina or tbo national lire of our 
country. 

12.Z7 brio 

[SHRI VAKKOM PURUSHOTHAMAN 
'n the ChaIr J. 

H-ere, I may quote Pandit lawabarlal 
Nehru from page 1 of tbe book India and 
Ihe Atom: 

·'It is Science alone tbat can solve tbe 
problems of hunger and poverty .•• 
superstition and -deadening cu~tom 
inherited by starving people ••• Who 
indeed could afford to ilnoro Sclenoe 
today? The future belongs to Science 
and to tbose who make friends with 

. " SCIence. 

,It is tbese words which were expressed 
by Pandit Jawabarlal Nehru and these 
words, with all their intentions, are 

. applicable today and $hall be' applicable 
tomorrow and for th e tim e8 to come. Not 
only this, he was quite aware of the fact 
that science and scientific inventions-they 
ean and they have proved to be destructive 
also as in tbe ca"ie of Hiroshima and 
Nagasaki. Even then, tbere is a human 
mind and if the human mind works for the 
welfare of the mankind, if it works for the 
development of the human society and if 
the human mind. can work for the 
betterment of the world human society for 
their existence, tben atomic eneray can be 
used for peaceful purposes and. Pandit 
Jawaharlal Nehru whU e 8tre8~jnl this. haa 
said: 

"If we do not set abOut it DOW, lakin. 
adva.1tale of tho procellOi that 10 
,o"ards tb, lQakiq of atomio ep.r., 

and Join in tbe band. of scho!ars and 
researebe!. who are tryinl to develop 
it, we wiJJ be left behind .- State shouJd 
live every facility"r 'this develop­
ment." 

And that is wby India adopted tbe 
scientific culture. the scientific institutions 
and the scientific development in all its 
economic, social and development aspect. 
of national Ure. It is not only this. Mn. 
Indira Gandhi also stressed upon the 
adaptability of and investment on' tho 
scientific invention, scientift~ innovations 
and sci entifi.c development. That was tbe 
reasen why in my State in Pokhran on 18th 
May. 1974, there was an underground 
explosion. That explosion categorised 
our country as among the five countries of 
the world wbich bave got sucb experience 

-of the explosion. 

Our present Prime Minister, Shri RaJi\' 
_ Gandhi while inaugurating t~e KaJpakkam 
atomic power PJ oject in Tamil Nadu,' 
recited a couplet of Vedas and he gave tbe 
dimensi,)DS of the scientific inventions and 
scientific development, as it has been 
~aid : 

[Yas)'a Chhaya Amrtlam, Yasya 
Mrityu 

It means that tbe bleSsings of ~he god 
CBD be welfare 'or the society and if it 
goes otherwise, the society cannot prosper. 
Similar is the case with science. The 
blessing of the science can develop a 

. country and if that science and' scientific 
technology is used f Jr the destruction of 
the human kind, that can also prove to be 
disadvanta,tous to tho human society. 

-Therefore, even today the country needs 
tbe scion tific temper, th e scien t ific cuJ turo 
and tbe scientific i~vo]vemeot. Por that, 
today, we bave to keep pace with the rest 
of the world in relard to Icicnce aDd 
tecbnology. While we are living in tho 
aae or Robot. we bave to,.e as to how we. 
can keep' pace with the development or . 
seienee and technological aspects of tbe 
dtveloped countriol Qf the wo,ld.· -
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Herb, my friend from tho other side 
was arauini y~sterday, that ,India is depend­
iOB upon tbe purchase of foroisn fechQo'08Y. 
He alao critici~ed about the UberaJisation 
of tbe import of technology in the 
industria) and (·th er cn8inoeril.a 11 eJds. 
Here, I may support tbe poliey of tbe' 
Government and that is'·only the appropri­
ate policy which can develop tbe nation 
industrially, economically and abo in the 
field of agriculture also. It is because~ if 
the technology which is required for tbo 
devc)opme.1t or the country is to be 
purchased, .it should be purchased. 
Therefore, tbe 'policy of the Government is 
according to tbe need of tbe Society and 
of , tbe nation. It is not only this. 
Small countries hke South Koroa are 
pa)ing billions of dollars for the purchase 
of new technology. In the year, 198 S, 
South K.orea bas paid 1.14 billion dolJars 
to the different de\eloped countries-US, 
Japan, France aDd West Germany-for 
tbe purchase of new technology. Today 
therefore India cannot keep itself ia 
iSCl) at ion. 

As regard§ the development of new 
techno1ogy. tbere is a need as our Prime 
Minisler bas given a cal) to our scienti:its 
and to our bkilled te(!bnicians that wbdtever 
the technology thlt is imp~rted, there is a 
need that they ghould innovate, tbey should 
adopt and they should make their best 
efforts to d~velop it by their own process, 
and tbere is need tbat technolo!lY 
evea if it ltt impo. ted, should be the 
technology wbil.:b can best suit tbe 
needs .of the country and the local 
conditions' of lb~ D:ltion.' Technologic II 
developmeHl is· being brough( about in Uh. 
country througn difterent ia3tlluli()n~, lh.,; 

educational iust ltutioDS, the aCadlO:W1C 
institution.. and lhe technical trainin, 
inatitutioDS. 

I suggest to' the hon. Minister that 
tbere is a need at the nalionallevel for 
jat"c-action between different industnes. 
tbe R&D institution. and tbe Universities 
~ tbat' tbe now tecbnolo8)' can be 
hl&rnessed for the development of the 
DatiO,! and apu;:ad to' tho common mao, 
to 'tho ~iUaae. and to tbo .,riculluraJ 
1,14. : 

Another requlremeDt of tbe nation is 
that th'cre should not be a communication 
gap between the scientists and technicians 
and the common maD that Js, the consumer 
or tbe producer. It is necessary tbat 
scientific flDd techno)ogicaJ training 
los,tHot os sbould be set up in every State 
80 that tbo local need. of tbat particular 
Stafe tan be met. In tbe case of my 
State, Rajasthan, it is fuJI of minerals. 
Therefore, there should be an Institute 
which can train tb e people technologically 
in that StaJe to cater to the needs of 
those ~ocal conditions and similar should 
be the consideration for other, States 
also. 

I also suggest to the hon. Minister 
that at every Gram Panchayat Jeve), there 
should be ao Institute of ITI and at tbe 
block.leve l , institutions like the poly­
technic should be set up so tbat the people 
of the villages and the people of the 
countryside may be benefited by the new 
technological advancement, and by the' Dew 
scientific advancement and tho people can 
be benefited in their ordinary way of life., 

Today, tbe knowledge and the research 
of our scfentir.ts and our skilled technicians, 
is limited to the urban life and to 
laboratories. Th,ere snould be aft effort 
at the instance: of the institutions and of 
tbe Government that the research results 
should reaeh the field of agriculturists and 

the small village so that the cottage industry 
and the vilJage iodu8lflCtt can be 
ber:e8ted. 

I also lugg est to the hon. \1iniSiCl tbat 
a11 these tecJ:miCQI developments need 
re·con~ideration at ~very ~tag..: ~Hld at tbe 
int ernational level alSO. AS' h ~ bas 
sugaested in his report, tbere shouid be 
inter-action between developed and 
developiDg couDtries aod amongst the 
doveJopinl ~'untrics _ also. 

With thOle wordS, I support tbe 
demands. 

PROF. PJ. KURIEN (Idukkt): Sir, I 
rile to support tbe Demands for GIant;) of 
tho Ministry of ScieD.QO aoCl TOcbDuh>ay,' I 
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(Prof. ,. .J .. Kurien] 
Aft or independence, our couotry baa 

made tl'Omendoul strides in the' field of 
science aad tocbnol'>8Y and we ar e purisina 
tho SCientific PoJiey Resolution of 1958 
and today, based OD that policy, and 
thanks to tbe commitment and leadersbip 
or Pandit· lawabarlal Nehru and Madam 
Indira Gandbi, in tbe fie1d of science and 
technology. we have achieved a lot. Our· 
country is tbe third largest in tbe world in 
reaard to scionce and scientific manpower. 
In spite of that, we lack: what is called 
tbe scientific outlook or scientific tempera­
ment. It is true that we .... are able' to 
supply to othor countries including 
dsvcloped countries scientists and 
toohnicians and e"perls because of the large 
number of institutions we are"havlng. But, 
with aU tbis, a proper sci entiftc outlook 
or temperament so far could not be 
inculcated in the minjs of the people. 
This Ii what I fecI. I do not say tbat we 
are not at all having or compl e1eJy lackins 
it. But it is Dot to the extent that we 
sbould have When we consider the large 
manpower or" scientific experts we aro 
baving. 

If you analyse it a little more we can 
Bee that tbe regionalism, communalism and 
all such sorh of viol ence, aoarchy and 
cba\). are also due to the lack: of scientific 
temperament and outlook of tbe people. 
Therefore, tbe most important tbing 
according to me fo.r tbe Department of 
Science and Technology is to try for 
in,culcating that scientafic temperament 
among the people. For thi4J, something 
has to be done in our educational system 
itself. In our educational system science 
is tausht as history. Students will be 
learnioB something ,of the history or 
laogu.1ge, and some narration~ or doing 
some expedments, etc.. But tllat is not 
the proper scientific education. Proper 
sci~ntitic education is based on a pursuit 
of knowl ejge. areal tbirst lor knowJ ed,e 
and inculcatiOI a spirit of inquir) Into tbe 
minds of the pClJple aod a spirit of' 
researcb. So my sualOstioa is tbat tbe 
Department or science and T ccbnololY 
should roact with the Bducation Ministry 
aod try to ro .. orient our educational system 
sO tbat tbo basic motive il to iocfJlcato a 
a;iCDtUlc 'emperamont In 1bcir minds. 

In tbls conllectioo~ you may recall tbat 
Madam Indira Gandhi in 1916 by a 
constitutional amendment has brou,ht ill 
the fundamental duties of citizens. 
Department of .a scientific temper has beeft 
included in tbo fundamental duties. But 
we are not doing anything to develop a 
better scientific outlook amoD, (or OUt 
people. 

Again, why i, science? Science is not 
for scienco only. Of course, there i. puro· 
sci once and many pe~pie for pursuit of 
knowledge and for enhancing tlldr knowle­
dge conduct research and new. discoveries 
are made. But for a country like ours 
science i~ for development and research 
is also for development. But I find a lot 
of difference and gap (xists between actual 
research and actually wha ~ is done in tbe 
field. The result of research is Dot 
transmitted to the fieJd where the benefits 
of research are required. I woufd suggest 
that a study should be conducted on this 
aspect alone. 

We have a number of Universities and 
a number of institutions of excellence where 
research of a high standard is taking place 
and Our scientists should be complimented. 
But the benefi,t of research should be 
percolate to the society and it is the duty 
of the Department of Science and 
Tetbnology' t~ see that these benefits 
percolate down and pass on to the society. 
I hope the Mini'iter will take note 01 
this. 

. Again rese'arch should be purpose .. ' 
oriented. Our Prime Minister himseJf 
recently said about mission-oriented 
research. Wbat is (he purpose-oriented 

,research in our soci ety wb ore a lood 
section of the peopl c are below ,ho 
poverty 1 ine ? 

Tbo research should be '50 oriented u 
to benefit the poor people. There should 
be research in sophisticated field. I admit . 
there' should be, research tor' iDcroasm;· 
knowJcdae; 1 admit. But what is the 
p~rceatago of researcb .tba t, Is ,bolo, 
dlrocted to benefit the poor poopl,. ,I 



tbi,ok it 'a 'not ,to the extent tbat we want. 
J wO\lld liko to quote one or two examples. 
Take the case of the bullock cart. The 
bullock cart is one w~ich i~ beiDI used by 
lakhs'and lakbf of poor people in our 
country, 'they earn tbeir liveUhood by using 
it 8,nd it is very much a fuel-saving trans­
port. Is there any research conducted on 
tbat to 'make the' bullock cart more 
efficient, to m~ke its output, ratio greater? 
I do not know wbether anything is done? 
Have you dc:vised a bullock cart of ,better 
efficiency? I think our scientist. should 
turn in that direction. 

AN RON. MEMBER.: I think, your 
motive powe~ is bullock ... cart. 

(InterruptiOlls) 

PROF. P.l .. KUR1EN: My point is 
efficiency should be increased. That can 
be increased by desianing a more efficient 
bullock-cart. 1 want that resCllrcb sbould 
be conducted in this field. 

I am happy that some work has been 
done in the area of .fuel saving. For 
elltample, I read in your report tbat you 
have devised a new stove, smoke lc!ss 
stove, more efficie,nt stove. l congratulate 
you for tha~. Some work is being done there. 
Some research was done on fuel efficient 
stove and ,mokel css stove. So, you gOl 
tbe result. Ag'li.o there is research for 
the poor man on construction of cbea p 
housina •. Something bas be en- achieved. 
But that is not enough. 

Sir, cycle h the common man's' 
transport. To increase the efficiency of 
cycle, is tb,~rc!: any research? If it is not 
there, it should have been done. 
IncreaSing the effie iency of the cye) e '11 
very importaot. 'I know tbat, some 
roreilD cycles, if you ride, you, will find' 
them is more easy. ,It is possiblo here to 
increase tbe efficiency of cycle by conduc­
tiol researcb on tbat and devisinl mor e 
effiCient cycles. All tbeac aro . pOlsibl, 
prOvided tose.rob il oritatcd iii" luoh· a 

directioD all to benefit tbe pooter section 
of ,the people. But I wouJd also like to 
congrat,ulate our scientists because we have 
made lood achievement in the field of 
bio.gas. ,After China, we ale the second 
in technical know-how with regard to 
bio~.as. But ~bat is required is the 
propaganda on that bio· gas t eehn()logy and 
tbe assistan-ce for that. I hope tbe 
Ministry will take Dote of this. 

Again I come to devising Don-Conven­
tional energy and harnessing it. In all 
these fieJes, I suggest greater emphasis in 
research should be laid. It is not enough 
to have research in sophisticated fields; it 
is not enough to have high.tenbno)oIY 
fie:ds. But in thes e fields, if YOll 

concentrate and spend more money. I am 
sure that wi 11 go a long way in ameUora­
ting. tbe condltions of tbe poorer sections 
of the people. I bope the Mini5t'er win 
take note of thiS" 

Coming to my second point, I find that 
in our country, there is a Jot of scientific;; 
x:nanpower available. That s~jentifi.c;; 
manpower is used by We~lern Countries, 
USA and other countries lO increase their 
productivity, and efficiency. T.bt=(c is also 
a Jot of frustration among our scientists. 
The bureaucrats will pardon me. Tbe 
reientists jn our country feel that tbey are 
inferior to bureaucrats. 1 strongly feel that 
that fecliDg should challle., Frustration 
among scientists need Dot be due to onlY' 
one factor, tbat is, being placed in an 
inferior POSt t lon vis-a.v is bureaucrats. 
Tnere arc otber rcasons also likc lack of 
facilities for lcsearch. I am lure a 
scientist would lik.e to increalc his 
knowledge aod, therefore, be 'wants 
researcb faCilities. Becauso of Jac:k of 
researcb facilities there js frustratioD. 
TbcIe is frustration abo due to Jack of 
proper aalary and other faaHt.a. 
Tberofore, a number of ,our bQlCntiats, 
doctbrs, enaiDeers and experts in -yarioul 

,field. actualJy migrate to otber couDtrJ.,. 
Why many of our eDam cera, doc lor 8 anti 
SCientl", aLe workiOI abroad i8 b"a~~t: 0" 
thue rcalODI. 
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[Prof. P.l. Kurten] 
There is a Jot t.O be said about brain­

drain. I do not want to say much about , 
it now. But it is a fact that the precious 
investment or our country is being drained 
to other countries. Recently I read an 
article in some new~paper where it is said 
that, due to ,the m:gration of medical 
doctors alon.e, the 10'\8 to our country is 
144 mill ion dollars. When a doctor 80es 
abroad and serves there, think of the 
money that we have invested on that 
doctor for getting bi~ trained. But the 
services of that doctor are bein~ utilised in 
other countri es I ike the USA.. Therefore. 
instead of technology being transferred 
from developed countries to under. 
developed countries, here is a phenomenon 
wherl! techr'lol~gy is b~ing transferred in 
the oPPllsite d!rection; this is negative 
Dow of te~hoology. It is there not only 
with reg'ud to docturs, engineers and 
scientists but also in other rcspecU. The 
negative floW of technology is one of the 
serious probl emi th3t tb e developing 
countries are facing. We are also 
seriously facing that. 

I admit that the hOD. Prime Minister 
has said in thh Hous e that it need not be 
considered· as . a brain.drain; these 
scientistfiJ abroad can be considered as a 
'br:.in-bank'. J agree. They can be 
co~sidered as a brain-bank provided we 
can send a ch\'que and draw that mo:.ey 
from the hank. They can b econsidered 
as a brain·bank .provided yOu create certain 
conditions. Number one, they shouJd be 
willing to come back. Number two, you 
should create conditions conducive to their 
coming back. Number three, after coming 
back they should fed that the situation 
which was existing here before tb-ey went 
abroad is not there. Are you doing 
something in flat direction? If you ·are 
not doing, thetl you cannot expect the 
scientists to come back. I am prepared to 
consider them as a brain-bank. But what 
steps are you taking in that direction'? 
Whatever steps you have faken 10 ftr are 
not sathfactory. Can you t ell us, how 
many scientist. of eminence, doctors of 
eminence aDd engineers of eminence have 
c"me back to our country? I know tbo~. 
ItO lome applications, ~t thOiI 

a pp II catl ODS will be prooessed by t~o 
bureaue~ats and they will be delayed. 
Recealy 8 scientist came to Kera'e., and be 
told me, ·'1 wanted to come i"ack, to 
India ; I am now running from pinar to 
Dost and I, am flodin" it Very difficult 
because of red-tapism"'. The bureaucrat. 
are not permittina the scirntists to coiDe 
back. I would suggest to the bOD. 
Mini~ter to devise some pJogramme by 
wbich at least a perceDtaRe of tbese 
scientists who want to come back are 
encouraged to come back. You are 
organizing Festiv.) of India aod otber 
things. . Why not convene a Conference 
of these scientists in' other countries, talk 
to lhem t~ere, ask them what they' want· 
and provide those (ucilities here? I am 
sure, it will never be a Joss to our couDtry 
if you can brifll back sC'me (If these experts 
and scientists. I hope tbe hon. Minister 
will take a note of this and take proper 
steps in that direction. 

Sir. 1 am conscious of the time limita­
tion. So, I am now coming to : Elec~roniCl. 
10 tbe fieJd of Electronics we bave made 
trememdoul progress within a shor t span 
of time. I must congratulate the M;nister 
and tbe De'partmen t of Electronic" for 
that. I have no objection, as has beeD 
said earJi er, for importing technology and 
tecbn~cal know-how. We have to jmport 
scientific kaowledge. Technical knowJedae 
or techno)o8Y is not somebody's properly. 

. It is the result of the pursuit of scit'ntista. 
A real 6cientibt is a worJd citizen. So, 
we should import 'technology but at tbe 
same time when we import technology, 
that technology should be utilised to deve­
lop our own indigenous know-how and tech. 
nology. Tbe important point is, whether 
you are doing this or pot. Keep on im. 
porting technololY cf'Dtinuing 1ike that is· 
not the proper way but we should import 
tecbnololY, use that to develop our own 
indigonous tecbooloiY so tbat in the end 
we sbould be abl e to be in the forefront 
of the developed nations witbout importiDI 
tccbnololY. 

In tbis conDectioD I agaiD conltatulate 
the Minister IDd tb. Miniltl)' for the DO" 
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cooperation tbat you have started, with 
Japan. I know tbat lalt ,ear some agree-. 
ments were reached betw~en Japan and 
our couutry. I welcome thaI. Japan is 
a'iood example 'or us in th4' field of in· 
dustria)· ·development-a·pecially in the 
field of electronic development. But io 
this field I strona1y r,ecommend that we . 
abo'uJd fo)J6w 1be .I'ath of JapaD. That ii 
also a country with high density of popula­
tion which is vel')' mucn similar to ours. 

Therefore, close cooperation should be 
there between us and whatever technolog, 
is made ~vailable to us from that cauntry 
shouJd be used to incrtase and better our 
IndIgenous know·how. 

There are other countries like Korea, 
Taiwan who have used the cooperation 
from other countries and have brought 
about great economic developmeDt. Sir, 
what is mar e required lnore is. that a kind 
of electronic culture should develop in our 
country: Becaule electronics is a branch 
which can create results that you canDot 
believe. 

I we1come that you have started in 
schools teacbio8 about computer literacy. 
That Is Dot enougb~ Computer 1 iteracy t 
temperament for 01 ectronics and affinity 
for electron;cs should be created among 
the masses. That' will ,0 a Jong way in 
Improvina aDd in getting better results. 

Wh en I say electron ic fodu~try, it has 
certain specialities. The most important 
i. that the electronic industry is poUu.tion 
free. ~ In otber industries tbe problem of 
pollution is there: but there is no poilu. 
tlon in electronic industri.es or at least it 
il less .. ' That is number one. 

Number two is that the per capita 
investment pcr employee is much leas tban 
ill any otber' industry. Number three is 
tbat a "larlC Dumber of people can be .em- . 
.,Joyed in olectronlo industries. Therefore, 
my humble submission is that tbe alloca­
UOQ, made for this deparblloot Is not sufti­
olont. I find frolD.YOUr book tbat as. 9J' 

million have been allotted for 1986- 8'1. 
I submit that tbi,s is not enough for elec­
tronics. We should make better aJloca­
t ions for electronics. 

Again; with regard to electronic indus· 
tries the submission that I have to make is 
that the electronic indu!tries should not be 
concentrated in cities. This is an industry­
we talked about CODcentration of indus. 
tries in cities-which can be taken. to 
villages and to billy areas. In billy areas 
You cannot set up other industries due to 
Jack of infrastructure. So, electronic· 
industries sbou1d be shjfte~ to hilly areas. 

My constituency Idukki is entirely billy 
area. Tbere is not even a single industry 
in this district. So, my only request to the 
Minister is tbat please do something so 
that at least' an electronic industry IS set 
up in my constituency. Idukki. 

Sir, coming to .•• 

MR. CHAIRMAN: Please conc)ude. 

PROF. ~.J. KURIEN!: Please give 
me two.thr~e minuies more. 

MR. CHAIRMAN: Plea~e conclude 
In one minute. 

PROF. P.J. KURIEN: I have only 
two more points. 

With regard to atomic energy OUf country 

is committed to peaceful use of atomic 
eneraY. 

13.00 br •• 

We are very much in progress and we 
are baving our nucJear power stations. I 
request tbat the Ministry may examine 
the possibility .. Q( setting up a nucJear 

power station in Kerala a Iso. Already a 
study has been made aod the report is 
with the Minis try. Tbe Go,erniDent should 
80 ahead with tha· t proposal and setup,. 
nuclear power unit in KeraJa. 



[Prof. P.J, Kuricol , 
, Sir, comiol to oceanography I have to' . 

la, that Ilain the credit goes to Madam 
Indira Gandhi tor starting tbe Department 
of Oceanography. That department is 
worklo. very well. I 'Collaratulate tbem. 
But ODe Important point, is that we have 2 
million bectares of exclu-iive economic 
zone ofscl waters. This 2 million hec­
tares of exclusive economic zone should 
be surve,ed because a large amount of fhh 
potential is thcr4'; This has not been 
done. Recently whon' I stUdied ths export 
of fisb fro~ our country I found that our 
marine resourCes are on the decline on the 
western coast. Nobody knows the reason 
for it. Somebody says it j<;; 00 account of 
over-exploitation but there can be some 
other reason also. ,So, for better conser­
vation of resources and better resource 
manaaement a serious survey of tbe total 
exclusive economic zone should be con-
ducted. 

MR. CHAIRMAN: Please conclude 
DOW. 

PROF. P.l. KURIEN: Sir, I have 
lome more points. For lack of time I 
cannot go into them. So, I will write to 
the Minister about those points. With 
these words I support tb e Domands' rof the 
Ministry of Science and Technology. 

MR. CHAIRMAN: Now, I think, if 
the House agrees w. will adjourn for 
lauDCh. 

13.tl Jarl. 

Th' Lok Sabha Ih,,, adjourned lor 
lunch till lour'.,,, 01 t ~! C/tJC 'c. 

"Tile Lok Sabba re-assembled after 
Lauch at four minute. past Fourteen 

. of tbe Clock. 

[MR. DBPUTy.'SPBAKER In the Chair] 

[TrCIII.la II(JIIl 

SH.RIMATI KRISHNA SARI '(Begu­
I.r.l): Now .. a·da~. there is bard duty 
for Mr. Deput, Spoaker a180. 

'1).6. (0,,,.) 1"6." 3~2' 

MR. DEPUTY SPEAkBR, It is 
lood. 

rEnglish] 

saRI GEORGB JOSEPH MtJNDAC. 
KAL < (MuvattuPu~ha): Mr. Deputy. 
Speaker, Sir t I support the Demands for 
Grants relat iOB to the Ministry of Science 
and Technology and I congratulate tbo 
hOD. Minister for a good budget and in­
creal'ng the allocation for tbis Ministry. 
Sir, in this connection, I would like to 
briSW to the notice of tbe hon. Minister 
through you and also to this august House 
th~t in ,he electronic field. Japan and 
Korea have gone much ahead of us. We 
have to socnd more and more of amount 
for the development of electronic industry 
in Qur country. A good number of scien­
tists and profess')rs have gone to foreign 
countries for better prospects outside our 
country. Now, because of oil crisis, peo­
ple from Nigeria and some of the Middle-
'East countries are returning back to our 
country. Sir, as you know, the literacy 
percentage in KeraJa is the higbelt and 
tbere is a higb percentage of educated 
people in Kerala. But. unfortunately, un­
empl~yment problem is so acute in Kerala. 
Though the peopl e are quite inteJJigent and 
capable, yet tbey are aoing out in search 
of work and there is no encouralement 
and no work in their OWD State and the 
country. I request the bon. MiDist er to 
invest more amount oli electron ic industry 
aod start more factories in our State~ 

Within !be next 4-5 year •• we are loin, 
to face a b~1 power crisis in our count·ry. 
Whenever tb~ State of Kerala puts acrols 
hydro-electricity a,chemes, it is laid tbat the 
eCOlogical problems are there. Weare far 
a way from tb~ coal area and tbere Is 
difficulty in startiDg thermal power atationa 
Kerala's future, therefore. depends on. 
nuclcar onerlY t atomic power statioos. The 
Minister mUlt take more interest· and al1c.vt 
more funds in order to start lomo nuclear 
power statioDI in Ker.le. ' 

furtber) In or.dor to ,Ive lult.bl. 
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encourdement to scientists, they maY be 
tent to more developed countries like 
Japan and Korea to learn' and bave more 
technical' knowhow. The new industrial 
zone is coming up near Cochin and we are 
going to start many indus~ries. We have 
lot manpower, we bavt, got intelligent 
people and there is a large scope for start­
Ing electronic industri e~. The future of our 
country depends on eJectronic industries; 
we can export tbose soods and earn fore­
ign exchange, We can also provide work 
to more work erSt 

I C01a r atll1ate the Minister for intro­
ducing such a good budget. At the same 
time" I would urge upon the Minister to 
have a look at the u'ldeveloped and under­
developed aT eaSt especially States like 
Keraln in these matters. 

SHRI O.S. M1SHRA (Seoni): Mr. 
Deputv·Speaker, Sir. by the turn of this 
century, lots of prohl ems will arise and 
one of tbe most important problems will be 
tbe population explosion and to feed them 
we may have enough food, but to cook the 
food we may not have enough energy. By 
tbe first decade of the next century, all oil 
resources, ga~ resources ~nd other fuel 
like coaJ may diminish. The forests wi)] 
Dot be there to provide fuel wood, So, the 
main thing ,,'ould be t) provide domestic 
fuel 8S welJ as industrial fuel. Because of 
paucity of coal, coal hased thermal power 
fltations may not be a possibility at that 
time, it will be a oroblem. The forests 
would not be there. all your lakes which 
hive been created or wili be created will, 
therefore, be silted. If oil and natural 
gas . reFerveS aet exhausted, then 
it will be very difficult for us to 
lu~t fertilizers and chemicals and other in­
putl required for· agricultute. In thi8 way, 
we find that the beginning of tbe next cen­
tury will faee a lot of probJ em'). 

But, wbat is tbe solution to overcome 
tbes. problema 7 We have to conserve 
,coal, we have to conserve eil and natural 
lal and wo have to COJlservo aU tbe fossil 
fuoll. Otbcrwisel we will ,et into such p 

difficult pos ilion and it will be impossfble 
for U8'·,:0 let out of It. If we are to con­
Serve fossil rueb, question ariseS as' to 
wbicb fuel we sbould uS,e and whether we" 
have lot any renewable ruel. The an.wor 
is. 'yes'. We have got it. After all, the 
successful cJmmhsioning of the Kalpakkam 
NueJear Power Stltion is a proof tbat it 
will provide U8 renewable fuel. For tbe 
fir~t time in our country. our sciel1tists 
have ~uccessful'Y used a new mixed-car. 
bide fuel-70 per cent plutonium and 30 
per cent uranium-in the FBTR. It is indi­
genously developed, and India is the first 
country in the world to use this carbide 
fuel, thanks to our scientists, to the Chair­
matl. Dr. Raja Ramanna and thanks eepe­
cial1y to our Prime Minister, who il tbe 
driving force to give inspiration to them. 
I a lso thank Shri Sh ivraj PaUl Minister of 
State for Science and Technology. 

We bave got abundant deposits of tho­
rium which are being successfullY experi· 
mented to be used for this purpose. Tbe 
fast breeding reactor is a reactor which 
generatec; more fuel than what it consumes. 
Hence, it produces mor~ plutonium than 
it consumes. Therefore, nuclear power is 
the only answer to tbe problems of fuel, 
whether domestic or industrial, in the 
com ing century_ 

But I would like to mention here that 
only 2.6 per cent of the total energy pro­
duced in India is froln the nuelear sourco, 
and tbig time also the budgeted provision 
as also the demands are· so meagre tbat 
hardly 12 per cent growth will be there in 
nuclear energy by tbe turn of this century. 
This is rather very sad. In France, though 
the population is much Jess. 60 to 70 per 
cent of their tutal energy requirements is 
generated from nuclear sources. So also~ 
Korea, Japan, USA, USSR, UK and many 
oth er countries have taken up tbi. ,pro­
gramme in a bi~ way. But we arc goloa 
very slow. Besides this, nuclear alrieul. 
tur~t my friend Shr' Vikhe PatH was very 
much concerbed about that because be ia 
a famons agriculturist, you know Minister 
Sir. He 8ays, be wants seeds. He is 
aJlowiDJ me thie book, but wllat to do, I 
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cannot ,ive bim the serda. Only you can 
Ii, e seeds. But you don't ~ave seeds. 

Then comet radio pharmaceuticals, 
nucleonic 8aUgiol, nucleonic sterilisation 
or m~dical products, radiation sources, 
lucb a8 Cobalt·tiO for treatment of cancer. 
radiation medicines, post control etc. re· 
quire more attention. Tbey require further 
more concentratioD. 

As regards the problems tor nuclear 
waste disposals which my friend may put 
up, tbat .ia, how to dispo~e of the waste. 
it is not a problem today. So aJso nuclear 
accident!. There has never bee~ an acci· 
dent in a nucl ear power station. But 
there might have been several accidents in 
a thermll p:lwer or hy lei p~)wer projects. 
The burnt ash live,:; more gama rays, 
radionuclides in the thermal power sta' jons. 
Hence the answer to the problems which 
arc bound to come in the future Century 
lies in the nuclear science and so produce 
cheap fuel for domestic or industrial 
use. 

With these words, I support the 
demands. 

PROP. NARAIN CHAND PARASHAR 
(Hamirpur): Sir. I appreciato tbe good 
work done in the Deplrtments of Science 
and Technology Ocean Development, Space 
and Electronics. Sir. India owes a debt of 
gratitude to our first Prime Minister, Shri 
Jawabarlal Nehru who initiated tbe Con· 
aress approach to tbe economic develop. 
ment of the country; based on science and 
technology. When he was the Chairman 
of the National Planning Committee, he 
rejected the suqgestions that India should 
not take to scie!1ce and technology and 
dep~nd upon Cottage Industrie~. He said, 
"There is no use doing this because poli­
tical freedom without evolution of a nlodern 
SOCiety and a nation ba~cd on scie-ncc and 
technology would be a retrograde step." 
He cited the e"ample of Bgypt wbicb was 
politically (ree, but economically depen­
dent upon' the West and hence be toot 
important steps in the very beainn 'ng on 
leading the nation on the road to science 
and tccbooJOIY, and we are Iratefu) to him 
aDd otbor vilioDlriea of tbo,e daIS who 

chartered tbeir course very· clearly from 
tho very begioDing. 

Sir, today, . we have Dot only our a.· 
tional laboratories. but also science acade­
mics. Good work is beinl dOD. at the 
Science Academy, Bang,lore set up by tbe 
only Physics Nobel Laureato of our coun­
try Sir C.V. Raman, the Academy at 
Allahabad Is a National Science Academy 
set up by Dr. Meloath Saba and limnar 
other prestisious institutioQS have done a 
pioneeriog work. And I am happy to 
I earn from the report that sixteen. YOUD, 

scientists ha ve been selected for various 
incentives. They are all below the ale of 
32 which aives an fdea of the interest that 
has been stimulated in this country amana 
the youn~~er generation of scientists and 
the good work that our scientists are dQiD,. 
Tne Sir C. V. Raman Award this year hal 
been given to Prof. MGK Menon who is 
our pilot in charting the course of science 
and technology in this country, 

The various initiatives taken in tbe 6tb 
five year Plan ar e being souabt to be Con­
solidated In the 7th fi~e year Plan. This 
is a step in the rjght direction. We have 
many plans at hand ; and on'e of the prin­
Cipal activities of tbe Department of 
Science and Technology has been to cata­
lyze and p;omote research in gap areas 
frontier disciplines and emerging inter­
disciplinary fieldS or science ~Dd techno­
logy. 

Cooperation at the national 8Dd Inter­
nation1 levels between scientists and their 
institutions is of primary importance; and 
I am happy to note that Government is 
extending a wholeherated support to tbis 
aspect of tbe programme. 

A new thrust ball been liven to the 
schemes whicb have a direct impact on the 
utU ization of scicn'ce for society. While it 
may Dot be ve~y illterestina to discuss the 
theoretical and other practical and applied 
aspects of science, it would be of Intercat 
to know as to how tb. Icicntists of Our 
coUntry are belpinl us In tbe evolution of 
tho society, for wbicb our freedom 
fiShters and patriots bad droamed decad. -p. 
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the invo')vement of the sci eotbts in 
manpower research, and (; Iso in tbe opti­
mum utilizatjC"D of the various lources ~f 
economic potentialities in this country, is 
another important field. In the 7th Plan, 
all tbis Is Bought to be further acce1 erated. 
It i. very interesting to observe that tbe 
contribution for ttie life ·sciences whicb 
used to be nearly 50% of tbe total fuod· 
loa for R&D, is being de.segregated, and 
DOW the physical sciences have got tS 

much as 42 % of the total fund ina. wi h 
the areas for ]ife sciences· coming a close 
second with 41 %, which means tbat phy. 
lical sciences have been given their due, 
Bod they have come to occupy a areater 
abare of tbe funding. 

Similarly, various other schemes in the 
process of decentraliza1ion by giving scien­
tists greater authority at the lower level, 
have also been initiated. Programme Ad­
visorY Committees have been set up, and 
inCCDtiYes for various conferences and 
seminars bave been given. It is in the 
field of electronics that we can hope to 
briDI in an economic revolution, because 
electronics offers a rich potential for pro­
ductivity. and a Iso for various other aspects 
of human activity. Today, we have to 
depend upon electronics and computers in 
the various walks of life. 

Safety is of primary concero in air, sea 
and train or surface travel i and it is here 
that electronics, and computers help us in 
tbis task of what is caJled signalling and 
tel ecommun icat ion. 

Not only this: . we have been able to 
80 quito far enougb keeping in view our 
resourCes, in tbe field of Space research; 
and I coolratulate the Deplrtment of 
Space and those scienlists who are involv. 
ed in it, for utilizing tbe various cbannels 
provided' to us, by INSAT I·B. 

The burnniDI of 'CballeDler' in tbe 
tJoJlod States early this year was a catas. 
trophe of a "fery hiSb order which may 
reluJt in lome sctbaok to future space 
proanma.o. 

But a8 of now we have made sigol. 
ficant progress, and It is' interesting to 
note that as on 31st January. 1986, INSAT 
18 bSI comp!eted 29 months in orbit, out 
of wblch for 27 months, it had been fu)]y 
operational, and as on February 1986, 37 
telecommunication terminals hflve beeD 

. prov ided by JNSAT IB in this network and 
3956 two-way voice or equal to JOD, dis­
tance telecommunication circuits on 67 
routes have been provided; and it is with 
the belp or this space programme initiated, 
carried on and aeeel erated by our scien­
tists that it is possibl e to bave tel ecommu­
nication faci lities with the heJp of earth 
stations: aod earth stations in the field of 
telecommunication are a boon to Our 
country. 

Some of us who may have to visit 
areas like Lahaul, Spiti, Kalpa in District 
Kaoaur, Leb in Ladakb and KargH. etc. 
where no ordinary physical line can be 
laij for the provision of telecommun ication. 
it. is a wonderful sight to see that the 
people will be gettinl these facilities with 
the help of the .atellite and the channel. 
beina provided by INSAT IB, Dot only this 
for m etcoroJogical warning in the coastal.· 
district, science is coming to our rescue and 
we have an initial set of 100 disaster warn­
iOI systems known as DWS which have been 
received in tbe coastal area or you can say 
selectad coa~tal area; and.it ;s a very 
interestina piece of information gleaned 
from tbis R epoe t that in F ebr uary 1986 
10,000 meteoroloaical earth observations 
imaaes were indicated with the help of 
INSAT lB. So, this is the magnitude of 
the prosress tbat this country hal made in 
tbe field of spa(:e r esearcb and in uldlsina 
the various achievements of SClence Dot· 
only for the help of OUl' t~lecommunicatioo 
engineers but also for farmers who are. livin. 
OD th ~ coastal side and for Lbe population 
whicb bas become a frequeDt victim to tbe 
cyclones immediately whenever tbey 
omerle, and therefore, warniDI can be 
liveD DOW wel1 in advance.' In tbe field 
of T.V. alld radio, space proarammeJi bav. 
come to our areat belp and I Jearn tbat by 
the end of 1985 December, 173 TV 
Itations (Doordar.ban Kendra),.) io tbis 
country Ollt of 17') in all bad been evolved . 
iD tbe vadoUl INSAT lB proaran-nl es aD~ 
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networks that have been provided; and 
similarly 93 An India Stations have a1.;o 
been given help by impol tant signab and 
otbor communication c;ignal~ bv the INSAT 
B. Our programme for the launching of 
INSA r Ie h going on aDd is progre~sing 
well, and OUf plan to launch the INSA r 
f D is also sanctioned. So, 1 his is the 
picture of tbe emerging scenario when 
science is going' to help not. only our 
siaoallifig; telecommunications but also in 
new areas which are emerging like tele­
metries and may be other allied areas. 

I wOllld 1 ike to place on record my 
appreciation of the qood points that were 
emerged. r would like to ro.lke also a 
p!ca; the plea is that mother of sciences 
that is math~matics which is having a 
theoretical ba4Je. which provides us heJp 
for propel1inv science in all directions 
sho~)IJ also be looked after wet) and 
Mathematics a'ld ~eography these days are 
also scienc~s which requ ire State patron­
s'ge to an extent to which it wa'3 
not reqli:'ed clrlier. It was possible ear .. 
lier for discovering the velocity of escape 
and there'-)y carryon research in space 
programmes.' It was also possible to 
charter earlier the path of a trajectory and 
ensure launching of satellites. It was 
pOS'Jible for the scientists working in 
schooh and colleges and universit ies, but 
now much more sophisticated equipment 
is required even to carryon tbeoretical 
research in advanced fields of m~\thematics 
and var;OU9 other sister discipJines. 

So, Sir, I would plead for a better 
patronage to matbema'tics for application 
iu applied science and technology, in space 
programmes and in "arious other branches 
of our scientific activity. 

With these words I app:eciate tbe good 
wotk done by our scient i&ts and congra­
tulate the hOD. Pdme Minister and at~o 

the bon. Minhter, Shei PatH for pioneer­
Ins tbis work with the he 11' of our sci en­
tists. 

[7ran.t1ationl 

SHRf D.P. YADAVA (Mongbyr'): Mr. 
DCj)uty Speaker, Sir, for a penon like me, 

today is not a day for making s'Peechel, 
btlt it is a day of prid e and honour. Pride 
and honour for the achievement made by 
us in the field of science as also (or our 
new thinking in this regard being now 
·translated into practict. A 'Jarg" number 
of pcop1e, who have keen interest i~ 
science, sometimes laise this question as 
to wbieh was the place where science was 
born in India? Some people say that 
science in India was born in a laboratory 
in Calcutta and some other say tbat it was 
born in a laboratory in Madras and still 
some other feel that science was born in a 
laboratory in Al1ahabad. But I feel tbat 
Science and Technol(1gy in India was born 
in a Jail at· Ahmedn"gar and the person 
who conceived the idea of scientific appro­
ach wali a visionary of the age, freedom­
fight er and tb ~ leader of all of us. He 
did not hnve the idea whether he would be 
released from Jail or Dl')t. but he used 
to think about the future of IlJdia. That 
person was a student of sci enCe and his 
name was lawahar La] Nehru. He wrote 
"Dhcovery of India'" and when he wrote 
this book, he was not confident whether 
our country would ever achieve freedom, 
Even {hen whatever ideas came to his mind; 
he wrote tbem in his book. He wrote: 

(Englis~J 

UIt is f.cicnce alone that will solve 
the prohl em of hunger and poverty 
and remove insani tat ion and illi­
teracy. The future belongs to 
science and those who mako 
fri cndl\ with science." 

[Transla tion] 

This is what has been wrill en in "Dis­
COVery of India" in Ahmednagar Jail. We 
~alute th~lt leader a thou~and times, tho 
I eadrr who has cOsta blished us firmly. 
(lnl ~rruptions) I would not Iik e to say any· 

. thing in this regard, but I must "say tbis 
much tbat Meghnatb Saba, Sir C.V. Raman, 
H.l. Bhabba or Vikram Sarabbai, all theBO 
scientists had workod under the leadership 
of Pt, Jawabar Lal Nebru. His leadership 
bad eocouraled them and provided an 
atmosphere to them to do pionoeriDa 
work in tbe &eld of .CiOD~ aDd e8'.bJ~ 
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themselve firmly. We cannot forget this 
fact. Oro may take ;t ligbtly b.ut 1he 
tact remains that whether it i. tbe fieJd of 
Atomic Energy, Space or the field of 
n!ectronics, tbe foundation of Sci~noe in 
India was Ja id by one person OD ly and his 
name is Jawahar La) Nehru. 

Wo wou'd have to repeat at present 
our t bat past which has brougbt us at this 
juncture Our scientists are aho silting 
here. They are About thirteen in number 
Witb the new ideas and new "tbOilghts they 
are trying to create a new world. I hey 
are working with complete dedication Dot 

only fer India; but also far th~ entire 
human;.y, Now whether there is Shr-i' J C. 

Bose or Sltyen Bo~e or C.V. Raman, their 
idolS were imp1 emented by scientists like 
Dr. Menon, Ayyangar, Ramanna. Rao, 
Dhawan J Yashpal, Nayadumma, Srinivas:ln, 
Swaminathan and Krishnan. All t 'iCS~ 
ScOenthts are working in their laboratories 
with young scientists and marching for­
ward to create a new world. We salut~ all 
rhese scientists and we feel pdde in con­
gratulating th em. 

We do not knolN wheth?r they have 
done anything for th ~ic personal be 1 efi t or 
not but they have brought their countl Y 
to a place, where we are no looger re­
quired to beg and we are self-suffici :nt. 

Perhaps there would not be any p~rson 
who wouJd not be happy to see the Kalap­
akkam Atomic Energy Plant. its fabricatio " 
its designing and ics transmission? Who 
has done all these tbings 1 Our own scien­
tists have done all tbe~e things., this is our 
achievement. It should be clear to all 
that- the credit for tbe atolnic e.lplosion at 
Pokharan goes to the intelligence and 
knowledge of our scientists, 

14.36 brs. 

(SHRI ZAINUL BASHER tn th. 
Chat,.] 

·But the most important tbing bebind all 
bis is that tbeso scientists have not onl, 
emade Cbo·80icnce in India self-reU_at; but 

also self.sufficient. Self-reHan t and selt· 
sufficient science has brought about na­
tional ~elf·conftdeDce. Tbe country whlcb 
is not self·re1i~Dt and self-confident, can· 
not make progress in the field of science 
and techoology. Instead of besainSE t~ 
keep our body and sou) together, our en­
deavour jt', to achieve self-sufficiency and 
march forward even tbough we might be : 
hungry. Our aim is to create a new world' 
by achieving self-sufficiency. 

:' 
'1 

When we talk of indigenous expert-ilc, ,:, 
we can say that in any field wherever we 
see indigenous expertise, it appe,ars to Uf) I 

that our scien1ists h~vc definitelY marcbed 
forward and we have reached oew heights. 

Years back, whe!J lawahar Lal Nehru 
tho.ught of Bhak hra Nanga) Proj(ct, some 
people belonging to opposition parties 
misguided the innocent people or this 
~ountry and told them (bat lawahar LaJ 
was a mad man who bad thought of such a 
project. He would e~tract entire electri­
city from the wlter and when tb essence 
is g Jne what would remain in tbe water? 
What was their intention and how those 
innocent people were misl ed by them. 
Today we have brought people to a stage 
where they ale able to understand as to 
what is power generated at hydel power 
projects and at nuclear power stations. 
The superstition about eneray bas been 
rCIl) oved. Those days some peopJ e used 
to ridicule 8 iJ these things and were afraid 
of these things. Mr. Chairman, Sir, today 
that situation has changed. This is a aift 
of the scientists. 

Whene\ er a meeting of Indian Science 
Congress was held, Indiraji used to address 
the Congress herself. In the Science Fair II 
and the sessions of Indian Scien~e Conaresl 
Indiraji bad saiJ 8uch tbinla ~bjcb show 
tbat she bad a picture of India in ber mind. 
In 1977. sbe had said: 

(Eng/llh] 

HOur scientists mUlt remain ever 
. viailant _Iainst the attem,>ts oj 
varioul forelan iotercltl. aDd b) 



!6~ D.G. (Gen.) 1986.87 

[Shri D.P. Yadaval 
analysis and communication. chal· 
lenge their scientific and technolo­
gical 8Jgumcnt& to defJect us from 
the path." 

[Tram 10 tlon] 

Some foreign pOVl.cra might have done 
certain things whjch could have deflected 
us from our path. Indiraji had asked tbe 
Icientis ts to remain vigilant alainst the 
forces which wanted to deflect us from ~ur 
path. It is your btn.lasle. it is your policy, 
it is your highest idea). It was a matter 
of policy and not a matter conc~rninit one 
sin8~e individual. Tbe person who formu· 
Jates the policy, decides as to which direc­
tion tbe country bas to move. 

Mr. Chairm1n, Sir, I would like to give 
a small examp) e All of US come from 
,villaaes and belong to the villages. When 
we used to return from the schoo), we 
used toe) throw a small piece of stone. There 
used to be competition as to whose stoDe 
will cover more distance. 

SHRI SAIFUDDIN CHAUDHARY: 
At whom? 

SHRI D.P. YADAVA; At ouraelve" 
and used to alak each other as to who 
could throw tbe stone to the maximu-m 
height. At that time we could Dot tben 
imagine tbat in this very country there arc 
certain people who arc sitting iJ1 the 
laboratory and arc thinking as to how 
they could send a t)mall bOle weighing 34 
kgl. to a height of 300 kms to 400 kms. 
Wben D.P. Yadav was a student, be had 
only this mucb understanding, and at that 
time Pt. Jawabar Lal Nehru was tbe Prime 
Minister of India. He was a areat intelle­
ctual and visionary and tbat is why, now 
our scientists are not only thinking of 
manufacturinl a satellite weibgina 1000 
tis aod sending it through a rocket to a 
heiabt of 36,000 kms., but lucb aD 
ex.periment has aho boen carried out 
luccessfully. This is our sctence. This is 
our policy and tbis is our atruaale. This 
is what wo have donc. From the piece of 
alone wbich was throwLl up b)' hand. wo 
ima&ined about missile and tboD from 
IIU1i~i10, we railed our imaaiDatiOD CO 

satellite.' Bhastar-I wal a satellite 
weighing 34 kal. Now we would be 
capabJe ot sendin. satoJlites welgbing 1000 
kgs. and 1500 tis. In 1995 A~D. This i8 
a new determination, Dew step to m'lrch 
forward. We reiterate tbat resolve toda),. 

Tbe need of the hour is as to bow we 
should spread science. I would like to 
submIt one· thina that tbouah India hu 
produced emissary satellite, Photo Inter­
pretation Centre, Launch Vehicle otc., 
yet tbis knowle.dle bas to be spread to the 
scbools in villages and students, teacbel'l 
and instructors should be explain ed told at 
what stage our sC',jence and t.echnology bal 
reetbed aDd that now we are self·reliant 
in tbis field. We would make eveD more 
proareS8 for the development of the nation. 
We would have to see as to how it could 
be done in the inter-weaving educatiOD 
system. It is very essential to do so ....... .. 
(Int4rrupllons) 

SHRI S. JAIPAL REDDY: I think we 
must import self-reliance. Sir .. 

SHRI SOMNATH CHATTERJEE : You 
do not let upset, you continue with ,our 
oil tecbnology. 

SHRI RAM SINGH YADAV: Tbe 
OpPOSition. is always non-serious, Sir, even 
OD tbi. sensitive matter. 

SHRI S. JAIPAL R.EDDY : WheD 
primary education 00 science is beiDa liveo, 
how can we be DOD-serious. Sir? 

( Tra"slatio,,] 

SHill D.P. YADAVA: Now there i. 
tbo: questioD as to which direction wo 

. should take our Science aDd Technol011. 
IThe ideas wbicb bad been put forward b)' 
(our leader. and which baa also beeD 

supported by our present leador. aro 
freedom from bGDler. removal of povorty 
aDd briDaiDI bappin... and prosperi" iD 
lub famll" each villai1 in lbo eoUDtqlklo. 
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Witb the belp of remote sengina photo. 
ar.ph proce,s. we will have to explore the 
wealtb like 011 and lal under tbe lea. By 
eo.urinSIU three tbln,l, we tbink o( creatio, 
a Dew India. This is our achlevetneat. Our 
Sclentiats have. done aD excellent work in 
the field of defeDce', whether It is, in tbe 
field of Defence, Research Laboratory or 
Deleace Production Centro. We are 10101 

to manufacture Pilotless Target Aircraft. 
Tbil would definitelY be a great achieve­
ment In the war techno'oIY. We should 
bo proud of It. We would nke to express 
our tbanks to our Scientists for tbeir 
achievements in tbe field of war strateg, 
and war technology and for their dedica­
tion to the work. Whether it is in the 
field of Rural Development, Industry, 
Defence, Electronics. Communication, 
Power, Boer,y, Atomic Boer,y, Space or 
Oceanolraphy or any other factor which 
misht make contribution towards develop­
ment of tbe countrY, our Scientists, our 
Science, our Laboratories and our leader­
ship ate capable to create a new India by 
iDte~r8dng all these tbings, and tbe comins 
future is definitely good fot the country. 

In tbe end, I would like to say that our 
Scientists who ate work in. In our Science 
Laboratories would have to be freed from 
the worries of their household problems. 
There is need to psy special attention 
towards providina amenities and facilitiel 
to them. They should be freed from their 
household worries and tbe worries of tbe 
nation should be, ,entrusted to tbem and 
10U should take care of their worries. 

I 8Uppport tbe dc~n1nd. for grants of 
this Ministry aod I would like to express 
my thanks to tbe hone Minister for living. 
new direction. I hope, ~ou would DO t 
relt 'your gals bere, but create a new 
IUuation and march forward. Witb these 
rew words, I conclude and express my 
thankl to )'OU. 

1&11,,11] 

DR. CHINTA MOHAN (TirupaU): 
hlence and TtchoolOlJ aDd a •• reb and 
DOVIlopDlODt II tho,louroo ot ,treD,th aad 

means of modernisation to eradicate igDor. 
ance aDd poverty in tbe country. We have 
,ot 2.5 million stock or scientists foda, 

. and ever, 'year we are producin8 1 lath 6,0 
thousaDd scientists and to\:boologista in 
our country. We are third in tbe world 
to produce lood scientists aft er the USSR 
and tbe USA. [congratulate our scientists 
for al I tbls. When we look at the policies 
and principles there is a bil hiatus here. 
Our elders have liven us good policies in 
realrd to Science and Technolosy; but we 
find lot or gap between preaching and f,. 

practice.Potential and progress, and pro- ~ 
1-

Douncement aod performance. We see lot of 1 
incompetence in, theso two areas. Our.:' 
late-lamented Indiraji said in a meet ing of 
tho Planning Commic;sion that one action I. 
better tban hundred intentions. I don't 
know whether the present Government is 
practising this idea. We arc known in 
tbe world for contradict ions. We always 
talk about self-sufficiency se)f·reHance aad 
modernisation of industry. We are touch. 
ins the orbit but we are not able to produce 
a nice carburettor for our cars. Th is is 
tbe sort of aelf,·sufficiency and modernisa. 
tion that we have in our country. 

Coming to Agriculture. we have got 
the Indian Council of Agricultural 
Research. We bave so many ro;earch 
institutes in the country. We say that we 
have self-sufficiency in foodgrafns. We 
are producing I SO million tonnes of food­
grains. But we are importinl 80 much of 
oilseeds tnto tbe country. This is the self. 
sufficiency we ba ve in (he Department of 
Agriculture. I think the Government is 
aware of the people who are below the 
poverty line, I think the Government fa 
a ~ar e of the starvation in tbe country, I 
tblOt the Gov~rn nent is aware of the 
peoplo who are dying on acconnt of 
starvation and tbirlt, and I think tbe 
Government il also aware of I.lf.sufficiency 
tbat we bave now. For all these, we need 
locial transformation and we need struc­
tural cbaDael in our country. TheD on), 
we can let ael'·.utficleDcy. We bave blah 
aciontific development in tbe country and 
we have also blab mortality. The children 
i~ our co\lQtry die duo to malDutritiOD aDd 
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we are Dot ~ble to Ilve them even simple 
drugs like 'R-Complp.x and Dapsone, which 
Is a very simple drt.J~, but which is very 
e!\sential to cure te1')fosy. Unfortunately 
all tbe~e thing~ we a re importing from 
outside. Thi!t is the position in the 
country and this is science and technology 
we have. We ne-ed science and technology 
Dot only to launch SLV, eSLV, ASLV and 
uti that, but a Iso to eradicate poverty and 
ignorance of our people. 

sir we have research inst itutes in the . . 
country we are spending so much money , . , 
on them. Can you look at these In;tlUtet· I 

I wculd like to put a question here to the 
hone Minister: Are these research institu­
tes re~ult .. oriented '1 Are they time.bound '1 
Are they miss ion orient ed '1 They arc on ly 
Job.orientod. Our people need employment 
~d~~~. . 

We like science and technology and its 
development. But we also need food and 
other ba&fc requirements. 

We ta1k about research and develop­
ment, but there is a )oog gap between 
rosearch and d.'vclopment, We talk about 
ocoan development. We go de-ep and drill 
six mi les into th e ocean, aaj we talk of 
nodule and put it before an el eetrooic 
microscope- And so we have an enormous 
amount of nickel, uranium gold etc. What 
is the use of takina one nodul e from the 
ocean? If at all you are serious, take 
"out toonOs of nodules from the ocean and 
improve tbe economy of our country. T~is 
is not tbe type of development we requlfe 
in our country at pr esent. We require 
this sort of development aftee tbe 20tb 
century or in the 21st century, about which 
the Prime Minister is never tired of ta lking. 
But at present we need food and other 
ba.ic necessities and the Government 
should not forget about it. 

There is a lot of gap rbetween concept 
and CODstruct. I do not know how much 
tbe Government is spendins on procCl" 
eDlinoerioa. It need a lot of monoy. I 
do not know bow much we ha'YO allotted 
trom the first to the SovoDtb Five Year 

Plan. Without this . procesl 'en,ineerJbl 
we cannot get construct in Ie ience and 
technology. 

Finally, I would like to put a specific 
qutstion b.efore this hone House: How 
this higb tecbnololY development is goiIJg 
to help to eradicate poverty and 
unemployment? 

With this specific question, I would 
like to conclude. 

SHRI S. JAtPAL REDDY (Mahbub­
DRgar) : Mr. eha irmqn, Sir, it is of course 
a truism to say that our country's pros­
perity and security will depend on the 
correet formulation and effective 
implementation of our. science and 
technology policy. Our successivfl govern. 
ments ha~e b eon successfully mouthing this 
platitude but we have not made mUch 
beadway. in that direction. There is 
something wrong witb the structure of our 
scientific administration. Earlier, the 
Unio.n Cabinet used to have an advisory 
council on science. Suddenly tbe Cabinet 
has been releived of it and the Prime 
Minister has been burdened with it. I do 
not understand, mucb less appreciate, this· 
process of elevating the office of the Prime 
Minist er to a hi&her pedestal than the 
entire Cabinet of which the Prime Minister 
is the chairman. In addit ion to the 
SCientific advisOIY council, he bas also tbe 
scientific adviser, Prof. M.G.K. Menon. 
This scientific advisory council bas 7 
members. Well, the Government wants 
to choose. But I am really intrigued how 
two peopie could find their way on it. Let 
me refer to one··. Works Mal1ager, Indian 
Explosives Ltd. I would like to know as 
to what bas been bis distinctive scientific 
contribution. He mfaht have beeD a 
childhood pal of our Prime Minis.er. Does 
eve l ybody derive genius lPerely· from 
association? I do not know. The Indian 
Bxplosives Ltd., is a subsidiary of Imperial 
Cbemicallndustrie •• 

I may aI.o draw your attontion to 
another member of tbe couDcil,·· Cbait. 
man. Hindultan Lev.r Ltd_ Tbi. is a 

··Not recorded. 
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lubtidiary of Uol Levers Ltd. ,10 reaard, 
to the Implications of man)' scientific policy 
thrust aDd decisiona, even Parliament is 
lOught to be kept in the dark because of 
.ecurity considerations. I do not know, 
bow these worthies of transDationals are 
beiDI trusted wben Parliament is Dot taken 
tnto confidence. Our scientific administra. 
tion is now led aDd manned by self­
perpetuating super .. anouat ed 8cientific 
czars the flame wortbies strut across the 
stage: At least, I am tried of their siabt­
I do oot know how the Government is not 
tired. Take the caSe of·· In my view, he 
was a brilliant scientist to be. He did 
some real good work 20 years back. I do 
not know what work he has done in tbe 
last 20 years. He has lOlt his way in tbe 
labyrinth of administration. I do not know 
wh, lood scientists are sought to be 
spoilod. 

MR. CHAIRMAN: Mr. Reddy, you 
don"t take names. 

SHRI S. JAIPAL RBDDY: I am not 
attributing motives. I can expre(js my 
opinion. 

MR. CHAIRMAN: It is better if you 
do not take names. 

SHRI S. JAIPAL REEDY : I am altaid 
tbat even individuals are sougbt to be 
elevated to the status of sacred cows. 

MR.. CHAIRMAN : You are attribu­
tiD, movies. He bas not done for 20 
years, you said. 

SHRI S. JAIPAL REDDY: No, it is 
Dot motive. 

MR. CHAIRMAN: It is I who JudiC. 

SHRI S. JAJPAL REDDY: It i. tbe 
poliCY of the Government. 

YR. CHAIRMAN: You wUl not tate 
pames. 

SHal S. JAIPAL R.EDDY: Plea .. 
iDvoke a rule before advisinl me. 

MR. CHAIR~AN: Tbo aames ma, 
Dot go on record. 

THE MINISTBR OF STA TS IN THE 
MINISTR Y OF SCIENCE AND TBCHNO­
LOGY Al"D IN THE DEPAR rMENTS 
OF OCBAN DEVELOPMENT, ATOMJC 
BNEROYt ELECTRONICS AND SPACB 
(SHRI SHIVRAJ V. PATJL): Sir, may I 
make a su bmiss ion ? 

It is the practice of this House not to 
mention tbe names. If aDY officer hal 'to 
be mentioned, be is m e-otioned by bis 
designation. 

MR. CHAIRMAN: That fs riaht. 

SHRI SRIVRAJ V. PATIL: It f. 
because the officer whose name is men. 
tioned. bas no opportunity to come to tbe 
floor and df.Sfend himself. 

SHRI S. JAIPAL REDDY: I have also 
some experience in the business of the 
House. No a 11 eg8tions caD be Jeve))ed 
against any individual \Vltf)out glviDg a 
notice. A reference to an ind ividuaJ in 
regard to his contribution can a]ways be 
mentioned. 

Any-way, Sir. now Ie. us take the 
Atomic Energy Commission. There are 7 
members. I think, tbe Atomic EOersy 
Commission I, entrusted with the task of 
implementfD, our programmes. But tben 
Sir, the member. of the Atomic Eoer,; 
Commission arc the worthies who are al.o 
adornio" tbe Departm.ent of Atomic Energy. 

15.00 hn. 

The .ame people formulate tbe policy, 
exec~to tbe. policy and Oversee tbe policy. 
J do Dot tblDk even tbo MinIster of State 
ia entitled to pry into what thoy are do'",. 
Only tho Prime Minister i. sUpposed Co do '''at. 
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On this Atomic Bnor., Commission, 
Mr. J.R.D. Tata is a member. I have no 
objection to the nomination because be 
was ori.inall v associated with the entire 
research. But then (In,.rruptlcms) .... ..••• 
I am Dot ignorant of it. I bave some 
,rcaard for him. 

But the point is the Tata companies get 
50-60 ~ of the contract of the Atomic 
Energy Department. In that cale, bow 
the Cbairma n of that com pany be allow cd 
to be a Member of this Commission ? 

I am one or those who believe that the 
orogramme of atomic energy production 
should be strengthen:::d becluse this is the 
tG:end all over tbe w.)rJd. 

But look at our records. Way back in 
1964, late Sbri l-lomi Bhabha said that in 
1980, 12 % of the energy produced in 
this country would be from the source of 

. atomic energy_ Today in 1986 it i. less 
tban 2%. 

It is a matter of gratifi~at ion to Dote 
for us as a nation that our fast atomic 
reactor at KalJ.)akkam has achieved a break­
through in respect of fast breeder 
technologY. 

But tben we must remind ourselves of 
the fact that we are still at the experi. 
mental stage. By {be time we maJce the 
process commereialty viable, the other 
nucleaT pow(~rs of the world will have 
reached another stagc, what is known as 
fusion technology. 

Take the Due'enr ruel complex. It is 
set up at Hvderabad. It was originally to 
be set up at a cost of Rs. 10 crores. It 
had cost Rs, 153 croreS. Nobody can 
look into the mann t!r in which the money 
was spent. There must be some 
accounta bility • 

We did make conatderabJe progress in 
respect of teCbno)OIY tboulb we have lOt 
to do lot more on remote senslo, satelll.s. 

We mUit con.ratulate oorael"'1 011 tbe 
Antarctica expedition. My friend Sbrl 
Cbinta Mohan was referring to the ". 
nodules tbat were secured from' the ocean. 
I thlok this i.s a cODsiderab1e acblevemeat 
by itself. 

SHRI CHANDRA PRATAP NARAIN 
SINGH: Congratulate tbe sciontists. 

SHRI S. JAIPAL REDDY : Y •• 
Although there have been many sche4d1e 
slippales and many instances of dispropor­
tionate and incomprehensible and iDes­
plicable expenditure, I must say on balBDce 
that they have not done badly in the 
frontier areas of science like atomic eDerl)" 
space, oceanolraphy and so OD. 

But what II intriauiog me is this. A 
nation, poor and backward as it is, bas 
dooe 80 well in the fronticr areas but it bas 
miserabJy fail ed in 1 ess rarefied areas of 
science and technology. How does one 
explain thiS anomaly, tbts contradiction, 
this amblvalenc. ? 

In my view, if I am to explain tbe 
cause in onc word, it is tbe policy of 
import which kined our scientific effort 
and crippled our own national iodust..,. 
Our country is now beiDg ruled aDd run by 
sba))ow manaaorlal types and ) et UI, 

therefore, Judge this area by the maDlae­
ment standards. 

The CSIR in 1985·86 had COlt the 
national exchequer Rs. ] 63 erot e. but tbe 
return on it is Rs. 3.22 crores. 

J am Dot luggestln, tbat industrial 
r~8earch should be assessed in quantita­
tIVe terms, much Jess in commer~ial or 
monetary terms. But tben I et us Jook at 
the record of CSIR in terms of itl techni­
cal achievements Or technoJolical acbie .. e­
ments 'or scientific acbievements. In the 
area of researcb for rur •. 1 development thll 
year report relers prOUdly to two tIdDIS­
( 1) invcDttoo of fiab rodes and the otNr II 
citronella distillation. Tbi~ diatillatioD of 
cltrouena hu been knowu (or a vary 1001 
tiJUe, Citro .. ,II a " a ,rasl ••. (1",.".,,..,) . 



The, are the only two contributions. 'ish 
rod"' .• ,.(ln'.'I'uptiOlU). It it ·fIab roJu .•• 
("""ptliJd8.) 

SHRI SOMNATH CHATTERJBE I 
know "'hat is a flab. 

SRaI S. JAIPAL REDDY: We know 
tbat more tban 75 % of our people live in 
rural areas and tbese people bave been 
entirely unaffected by any eft'ort we might 
have made in "the area or industrial and 
Icientific researcb. In regard to even 
nOrmal areas, the so-called westeroised or 
glamour ~reas. I may point out tbat;:1 
1985·86 tbe CSIR baa fi1ed only 82 
patents' and out of these 82 patents, only 

one patent was recognised abroad or 
approved abroad. In other words, tbe 
remaining 81 patents were nothing more 
than an exercise in the process of wbat we 
call reinventina tbe wheel. 

Now there bas been a lot of talk of 
Juring our talented scientists working 
abroad back to India ... 

MR. CHAIRMAN Now please wind 
up. 

SHRI s. JAIPAL REDDY: There are 
very few peop} e .•. 

SHRI SOMNATH CHATTERJEE: 
Tbe opposition tim~ is given to him. 

SaRI S •. JAIPAL REDDY: Thank you. 

In this area CSIR bas laHed to make 
any beadway. You' have registered 38& 
scientists working abroad and of them only 
19 cared to &Cod their bio-data. ' Jt is DOL 

because tbat tbey are not attached to our 
country. Tney are very wary of coming 
back to India because they do not think 
thac tbey can survjve in (rus 8uffocatin, 
aUDosphere of our lcieatific eltablilbmcult. 

Th c CSIR bas bQ cn uDdcrCakioa 
tec.t1no'osy statQ~ studio,. Tilat means tba' 
h Cd .. to "oiot Ollt Wba"l bas. JIOOl) lot.tod 

elsewbere and I et our lcieatists .bere know 
abc)ut tbe levels of technology BDd, ,about 
what is ca Hed tbe state of our tecbnoloa1. 
Bat eveD iu this we bave not been ablo to 
keep Qurse),es abreast of the latest trenda. 

. I will rerer to two thin.. that have 
beea referred to in the report .• For fnltaDce •. 
lead acid batteries and thinas Uke low:;, 
rcsistance polyolefin separators and ,ele- . 
eleetroJytes have been known for more 
than 10 ,ears DOW and tbis year our 
technology statuI studies refer to them. 
Then take for example, tbe diesel oDlines 
working for our wells in rural areas. We 
all know tbat tbey are reaHy heavy, the, 
consume so much of diesel and we have 
known for 10 years tbat in China tbere are 
diesel engines which in terms of weight are 
only one-third of our engines. 1 do not know 
why no initiative has been taken in tbese 
areas. 

Now lot me refer to our so-calJod 
inhouse R &. D units in our industrial 
undertakings. For instance, ia bakeliio 
hylam there is hardly any distinction drawn 
between testing and R&D. Did they 
come up with a single new process? Can 
the Minister throw Ijght on this? There 
is another Company viz. Eocurdiorite 
which is a small Company. Even, accord­
ina to the Report, I have drawn all these 
from the Report, it is shown that the R &. 
D expenditure is of Rs. 46 lakbs. It is a 
small scale indus,ry. So, I wou:d )ike to 
know as to what is the proportioD of expen­
diture incurred in relation to the turn out .. 
In lndian Industry, unfortunately, our 
experience has been tha t \b e eXl'':lldituro 
OD R&D has been nothing more 'tbao a 
subterfuge or a ruse to dodge tal. 

Rackett-COlman, where one of our 
Ministers was employed and lained the 
reputation of bejDI 4l sreat manaact, 
manufactures Dothlni better tban boot­
polisb and dctol. (lnlerruptiou) 

. SRRI S. Jl\IPAL RBDDY: It hi! R.& D 
.&peDdituro of .&I. 30 lakbl. I WQ~t(l ut. 
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o know (roro tho Minister whether our 
,boes are sbinina any better now tban 
before. 

(I1fttrtupli0ll8) 

SHRI SOMNATH CR~TrBRJEE: 
You are bavlol a costly shoe. 

PROF. MADHU DANDAVATB 
:R.ajapurl : That is why bis face is always 
!acin, b is shoes. 

SHRI S. IAtPAL REDDY: Metal BJX 

:omf)any haC) spent Rs. 1 S4 }akh<;. What 
[8 the contribution of this CJmpaoy in the 
\tea of invention and discovery of ~ew 
It'ocess? 01axo, which we know ii an 
international Comp1.ny, has shown R. & 0 
!xpenditure of Rs. 300 laktls for anything 
h~v \\et, a formulation they get from their 
latent COll\pa'lY. Warner Hindustan-it is 
aga'n a multinational company-has shown 
expenditure of Rs. 120 lakhs. I therefore 
\uggest that n special Commit l ee ShO'lld 
inquire into the genuinene~s of the expen­
:J.lture incurred on the in house R&D 
llnlta tn our indultri al units. 

I wi11 come to the jmporl of technoloJl)' 
Mr. M.R. KUTUP, Director of SHAll, ~aid 
that Japan itnpor~ed one time. sliIl impons 
only to improve 00 tbi:m and then to 
export. But we are importing as to gene .. 
rate more bunger, morc demand and more 
appetite for more imports. 

ISRO had developed 72 commercially 
viable Pt'oc~durell but somehow our esta­
blishment bas not boen able to go tbis 
process known to our own industries. 

Or. Abdus Salam, Pakistan's Nobel 
Laureate on an occasion, called for a 
consortium 0( bor.owe;s who are dcve~op. 
ing nations. This is for strengthenir.g our 
baraafning power as against blood sucking 
multinationals who are supposed to specia­
lise in high technology. Whst tecbnology 
are we really importing' It 18 nothing 
~O\t~r tban screw-driver eeolUlolOl)'. 

III answer to a question in this Session, 
our Government reVealed that 80 pet cent 
of ~be components used in our countrYII't 
imported. 

(Inttrruptlons) 

Tbe Minister ha~ the rigbt to contradict 
or cooflrm. 

MR.. CHAIRMA N Please conclude. 
Do Dot waste your time. 

saRI S. JAIPAL REDDY: Yes, Sir. 
Now, I wilt come to automobile industry. 
Take our Maruti. We are importing com­
ponents, which according to :1n answer 
to a quest:on. cost 130 million 
doll an, only on components and spare 
parts, to be ai\'en to those who have 
already purchased Marutt cars. We have 
given licence, to so many companies. I 
will give an example. In Hyderabad tbe 
AllwYD Company was allowed to enter into 
a collaboration with Nissan. 10 Delbi, tbe 
DCM was aUowed t,J enter into a coH .. 
aboralion with Toyota. Practically ibe 
technology is the ~ame. If two companies 
are allowed to impoi't the same tecbnoloBY, 
haw can tbey absorb it and how can tbey 
invest in R&D? It is only to achieve 
the objective of internal c;)m;:>etition, 
meeting the needs of intcrna1 competition. 
We cannot, by this. achieve the larger 
economic Imperative 01 economies of 
scale. Without acbievi;lg economics of 
scale, we can never promote s elf· reliance. 
I know, many capitalists inside tbe House 
and outside keep referring to South Korea, 
Do we know that HyunJai Company of 
Soutb Korea. has 80t its own desiyo made 
for car? It has not imported Jt. They 
bave achieved the economics of scale and 
are a ble to export. 

Tak c Maruti. Our HMT was prepared, 
to supply .... 

MR. CHAlRMAN: Please cone 1 udo. 
You have already tlken more time. 

SHRI S. JAIPAL REDDY : 10 con­
cJu.ion-I am folloMoS my leader in hi, 
footst 'pi IlteraJ11. 



MR. CHAIRMAN: You do Dot rouow 
the Jeader. 

SHRI S. J'AIPAL REDDY : It takes 
time for me to rise. 

MR. CHAIRMAN : A good speaker il 
he who takes less time and says morc. 

SHaI S. JAIPAL RBDDY : And a130 
crilici.cs. 

MR. CHAIRMAN: You- ean criticise in 
this manner. 

SHRI S. JAIPAL REDDY : Sir t you 
are taking away my time DOW. 

Take the HB] gas pipeline, I am not 
entering into the controversy of contracts. 
In September 1984 the Empowered Com­
mittee of 18 officials, of tbe rank of 
Secretary to the OO\'ernment, took a 
decision tha t this project should never bo 
alll)wed to: be epecuted on turnke) basis, 
and ,)et it WlS done. Even 'jn the case of 
projects which were not let out on turnkey 
basjs, the eJ"ment, approach, 
spirit and structure of self.reliance II 

being undermined, if not _neglected, .. 

Take the PORI .•• 

M~. CHAIRMAN: You have to con .. 
clude now. 

SHRI S. JAIPAL REDDY: Last point, 
Sir. 

" MR.. CHAIRMAN: Five or six times 
you have said so. 

SHRI S. JAIPAL REDDY: Snam Pro­
lett i cotored ioto a collaboration with 
PORI to strengtben our sdf·reJiance ••• 

MR. CHAI RM AN : You havo already 
taken morc than 20 minutes. Is it falr OQ 

your pact· to continue like tbis? I am DOW 
caHIQ. lh'o Mlnister. 

SMa! S. JAIPAL REDDY: Tbe, .ro 
ooly tr ,iQa to crodo la, pfOCl. ~f •• If· . 
rt1laDOI. 

aHRI SHIVRAJ V. PATIL: Mr. 
Chairman, Sir, I "ould like to thank the 
House, the Presidio. Officers, the member. 
of the Busloe.. Advisory Committee and 
tbe Leader of tho House for providing tbis 
opportunity to discuss tbe Demands for 
Grants of the scientific Departments. We 
a~e doln. it lor the first time in the Lot 
Sabha. This bas provided the opportunity 
for the Government to hear the views of 
the representatives of the peop) e in tbe 
House. Tbis bas also given the opportunity 
to dispel some doubts and misapprehensioDs 
in the minds of the Members. We 8re 
thankful to the hOD. Members for malclD, 
very good points and living very IOod 
sU21cstions and for congratulatiog tbo 
scientific Departments and the scientist. 
very handsomely. It wi1J be our endeavour 
to reply to the points made by tbe ROD. 
Members here; but I am afraid it may not 
be possibJe to respond to all the points 
that tbey have made. We propose to send 
replies to some of the relevant points made 
by tbe HOD. Members, which do Dot 
really beJons to the realm of pOlicies and 
bigger issues, in writing. 

I am just intervening Sir. The Hon. 
Prime Mmister is aoing to reply to the 
debate. I think, at S O'clock. 

Sir. one of the pOints made related to 
tb I! constitution of the Science Advisory 
Committee to the Prime Minister and tbe 
Science Ad liser to the Prime Minister. 
Prof. Menon was the Chairman of tbe 
Science Advisory Committee. Now be 
adVises, gives bis views on day-ta.,day 
ma tters, on the implomentatioD of tho 
science poJicies to tho HOD, Prime 
Minister. 

Tbe Science Advisory Commltee to tbe 
P,ime Mini~ter is expected to formulate 
the Joog-term, the medium-term and tbe 
short-term plans and policici aDd elpresl 
their views to the Hon. Prime Minister. 
After the vi ews ~ro eJpressed to . the 
Hon. Prime Minister, the)' are codbidered 
til the Department or in tbe Mini&try 
and wherever it ia necessary to 
take thea,e matters to tbe CabilJct. 
they do 10 to tbe· CabiDot and the tioaj 
"taII.llt", 
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What is done by tbe Committee is to 
,ive ad\'lce and expr~ss ~iew.. We do not 
find tbnt ther e wifl be aoy difficulty in 
having a Committee '!is well as an adviser. 

, Wben the advice. are available, they can 
be compared and if there ire consenSU8 bet­
ween tbe two ad, ice. available, well it be· 
comes easier to aCt. If there is no 
consensus tben the advices liven can be 
examined more minutely and be can take 
appropriate decisions. 

What has been done in se)ectins the 
M embers to the Advisory Committee is to 
grt the youog scientists as wen as the ex­
perienced scientists together. If tbere are 
young scientiSts and. if they a~e illCI.ud.ed in 
the Advisory Commutee, I thInk, It I,S not 
proper to take any objection to tbat. On 
the one hand it is e"pressed that young 
s~ientists should be given opportunities 
to contribute and on the other hand when 
the opportunities are given to tbe YOUOI 

scientists objection is raised that be is a 
youn~ scientist. This, blowing, hot. and 
cold at one ,and the same time IS Dot 
really conducIve. If we have taken two 
flcientists ••. 

SHRI S. JAIPAL REDDY : He is 
try ina to put words ioto our moutb Sir. 
We never laid that. 

SHRI SHIVRAJ V. PATIL: It i8 Dot 
only you. I am not referring to your pOInt 
alone, 1 bave not referred to anybody-. 
name at all. 

Now, it two scientists who arc wockin, 
in some foreign companies ba'le been 
idcluded, let it be ,ery clear to us tbat the 
secret wformation are not loing to be 
handed over to them. They are goiD, to 
consider tbc policy matters,. They are ,oin. to advi.e on policy matters. They 
arc not concerned witb the implementa­
tion as hucb, admmJstratioD of tbe ICjentific 
doparlmoaf as such. If tbe)" ba ve come with 
tbe expetienc-e in IcienCl as well aa 'With 
&!IlPerieoce in admlnittration an4 wjth ex. 

. pori,ncc in many other areas, I 'blot it 
8boul<1 be wcJcomod. T.... c:aoaot be 1111 
•• ious GOIDpIaiDtl'Il'" tbolD. 

Nany of· the sclentista WilD are'today 
workiDI in tbe scientific d.,.rtmeotl II.,., 
studied abroad. Some of them have 
worked in ,SQ8)O multi-national com­
paniel aJso. Simply because they h.,. 
worked in multi.natlona J compani CI it it il 
.a.id that the, should. Dot be allowed to 
contribute it would be wron,_ Ir thcy .r. 
Indian ; if their bonafides cannot be 
doubled : if tbeir antecedents caD bo 
checked properly and Ir there il notbjal 
against them. there i. notbin, wrona in 
,cttinl tbem In tbe Committee wbicb I. 
likely to live proper advice to tbe 
Government. Sir, I would not like to sa, 
anything more tban thil on tbis point. 

SHRI S. JAIPAL REDDY: Why the 
Cabinet was reljeved of tbe Committee'. 
advice why tbe Prime Minbtcr bal btOD 
burdened? 

SHRI SHIVRAJ V. PATIL : Let Us 
uDdtrstand tbe working of the Government 
as such. Even if tbe matter bas to ,0 to 
the Cabinet it has to 10 through the 
Minister and bere if the advice is given 
to the Prime Minister and if it bas to &0 
to tbe Cabinet it can go to the Cabinet 
also. Cabinet is not an eotity to which 
advice can be directly sent. Ultimately it 
has to go through tbe l\1inister. This beina 
the position, I think, tbtrc is Dotbiol 
wrong in bavins the Advisor to the Prime 
Minister who aets the advice and make. 
that advice available, if necessary, to tbe 
Cabinet. 

Sir. one of the point which was made 
by lome Members is that tbe empbasis OD 
the development of science and tecblloloa, 
in India is Dot for the dcv.:lopment of 
alrioulture, development of irrigation and 
fOr the development of people living in 
the rural areas. This fact has to be: VOI1 
carerulJ, examined by the Haus e. If tbll 
were the position tben production of 
food,rainl would Dot bave gODe up by 
300 por cent. If this were tbe position 
tbe irri.ation faCilities would Dot hfl\'e ~ne 
up Baain by 300 per cent. Ir this were 
the position we would not have eradioated 
.mall POI. pla,ue aDd malaria. We 
would Dot havo CODttolled Tal aDd to lOme ..., "'011'. 
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tbroQab our r elearcb , 1~, is DOW a 
com,Olonplace ,Iobal i howl edle. 
(1"",ruptto". ) 

SHRr SRIVRAJ V. PATIL ;, II science 
aDd technolog, bad not lone to tbe, rural 
areas and the rural peopl e ; 1f we had Dot 
developed these tbilllS tor our people then 
the average Ufe-span of people in India 
would not have gone up from 24 years 
to 54 or 56 years. 

There is some mis-conception on this 
point. People tnin1c tbat producing bybrid 
seedi\ is not a technology or cODstructing 
big dams Is not a technology. Swaraj 

'tractor is a tractor which is manufactured 
on the technology developed in CSIR. 
Hybrid seed9 are produced in ICAR and 
agricultural universities. We are not 
tatking of the leAR or Agriculture 
Ministry's activities. We are fa 'king about 
development of science and technology in 
India. Unfortunately what happens il 
when tbe Agriculture Ministry or Health 
Ministry come up for djscusafon then 
emphasis is on tb e administration and not 
on tbe sci entitle activities in those areas. 
When we are considerinl tbe Scientific 
Ministry and tbe entire gamut of the 
scientific activity in the country it bas to be 
realic;ed that science and technolOI"l does 
not mean only science and technolog, for 
Industay. 

15.2' brl. 

(SaRI SOMNATH RATH In th. 
ehal,1 

You were not present in 'this House Wb'eu 
an bOD, Member laid that we have not 
dODe enouib for agriculture, we have Dot 
dOGe enougb for irri,ation. I am t.,.in, to 
say that is Dot correct. 

Apin. Sir. tbe pO.itiOD taken by lome 
of tbe hone Members is tbat electronics 
genetic, engineering and things like tbat are 
not really meant for agricultural develop.. 
ments. It is Dot correct. We are tr,in, 
to lot Super·computer. Now, where il it 
80in, to be used? It is goin, to be used 
for agricultural matereololY and if it is au 
electronic gadget which is used In 
agricultural matereoI o,y , then it is loin. 
to b. used for farmers in our country. 
SJr, we are trying to deveJop tb e bio­
tecbnolol)'. (l,,'tl'ruption~) 

MR. CHAIRMAN : Please allow tbe 
bon. Minister to speak. Please don't 
interven e whi1e be speaks. 

Let us be very clear io our minds that 
science and technology mean science and 
technology for aariculture, science and 
technolQgy for health, science and 
tecbDo)O" for power generation, acience 
and tecbno!o" for lrlisation, sciooce and 
tecboololY for meta,try aod aU that. II 
10U are concetratiDI oDl, OD ODO area, 
tbo vicw wbicb you will have would be ,a 
"0, lop tided vi cw aDd., )'oU'" \\'ill not be 
able to" a.os" tb'e roal sclentl. develop. 
ment io the oo1iJltey. '!bat b ...,. I ,.m 
~ to .. to dUs '''''ir .. ~ (,111,."." .. , 

SHRI SHIVRAJ V. PATIL: We are 
trying to deveJap bio-technology- Bio­
technology is something which belongs to 
tbe fronti er area of Seience and Technolo­
gy. Electronics is something which 
belonll to tbe frontier area of Science and 
Technology. and these two areas are not 
relevant on1y to the industry or to the 
equipments in the offices, but tbey are 
relevant to the activities in the fields also, 
tbey are relevant to the activities in the 
OCean also for fisbfni activities and they 
relevant to many other' tbings. It our 
skiJJ. and taJents of bio-tecbnoJo8Y deve­
lop, we will be able to develop the ,cedi 
wblch will be used in tbe lands which are 
saline, which wiJI be USed in the laads 
which are affected by drou,ht conditioa, 
aDd it will be possible for us Dot to ute 
the pesticides. We would be able to have 
these kinds of seeds. One of tho 

, important points which bas come up before 
UI is tbe fixation of nitro.cn from atmosp. 
h~re into soil 10 order to see that our 
expenditure on chemical fertiliser is 
redUCed. This can be done with "bJO. 
tecbnolo., aDd if you don't uOdentand 
that, bio-t eobooJolY is DOt ,oiGt to be 
,.Ievaat to' aarjoalture and if you think 
.. t btOoi*baolop il piDl to be used 
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only in Industry or electronic is relevant 
.only to industry and Dot agriculture or any 
other are'll like that~ then you don't have 
the correct perspective of the scientific 
development tbat is taking place in tbo 
country. Our approach today with 
respect to the rural development. 
agricultural development is ••• 

SHRI S. lAIPAL RE DDY : Sir. he 
bas referred fo the uses of eJectrenics for 
rural India. So; Jet. him cite some concrete 
lastanees so (ar as e'ectronic development 
in India has been exc)usively devoted to 
the consumer eJitf",s goods. 

SHRI SHIVRAJ V. PATIL: My hOD. 

friend bas forgotten that we have sent 
satellites into outer spar.e and satellite 
depend on electronics are there and 
through ~atell ites we are informiDI the 
farmers about the practices of cultivation. 
we are informing the farmers about 
mODsoon and people· living in the rural 
areas about cyclonic conditions. We are 
loiog to ba ve an Open University with the 
help of elf!!ctronic8, we nre goina to have a 
tissue culture. The tjssue culture is 
lometbing which belonss to the frontier 
area and if this tissue cuICure technOlogy 
is useful in agriculture, Jet us not think 
that all those frontier areas are meant for 
the elites in the society. In fact, we want 
to make everybody in the society ••• 

SHRI S. IAIPAL REDDY : What does 
tissue culture do witb electronics? 

SHRI SHIVRAJ V. PATIL : I was Dot 
talkinl about tissue culture and electronics. 
I was talking about tissue culture with biG­
tecbnololY. So, my submission is that it 
is wrona to consider that scientific 
development in Ollr country is not relevant 
to the development in agriculture. 

May I refer to the Science Policy 
Statement.. What bas been said in tbo 
Statement is this: 

"It is tbis which ror the ant time in 
man's history has liven to tbo common 
gaall iq CO\lntrJol a~noo(l i~ ~i.co 

a standar" or Uvlng and locia) aDd 
cuhoral amenities which we,re once 
confined to a very amall prlvilescd 
mjnority of the population. Science 
bas led to the growth aDd diffusion ot 
culture to the e,;tent never po.sible 
before. It bas flot only radically 
altered the man's material involvement, 
but what is or still deeper Significance 
is that it has p' ovided new tools of 
tbought. and bas extended maD'S 
poten!ial horoizon. It does influence 
even the basic value of life aDd even 
liv.es to the civilization a new Vitality 
and new dimension."" 

This is the policy enuDciated in tbe 
Science Polie, Statement. 

10 the Technology Policy Statement 
what bas been .ald? There is a cJause on 
priority. Tbe Technology Policy says: 

('Mjnistri es concerned with J8r~e 
invest ment and production 
activities in areas sucb as food, 
health and energy would be 
provided with appropriate 
1 echnoJogical support thrOUlb 
suitable structured S&T tools.'" 

This goes to show tha t a dOJ)tion of. 
science and technology is conducive for 
democracy, it is conducive lor product jon, 
it is conducive for doing justice to the 
people, it Is conducive for distribution of 
the produce and it is conducive for 
education aJso. All these thinlS are 
th~re~ I would also like to quote 'rom 
the Coustitution. This it Dot 80metbinl 
wbich ia done today. In Article 48, It js 
stated: 

"Tbe State shall endeavour to 
oraanile -lrJculture and animal 
husbandry on modern and 
scientafic Jines and Iball, in 
particular take stepa for -proserv­
.DI and jmprovin. tbe breeds ••• ~' 

This II the etand in the Constitution, tbis 
il tbe 'teod iD tbe TecbnoloaY PoliO)' 
Statcmca. aod this is the staQd in tho 
aQ~nq, PoJl~, Stat_oa,. -
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lhnve explained you the development 
of science and" technology in producing 
hybrid seeds, in CODstructina dam8, in 
producing fertilisers, in producing pestici. 
des, in producing agricultural tools and 
bow tb~ electronic and lenetics and the 
frontfer areas of science and technology 
are loing to be relevant and useful for the 
development of 8ariculture in our country, 
for helping the people who are Jiving in 
the rurrtJ areas and for holping those who 
need the help most. This was our approach 
and it is wrong to think that the science 
and technology' which is being developed 
in the country is onJy meant for industry. 
It is Dot like thil. It is meant for tbe all 
round development of the people and 
mostly those who need the help most. 
That is our approach. Let nobody in the 
House and outside have the apprehension 
that the scientific development and 
technological de~elopment in India is 
meant for the el ite in the society. We 
want to see that everybody becomes an 
elite in the society. This is for helping 
the common man. On t}?at count there 
should be no misapprehension. 

A question was asked what our 
priorities were. Let us not have any 
doubt about the priorities tbat have been 
accepted by tbe Government of India since 
the beginning. Our first priority, even 
before we became independent, was 
education. The second priority was 
agriculture; the third priority was power 
generation; the fourth prioriry was 
irrigation and th e fifth priority was 
industry. Now these are the priorities 
which have been fixed. Our plans aro 
formulated OD tbe basis of these priorities 
and scientjfic development which IS a part 
aDd parcel of the entir e development of 
the country, and which has to go parallel 
to what is mentioned in tbe Plan as also 
to follow this priority. This is exactly 
what bas been mentioned in the 7th PJan. 
The basie p"inciple on which tbe 7th Plan 
stands is food, employment and producti. 
vity. 

Those aro our priorities and lot nobody 
have any doubt as to what are rhe 
prloritiel re,ardiDI scitDtific development 
J" tbi. counc,>,. If wo aro' blvin. atotDiQ 

enerlY developed tben that development Is 
10iDI to be useful for producina food, 
for providing employment by bavinl more. 
and more industries, fOr increasiD, 
productivity, etc. If we ·are 8dol to have 
a sateHite. it is going to h eJp us In 
communicatjons, in informatj~. and in 
educaijon. AU these are going to heJp 
us to produce more food, all these are 
going to help us generate more employment 
and all these things are going to increaSe : 
our productivity. 

AN RON. MEMBER: How does it 
help the common man? 

SHR I SHIVR AJ V. P ATIL : I havo 
explained it to ) ou as to how .the 'ron tier 
areas of science and technology are goin, 
to be usefu]. The frontier areas of 
science and technology today are electro­
nics. bie-technology, informatiCII. compute­
ronics. material sciences and sucb other 
technologies. r have explain t'd to rou as 
to how tbey are relev9nt for the poor 
people in t"o country. We would like 
to give our people the best tbat is availabJe 
in the world and the best that is available 
in the country. If we give to our people 
second grade technolo,y; their leveJ 0 f 
development· is going to be second arade. 
If we are going to be tied down to the 
bullock cart alone for all the time, it il Dot 
going to be helpful. 

In our Seventh Plan and especla)Jy 10 
the Sixth Plan also, we have made it 
specifically clear that our approach to ule 
sophisticated tecbno!ogy to help our people 
as well to use appropriate technology. 
But for all tbe time, we do not want 
ourselves to be tied down to appropriate 
technology. A time is going to come 
when we wiJl bav" to give up tbe 
appropriate technology and we wiJ I adopt 
more sophisticated technology. If we 
adopt a· more sophisticated technology the 

• • time requJred for produc iDg tbe goods by 
tbe people will be Jess, the cost will be 
bearable and the loods will be of good 
.quaUty aDd competitive and in Jntematioaal 
market.. When all these tbin,s are there 
we would· not like to tie down our peop,; 
comio, ftom the rural areas to· the second 
cla.8 tecbnoJolY. Why not .ive thop) fir.t 
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class technology? Why not give them 
frontier technology 7 Why should we tie 
OUfSr) yes, down to technologies which are 
not being used even in tbe villages today? 
I am not saying that appropriate technolog, 
sbould not be developed. That is a1so our 
approach th'it until the time the sopbistica te 
technology becomes avai'able to all the 
people, we will certainly develop appropri­
ate technology also. We would not be 
insisting only on appropriate technology 
al!)ne. That is not going to help our 
country. O~Jr population is large, our 
probl ems are huge and the time-frame in 
whkh these problems have to be solved is 
also very limited, and we would not be 
able to produce the results with outmoded 
and obsolete techno logies. 

In this respect what reaHy is to be done 
is to bypass and reach the frontier areaS 
and u~e that technology. That bas been 
our approach and I do Dot think that you 
will be abJe to find fault w itb .this kind of 
a poiicy and with this kind of an 'approach. 

Let us now come to the aspects of 
indigenous technology and imported 
technolollY. A ,point has been made about 
the indigenous technology. I would like 
to say that our stand is to b,ecome self­
reliant. We would like to become self­
reliant. That does not mean self-suffici­
ency. It is going to be very difficult for 
Ind~a or for that matter for any other 
country to be self-sufficient. In the present 
day world, it is not going to be possible 
for any country to be self-sufficient. We 
are trying to be self-reliant in agriculture, 
in industry, in power in atomic energy, in 
nec)ear technology, in space technology, 
in electronics, in bfo-techno)ogy and in all 
other areas. But let it be understood that 
it is not possible for us to spend the 
mon ey for developing the technologies in 
all the areas at one and' the same time. 
Th e funds ar e not availablo and they are 
not lIoing to be sufficient. That is why, 
if there are areas in which technologies 
are goins to be available from tbe outside 
wor'ld, we would like to have thote 
tccbnoloaiel in this country and use 
tbem. If there arc areas in which 
locbooloSies are Dot tolD, to be, available, 

as bas bappened in the area of nuclear 
technology after sometime we relied upon 
ourselves aDd today you aIJ were very kind 
to the scientists and to the Atomic Enersy 
Department. You congratulated them 
very handsomely. And today tbe position 
is that we can produce our own fuel, we 

r' can produce our own heavy water, we can 
estabhsh our own atomic reactor~ We 
are self·reliant in that. Not only that, 
but we have gone to the fast breeder 
reactor technology and we wouJd Uke to 
gO beyond that a1so. Now that was tbe 
area in which tbe technology was not 
available and be relied upon ourselves, and 
if there are any area, in whIch this kind 
of p03ition prevails, then we would like to 
rely on ourselves, to deve10p our own 
technology. There are going to be certain 
other areas also, which are just relevant 
to our country. and the technology which 
would be required in those areas wiU not 
be developed anywhere in the world. 
Nobody is going to develop the buIJockcart 
anywhere in tbe world. One Memrer 
wanted to know whether we had done 
8nythin1 io the bullockcart. 'Yes" ~e 
have done so and new kind of bullockcarts 
are being used in' all the sugar factories 
in Maharashtra. If anybody wants to go 
and see and purchase the bullockcart, those 
bullockcarts w.ill be available. Only 
thing is the technology developed in the 
laboratories have to be used. T~chnologies 
which are developed should be used by the 
industry and production on a large seal e 
has to be done 80 tbat the produce on the 
basis of the technology development 
becomes available to all the people in the 
country. 

Now here in these areas also nobody 
is aoing to develop technology. we will 
rely upon ourselves. But there are 
certain other areas in which the time takea 
for the development of technology is going 
to be too long or too short also. When the 
time taken is too long or it is too short, if 
tbe rate of deve!opment of technology is too 
rapid or if the rate of obsolescence is also 
too- bigh, the n it becom~s vcry dIfficult for 
us to cope up with the world technology 
development. In those areas-in tbat 
grey areas-we would lite to get the 
technology, if It is avallablo aDd we would 
like to adopt it, we would like to uapact 



tbose tec:hnologies and tben later on we 
would like to get only tbose technoloJies 
which are not IvaiJa bl e in tb e country. Wo 
would like to improve upon them. And 
in this fahhion by developing ourselves, 
by getting the technology, by having the 
mix of (be two. we wouJd be abJe to 
develop tbe real sel( .. rellaDce in the 
country. If you want to develop every. 
tbing in the country, I think the staae of 
aelf .. teliance will never reacb~ which "ill 
take lona"long time when (he world would 
have aone too abead us, So, this is the 
approach whicb we bave adopted as far as 
the indigenous deveJopmont of the. 
technology is concerned. Somebody said, 
t\ow are we going to march into the 21st 
century. I am not lakina every POJOt 
because you would like to speale and tbe 
bon. Prime Minister would also be speak ina 
about many other points. 

PROF. MADHU DANDAVATE: 
Leave something for him. 

SHRI SHIVRAJ V. PATIL : Only one 
or two points wbich I would lIke to make 
are there. How do you want to marcb 
into the 21st Century, that was the ques .. 
tion asked co us? Sir, I would like (0 

make a submission and sal that we Wi:W( 

to march into the 21st Century with 
confidence and strengrb, on tho basis of 
administrative reforms, on the basis of 
development of science and technology :::od 
on tbo basis of DeW ",ducatiooa) policy 
which we arc trying to develop. These 
ale the areas which cover the material 
aspect of development as well as the 
mental aspect of our ~evelopment. 

Now, by havil1g the administrative 
reforms, we would be u:siog funds and the 
resources available in a proper mann cr. 
By developing the tecbnologies, we will 
develop our capabHides to us the resources 
and by dcvelopinc a sort of montal 
attltu.;1e whicb is in tune witb the existing 
circumstances and the etllos whicb. bas 
developed in the 'World, wc would be able 
tQ UII'" all these thinKs. 

Sir 1 wou14 10 one ,tep forward aad , . 
• ., tbit IctODoC and te~bnolOlY whiqh a. for 
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the develoPment of resource. in the land 
resources in the ocean resources on th; 
spaee wiU be developed and by gOioR from 
the laDO to the ocean, the spaee which is 
unlimited and probabJy not bigger thall tbo 
man'$ mindt we would be able to marcb 
into the 21st Century. fbi43 is the aim 
set by the Prime Minister and it has caught 
the imalination (/JI/"Iuplions) If it bas 
caught the imagiDation, Bnd if it cannot be : 
compJained against, Jet us not make fUll of .~ 
it, and let us not reduce its importancs. It .~ 
will not be in the interests of the country i.:I. 

as a whole. , 

The progress or march of science is j 
like this: Science and technology bas been '.:. 
marching from the gross to the sLbtle: ):; 
from the non-living to tbe living; from the ,':: 
iaert to the dynamic; fcom the force (1f· 
pbysical conditions tbe non·Jhdng and Ij\'ing~ 
to .he psychological and cerebral eXist-:wcc; 
from the tansible to the intangible; from 
the 'Iisible to the invisible; from tbe 
pergeptible to the non-perceptible; from 
the matter. to the mind; (/nttrIIlPlio'!s) 
from the mlOd to the spirjt-this is what is 
menfioned in our TecbnoloBY POlicy , 
Statement which was drafted in 19S8. 
This was stated, viol. that they key to 
national prosperity, apart from the spirit 
of the people ]jes, in the modern age:, in 
the effective combination of the lhree 
[(tclors, viz. te<.:bnology, raw material and 
capital. Thjs' r:; our march. 1n this 
fashion, we would J1ke to develop our 
technology. 

While conduding my remarks, I would 
1 ik e to :.ay that tblS is an (}ceasioll wtlen 
we would like to remember, and poY our 
tribute to (he memory of Pandit ].:tv"aharJaJ 
Nehru. Even before we became indeptn .. 
d~nt, he spoke about tbe deveJoJ'meIlt of 
Iciencc and te(;hno)ogy. Jt was be who 
laid tbe firm foundation for the develop­
ment of science and technology' in l.odia. 
It was he who was popullu;zed science and 
tecbnDh>BY. It was be wbo created fbe 
scientific temper jJl India; and it was on 
this basil, on this rouDdation that tne 
edifice of science and techooloiY today 
.lands.. 

We would Jike to remember Shrio'cHi 
Indira Gaadhi. Our Primo. Minister ul.o • 
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who belped the development of seinee 
r and technology in a1l areas. Many of the 
- new depar tmeots which are in existence 
C today, were created in her regime. The 
f Department of Space, tbe Department of 
(Electronics, the Department of Ocean 
t Development, the Department of Environ­
J ment and the departments in the c;tate 
! Governments also, and the Councils under 
, State Governments wer e a),o creat ed in 
1 tbe time of her Premiership. It was she 
1 who gave all the help and a~sistance (or 
~ tbe development of science and, technology 
1 in the frontier areas. But for her support, 
I and but for her vision, science and techno­
C logy in India would not have been what it 
~ is today. 

Today we have the foundation, we 
have the edifice, we are trying to have the 
pinnacle, tbe exceHellce. We would like 
to go to the highest point and we would 
like to develop that science and techno­
logy. and we would like to exchange that 
science and technology with the other 
countries also from . whom we can 
take something, and to whom we can give 
something. 

Sir, this has been OllT approach. In 
this fashion, we would like to go. 

As far as CSIR is concerned, there are 
so many facts given, which are not correc~. 
The percentage of utilization of techno .. 
logie~ given to the NRDC by CSIR is 
40 %. A~ or8aniz~tion liko this is existing 
in the United Kingdom. It bas been able 
to get only 14 % of the technologies 
utilized. I am not comparing th_;se two .. 
If there is something wrong~ it should be 
our duty to sec that that wrong is rectified, 
and something better is done. And we 
are trying to do that. The hon. P.rime 
Minister bas appointed a Committee for 
looking into the working of some oraaniza. 
dons under the CSIR. (In t.rrup tions) But 
there are facts given by tb-e hone Membt;rs 
which are not correct; and I would like 
just to correct tbose facls. ' 

I would not like to make any more 
commants on tbe points made here. I 
tbaok the House for this opportuDity of 
cUlOUSUDI tblt MiDilt1'1. 

MR. CHAIRMAN: Since the hon. 
Prime Minister will reply at 4.45 p.m.; I 
request tbe bon. Members to confine their 
speecbes within five minutes. 

Now Shri Bjpin Pal Das. 

SHRl· BIPIN PAL DAS (Tezpur): 
Much has been Already said and much 
still remains to be said. But since you 
have given me only five minutes to speak, 
I really do Dot know what to say 
and' what not to say.' I shall make a 
distinction between science and technology; 
although both are inter-related and one 
depends on the other. Science is free and 
follows the independent course. All great 
scientists known to the world like Newton, 
Max Well, Darwin or Bin~tein, were not 
dictated by anybody; tbeir c;lnly direction 
was discovery of truth, and therefore, they 
could pursue the path of truth· But 
di~covery is different from invention on 
which lies the task of technology. Through. 
out human history, technolo,gy has always 
been dictated by State policy, but not 
science; sci enco cannot be dicta ted; 
rasearch in science can never be ~icta ted; 
it is free, it foJIows the independent course, 
and therefore. we have got so many 
scientists who have discovered so many 
things, so many ideas, so many theories. 
But technology always follows the poJicy 
of the State; that means State policy 
dicates the path of technology. 

Whether you want a buJJockcart 
economy or computer economy or modern 
economy or medieval economy, it depends 
upon the State policy. Therefore, State 
policy must be framed accordingly. If we 
keep this distinction in mind between science 
and technology, only then we shall be able 
to follow one policy in the caSe of 
research in free science and anotber 
policy in the case of development of 
technolo,y. 

If you want to take this country to the 
21st century, what does it really mean? 
Accordio, to lovernment estimate, 37 per 
cent of our population are still today below 
the poverty line. How can you tako tbe 
COUDt17 to tbe 21st century without raiaiDl 
III thelo peoplo above povetty liDo' I 
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do not know. How can 10U solve the 
problem or povertv' Ho" c~n )'ou 80lve 
this problem witbout controlling growth 
rate of population? Tbe two are ioti. 
mately interconnected. Therefore, to 
solve tb is ailantic probl em and to tak e 
the whole nation to the 21st. century, we 
have to formulafe a balanced policy on 
technology wbich a'lone can take tbe 
country forward in order to be able to meet 
tbe cballenges of the next century. 

There are four different categories of 
technologies. By technology. we must Dot 
understand that technology means tbe steel 
plant technology or power plant techno­
logy or hydro power technology and !o on. 
Four different kinds of technologies ar e in 
our country today at tbe present stage of 
development: (1) large scale: then medium 
scaJe; then small scale and the latH one is 
the rural or I should say cottage scale. 
They a1c;0 exist today. 

Once Shrimati Indira G.indhi, our late 
Prime Minister said that in the whole 
country, India, the total load carried by 
bul10ckcart is higher than the total load 
carried by rail, m ?tor transport, air trans­
port and everything else. This must be 
kept in mind. We cannot wish away the 
bulJockcart just like this; we want to 
substitute it; but you cannot wish it away 
just now, today, or tomorrow; it will take 
time. Therefore, let us try to improve 
the t~chnology of bullockcart also as 10n8 
as we sball not be'able to replace it. So, 
only a balanced aod well-thouaht out 
integrated policy covering all tbe four 
different categories can solve the problem 
of this CouDtry and take us to the 21st 
century. We missed the industrial 
revolution, Sir, because at that time we 
were under colonial rule. But we cannot 
afford to miss the tecbnolosica) revolution 
tbat is lOinS OD presently, and jf we : do 
Dot miss tbe new technological revolution, 
we sball be able to meet'the chaUensc of 
tho Dext century and therefore the Deed of 
the bour is a correct, realistic aDd balanc­
ed policy OD tcchooloSY. 

I bave lome, thiDI more to say but 
boc:auao 'ou are in_iatlall will ait dowD. 

[Transiationl 

SHRI VIRDHI CHANDER JAIN 
(Barmer) : Mr. Chairman. Sir, tint of all 
I pay homage to Shri Jawabar La) Nehru. 
tbe builder of India wbo gave priority to 
science arid technology_ I also pay my 
homage fo shri Homi Bbabba who made 
~pecial seb ievements io tbe field of atomic 
ener.y. Had he been alive 'we would have' 
made furtber ~trides in ft. Therefore, I 'pay 
my homage to him also. 

Our progl'CSS in atomic enerlY is 
commendable but we have to keep ;n mind 
tbat our fuel sources, energy sources like 
coal etc. will dwindl e in about ten to 
fifteen y.:ars. The way we are cODsum'ing 
petrol, oil and las, tbese too, it seems, 
will be exhausted within 15 to 20 years. 
Therefore, we have to make much advance­
ment in the field of solar energy and 
atomic, energy. If we make progress in 
this direction, we will be abJe to develop 
our country in this scient ific ale and also 
alleviate poverty is the country and WIll be 
abl" to stand on equaJ footing with other 
countries. 

~ir, at the moment I· want to draw 
your attention to the problem of my own 
constituency in RajaHhan. As 1 have very 
1 ittl e time at my dilPosal, I would come 
direct to the first Unit of Kota Atomic 
Power Station. This Unit earlier remained 
closed for three years aod was opened in 
February, 1985 but in May 1985 it was 
again closed. The re"son told was ihat 
it-

[English] .. 
-developed a new leak on the 20tb of 
May 1985. 

[Tt'ans/a tion J 

This has not so far been rectified. 
Therefore, I want to know whether this 
first Unit of Atomic Power Station will be 
rectified? If it is not loioa to be I ectUied 
then why are ,OU takins 10 much trouble? 
Barlier Wb':D it was closed, tbe defect was 
;l'tMJtitied IItor tluot JIm aDd it It.:,,,, 
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functioning. But after three months a new 
leak de,eloped and the unit was clo!od. 
In this way it is a cbal'enge to our !cientists 
and it should b~ met properly. If YOlt do 
not hqve full inform:lticn about it. then the 
services of fore:gn sCientists sbould be 
utilised, If these are certain non-res ident 
Indian scientists, their services should be 
util ised so that we are able to get this first 
Unit rectified with their help. 

The second Unit too remains out of 
order. Situat ion is always uncerta in. 
Along with the first Unit, second Unit 01 
the Atomic Power Station is also Jyin. 
closed. There j, drinking water crisis in 
mv constituency in Rajasthan. Therefore, 
it bas become imperative to start tbe 
second Unit, provided the first Unit cannot 
be rectified. The shortage of power in 
our arc;a should be met hy supplying 
power from Singrauli or Badarpur Central 
Power Station. We do not want to pur­
chage power because we do not have the 
capacity. By duly compensating us for the 

-power we had been getting from tbe atomic 
power Station. the shortage of electricitj' in 
our area should be removed. 

The Central Government has in the 
Seventh Fi'l,e Year Plan proposed to i-ostal 
an additional Unit of Atomic Power 
Station. Steps are being taken in connec­
tion with setting up of the Unit but under 
this it will take 10 yelrs to do so, i.e., the 
two Uaits wi1l be set up in Atomic P.:>wer 
Station at Kola by 1995. We cannot wait 
that much. We want tbat our scientists 
should complete the schemes regarding 
both the Power Srations proposed in'tbe 
Seventh Five 'Year Plan and reliove us of 
the power crisis. 

Famine causes havo::: in Rajasthan. If 
power crisis is r educ ed or removed 
altoaetber, it will be very advantsseoul 
to UI. 

Another thing I want to ~ay is that we 
have made progress in the computer ale. 
I had visited laisalmer J 81001 with ,the 
tbeD boa. YiDilter Sbrl Naval IalJaon 

Sharma, where Oil India Ltd. is work'iol. 
ONGC had taken 12 months to complete 
seismic survey which Oil India has done 
in 2 months with the help of computers. 
It i. a Ireat achievement. We should try 
to do it at the earliest. If we are able to 
get gas and petrol after th e seismic survey 
and drilling, thi~ computerisation will 
prove to be very beneficial. With this 
type of system we can make progress and 
bring about development, and we can 
compete with otber counlries of tbe world. 
Even if we have to borrow tbis technolosy 
from abroad, we should gO in for that. 

Our communist friends OPPoEe it and 
say that it wil1 create unemployment 
problem. I am of the view tbat it will 
not creat un employment problem. Rather 
it wilJ give employment to our people, and 
country will make progress. 

We should try to ut iljse the services of 
ou r non-resident scient ists and experts 
I iving abroad and with their help we should 
make further progres\1. The progress so 
far made in this direction is slow. Many 
applications have reached the Prime 
Minister. It has also been thought tbat 
a cell should be Ict up in this connection. 
But so far it has not been set up. The 
capabilities of the non-resident Indians 
have not been utilised. We mURt utilise 
them. 

Lastly, I want to say that we have to 
make progress in tbe modern age and by 
winning tho race of development and 
ensuring advancement in every field, we 
have to alleviate poverty so that tho 
country ma, march forward. 

With these words, I support tbe De­
mands presented here for the Ministry of 
Science and TechnololY. 

SHRI P.M. SAYBBD (Lakshadweep): 
Mr. ,Chairman, Sir, since tbe time il 
limited only to five minutel, I think I 
will have to Ittajlbt"ay enter to ml Qwa 
Stat .. 
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Science and TecbnololY in our country 
and its effective functioning is vi.ible in 
every spbere of life. If one considers the 
statistics, one reaUles bow brilliant success 
story or our science and technology has 
been. In 1950 we had only 27 universities 
and DoW we have 156 universities. From 
800 colleges just 3 S years back, now we 
bave 5,500 col1e£,les in tbe country. We 
have 8S manv a~ 236 national laboratories 
functioning OD reqearcb and development 
pr02rammes. As tfiany as 7,000 in-house 
research units in both 'public and z,rivate 
sector are functioning. The determination 
of the Government to take th~ country to 
the 2ht country is well marked by the 
figures for the science and tecbnology 
from Sixth Plan to fhe Seventh Plan. It 
was Rs. 1.1 SO Crores in tbe Sixth PJan and 
now it bas been raised to Rs, 2.500 crOres. 
Our leader Shr; Rajiv Gandhi bas given a 
clarion call to the'nation to move to the 
2 ht century. What does tbat oall mean? 
If means nothing bllt to catch up tbe rest 
of the worfd in the matter of science and 
technology, But my only bumble sub­
mission to him is that when the nation 
moves forward to the 21st century under 
his able leadership, he should ensure that 
the backward and neglected areas like 
Lakshadweep also go to the 21st century. 
From the budget p30ers before us we find 
'that ... • (Inlerruptlon) 

AN HON. MEMBER : Lakshadweep is 
considered 4S a forward area. 

SHRr P.M. SAYEED: Prom tbe 
Budret papers, I find that Rs. 30 lakhs 
were pro\lided for science and technology 
'n Lakshadweep last year but as, much as 
~s. 20 laths have not been utiUsc~. Only 
as. 10 lakbs, that is, only ODe-tblrd have 
been spent. If this is t't'te response of the 
bureaucracy to tbe clarion call given by 
our leader, I am afraid, the backward 
regions lilt e Lakshadweep he may not be 
in a position to take such regions to 21st 
centurY. Therefore, proper climate for 

i "ce and technology bas to be created Ie eu I' ti 
from superstition to rationa Ity, ' . ro~ 
orthodoxy to modernism and froQ» tradI­
tion to chanle. When 1 beard Mr. !tedd! 
spoaking. be was referring to lome indt­
vidual tcientiatl9 Herc I waut to record 
D'J1 appreciation for the aplc,:!c1ld 'Work tb,t 
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is done by our scientists, and Our Scientific 
Departmentt. Weare proud to say tbat 
we have definitely equal standards of 
science and t ecbnology in our country 8a 
compared to any developed country. 

Sir t here I have to cound 8 bote of 
cautfon to place before the Government. 
Every day we aee in the newspapers tba t 
Hcfentists and technologists are goinl to 
foreign countries. There must be thousands 
of rupees spent on training the scienti8ts. 

AN lION. MEMBER. : Lakhs. 

SHRI P.M. SAYEED: I am told it 
rUllS into 1akh s. Are we not entitled to 
have their .crvices for the development of 
our country? Therefore, my humble plea 
is tbat there mIst be a moratorium on 
them. They should serve after gettit)g 
quaJi6ed for at least S years. There must 
be some moratorium imposed on, them by 
the Government to see that for each Jakh 
spent on tHeir training, tbey should spend 
one year each at 1 east for tb e betterment 
of the country. This is my humble 
suggestion. 

Aaain, Sir, there were allegations that 
merit is not conlidered for tbe selection of 
persons for tbe Director's J)osts in the 
Scientific Departments. If tbere is aoy 
substance )0 this, I humbly reque.t tbe 
GDvernment to look into such cases, 
because, sometime back it came in tbe 
newspapers regarding some suiCide by a 
scientist. There should not be such kinds 
of grosue or grievencc by our scientists. If 
at all there is any such case. kindly' look 
into thoir lfrievances wHh sympathy and in 
time. 

Now, coming to my own place, Laksha­
dwcep. the Jand area of Laksbadweep is only 
32 square kilometres. In this 32 square 
kilomefres, may I tell YOU. if proper 
science and tecbnolosy is utilised and 
apDJied to exploit the Sea wealtb, rubin, 
wealth, mineral wealtb and its energy 
wealth. I am told that 20% wm be' added 
to our national income. That has heea 
estimated by experts. My area is allO a 
backward area. We also face tbe acute 
probJem of unemplo)'ment. .NOlO and 
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I more girts and boy. are coming out (rom 

Ichooh and cotteges. The only possibility 
to rehahilitate them it to exploit this area 
fully. It il not merely 32 sqllare kilo­
metres. It bas lot economic zone 
of 7 lakhs square kHometres. That 
way. It,is not the smallest territory. but it 
is the largest State of tbe country. That 
fs my humble submission. 

TheD, Sir. I am told tbat Lakshad. 
weep se \ Is the only sea in the war Id 
where Tuna fish die a natural death. We 

I must increase the fish catch from 8,000 
tonnes to 100,000 tonnes with proper appli. 
cation of science and t ecbno)o8Y. 

Secondly, Bnergy resources, whether it 
is wind, wave, or ocean thermal, if pro­
perly utilised. can not only m -::et tbe 
entire energy needs of the island, but there 
will be surplu\ power aenerated. which can 
be utilised elsewhere. Similarly, much 
mi~eral weaHb is there. If you take cal .. 
clum aands-a renewable source-t~ousandl 
of tonnes of calcium sands are beIng pro­
duced every year. These sands are avai. 
lable in inhabited island Jagoons but the 
bulk of it is available io the submer.cd 
sand banks. Thousands of tonnes of these 
can be removed every day for manufacture 
of Cement and Solar Ash. 

An expe~t team bas already su8ae~ted 
tbat without affecting tbe ecoloKlcal 
balance of tbis Island-of course that 
has to be taken ma'li~um ~are 
of-we can exploit tbls calCIUm 
for produciDI cement as well as 801ar 

b and other industrial products. 
~berefore, 'my bumble submission 
to the Prime Minister is-be has already 
mentioned here on the floor of the House 
while giving ao answer to my esteemed 
friend, Mr. Bhakta"s question that tbe 
lslands are going to have some Islands 
DevelopmeDt Board (or both Lakshadweep 
and AndamaDs. Tbose ·two KroUpa of 
Islands have different problems. Thorefore, 
under this blaod~ Development Board, 
Jet there be a Laklhadweep Sea . Develop.. 
ment Authority io which Icientlst. 10 in 
detail for tbe feasibility atudie. for e& .. 
ploitio, tbe.o bup rtMurcOi. With tbis, I 

think the development or these I,Jande can 
definitely be taken care of and tbe 
unemployment problem in tbis area could 
be solved. 

Let your .loYe fqr Laksbadweep be 
translated into programme. 

SHRI JAYANTI PATNAIK (Cuttaok): 
Mr. Cbairman, Sir. the crucial role of 
science and technology as an insfrument of 
SOCiAl and economic change bas been takeo 
from the time of Pandit Jawaharta! Nehru 
and Shrimati Indira Gandhi also. Under 
their guidance the country accepted the 
application of science and technology aDd 
its development as a major objective of 
pJanning. 

Sir, now also our Prime Minister is 
very serious about this science and techno­
logy and wants to take our country to the 
21st century with the SCientific and 
technological development. 

Sir, it is heartebin, to note that front 
line areas like Science and Technology. 
Space, Ocean Development, Atomic Energy 
and Electronics have received much 
emphasis in the Seventh Plan. Rapid 
development in these areas Would be an 
indicator of the country's marcll into 2Jst 
century. These front line areas requjre 
heavy iuve'tment and deveJopinl countries 
like India cannot have so much resources 
to invest like the d~veloped countries. 
Therefore, we have to be selective, we 
have to invest in optimisio, the faCilities 
that we are having instead of gOinl in for 
new faCilities. But we bave to select tho 
field which is of immedjate reI evance to 
the welfare of our people. In a country 
like ours, public investment should bring 
about proximate resulta. 

Sir, I want to speak about some of the 
National Laboratories. A large Dumber 
of scientifio instttutions have beon bujJt in 
our toontry-tho National La bora torie •• 
the ROlinal kosearcb Laboratories and the 
like. Unfortunate'y, tbe result is not com. 
melllurate with tbe investment made, So, 
one caD hardly namo one or two outst.od. 
in, works or top iDtofllltional standard 
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produ'cec.1 by our National Laboratorl el. 
The National Laboratorie' merely discover 
new processes in the Laboratorlea and 
there Is no sYRtem for conversion of tbese 
laboratory results . into industrial applica­
tiOD through pilot plants. Research and 
Development efforts are also very much 
lacking in the privat e seotor in spite of 
some tax advantages. The time has come 
when we have to ma"imise Research and 
Development in ibe private sector as well 
as in public sector and ensure tbat results 
of the laboratory are tranrlat ed into con­
crete action. I woald suggest suitable 
modifications ie the tax laws, setting up a 
separate foundation in the all-India fio'loc­
in. inst it uUons for this purpose. 

Althouah considerable stress has been 
placed on the electronic industries, the 
electronic units are facio(Z a lot of coos· 
traints. Component industrie, 'in particular 
are very hard·hit and more often than not, 
importod components are found much 
cheaper than indigenously manuractured 
components. I feel that some kind of pro­
tection is required for tbe domestic 
electronic industry. 

Secondiy. it is time we sbould cbange 
our approach in respect of the so-call cd 
screw.driver technology, I~portin8 kits at 
higb cost and merely 8ssemblyina and 
seUing it, is no solution. We, have to 
emphasise OD technololY transfer and 
specially Indianisation. In this connection­
,ince the Prime Minister is bere-I want 
to draw th e attention of our Prime 
Minister to what I want to mention.. 1 
want to mention about the software 
development. The Central Government 
have declareel Buubauolwar as a 
! 80ftware' city where a dedicated eartb 
station would be set up and a Dumber of 
National Research Institutes (NRls) would 
be promoted to set up their projects. Un­
fortunately, notioa much bas happened so 
far to this commitment. We read in tbe 
De~.paperl tbat these industriel are alain 
IravitatiOI toward. traditionally developed 
placel . like BeOI'lo1"O, Delhi, 
Cbandiprb. Bomba, etc. Unles. special­
dorts are made by the Central Govern­
ment. how caD backward Statel i.proyo" 
10 1bil C~DQtGUOll, I '"oaI4 also like to 

emphasise tbat a public Sector manufac­
turing 110ft 10 tbe field of electroDiet 
should be located at Bhublneswar siDee a 
large motber plant is required for develop. 
ment of aDcillaries, as has happened at ' 
Hyderabad and Bangalore. 

Now, I may come to atomic enerlJ'. ~. 
During the last )'ear, lome break.through ~ 
bas been achieved in tbe field or atomic 
energy when our 'lew at,omic reactor be­
came operational. Shortale of powtr hal 
now become quite widespread and except a 
few rortunate States" heavy power cuti 
have become very ·commOD. We are 
havin, power crists. So, in 'the Seventh 
plan. atomic power's supposed to sup. 
plement to complete power generation to a " 

. good extent. It was decided some time " 
back that new atomic power Ita tion would 
be set up in different regions of the 
country. Orissa was under consideration 
for eastern region. Sir, Sorno very good 
sites had boen selected by tbe Centra) 
team for this purpose. We hope that the 
decision to locato this project in Orissa has 
to be taken quickly so as to heJp the State 
where rapid industrialisation has made tbo 
power situation critical. 

I would like to say about the scientific 
temper. for whtch our Prim e Minister bal 
been giving much emphaSis, as bi. srand. 
father Pandit Jawaharlal Nehru used to 
But ,we see that !his temper should start rro~ 
the sellool .Jevel and what we should see is 
tbat our sCIentists and technologists shouJd 
speed up the developmental process in tb 
diversifiod area~ for improvio8 rura~ 
e~viroDment and enhaDcing the quality of 
life ~f tbe masses. Sir, if tbe threats and 
promISes of the 21st century are to be 
met with firmness and foresight, it should 
be n~ess~ry to evaluate tbe eXistiol system 
of aCJentJflc aDd technical educatjon 
that tb e imbalance can be corrected a=~ 
tb e system be adopted to become a viablo 
instrument of our deveiopmoDt proceal. 

Mucb bat been said about tbe rural 
deveJopmoot by tbo Miniator of State f 
Schmoe aDd Technology and ,I am ":4 
tbat itt tbe tlrlt ,ear of tbe SoveDth PJ 
tile appHcatioD for rural' deveJopment :D, 
bet" iDittate4. Bo& I wouJd la, tbat :: 
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should involve some \,oluntary agencies in 
this programme.' Some voluntary alency 
groups have emer.ed dedicated to rural 
development througb science and 
te cbno]oBY. 

I am a190 ,lad that under tbis scbeme 
of C;cte'nce and Technology women are also 
aiming at Improving their liv"s and this ie 
also taken up in the Seventh Plan. 

I congratulate the hon. Minlster of 
: Stare of Science and Techno1ogy and our 
'Prime Minister because of the scientific 

development that has taken place in the 
country. The bio-ga~ plant and the solar 
chulha~ are there. But we must see that 
the: drudgery of the household work should 
be I essen ed so that th e womenfolk can be 
more economically developed and the, 
can take up SOL1le more economic activities 
so that the society will be a developed 
society. 

. With these words, 1 conclude. 

THB PRIME MINISTER (SHRI RAJIV 
GANDHI): Mr. Chairman, with your per­
mission, may I digrees for a minute and 
congratulate all the Members who are 
celebrating the New Year's day '1 All the 
belt wisbes for the New Year'82Day. 

This is the first time, I believe that we 
are actuallY discussing the Demands for 
Grants for the Sc:ence and Technology 
Departments. 

DR. CHINTA MOHAN: And it had 
come in 1974. 

SHRI RAJIV GANDHI: Well, the 
!I econd time and after a very lona time. 

I would like to congratulate the House 
for takin, this special interest in Science 
and TcchnololY becaute Scienco and Tech­
nology today, is crucial to our very deve-
lopm.n~ prooeSl• 

The foundatioDs of our scientific epd 
:cchnoloaical de.,.lopD"ent were laid man, 
'oars ala by Plndit.J! an,cI a malor thrus, 

was liven to our acieace and tecbno)o., 
by IndiraJi. It Is on tbie base that we 
arc abl e today to use our science and 
tecbnoloay to belp the poorest people io 
our countl'7. 

IndiaD Iclentists have IhoWD that they 
are up to tbe best in the world when It 
comes to developinl technology and when 
it comes to takina our nation .ror~ard. 

Perbaps it is worth sJ)ellding a mom ent 
OD just thinking what we mean by deve­
lopment because everybodd)' talks "deve-
1opment, development must take J)lace, we 
are very backward." What is development? 
What h the differ'ence between a backward 
area and a non-developed country and a 
developed country? 

I would beg to state that there Is only 
one difference and tbat ia the difference In 
tecbnoloay tbat they ule in thefr day to 
day lives. If a cou~try use better techno­
)011, it is a developed country. If it u'e 
worse or older technology, you are a 
backward country and an under-developed 
country. Within our country, the same· 
thing holds true. What is the difference 
between the most backward vUlaae in 
India and Delhi or Bombay or one of the 
major metros? It is tbe level and quan­
tity or tech~ololY tbat is used in our daily 
I ives, right from ,the very basics to tbe 
extravagance. the extras, that you get. But 
the difference is in the science and tech­
nol08Y that YOU apply to your lifc and if 
we are to alter the standard or liviD' iD 
tLo rural areas. if you do take that as a 
definition, then b, definition it meaDS' put- . 
tina tn morc S & T into tho rural areas, 
better technology for their improved livin •• 
Where '1 tbis loing to come from and bow 
will we taraet it? 

Much hal been said of appropriate 
technology or luitable t~cboo)oIY. Lots 
of wordl have been used. But ultimately 
what we have to lee ia tbat the best posli. 
bJ e tecbnoJolY that can be used for a 
particular task in the clrcumstanoes in 
which jt il bema uaed must be available if 
rapid deveJopme~t i. to tate placo. ID 
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some areas. like the hOD. Minister has 
• aid~ It could me,an a better bullock-cart, 
but in otber aress we see that the farmors 
are not really incerelted io a better buUock. 
cart; tbey want to jump; they want to go 
to a tractor. So, we bave to see what they 
are willini to use and what they sr: eapa­
bJe of uSlna and try and briDa tbat in for 

them. 

16.36 larl. 

>, [MR. DEPUTY SPEAKER In ,lie 
Chair] 

Our priority is ·~ba.ically removal of 
poverty in the rural areal, and the fun .. 
damental part of tbat has to be tbe deve .. 
lopment of our agriculture and down­
stream products from agriculture. We 
have seen tbat, with tbe most ad~anced 
technologies, the most advanced scientific 
developments bdng applied to agriculture 
and related industr ies, we have achieved a 
green revolution in the nortb .. western States. 
This did not come about by ignoring sci­
ence and technology. It came about by 
using science and tecbnology at the right 
point and by uslog apPlopriate tcchnololY. 
It C'lme about by usina tbe most advanced 
and sophisticated technology, bio techno­
logy,' genetic technology. technology for 
fertilisers, for electricity aeneration, and 
that is what has changed th e picture of 
our rural areas. Basically what we mean 
by technology i~ \0 try and see how It 

can help us to produce more by using the 
same effort, increase productivity with bet­
ter tools, with better equipment. And this 
is the task that our scientIsts have bdor\! 
them today. Our scient\sts have m-.l.°Y 
achievements behind tbem. Tbey have 
made us self-reHant in very basic areas. 
Whether it is in food, wbetb er it is in cer­
tain strategic areas of defence, in spc1ce 
in nuclear sciences, tbey have sbown that. 
where there is a chall eDle, tbey are up to 
that cballenae aDd tbey have the capacity 
to lift India up wben tbey arc liven tbat 
cbance and wben tbey arc liveD full back­
io.. They have responded admirably to 
this chaUenp. WbcCher we look at spaoe. 
tho Satellites that wo \ have put UP. tbe 

'lauDchina system tbat we bave developed, 
, . we, bav. boeo tremcudoUI apin-otla fOl 

ever, one. " Today 110 to the mOlt back .. 
ward area, There arJ many difficulties 
there. But tbe main demand that comes 
is that for a T. V. set, for a 1ow-power T. V~ 
Transmitter or a Relay Station. Hon. 
M~lllber. are aware of the type of qUt!S .. 
tions tbat they are aaked. This is wbat 
technology is doing to the Jives of our 
peopJe It is giving them a better qua. 
lity of life. Whether it is a question 0' 
broadcastln8 or fele-communication 
for better administration, for better 
productivity or a better assessment 
or markets for the fanner, wbether it is 
better weather Information to heJp the 
farmer sow his seeds or belp the farmer i' 

protect hi ~ crops, it is all techno­
logy working for the poorest peopJe in 
oar country. 

Another example I would I ike to live 
because maoy times when we talk of ad .. 
vanced technology our mind immediately 
loes to Jarge industries, to fancy offices 
and to very sophisticated laboratories. But 
what comes out of tbese sophisticated 
laboratories ultimately goes into somotimes 
the most mundane objccis which he]p the 
poorest people. A case in point is the India 
Mark 11 Hand Pump. It se(;ms Uke a 
very simple device but today "" e are ex­
porting it in thou~i)nds to corners of the 
world. Inside it is perhaps one of the 
most advancl'd technology mechanism and 
materials that ar e used. That is why It 
does not fail. That is why it does not 
br eak That is why it survives. So this 
is the lype of development that we need 
higb techno;ogy "pplied in a simple rr.an .. 
ner to everyday objl:ClS that arc needed in 
our rut al areas. 

Another example is tbat of a root no­
dule bactt.:ria that has been developed by 
our scientists which can be tUIIOr cd to 
specific crops, which can be laJiozed to 
specific regions, climates and environments. 
It putl approximately 40 Ita. of Ditr olen 
'every year joto the soU aDd into tbe pJant 
without aoy extra expense or very vory 
cbeaply. Again it is \lory advanced biab 
t.~hnoJog1 used at a very ba.ic Jove! aDd 
this js what is 10iDI to chaDIO the J Ire of 
tho avora,e penOD in J.odja. the ti.suo 
culture wbelhOl' it i. lor beUe,' GlOPS, 
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better trees, t'aster aruwiol trees, whether 
it is for vaccines, immunisation, etc. asain 
it is very higb technology but applie<i to 
everyone in the country. Disaster warning 
.ystems that would DO~ be possible withont 
satellites. Can one today imagine wbat 
it was I ike aloog tbe But Coa,t of Andbra 
five years or ten years a&o when there was 
no disaster warning system? The damage 
that was done. Today it is behind Us. 
We do not even think about it. But again 
it is tbe most advanced t echnol OIY aivin. 
protection to the poorest people o~ tbat 
belt. 

[ can go on with a very long list 
whether it is electi'onic testing of soil. 
whether It is test ina of quanHty of 
humidity in the soil, whether testing grain 
for qU31ity to help the fdrmer 'get tbe 
corre;;t Prlce bllt perhaps the mo,t striking 
is our programme to clean the Ganga. 
There can be no quesflon aho'.lt the purity 
of the Ganga but it still requires the most 
modern science and technology to identify 
what sort of poJlutants are going iato the 
Ganga and it requires tbe most modern 
techno'ogy to remove tbose pollutaflts and 
ooce more clean the waler. 

So it is a question of putting the best 
technology that we ha\'e for use of our 
averctge person not for the elite. The elite 
will get it anyway. BLlt our tbrust must be 
for the rural areas. Here we come up 
8g.1inst resistance, Resistance because 
there is a feeling tbat technology will bring 
about unemployment. If we think .hack of 
the time of tbe lodLlstrial Revolution tbe 

I same reSls'ence was felt then when it was 
said tbat machines corning in would bring 
about ttelDenjou) UD :mployment. BLIt it 
did not happen. Bmployment shifted but 
increase~. WC.lhh generation increased. 
The a ~rage pcrso:l who was poor lot 
wealtby •. He ltves a better J ife. Today 

(tbe teaSon for parts of our country being 
atiU vcry backward is tbat tho Industrial 
R.evolutioQ bas Dot yet arrived tbero. 
MecbanisltioD bas nOl arrived there. We 
mo.t today Dot- only bring tbat mechanisa­
tion but w. mUI' belp tbem take a jump 
abead and briog them into tbe world as 
it i' toda, In'~d of tr,iDI to briD. 

them ioto yesterday. ADd anyone who 
thinks otherwise bal a vested interelt 
in koeping tbose areas backward, in 
kcepiDI our people backward and depen­
dent 00 an ideoloJtY, on a theory, on a 
political system and we must do 
every thin. possible to ,bring about thle 
change 80 tbat our people are not left 
backwar'd and they have the most modern 
tools and machines ava ilable for their own 
better living. 

Perhaps, one of the key factors bas to 
be that of developing a scientific temPer 
like Panditji had said, so often without that 
scientific tern'per, it caonot be possibl e and 
8 scientific temper is not necossarily only 
for the scientists, the scientific temper must 
come into the average Indian if he is to 
start developing. It can be brought about 
by the media, it can be brought" about by 
educat ion and we must do everytb ing tbat 
wa can to bring this about. 

Oace we have a scientific temper. 
basically it will remove the fear of the 
unknown which keops people back, which 
keeps people from moving abead and using 
th e tools that at e available to them. The 
scientific temper will help develop an 
inquisitive spirit where people wijJ ask 
que itioDS where people will ask wby does 
milk t~lrn Sour why cannot it be kept iD 
some ,way so tba t in tbe villages they don't 
need refrigeration. I do not know why 
their plough, does not plougb beuer under 
certain circumstances. It is wh t.n we start 
thiokina in tbis manner chat a Be ientiftc 
temper will dt!velop and we ourselves will 
start improving the tools that we have got 
and tbat we live witb. TodaY YOU &0 to 
a viUase. you go to a backward area, 
you see that tbere has been no improve. 
menf. In my area, I ~ee someones have 
bullock-carts whicb stiU have Dot lot sleel 
tyres on tlie wheels, Toe)' start with the 
wbeel tbat is that big. slowly it wears 
down, when it is ,that bia, tbey chanae the 
wheel and 80 back to a bia wheel &laiD. 
Tbey bave Dot even thoulbt that tbey can 
put sometbiDI un tbo wheel to preveDt Its 
wear. So. it I. this type of tbinkm8 which, 
must be brought ioto tbe rural atoas and 
that could be the basil of 0\11" scientific 
temper. Oar ICioatistl, liko I have laid, 



have developed tremendous capabilit'. 
TheY bave developed reputatioD which is 
not iimited by our boundatie!. but loel 
rilbt acrosl tbe world and they have 
developed tbls reputation working in 
paralle), with perhaps tbe best brains in the 
world. The brains our scientists are 
second to none, We have developed a 
'/ery large Infrastructure of s4.ilentist8. We 
have developed very sound I iokapi among 
various fields. But sHU all is not as well 
al it should be, like some Members have 
point ed out we bave Dot lot tbe maximum 
out of our investment and we have been 
thinking about this. As the boo. MiDhtet 
of State bas said, 9.'0 havc analysed wbere 
we have done extreme1y well. for example. 
our space progr:tmmc is second to Donc. 

In Atomic Energy, we bave risen to 
great height s. In Bio·!echnoloIY in certain 
fields in Defence we are equal to tbe best 
in the world. So, obviously. there are 
areaS Wbere it has worked extremely well, 
at tbe same time there are ot hel areas 
where we bave done miserably. SOt we 
have done something right, obviously 
something wrong, and we must try and 
identify what was right and what was 
correct, and try and ?lSe tbat in other areas 
where we want similar developm ent. Like 
some Members have pointed out, it cannot 
be possible for a country like India to 
deve!op across tbe board in every single 
field. We just do Dot bave tbe resources 
or the capability to do tbat, but we must 
choose tbose areas whicb we (eel arc vital 
and we must give a very strong push in 
those areas so tbat in' a certain DUmb'er of 
years we are as advanccd as anybody else. 

One of the problems of a developing 
country is that It i'l much' easier to buy 
tecbnololY wbicb is avaUabl e in the markcC 
than to start fe·inventing tbe aame 
te.chnoIOIY. rediscovering wbat others have 
aJready ~iscovered. But, of course, if you ,0 that route, tben you wid aJway. be left 
wjth second ra'e tccbnoloaY, because tbat 
is What otbers aro aOioa to live you. 
Now when a COUPlr)' comos· to' the 
developmeDt atase, tbat India is in today, 
wo must ro-thiDk on tbil. Are we 10lDa 
to. settle for •• oDd-rate toobDolop for 
",or" Or, it tb.. 10m, to bo 1&&,1 
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wben we will say : "No, we want to sbift 
over to frontriac technoloIY"? We 
cannot do tbat in every '.field. It Is Dot 
possible. But we must identif, certain 
areas where we will live this tbrust. We 
bave identified a Dumber of sucb areal 
starting with those that affect the life of 
the avera •• perSOD in the 'fillies, tn tho 
moro backward or depressed areas. We 
arc identifying these a8 missions; missions 
because we'thought that the SUCCeSS of 
aome of theRO prolrammes, tbat I meDtioo­
cd earlier, was because ODe person was i.n 
command. he bad full authority to run tbat 
exercise, he bad full funding, be had tbe 
backins of al1 tbe institutioDs tbat be 
needed. When we talk of the mission, we 
intend to draw it up in tha t same broad 
concept. The missions tbat we have tn 
mind are·loing to be-we have docided 
on tbe number of· missions a Jready • Pive 
have aJready been established· Drinkiog 
water-it mjaht sound simple .bat we wj)) 
just be di.ging holes in tbe atound and 
pulling out wat er, but out of alJ these five 
missions, the maximum amount 01 scientific 
development and technological development 
will go into drinking water, and the biahest 
t ecbn'ology out of any of those missions 
win be used to give driDkins water 
specially in tbose areas where there is a 
tremendous shortage of driD~jD8 wat~r. 
Another mission will be that of oil seeds, 
vaccination for coildren. 

SHRI THAMPAN THOMAS: The 
wat er 1 eve. is· 80ing down a04 dOWD 
furtber. 

SHRI RAllV GANDHI; That is why 
-we need bilh tochoololY. If you had a 
Ii ltle bit of sCientific ,-temper. you would 
Dot ask; tbat question. 

Vaccination (or tho health 01 our 
children and eradjcation of iJJjtera~)'. Aialo, 
wo will need a very hlab tecbnololY to 
transmit tbe mesa.so. What i. education ? 
BClucatiOD ia commuDicaUol • messe.e to 
'he )'ollD.er .eneratio.a, to ,be children. Wo 
mUI t U80 tbe belt IDOthodi tha t are a va i , •• 
bl.·IO be ablo to do thit. TcJe~omm'UQi. 

.; oa&loD will b'o aaotbt, llllllioD. 
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[Sbri Rajiv Gandhi] 

We are dividing tbose thrusts into 
basically three areas. The first and per. 
haps the most important' and tlie most 
difficult win be the missions. because tbey 
will stretch from the laboratory. Oil seeds 
for example will mean de" elopment of the 
oil seeds in a aenetic laboratory. trans­
ferring that info tbe extension work of. 
actually Bettina it to the farmer, explaining 
to tbe farmer how he is going to use it 
turnioR his produce into oil, marketing the 
oil and getting· it to tbe consumer, and 
keeping the costs down rigbt aoroSS that 
ex~rcise. So, these are extremely com­
plicated c'tCercises whicb wi)) cut across 
many Ministers, many State Gove:-nments 
and jf they are to succeed. we would need 
really good men at the top, who would bt. 
able to really cut through 8)) this red tape 
and deliver the results that are required if 
this country bas to survive. 

On the other hand, we will have, what 
we are going to call, 'he. thrust areas which 
will be slightly more specIfic. We might 
identify a particular line of development 
whIch we need for strate~jc u~e, may be 
nitrogen devices, lTlay be lasers, may be 
something like that. And again, we wi·11 
give every thin~ that is required for 
development. The tbjrd areas will be 
what scientists refer to 8S 'blue sky 
research' which melDS basic Or fundamental 
research. Here of course, we cannot a~k 
for, results io the same way that we ask for 
in the other two ar eas. But tbe basic 
thrust will be on some sort of accountabi· 
lit) in all tbese three areas accountabiJity 
in terms of scientific development in a 
certain time, accountability in terms of the 
funds that bave been spent in terms of 
scientific development. ADd we wi)) have 
certain cut off poi,-,ts. We will decide 
that at tbis point we will Dot go further 
along this road acd we will take a different 
track. Perhaps we will decide tbat that is 
enough we cannot go further at aU, and 
we abut tbat area down. But ullless we do 
that. we cannot let reSults for the money 
and investment tbat we art puttinl in. 

Our attempt will also be CO try and 
,b~ft tbe ~nalJOmODt of our other 

lCienti8c proJectt8 OD to '8 similar type of 
manalentent. But because they will be 
much more general, the attention 'that we 
will pay tbe financing' tbat t bey will get 
will Dot be of tbe same level as tbe 
mls.,dons and tbruut areas ~nd basic 
research tbat we wi n be pusbing forward. 

Another point w1;licb has been talked 
about many times in the House is that of 
tbe brain drain or as I prefer to cal) it, 
'the braiD bank'. We ar e lookiDI at tbi. 
rrom the starting point and tbat is the 
education policy. When the Minister for 
Hum8D Resources Development will put 
tbis in front of the House . during tbis 
Session, we will see that an attempt bal 
been made to look at the teaching of 
science, because we have to start buHdina 
scientific tomper of a much broader base 
of our scientific pyramid. Today, we have 
achieved great hei,hts, but the base is 
very narrow. We have very few people 
who gO straight to the top. Th·e averake 
perSOD does not have a scientific thinkiog 
of any sort. We must broaden that base. 
because when that base really bec<lmes a 
broad based pyramid, tbeo we wilJ really 
be able to draw upon the best that is 
available in the rural areas. And to do 
this, we mUlt build it into our education 
system. 

At the same time, if we are to slop 
tbis brain drain of too many scientists and 
technologists leaving the country, we have 
to tailor the subjects tbat we are teaching to 
tbe needs for our development. If we 
teach everyone very esoteric subjects which 
do not relate to the development in India, 
of Course they will leave tbe country, 
they will go away and they will 
look for jobs else where. So we 
need in the exercise of tbe New EducatioD 
Policy to first try and assess what will be 
our need of 88ricultural scientists, what 
will be our need of technoJo&istl, of 
engineers, of other specialized trainfns and 
then try to fit tbat back ioto the Education 
Policy. 

17 .. 00 hn. 

W~D that taiJorinl is done-and it fa 
not something that we eyen attempt ta la, 
we will do in tho next· 4 or' lears : it i. 
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onl)' a very modest beginninl that we can 
make: but-unlesl this 80rt of training il 
done effectively, we wi 11 not be able to utile 
the best resources in t erml of brain power 
tn our country,' for our development 
purpOses. 

Again; tral~ing does not end, qualifica­
tion does not end by getting a degree 
from an liT or from a University. It is a 
continuing process ; and if a scientist 
or a technologist is to be usoful to us. he 
can be useful to us at every level of train­
iog, at every level of experience. We 
mi~ht want to use the young. m cn who are 
2" ye:srs old, and who have jU'lr got a 
degree. At the same time, we might pre­
fer to send some of them oat. Let them 
work in very advanced fields with top 
scientists in the world. and we might want 
to bring tbem back five years or ten years 
Jatter. 

So. this sort of exercise has to be a 
continuing proces' an updating exercile; 
it has to relate to our deve)oJ)rnent pro­
cats. It must rela te to our education process 
8S well. Our attempt will be to try 
and do this. We have taken a number of 
steps to attract such peo])1 e back to the 
country ; and there has been a movement 
back. We will continue this. We must ••• 

SHRl S. JAIPAL REDDY: What are 
those st epS ? 

SHItI RAJIV GANDHI: We bave lot 
a long list. I can give you tbe list if YOU 

liko. I do not tbink I want to waste the 
time of tbe House on thl s DOW. 

AN HON. MEMBBR : How man, have 
come back? 

SHItI RAJIV GANDHI: We will give 
YOIl the Jist: I do not bave it just now, 
because I did not think you wanted to l'l 
down to the mundane. J would like to 
·,eep it a higher plane. 

SBR.I V. KISHOR.B CHANDRA S. 
DBO : The question of goina te reality II 
lot 'mundane. 

SHRI S. JAIPAL REDDY: We did not 
hope to lilteD to a second Discovery of India. 

SHRI RAJIV GANDHI : To what? 
(lntertuptio") Well, if you have not dis­
covered it once, you better discover it a 
second time- Perhaps you can widen your 
horizon ••• 

SHRI S. JATPAL REDDY: We were 
roofed in the soli. We n ever bad to 
discover. 

SHRI RAJIV GANDHI: Perhaps you 
can widen your horizon from the boun. 
defies of Andhra Pradesh (l"tt!( rllption) 

However, achievements in the past are 
there for everyone to see, right acrORS the 
worJd. Certain areas. like I said earJier­
Space, Agriculture, Defence &n d in the 
nuclear fields; we have done extremely 
well, and have shown that India i. equal 
to the belt. 

We have shown that when India 
accepts a cba1Jenge, when our technoJogis 
accept a challenge, tbey meet that 
challenge and tbey deliver tbe goods. 
Today, wo are looking tor your support, to 
give them the ba~kjn. thnt tbey ncod, to 
achieve similar results in many other fieJds. 
Once mOre we would like to show that 
India can do it, and .ill do it. 

Lastly, in conclusion I would like to 
thank all tbe J)articipaDti for their ideal, 
their thoughts, and for ,their su,aestionl: 
and most of all, for tbe unanimous support 
that these Grants have got riabt aerosl 
the House. 

Where science and technolo,y is COD­

cerned, we mUlt keep in mind that nothing 
but the befit will do for the country; and 
we muat work towards that ,end. With 
your support, J beJieve we wiJ] be able to 
dolt. 

With tbat, I would request aU the 
Member. that have moved Cut· Motions to 
withdraw them. aod to vote tbo Domabdl. 
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MR. DBPUTY SPEAKER: I shall"now 
put all the,' cut motions moved to the 
Demandfll for Grants relatinl to the Minis­
try of Science and Techno)olY and the 
Departmf'Dt of Atom;c Bn~rgy to vote to­
aetber, ualess Sbri K. Ramachandra Reddy 
deaires that any of his cut motions may be 
put separately. 

AU the 'eat motions were pat aad 
negatived. 

MR. DEPUTY SPEAKBR : There are 
no cut motions to the Demands for Grant! 
relatiDI to the Departments of El ectron ics, 
Ocean Development and Space. 

I sball now pu t the Demands for 
Grants relating to the Ministry of Science 
and Techno]ogy, ;De-partments 0' Atomic 
Bn ergy , Electronics, Ocean Development 
and Space to vote : 

The question is : 

"That the respective sums' not ex­
ceeding tbo amouots 00" Revenue 
Account and Capital Account shown 

in the fourtb coIamn 01 tbe Or_ 
Paper be Iranted to tbe President 
out of tbe Consolidated Fund of 
India to compl etc the sums necessary 
to defray the cbar,es . tbat will come 
in course of payment during the 
year endlog 31st day of Marcb, 1987 
in respect of tbe beads of Demands 
entered In the eeeoad column thereo' 
against- ' 

(1) Demand Nos. 80 to 8 ') relat ina to 
the Ministry of Sciencc and Tech­
DO)011 ; 

(2) Demand Nos. 9 t to 101 relating' 
to the Department of Atomic 
EnerlY ; 

(3) Demand No. 102 relatina to the 
Department of Electronics: 

(4) Demand No. 103 relating to the 
Department, of Ocean Develop­
ment ; and 

(5) Demand No. 104 re1at ina to the 
Deplrtment of Space:" 

Tbe motion was adopted. 



417 b.O. (Q,,,.) 1'8&t17 

'8 
CIS e 
v 
Q .... 
o ., 
B 
'" Z 

. s 

1

-01 
!Q 

... 

CBAlTRA 20,; 1908 (S~K.4) 

-CIS .... . 
.- IIIQ 0.= a 

c) ..: N ~ 
•• 00 00 

e 
o 
o .. 
o 
o .. .,.. .,.. 

8 
~ 
'" 00 .• ..,. 
N .. .... 

. ... 
o ... " o ... 

o g 
• o 

o g 
... ... 

o 
c 
o 

'" C> 
c 
Q 
N 

. .... 
o ... 

.... ... , 
:: 

g 
• ... 
~ .. 
C'f\ .. .. .... ... 
• ... 

.. 
o ... 



·: .4.19, :D.G~(_).lt'''87 

(YlO Mlal~ of a... Main 

MIL DBPUTY IPBAltBH.: Tbe 
Reule will now tako up dltCUllloD aDd 
vet.lna OD Demand Noa. 47 to 56A. rei •• 
tiD; to th .• Mint8b7 of Homo Mairs ler 
whlcb , bour. have. boon allotted. 

ROD. membera pr.ent In tbe House 
""""'. cut motlo·DS to tbe Demands for 
Grants have been circulated may, If they 
desire to move tbeir cut motia •• leDd 

Iltol to the Table within 15 miDutes. 
iadlcatinl tbe aerial Dumbera of the cut 
motiool tbey would Uke to move. Tbose 
out motions onl, will be treated a. moved. 

A list showing tile serial Dumber. 01 
. cut motions treated u moved will be put 
up 00 tbe Notice Board shortl,. ID calC 
•• Y lJl~aabor Bods aD)' discrepaoc), In tbo 

·11l.G. (q..) I' .·'.87 420 

lilt be all, 'lad)J ..... It to the DOtiot 01 
Ib,e OIlGel' at the T.,. without d.ll,. 

MIl. DBP1JTY IPBAltBa: motloD 
.. eel: 

''That the r.pectlv. _GIl 00l 
eueediDl tile amouetl OD ReveR. 
Aocouat and Capltal AccoUDt abowD 
ID tbe Fourth COlumD of tbe Order 
Paper be .ranted to tho PrelldeDt 
out 01 tbe CODIolidated Pund of fDdl' 
to complet 0 tbe sum. aeeo ... ry to 
dorr., the lharae. tbat will come io 
courae of paymeat durlol tbe ,ear 
ondiDI 31lt day 01 Marcb, 1987, in 
respect of tbo beads or Dema. 
entered iD the second column thereof 
l.aiDlt Demand NOI. 47 to 5CiA 
rei_tiD, to tbe Miniatry of Home 
Affaltl.'· 
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SHR IV. TULSIRAM (Naaarkurnool) : 
Mr., Deputy Speaker, Sir, toda, we are 
1llcuI.inl the nemaods of '.be Home 
MiDlstry. We got independence some 38 
,earl back.. J come from' tbe rural area. 
Thousand! of Girija"s in tbe rural areal 
bave ItUI Dot lOt their frtedom. Bven 
today. tbe landlords and tbe big people have 
control over them. If their order. are 
obeyed, it ia alrilbt but if someone disobeys 
them, he is tortured. This is known to 
everyone and even tbe House Is aware 
of it. 

SHRI GIRDHARI LAI, VYAS: Are 
'OU awate of this or not ? 

SHRI V. TULSIRA\1: : I am aware of 
tbis. That is why I' am sposkin, bere. 
Presently, Hom~ Affairs portfolio is witb 
Sbri Narsimba Rao. He is a vrry ex­
perienced person. I am hopeful that during 
his tenure, some way will be fouod out for 
tho!e harassed and tortured Harijan lJ who 
live in rural areas. But upto what time 
this portfolio remains with hi m is uncer ta io. 
It is also a matter of concern today tbat 
no one knows as to which portfolio will be 
taken from someone aDd which portfolio 
will be liven to another. If some 
Minister formulates a schemo or a law to 
beJp someone, be is half way in the process 
when hi' Ministry is taken away from him. 
Some other Ministor takes over from him. 
Not ooly this, even the Cbief Ministers io 
the States are changed and you are all 
aware as to wbat sort of things happen. 

ROlardinl reservation, at present there 
are 2S per cent Harijans and GlrlJons ;0 
India but wbat is (be p~rcentage of reser­
vation for thorn? You can see, be it 
UP SC, Higb Court or any otber Depart­
ment. How much percent.,e baS been 
fixed for them ? Leave aside other 
Dov-rtmenta, you can .. in your Cabinet. 
How many Scheduled Cast. and SCbeduled 
Tribe MinistoR are thore in your Cabinet? 
How maD, should be thflre? If tbey 
oaaoot let jUitico in your own Cabinot 
wbaa caD IaIPPeD to tbem In otb,r plaooa "'., ,00 a1~ oao fUeII .... ,. _11. II u.. 

any Governor who beloDl1 to Scheduled 
Calte or Scheduled Tribe? Is there any 
Cbi~f Minister, Chief Justice of a High 
Court or an, bi, officer in any Department 
wbo b elon .. to Schedul ed Caste or Scbedu l­
ed Tribe? You are just doing an eyewash. 
Yoa just toll that this much reservation is 
tbere. 

17.12 br •• 

[SHRI ZAINUL BASHBR ill the Chair] 

But bow many persons get these 
reserved vacancies? Se~ in tbe different 
Departments, how many per~ons are getting 
justice in this regard. Even if any vacancy 
occurs In any Department, candidates are 
called three to four times but no candidate 
Is found suitable for the post thus the post 
is not fiUed and the reason shown is nOD­

avaiJability of th' candidate. This process 
is repeated three LO four t ime~ lind tbus 
the vacancy is transferred to the general 
category. This way tbe resC'rved post 
becomes a general post. This type of 
malpractice is going on in our country. 
How cao tben the people of the Scheduled 
Tribes and the Scheduled Castes expect to 
get justice. 

What is tbe condition in the villages? 
Last time, I bad gone to a vdlaae called 
Singapur Raswal. I had g-.>ne there (0 

inquire about a murder. Some people 
from opposition groups bad gone tbere. 
Tbere I came to know tb~t the victim bad 
applied for a IUD license and had tried 
bis level beat to let the same. But be 
could not get it whereas others were 
delivered gun licenses at homes. There­
after be was murdered. After about 8 

week five to six otb~rs were a180 murdered. 
A pregnant woman was 81')0 killed. How 
was sh e k i1 jed? Tb 0 Dozzle of tbe aun 
was plaeed at that part of ber body I 
cannot mentioD bere and the triller was 
pressed. Her abdomen burst and tbe 
cbl,ld and tb~ woman both died. I havo 
visited tbat place myself. So what ,ype of 
law aDd order YOll bave 1 Wbat hav= YOII 

" done 10 ,far to proteoe tbOle poople? 
Wbat i. lolaa on chef e prOleDtI" YOQ 

I 
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make many faWl but how many of them 
are belal actually hnplemcoted? Who 
bothers about tbdr bN)lement'lioD? Our 
Ministers and officers should see to it but 
they do not. Thl. is a matter to shame. 
I bad visited Singapur Raawal but did any 
Mitdater also go thore 1 Mr. Dandavate 
went on behalf of tbo Opposition and 
other member~ aho wore sent.. 1 went 
tbere in the first instance aDd made 
necessarY inquiries. The Cbief Minister 
and other Ministers also went afterw,rda. 
They visited tbat place two days .later tllaa 
my visit. Big leadors and b18 people 
always speak of thO welfare of Hart jan and 
Girijan but such typ~ of incid cnh rO'leal to 
us the actual sbape of tbipgs, 

Before independence, whether the 
people of our country. during their 
flight aga\n~t Britishers, indulged in some 
sort of such things thl!Y went underground. 
In turn, [b~ Britishers used to bing the 
parents and families of Huch people to the 
police station, make them sit there for 
long and torture, them so that the under" 
ground revolutionaries could surface. The 
Bnghsh made such laws to torlure our 
peoplo and you arc still sticking to tbotte 
laws. If somebody luns away after com .. 
nlltiag a crime or a murder or B dacoity, 
tbe police catcbes hold of his family and 
bring tbat to the police station and. mak" 
them sit there. Previously. the English 
were using tbeso rules to torture our 
patri\)tl b\1t today even those vcry law exist. 
No change wbatsoever has been brought 
about in these laws, Wbat is tbis all ? 
Upto what time will you 10 00 foUowin, 
tbose rules? Doe. not tbo police koow? 
I would like to know 1 Tbe, know each 
and every thinS but they do not apprehend 
them. .. .••••. (lnterruptiQns) ....... They· take 
money. Ood knows wtlat happens. 
I am not in a position to tell. Sitting at 
the police station they are aware of every­
thina ana can casily tell as to wbo It 
hidiol where. Tney know everythiol but 
their beha~lour is not lood. Bven tbey 
eQuId not s9.ve our late Primo Minister 
Mrs. Indira Oandhi. Tbey had tbo entire 
rePort but eVCQ eben they could not do 
anytbina. She wal a dh.ljoluishod loader 
of oUt country an4 WIS also ackoowledlod 
.. loador by tbe worlel at lar.e. But tbl 
polio. 00\1&4 DO' I.'. ,"'0 Mr. Tbtr 

know everytbiD& but they do Dot do 
anythfnr 

I give you an example. One gentleman 
came to me with a complaint of beiDI 
cbeated. Somebody had played a trick OD 

him by placing a curreDCY Doce on a bundle 
of paper, tyiug iC with a rubber band aDd 
liYjn, tbat to him. I spoke to 8hri 
Chauhan who is Chief Minister of 

. Mabaras&tra at pre~ont and also met the 
PoHcc Commiesioner twico but to DO avail. 
The man wbo was made to hand over the 
bundle is President of Old Delhi CltizoD 
Committee Congress (I) ...... (lntertuption) .... 
A currency noro OD tbe top and a bundle 
of paper underneath.(Inlt'frupti(lnl). 

If there is some viol cnce lomewbore 
and we sive a notice, Jt is said. even Mr. 
Speak~r says tbat it is a State subject. It 
we give notice OD a decoUy. then 
Mr. Speaker obsclves tbat it ;s a State 
subject. The bon. Minist er also considers 
it a State subject. If disturbance takes 
place, tbat is aJso a State subject. If tbtre 
is a Hiodu-Muslim riot, theD that is allO a 
Stace subject. Bank robbery too is a 
State subject. I want to know wbat are 
tbe Central subject. If all tbe~o subject 
are State subjects then what arc your 
sub1ects ...... ( in ter,up (io"l) 

PROF. MADHU DANDAVATB : La. 
and order tn Parliament House. 

[Tr4l'lsiatloIJ1 

StIRI V. TULSIRAM : Tbe attitude of 
I.A-S. Officers towards Chief Minister io 
S .. at os is nO, PCOP~t. In Andbra Ptadoah, 
Cbio( Mlni~"r S~ti Rama Rao is very strict 
'Nitn tOem. If tbey iadul,o tn lome bun,­
Jill& tbere, tbOy Aro suspended 'and 
removed. But lboll lb.)' PDlaia Dv.rridiOi 
ordor.; from 1no Centre, Tbey at..: under 
'be "".ate.! OOyCtDalIOt. Ho ia holpl .. , 
here. Whorl tlloro il an OppoAilioo 
Government, lbo GoY'taor and otb er 
ofllcera aro thoal poraons aD whom ui'e 
;.ouo bit laAiklIDOO. AD. "Doc. """ 
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is a Conaress (I) Government, everytbinl 
seems to bo smooth there. Murders an~ 
cbaos ate there, tbe lifc as such is topsy 
tarey but DO action is taken. Bvery power 
is concentrated in tbe hands of tbe Centre 
and the States do not enjoy any power. It 
Is all dg:lt. YOll do it but you should use 
your powers properly. You don't do it 
propely. I totally fail to understand the 
policy thtt if there is somethiDI good it 
becomes a Central subject and if it is not 
lood then it becomes a State subject. You 
put U~ off. What sort of Justice is tbis '1 
•.•.•. (IlJlttrruption) 

PROF. ~fADHU DANDAVATB: And 
tbat too West B~naa) ••.•• (Jnle"uption) 

SHR~ V. TULSIRAM : What is tbis'1 
How can it b3? Please let me know, 
Shri P.V. NarsLnha Rao is laughinl ••••••• 
(lnte'ruption) ...... Y ou are very senior you 
might have •.•••• ' Interruption) 

THB MINISTBR OF HUMAN RE­
SOURCE onVeLOPMENT AND HOMB 
AFFAIRS (SHRI P.V. NARASIMHA 
RAOl: The people behind you are 
laughing. 

THE MINISTER OF STATS IN THB 
nSPARTMBNf OF INTERNAL 
SECURITY (SHRl ARUN NBHRU) : 
People at your sides arc also laugbioa. 

PROF. MADHU DANDAVATB : You 
were pained but now you are laugbinl. 
( Interruption) 

SHRI V. TULSIRAM; I had eyery 
hope tbat you will do the rjght as' you are 
much cAperienced. Nobody knows how 
)001 you wi II retain this portfolio. No­
body knows wben th:y will take it from 
you. You may embark upon somethiog'and 
,ometbin. olse may turn out-nobody 
knows this. 

R \iJ wa)' Board is called· a wliite ele· 
phaot bLlt I IIY tbat Home MiDia'tJ itl.lf 
" • wbit. oJ.pl\lDt. AI I bI ••• oaUOIlfd 

earlier, e_' lubject become. a State 
sublect but wbell tbere is a dispute at the 
boreler, thon army is deployed tbere aDd 
wb eo it is lome other lort of probl em tboD 
it becomes a Stato subject. The, spend 
money lavishly bere. I hive cited an 
esample that in the Statel, police offiCll'S 

have oDaaaed policemea on their housebold 
work. I do not say tbat tbey should Dot 
have. Byen many Ministers have them at 
their bungalows. Mr. lagdisb Tytler lives 
in tbe bungalow adjacent to mine. I saw 
bim twice when be used to be an M.P., but 
after he became a Minister, I have not acon 
him at all. . 

KUMARI MAMArA BANERJEB: 
Have you not seeD him in the House? 

SHRI V. TULSIRAM : I do leo him in 
the Hou.e. So do I see you. I ace you 
shouting in the House but what to do. We 
try to see him there but we don't see him. 
'Of course we see around 2S policemen 
daily there to protect the walls of his 
bunga Jow ••• .... (Int"ruptions) 

[English] 

AN HON. MINISTER: He bas no 
time to waste. 

[Translation) 

SHRI V. TULSIRAM : Why should the 
walls roquire police protection. Why i. 
the Railway Board being caJled' a white 
eJephant when tbe Home Ministry itself is 
no better. Wbat is the necessity of posting 
a police force there? 1 am Dot sayiDI 
that tbe Minister .hould not be liven 
protectioD, or that the officers and the 
Members of the Parliament should be 
deprived of this facjJ ity. Everyone mUlt 
be protected but what is tbe need of 
protectln. the walls and the trees, •••.••• 
(Intl!ruption) ....... I would like to cbal1eo,e 
tbis. You may kindly visit tbe area and 
aoe what 18 happeniDI there. I can take 
you alonl witb me in my car and ibow 
)'ou tbat the Police is ealaled in protectiDI 
rhe wall. over thcro •••.••• (lnt.""plion) ...... . 
WbY are fOil Ibout!aa. Wbea tru,tb ,. 
bema .pobat at lout we should think GMt 

U.· To '.11 ..... " lta' .... '·· ..... to 



bave become a duty. 1ft tbe momi"" 
wheD fbe Hon. PrIme Minister wal'pretmt, 
lome Members were sboutin,. At 1.,t 
now, tb. Prime Min.lste·r is Dot pt',=sent 
aDd eyen if· be was, be would not have 
mad e you a min is t er or a cbairman of lome 
committee,. HODce, why do you shout? 

MR. CHAIRMAN: Please come to 
your point. 

SHRI V. TULSIRAM : The Home 
Ministry is responsible for this kind of 
system. If this is the state of affairs in 
independent India, then bow is it aOing to 
helD? What I want to say is that tbe 
Harijaol) are not settina proper benefits of 
the Reservation facility, and tbis is due to 
tbe way your administration fun~tions. I 
have no animosity against Sbri Tytler and I 
have never bad aoy differences witb him. 
but whatefler I bave noticed, I havo laid. 
I could not help expressle. whatever I see 
right next to mo. And I cannot say if the 
same is beina repeated elsewhere. The 
way the Central Government is functioniDg 
Is completely wrong. Hence, I would 
specially requelt Sbri P.v. Narsimha Rao 
to pay attention to this. I haYe the 
pleasure of knowing him quito well. We 
belonged to the same State. But now he 
has been elected from a different place. 
Regardless from where he is elected, he is 
our national leader and I consider him my 
leader. 

PROF. MADHU DANDAVATB: He is 
from our State. 

SHRI V. TULSIRAM : But only 
temporarily. He represonts our place 
permanently. Shri Rajiv Gandhi is also a 
Ifeat youth 1 eadet and we bope tbat he 
Would function proporly. If his st,le of 
faoctioniDI is right; tben tho Opposition 
woulJ support bim, but if it il not, so, then 
we would oppose him alwa,s. 

Witb these word a, I DOW conclude. 

SHaI BIlAHMA DUTT (T.brJ 
.Garbwal): Mr. ChairmaD, Sir, I .,ould like 
to point oat ODO ·difBoulty ,hi' tbo very 
b'_lDl. .Dutial dlo cJilCUiliOD OR Ibe 

Demands for Graots or the Home Ministry 
lalt ,ear, we bad noticed that the aUoca. 
tJ onl tor Har Jjao!l and Scbedul e Tribes were 
made by Home Mfni'try. This year it i, no 
JODger so but 1 need not emphasise tbis 
point further as tho person who spot e be· 
fore me has mentioned it. I would Uke to 
submit only tbfs much, that the current 
year beiog tbe second year of tbe Seventb 
Five Year Plan, tbe a)1ocation for the 
Scbedule Castes and the ScheduJe Tribes 
bas been SO per cent more than last )'elir. 
Instead of Rs. 600 crores, the HariJanl 
bave been allooated Rs. 930 crores and 
similarly, Rs. 765 crores bave been 
earmarked for th e Schedul e Tribes instead 
of Rs. 485 crores~ But I would like to 
draw your particular attention to the fact 
that we must be strict in implementing the 
programmes and only those who are tota II, 
committed towards this cause, should be 
entrusted with tbis responsibility" It is 
also essential beca uce as 10Dg as there is 
djscrimination OD economic grounds jn the 
country and there is regional imbalance and 
inequality between different people and 
areas, we wi)) Dot be able to strengthen the 
integrity of the country. At present tbere 
are about eight and a half lakh famnios 
which are carrying on shiftiDg-cultivation. 
There are five thousand villages in our 
forests, which cannot be termed as villal., 
as tbeir revenue has Dot been fixed. Action 
must be takon on this matter. 

The primary aim or the Home MiDistr, 
js to promote tbe unity and iDte~rity of 
tbe country. I would say tbat it is tho 
special responsibility or tbe pre.ent Bighth 
Lok Sabba. The Prime Minister durin. 
tbo tenure of tbe Lok Sabha earlier to tbis 
was assassinated. That was not just an 
attempt to kill a single individual, but aD 
attempt to dismember our nation. But 
this is a great country where our leaders 
have created a machinery in the shape of 
the CODgle-S., aiven the country its demo­
cratic form and developed and strenathened 
a syattm, so tbat this country could never 
break up into fraaments. To sobleve thl, 
tbe provision lor Lok Sabba wal made. 

Bow OlD .. briD. about uoity iD tllh 
COUD", 'I Perbaps .om. people In ,the 
COIlDtr)' ate dillatilfied. I tbiJ,k tbat 
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merely talking about varioul relfgions and 
Ideal, would not work. We have to find a 
platform on which the entire countrY can 
be united. Oar econom ic development 
prolrammes towards wbich oar nation. 
builders were committed can probably 
aerve the purpose. The nation'. economic 
pro_rammes hav, a bearing on e,ery ca~te, 
relision, resion and community. It is such 
8 prORr.mme a9 can end an inequalities 
between different categorirs of f)cople and 
relions. 

If our internal security, law and order 
situation 'and democratic set UP is in 
jeopardy. It is a 'ways in the name of ca~te, 
religion, and region.. It i41 very unfortunate 
that in our country, we are '0 J iberal tbat 
one can form political parties on the b1sis 
of caste, re~ion and religion. When such 
political partiel were formed; they affected 
our ruling party as well. I shall Dot say 
that we were not affected by it. When 
regional; racial and communal parties 'were 
formed it did affect us. We bowed down 
to tbose forces wh icb should not have 
intimidated us. We ought to ba\fe count. 
ered these elements. I believe that our 
economic programmes sbould be the bas is 
0' the fUDctioninl of our party. Our base 
m\llt be our economic programmes. I can 
even say that tbe political parties which do 
not follow a socio .. economic prolramme, 
have no right to exist in this countr, 
because they are the cause of disintegration. 
I am not apposed to democracy, bui in the 
presence of lucb political organisations, a 
country cannot develop. 

J wish to eonJratulate )OU for alloca­
tinl Rs. 40 crores for the development of 
the border areas. This is a ri,bt step and 
I have also ment,oned it before. Our 
armed forces are capable of proteetica u~ 
(rom outside algtea.ion. Our country was 
attacked tbrice, but we have liven them a 
befittinl reply. Tbe international situation 
is also not conducive to tbe world peace. 
But jf anyone attacka us, be will be 
dele.ted. Whcn I talk of bordsr areas, 1 
do not mean the frootlera or Uttar Pradeab 
alooe. Our border areaa are there in the 
States of Uttar Pradesh, Rajaatban, Punjab, 
1C.asbmir, Kutcb and the entire Himala, .. 
1)el* whiQll sEfltobos \1pto Assam. Ill. 40 

erores are too Jes8 rot tbe development of 
the whole area. I want tbat the aHocatloD 
sbould be increased because roads bave to 
be built, facilities for dr:nk'DI water Ind 
electricity have to be provided and people 
bave to fecI contented. 

Durlna the Second World War, we 
Jearnt the lelson that battles cannot be 
fought ooly by army. Our experiences In 
Burope. Russia and France taught us that 
jf the World War had not turned into a 
PeopJ c's War, if intefnationa 1 resistance 
bad not been created, if the citizens of 
those countries had not felt that their 
democracy was in dan,er, their land was in 
danger, their interest was in danger, then 
perhaps their defence forcel would have 
been defeated. There has a movement in 
the people at large and that movement 
changed into a resistance army. 

More funds should be allocated for tbe 
development of these areas. Generally 
tri. fs dominat e these border areas. 
They live in the midst of the jungles, 
because or l,coaraphicaJ situation of these 
areas. The forest protection act is a 
hurdle in their development, which should 
be relaxed. I want that we should plant 
tree. to the ma.imum possible Jimit. But 
drinking water, roads and electricity have 
to be provided to tbe villages. I fail to 
understand tbe J08fc of putting Energy 
Advisory Board and Energy Development 
Fuod under the Home Ministry. They 
should be under the Energy Ministry. 
Tbere is a Ireat need to carryon research 
in the field of energy-jt may ~ in an, 
form Uke coal, of), e1ectricity and solar 
power. But the approach sbould be an 
ioto,rated one. We have a hUle and 
unlim itod source in our country; these 
Foureel are inexhaustible. We sbould 
uti! ize SDOWS or Himalayaa in ord er to 
generate hydro-electric power 10 that w~ 
can cbeck ftoods and procure more water 
for lal8atlon. It bas beeD very much 
neaJected 10 far and as a result of that, 
b1dro-elcctrlc ratio bal been dimiDilbiDI. 
We should utilize riven and nuDaba In • 
more dectlve way for this purpose. I 
foel tbat we will have to attacb tbeae 
.departmeQtt to tbe Mlniltr, of ED.".,. 
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I want to con.tatutate the, Government 
a. far as rreedom.fighters are concerned. 
Their fac~Jiti,es have been increased, their 
monthly pensions bave been Increased, 
tbey are alfllo givell free rail pass. But 
tbere ia a difficulty before them, beca use 
previously there was a rule that the 
persons who bad an income of more than 
RI. 5,000. they wou1d not get Central 
pensfon. This rule was cbanaed afterwarcfs 
but even tben those people could not get 
pensions. TheY are small ~n number. Even 
recovery is being made from them. It is 
very painful. There are very few such 
persons and even their number is gradually 
exbaustfna. I feel that the, Home 
Ministry should look into this matt cr. 
There are one thousand of such applica­
tions lying for grant of pension. 

We also have a main task of 
rebablitating the refugees who have 
mJara~ed from Bangladesh. Kumari 
Mamata Banerjee win speak about them 
afterwards. There are seven big Tibetan 
settlements in my district. We should 
also take care of them. There are two 
t,pes of people among Tibetan refugees; 
we have experienced it in Dehradun. One 
Iroup belongs to Taiwan and fhe other to 
Dalai Lama, who are pro .. Jndian. We 
will bave to :keep clos e watch an anti·India 
group. Wo faced, thh problem in 
DehraduD and this is why we have to do 
something to expel them. There is no 
question of rehabiJitating them. Now 
people are migrating from Sri Lanka. 
We should not let India to be an 
orphanage. We wiJl have to tell the Sri 
Lankan Government that we canDot 
tolerate it any more, Our people who 
want to come bero should be allowed to 
come. Today, there aro criminals in our 
count,ry, who have bettor arms than tho~e 
with the police, The Eighth Finance 
COmmission bas liven Jot of benefits to the 
States in tbe form, of imparting training to 
police, providing bettor arms, constructing 
DOW poli.-:e stations, makin, arrangements 
for moll facilities and strengthening the 
poUce force. ,The Home Ministry should 
... wlaothor this fund i. beinl used 
properl' or' Dot and aJso tbe list of tbe 
people who bave beeD liven arm~ during 

~lbe lait Ive ,earl. litemember that from 
't1'7 to 1980, lie •• es for 140 C&Jbmos 

"ere given in a district. Ca_rbines are not 
used for Eelf defence. I was 'leader of ' tho 
Opposition In the Assembly during that 
period. I read out the Jist. Similarly 
"the present Punjab problf'm allo (aD be 
loh"ed. A tborou.b search should 'be 
carried out for tbe arms pifed up 'in 
Ourudwara~ .. We should have a check on 

, tbe borders. specially tbose 'with Pakistan 
,and BanaJadesb so that people tould'not 

enter India from thes" borders. But 
police alone cannot bandle this work 
Therefore, I make a plea for the de\'eJQ~ 
ment of OUf border atlas. We have 
daeoit.infested areas like Itawa, Mainpuri, 
Bbind and Murenl. You cannot Jiquidate 
them by merely estabUshing police stations 
and sending police to encounter them. 
For tbis purpose, we win 'have to cbalk 
out programmes for development add 
eogage people in constractive prolr ammes 
as these programmes have the potentiality 
of attracting people. 

When Mrs. Gandhi was kiJJed OD 31st 
October.. people deeply felt that tbey bad 
to save tho country and not allow it to 
disintegrate. Thus people rose above 
casteism, regionalism and communalism 
and constituted this Lo" Sabha and the 
Oovernmen t to maintain the unity of the 
country. Our people have this capacity 
jf we show tbem the right path. 8pd we are 
capabl e of it. For this purposo, we bave 
sooiaJ welfare and enconomic welfare 
programmes tbrough which we can benefit 
our countrymen and thus strengthen our 
internal security. 

One thios more. Our Civil Defence 
System is just nominal. God torbiddin •• 
ir somebody attack. us, this system is Dot 
capable of defending tbe country. There 
are wardens "'ho need training We have 
a big organisation of Home Guards but 
tbey do not get sufficient facilities and 
training; we should enhance these. 
Whenever there are riots, be it communal 
or other typo of riots, we all Join to 
criticise' police for it. But 'we should Dot 
do Uke this as it demoralises tbem. 'Wily 
do we not form a peace force in which •• 
servicemen sbou Jd be employed tor a 
period, of 'to 10, yeal'l aDd ,Imparted a 
41~erent typeof trainioa to maintain peaCe 
ao'''.CI've the people. They IhouW DOt ,; 
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attached with the' police force. You ma, 
send tbem wherever tbey arc needed. 
They may win people'. faitb. But the 
overall responsibility devolves OD tbe 
political parties. Maybe, it may be ruling 
party. We should make it cl ear tbat if 
someone of us gives shelter to the 
political criminals ..• (lnt,rruptions) ••• 
then he cannot escape from its repercus. 
sions merely being a politician. Another 
thing is this that we should not indu1ae in 
violence in allY case, be it a matter of 
trade union or something else. Unless 
and until we leave this tendency the danler 
to ou'r internal security will be there. 
Sometimes the people who have this 
tendency faJ) victim to it. Whosoever 
has this tendency may become a victim of 
it. Even we ar e not as exception to it. 
I am not of the view tbat end justifies the 
means. 

(Interruptions) 

I am of the view that even good 
results by wrong means are Dullified in the 
Jong rUD. Therefore, political parties also 
shou1d not resort to such means. A code 
of conduct should be drawn for all the 
partios. 

One tbina more. Only thole political 
parties bave their future in this country 
whieb intend to take the country to tbe 
heights of progress by winning people's 
faith on the basis of tbeir principles and 
programmes. Otherwise parties are formed 
and they vanish. But it is clear that eur 
present leader~hip is in capable hands. 
Our Home Ministry is also doina well. 
Pandit Nehru and Mrs. Gandhi have 
presented us such a system which is quite 
capab1e of maintaining the internal security 
and natidnal unity. Today, it is our duty 
to remove wrong tendencies, be it in tbo 
name of communalism, casteism, religion 
or reaion. Social workers have Ireater 
responsibility tbaD the politicians in this 
regard. This is a areat talk and it is very 
unrortunate that even today our country is 
divided horizontally not vertically. Bvery 
com~uniry, C<ilite ,ection, region baye 
poor people. We have to figbt povert, 
and bac1cwa rdoess and to stren.then our 
natiO{lLlI uaity we will have to take aloDI 
ovcrrbody. It is a arcat social task. ID 

our country, it was. to be done earlier in tb. 
social fie 1d. As we were a subj ect Dation 
earlier, we had cnla,cd ourse1Yes In 
political field only. It is tbe need of the 
bour that we should change our locial 
attitude. Our Prime Minister lbal 
mentioned about the scientific outlook. I 
would liko to call it rational outlook aDd 
we have to jointly bring about tbil 
ra tional outlook. 

[En.'lsh] 

SHRI K. RAMACHANDRA RBDDY: 
I bor to move :-

"That the demand under the bead 
Ministry of Home Affairs be reduced 
by Rs. 100." 

[N eed to cbeck infiltration 0' 
extremists from Pakistan iDto 
India.] (1) 

"Tba t tbe demand under the head 
Ministry of Home Affatrs be reduced by 
Rs. 100." 

[N eed to cbeck inti} tration from 
BangJadesh into Assam, Tripura, 
Manipur and Mizoram.] (2) 

"That tbe demand under the bead 
Police be reduced by Rs. 100!' 

[Need to simpJify the 
for tria) of police 
respoDsibJe for the 
undertrial prisoner. 
custody.] (37) 

procedure 
personnol 
death of 

in police 

"That the demand under the bead 
Police be reduced by Rs. 100.'" 

[Noed to condemn the utter failure 
of intelligence act-up in tbe 
country] (38) 

"Tbat the demand under the bead 
Police be reduced by Rs. 100.'" 

rCa 1IOU8 inditf eronce of police 
resuItlos in escape of priJoDen.l 
(39) 

"That tbe de .... d UDder the bead 
P01lce be redu~ed by Ra. 1 OO.'~ 

[N e ed to reform police and infu .. 
buman e quaUtica ip tbeD1.l (40) 
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~'That the' demand under the head 
Police be reduced by R.s. 100 ... • 

[Need for more fundQ, for purchase 
or more arms, ammunition, 
vehicles, clothing etc, for new 
battalions.] (41) 

"That the demand under tbe head 
Police beredu~d by Rs. 100." 

[Need to increase recruitment 'of 
police personnel at the' lower 
)eve).] (42) 

"That the demand under tbe head 
police be reduced by Rs. 100." 

[N ced to in itiat e 
improving efficiency 
forces.] (43) 

steps for 
in police 

SHRI V. SOBHANADREESWARA 
RAO: ' t" to move :-

""t'~(at l;,e demand under the bead 
Minhtry of Home Affairs be reduced 
by Rs. 100," 

[Need tt) seal the borders adjoining 
Pakistau to prevent Pakistan 
trained terrorists COmiIH! into our 
couniry J (5) . -

SHRI GADADHRA SAHA : I beg to 
move :-

"Tbat the dOlnand under the bead 
Minj,try of Home Affairs be reduced by 
Rs. lOO.U 

[Need to Icmovc saoial and 
economic irrcglJlarHies, disparities 
and imbal:1nces in the- country's 
socio-economic and cultural 
system and t!) sol Ie basic problem 
of n ttional integration and socio­
p;)litical unrest and tbe problems 
relatina to Scheduled Castes and 
Scheduled Trib es.] (54) 

"That the demand under tbe head 
Cabinet be reduced by Rs. 100." 

[Need for a separate full·fledlcd 
Ministry at tbe Ceatro for 
rebabilitatioD work.] (S 5) 

"That tbe demand under the h.ad 
Rehabilitation be reduced to Re. ,I.'" 

[Pail ure of Oovernmen t in not 
providing sufficien t funds to West 
Bengal for the rehabilitatiOn of 
tbe displaced persons from East 
Pakistan'] (56) 

"T"at the demand under the bead 
R ebabllitation be reduced by Rs. 100." 

[Need to implement the decision 
to regularise squatters' colonies 
in West Bengal.l (57) 

"That the demand under the head 
R.ebabJlitation be reduced by Rs. 100." 

[Need to implement the Schemes 
of Housing for di"placed persons 
and squatters' in West Ben"al by 
getting them loans froln Nationa .. 
lised Banks at differential rate of 
interest] (58) 

"That the demand under the head 
Rehabilitation be reduced by R~. 100 .. " 

[Need to implement the recom­
mendations of R.R. Committee 
under the Chairmanship of Samar 
Mukherjee, ex-\1.p. for solution of 
refugees' probJem in West Bengal.} 
(59) 

KUMARI MAMATA BANERJEE 
(Jadavp ur): Mr. Chairman, Sir ••• 
(Int!(Tuptions) Whenev~r I ri~e to ~upport 
the lJemands of any Ministry, they arc 
disturbing me. OK, please carryon and 
I will carryon. 

I ri"e to support tbe Dcnlands for 
Grants of the MillislrY of Home i\ffairs. 
This is a very impurtant demand ahe tbis 
demalld covers so many "ubjects. But I 
am not going to tOtllh every point, but I 
will try to concentrate my speech 00 3 or 
4 iinporlant subjects. 

Firstly I would like to say somethin. 
about the refugee problem of Bensal. We 
have aot 16 seats from West Bellga} for 
CODI'CSS (I). Out of these 16, myself 
Sbri Bholanath Son, Shri Asutosb Law and 
Prof. M.Rto Halder come from-the refugee 
belt. And my constituency is totally a 
tofUl. belt. 



43~ b.G. (aelf.) 1*_" APalL 10. ].~85 b.G. (Gell.) 1986." 44() 

{Kumari Mamt~ 8anerjll 

10 West Bengal refugee problem is a 
.. areat problem. It Is now a burning issue 
. io my State. I have already met the for­

mer Home Minister, Mr. S. B. Chavan so 
many times and r rnet the Prime Minister 
also to urge upon the Government to 
realise this problem. Our Law Minister, 
Mr. Asbok Sen has received a letter 
from the (orm:r Home Minister, 
Mr. S. B. Cbavan on 21st August 1985 
wherein he has sa id : 

U The land in rural areas is given on 
free-hold bash:, whereas in Ul ban 
areas it is given on 1 eas e-ho ld bac; is 
for a period of 99 years on a nomj­
nal ground rent of Re. 1/- per one 
hundred sq uar e yards or a fraction 
thereof per annum. These cond hioDs 
are in accordance w:th th e general 
p~licy followed by the Government 
of India in other areas also. Mon'· 
over this will protect the displaced 
pers~ns from the t~mptation of 
selJ ing the land on account of 
increasing value of land in urban 
areas so that they do not become 
displaced again. However Pa~chjm 

Banga Udbastu Sanghati, a s~ci~ty 
regh,tered under the SocietieS 
Registration Act.. 1965 has filed a 
writ petition in the: High Court of 
Calcutta ugail1st the conferment of 
right and title through lease deed on 
displaced per.,ons in urban areas. 

b ' d 'b t, The matter IS now ~u JU I e. 

Here I wou 1 d lik c to .;ay bomclhing as I 
have already read the budget speech of 
our Chief Minister, Mt. Jyoti Basu. He 
bas stated in his Budget speech: 

"It is sad to 'have to talk-nearly 
four declides after partition-of the 
burden of- rehabilitating the large 
number of refulJees who had to 
cr08~ over to West Bengal as 
a consequence of. this eveot. 
... The Central Government bas 
simplY wbbed away the problem and 
disclaims all responsibility. In this 
si tu&tion we ba vo been trying to do 
our beat with tbo limitod resources 
al our dlsposu.,." 

I have here some books allo. I have 
got thiS book from the West Benlal 
Government "Some urgent issues and Pro­
blems relating to West Bensal" but I do 
not see the refugee p~obJem here. But I 
am surpr ised to say that wkenever an, 
election comes our Chief Minister politi. 

call)-yon, should be SUI prised to koow-onb 
politi caJly to damage our Party gives a Jetter 
to our Prime Minister demanding free-bold 
rights and then the Prime Minister is 
giving a reply that this is the present 
Oovernmeo.t policy-not to change the 
pol icy be.:ausc we have already &i'Yen 
freehold· rights in rura 1 areas and in 
urban areas we have given leasehold 
r\ghts/ J Then wbat the Cbief Minister is 
doing is that he distributes pamphlets to 
the votera like a question and answer, 
"that the Ctntra) Government is not help. 
ing us and so we are not lZivina a pure 
ljfe to the West Beng'll people" Actual1y 
this ,matter is now sub judice. But YOU 

will be surpriseJ to know trat the West 
Beogal Government are forcefully distri­
buting now 99·year lease·detds and there 
ate so tnany conditions in the lease·deeds 
that nobody can accept such lease-deeds. 
J do Dot know how the West Bengal Chief 
Minister h giving thesdease deeds with­
out ,any permission from the ~ourt. I 
would like to say tbis. The people's 
demand is for freehold right, Thig is the 
common interest of the Bengali people. 
Yesterday I hBd a plogramme in Calcutta, 
bu~ I cancell cd 11 beca.use 1 wanted to 
take part in tbis deb.- teo Last year 
a )80 1 took part in this. This is our demand 
that freehold right should be given. This is 
our demand that freehold rrght should be 
Riven to urban areas also. 

After Parti. ion, refugees were allotted 
plots by Government for their settl ement 
either in Bainaoama Colonies or in lovern­
nlent colonies in rural and urban artas. 
The refuaees wbo lot rehabilitation in 
Bainanama Ccl onies , irrespective of rural 
and urban areas, were given title of tbo 
land by leading them over tbe 'Deeds' by 
th e Government. Tbe major por tiOD of 
Bainanama Colonies are within the 
jurisdiction of urban areas. Now I hke to 
atate that, if refulces rebabilitated within 
urban areas in Baioanama Colonies have 
Dot diaaposed of tbeir plots jD .plle of bi.b 



value or prlc,e of tilt J.nd~ ,ther have, becn 
rebabilitated In., wby the rerulees .e~tled In 
urban areal in 10\'CIrnment colonies caD 
sell out their rehabilitated plots.. It would 
be most amazloa to Dote tbat reba bilitated 
persoDs have already constructed their 
buiJdinp whoa they lot settlement within 
1960. BuddinlS bave been made at tbolr 
own cost; only price, of land hal been 
raid by tbo Gove: nment. So after a lapse 
o'r 30 years or so, the rehabilitated pe'rsoDs 
are going to be .deprived of their fisbt. of 
ownership of buUding properties due to 
conditional leale deeds wbich is aaainit all 
justice. 

I have come to know from press 
reports ,00 22nd February that the bon. 
Minister for Internal' Security, Sbri ArUD 
Nehru, will be visiting West Beolal. We 
are very grateful to bim because he Qat 
given a statement tbat be will be coming 
to WCH Bengal to see all the probloms of 
the rcfuaees. I would request the hOD. 

Minister to come and set pp a high.official 
Committoe in West Bengal to look after 
all these things in West Bengat. The day be­
fore yesterday the West Bengal Govern­
ment bave passed tboir budget, the refugee 
budget, and 'bey bave said : "We have 
already allocated Rs, 10 crores. but our 
demand is Rs. 7S0 crores ; and tbe Central 
Goyernment is Dot living us eveo a sin.le 
pie". I' wall tell you one tbing. (Inte· 
r,uptions) These are ,not my comments. 
These are tbe comments of tb e Chi ef 
Minister, West Benial .• ~ Sbri Saifuddin 
Cbowdhary (Katwa) : You do not support? 
Kumari Mamata Banerjee: I am not loi(ll 
to embarrass ~ur Cilief Minister, becauso 
our State is physicaJ I), bandigapped. aud 
also ecoDomically handicapped. We know ~ 
tbat we have a f~deral sot-up in OUf 

country. Tbe Central Government is like 
motber and tbo State Government aJ'e Ilko 
ber children. It is the duty of the motbcr 
to look art er her cbildron, especially, the 
weak cbildren who canDot walk, wbo cao­
Dot'move, properly ; the woak pbUdrea 
are Coull)y pbysioally bandicapped. Tbat 
is tbe Position of Welt Bcolal. Tboroforo, 
this is m)' demand to you: wneoever you 
saDotion lomo mono" pleaso lee wile ... tbo 
moo 01 is IOjDl., • • 
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Dr. PHULRBNU OURA (CoDtaO: TIIo 
Weat Benaal Governmont d~d Dot ule the 
mODeJ liveD in the Sixth Plan ; tbey 
reluraed RI. 1200 crot IS, 

KUMARI MAMATA BANERJEE 
Everybody knows tbat tboy returned 
as. 1200 crores. 

I beard the speech, of Mr. Somnath 
Chatterjee on eJec(oraJ reforms. He bas 
said-and I quot e : 

"We bave no Treasurer : we have a 
system of maintajniDI atcountl." 

The CPM Party is claiming that they 
are progressive people and that tiloy are, 
the great friendS, of refugees. But wben 
the Central Government bas given so much 
of money, tbe money has gone into the 
pockets of tbe CPM people. The CPM 
people are getting the ber.ents. The other 
people, common people, do Dot let even 
one paise ror colonies. They are ereatinl 
new colonies every day. but they aro help. 
ing only the big people. But actually, Sir, 
for poor refugees who came from East 
Pakistan and who have lost everything they 
ale not doing anythina (or them. The 
State Government is misusing these 
refuge~s but Central Government should do 
sometbing for the refugees. This is my 
humble request and demand. Please ,ive 
free-hold rights to the urban area people 
aho. There should not be any discrimina­
tion between rural and urban area people. 
In West BeoKa 1 tbe State Government ia 
giving 99 years lease-deed. The Ie are 10 

many discriminatioDs. This should be 
stopped Immediately. 

Sir, as per Ceotra:! Government decision 
the Refugee Department was wound up in 
1974. I. request tbe Central Government 
to rovive that Rehabilitation DepartmcDt 
without loavina tho .ame to tbe State 
Government sioco I, is a coucurrcnt .ubjoct. 
SeGOodl,.. review tbo wholo problom 
afreab, aDd loud a biab:-pGwer tam to 
W OIt Boo,al 10 look into .be.. tbiNS. 
Tbird)y" i,nstruct Stat. GoverDmcnt to stop 
aiyjp""cBec:t: to l.aae-doods poD(liDI rcvit;w 
be .... it II a .. &&·.·.of lubWiQe. 



APRIL 10 .. Ita, b.G. (0,,,.) 1986." 444 

[Kumari Mamata Banerji] 

Next t would like to say something 
regarding rreedom fighters' pension. Under 
the Swatantrata Samman pension scbeme 
whicb was introduced with effect from 15tb 
AUIU:;t, t 972 and was liberalised from 1st 
August 1980 tbis pension has been sanc­
tioned to 1,37.,249 freedom filbers and 
their dependants which includes 50cil 
sanctions issued in 1985 and 82,360 
applications are ponding final decision 
mainly for want of State verification 
reports. In my State there is a Oancsh 
Ghosh Commi ttee which is now clearing 
these th:ngs but you will be surprised to 
know so many ftcedom fighters' cases are 
now pending. Wby? Because these people 
are not CPI (M) p",opJe. How CPI (M) 
people know who are the freedom fighters 
because they are born after 1962., So, 
Sir, I wouJd request you to change t'his 
committ ee. (Interruptions) Your Jyoti 
Basu was also a Congressman. Now, tt)ey 
have changed their policy. We know why 
they have changed their policy. Day be· 
fore yesterday our hon·Prime Minister and 
our great leader, Shri Rajiv Gandhi, 
rightly p.>inted out in the debat e when 
Shri Ama 1 Dutta said tha t Chi oese arc not 
doing any harm to India. Their picture 
is nOw clear .• • (Int,rruptilJn) He ilS speak­
tng like the Foreign Minister of China. 
They bave fl)rgotten that India is their 
motherland. We shouid first regard our 
mother and then our maternal uncle. But 

,tbey ar~ no N believing tbe Ceinese 
: ,ideolog) an d forgetting India's ideology. 

We know wbat it is. We know Tata, 
Birla and Ooenka are now their fri ends., 
You are not going forward but going 
backward. The Congress uoder the 1 eader­
ship of Rajiv Gandhi is going forward. We 
are looking forward and we are moving 
forwdrd to 21 st century. So. Sir, our 
Governrnent should do something in favour 
of these poor people also. 

Sir, I would also like to lay sometbioa 
~ela[ding West Beogal and Tripura. BVOD 

[AS, IPS, DUtrict Mal istrate-J aDd Sub. 
DivisioDal Officers are beiDI totall), 
nanipulat ed by a party. 

MR. CHAIR.M.AN : You may COD­

'/ i.lue your .peoch tomorrow • 

KUMARI· MAMATA BANERJBB • 
PJease live me two minutes more and 
I will finj~b. I have to 1 eave t.oday for 
Calcutta. Even then some people belong­
ing to lAS. IPS, District Magistrate •. etc. 
cadres are working in favour of them. 
They should be neutral and the Central 
Government shouJd pass strictures so that 
they will work neutraJl~. Sir, in our State 
do you know what is th e condition pre­
vaiHna now '1 Last month I was beaten in 
the Police Station. Mr. Halder was beaten 
by the CPM people and the car of the 
Union Minister of State in the Ministry of 
Planning was attacked and damaged by tbe 
CPM people. In our State, so many 
people are killed everyday. Even in the 
banking sector which is an ,important 
aeetor-it is a public sector of the 
Government-the management and the 
officers are now compelled to brjng to nenr 
collapse the banking SYS'enl in the States. 
The Jaw and order situation in tbe State is 
out of control. I know in Tripura State 
th~ same situation is created. If you can"; 
do anything, we wjl1 not get protection 
from the State Government eitherr. In our 
State, goudaism and hooliganism are 
increa~ing day by day. I would therefore 
requclSt the Central Government to look 
into this matter and keep a watch over tbe 
gri,m situation in West )iengal and 
Trlpura. The anti·social elements arc 
increasing everyday in tbese two States. In 
Tripura, tbe TNV people are killing the 
innocent peopJ e every day Only the 
youth Congress people are prot f cting the 
people in Tripura. I would request tbo 
bon. Mioist er and tbe' Government to do 
something for tbe sake of the people in 
tbese two States. We are iD~ecuro in our 
o~n State. I am leavinl today for 
Calcutta. I do not know day-after-
tomorrow whether I would live or not be. 
cause I do not know the Jaw and order 
lituation in our State. So, it is the duty 
and tho dianity of this aUIUs t House to 
protect UI and protect the people of tbo 
cuuotry .. 

II.Z hr •• 

Th. Lok Sabha ,he" adjour".d till BI,v,,, 
0/ ,It. Clock on Friday, Aplil 11 1916, 
Ch.il'Q 21, 1908 (Saka). ' 

.•. 
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